
Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

2735265    10/03/2014
[International Registration No. : 1201084]
FUJIFILM CORPORATION
26-30, Nishiazabu 2-chome, Minato-ku, Tokyo 106-8620 (Japan)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Digital cameras; cameras; videocameras [camcorders]; lenses for television cameras; camera lenses; lenses for 
facsimile machines; projectors; lenses for projectors.

Cl.10;Endoscopes for medical purposes.
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Priority claimed from 25/02/2014; Application No. : 012638631 ;European Union 

2735267    05/03/2014
[International Registration No. : 1201253]
E. REMY MARTIN & C°
20, rue de la Société Vinicole F-16100 Cognac France

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.21;Packaging (bottles, decanters, flasks) of glass.

Cl.33;Alcoholic beverages (except beers).
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Priority claimed from 31/10/2013; Application No. : VA 2013 02825 ;Denmark 

2735534    28/02/2014
[International Registration No. : 1200533]
CNS Group A/S
Trianglen 24, Bramdrup DK-6000 Kolding Denmark

Address for service in India/Attorney address:
REMFRY AND SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA, SECTOR 27, GURGAON 122 009, NEW DELHI, NATIONAL CAPITAL 
REGION

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, sunglasses.

Cl.18;Leather and imitations of leather and goods made of these materials, namely wallets, purses, clutches, handbags, 
shopping bags, travelling bags, briefcases, suitcases; animal skins, hides; umbrellas and parasols.

Cl.25;Clothing, footwear and headgear.
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Priority claimed from 09/07/2013; Application No. : 650486 ;Switzerland 

2735785    18/12/2013
[International Registration No. : 1199955]
IIC-INTERSPORT International Corporation GmbH
Wölflistrasse 2 CH-3006 Bern Switzerland

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Protective helmets and vests for sports; helmets for skiing, helmets for hockey; sunglasses, ski goggles, 
swimming goggles; ski masks, diving masks; life jackets; suits, gloves and earplugs for divers; buoys and snorkels for 
swimming and diving.

Cl.18;Backpacks, all-purpose sports bags, belt bags, namely belt bags for skiing, backpacks for skiing in both Alpine 
and Nordic disciplines, rucksacks and backpacks, particularly backpacks made of waterproof textile materials specially 
designed for skiing; sticks for walking, for sports or other purposes, backpacks for hiking.

Cl.25;Clothing, footwear, headgear, including boots, shoes, gloves, hats; one-piece suits, gloves, shoes and boots for 
skiing and other snow sports; after-ski boots, ski trousers adaptable to boots, gaiters; boots and gloves for skiing; 
clothing and footwear for indoor and outdoor racket sports; clothing and footwear for tennis; bathing caps; sports 
underwear.

Cl.28;Sports articles included in this class; table tennis, badminton and tennis nets; racket-ball, table tennis, 
badminton, squash and tennis rackets; covers and bags for rackets; strings for rackets; racket handles; balls and 
shuttlecocks, tables for table tennis; skis, bindings and poles for Alpine skiing and Nordic skiing, ski brakes; custom 
designed cases for skis; sledges; protective padding (parts of sports suits); hockey sticks and pucks; ice skates; bags for 
carrying sporting articles; protective covers for table tennis tables; flippers for swimming and diving; protective knee 
pads and elbow pads for sports; belts, buoyancy devices, vests and belts for swimming.
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2735806    17/02/2014
[International Registration No. : 1199778]
ESMOD
10/12, Rue de la Rochefoucauld F-75009 PARIS France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, newspapers and periodicals, books, stationery, artists' materials, instructional or teaching 
material, publications, magazines.

Cl.25;Clothing; footwear; headgear.

Cl.42;Fashion designers; textile testing, styling (industrial design).
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Priority claimed from 03/04/2013; Application No. : 011709482 ;European Union 

2735847    02/10/2013
[International Registration No. : 1199082]
MOJANG SYNERGIES AB
Maria Skolgata 83, BV, SE-118 53 Stockholm (Sweden)

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer and video games software; interactive entertainment software; computer software 
downloaded or downloadable; electronic publications; computer software publications downloaded; data recorded 
electronically from the internet; data recorded in machine readable form from the internet; discs, tapes, cartridges, CD-
ROMs, DVDs and other magnetic, electronic or optical media, all bearing computer games, software and/or audio visual 
content; software applications; website applications; electronic game programs; computer peripherals; and optically 
recorded data for computers; software and apparatus for downloading, transmitting, receiving, providing, publishing, 
extracting, encoding, decoding, reading, storing and organizing audiovisual, videographic and written data; computer 
software for gathering, processing, monitoring, analysing, managing and/or reporting information; computer software for 
gathering, processing, monitoring, analysing, managing and/or reporting information concerning usage and performance 
of software, applications, computer and video games, websites, virtual worlds and audio visual content; computer 
software for gathering, processing, analysing, managing and reporting information concerning online, internet and web 
site activity; computer software for data mining, data query, data processing and data analysis; computer software for 
designing, developing, modifying and improving computer software, applications, computer and video games, websites 
and audio visual content and the marketing, promotion, sale, distribution, monetisation and operation of the foregoing; 
information stored on electronic, magnetic and/or by optical means; publications in electronic form supplied on-line from 
a database or from facilities provided on the internet or other networks (including websites); electronic notice boards; 
online database; sound, video and data recordings; sunglasses; records, discs, tapes, cassettes, cartridges, cards and 
other carriers bearing or for use in bearing sound recordings, video recordings, data, images, games, graphics, text, 
programs or information; memory carriers; pre-recorded video, audio and data recording media; data carriers; 
telephones, communications and telecommunications apparatus; mobile telephone games; mobile telephone fascias and 
covers; non-printed publications; films and programmes prepared for television; refrigerator magnets; instructional and 
teaching materials in the form of apparatus and instruments; pre-paid cards (magnetically encoded); parts and fittings for 
the aforesaid goods.

Cl.14;Jewellery; precious stones and precious metals; goods coated in precious metals; costume jewellery; badges of 
precious metal; brooches; bracelets; bracelets made of metal; bracelets made of leather; cufflinks; clocks; tie pins; tie 
clips; earrings; key rings; pendants; horological and chronometric instruments including watches and clocks; wrist 
bands parts and fittings for the aforesaid goods.

Cl.16;Printed matter, paper, cardboard, and goods from these materials, not included in other classes; printed pages 
downloaded from the internet; printed publications; books; annuals; printed publications; comics; magazines; 
redeemable vouchers (printed) and pre-paid cards (not magnetically encoded), newsletters; newspapers; albums; 
periodicals; journals; catalogues; manuals; pamphlets; leaflets; posters; stationery; labels; address books; instructional 
and teaching materials (except apparatus); drawings; paintings; photographs; prints; pictures; calendars; pens; pencils; 
pencil top ornaments; tags for index cards; gift wrap cards; wrapping paper; note pads; decorative paper centerpieces; 
paper party decorations; greetings cards; stickers and sticker albums; plastic materials for packaging; beer mats; covers 
for chequebooks and passports; pictures; parts and fittings for all the aforesaid goods.

Cl.18;Articles made of leather and imitation leather; bags; handbags; purses; wallets; shopping bags; sports bags; tote 
bags; school bags; travelling bags; backpacks; rucksacks; umbrellas; briefcases; purses; wallets; key cases; vanity 
cases, not fitted; parts and fittings for the aforesaid good.

Cl.21;Household or kitchen utensils and containers; chinaware; glassware; porcelain, pottery and earthenware; comb 
cases and combs; sponges (not for surgical use); glasses; mugs; money boxes; tooth brushes; articles for cleaning 
purposes; baskets for domestic use; containers for beverages; bottle openers; ironing boards; bottles; statuettes, 
figurines and models of porcelain, terracotta, glass, china or earthenware; dishes; soap boxes and holders; piggy banks; 
pots; powder compacts and puffs; drinking vessels and flasks; cocktail shakers; paper plates; tea pots; egg cups; ice 
cube moulds; candy boxes; coasters, not of paper and not being table linen; cork screws and coolers; crockery; cups; 
tableware.

Cl.25;Articles of clothing; footwear and headgear; t-shirts; shirts; trousers; sweatshirts; jackets; knitwear; hats; caps; 
baseball caps; neckwear; belts; scarves; gloves; sweat bands for wrists; shoes; socks; garments for women; garments 
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for men; garments for children; apparel parts and fittings for all the aforesaid.

Cl.28;Games and playthings; electronic games apparatus; audiovisual games on computer hardware platforms (not for 
use with television receivers), hand-held computer games equipment; home video game machines and hand-held video 
game machines; parts and fittings for all the aforesaid goods; board games; electronic game machines; game equipment 
sold as a unit for playing card games; electronic hand-held game units; game equipment sold as a unit for playing aboard 
game, a card game; stand-alone video output games machines, and manipulative puzzles; playing cards; board games; 
card games; three dimensional puzzles; parts and fittings for all the aforesaid goods.

Cl.35;Online retail store services via the internet featuring downloadable computer video games, motion pictures and 
music; retail sales of software, computer and video games, motion pictures and music; retail store services provided by 
communications networks and on-line retail store services on a local and/or global computer and/or telecommunications 
networks featuring a wide variety of products namely computer and video games, computer software, entertainment 
software, computer hardware, computer game and hardware accessories, books, pre-recorded media, computer 
peripherals, clothing, homewares, namely, mugs, crockery, table wear, cutlery, bedding, cushions, virtual goods (games), 
clothing for virtual characters and educational materials; online retail store services provided by communications 
networks connected with video content, computer software, audio visual material, cards, music, games, software, 
clothing, footwear, headgear, baby clothes, children"s clothes T-shirts, jumpers, hoodies, lanyards, caps, toys, printed 
matter, paper goods, magazines, books, cushions, throws, pillows, bed linen, duvet covers, jewellery, key rings, mugs, 
bags, wallets and cases, games, toys, playthings, entertainment products, namely, games, playthings, educational 
products, namely, books, educational games; advertising, marketing and promotion services; advertising provided on-
line, from computer databases, the internet and communications networks; sale and rental of advertising space; 
dissemination of advertising material; promotion of goods and services via an on-line service with links to the websites 
and online services of other retail store services provided via communications networks featuring computer, electronic 
and entertainment products; publicity services; arranging, organising and conducting exhibitions and events featuring a 
variety of activities for promotional purposes; services for the marketing, promotion, sale and retail services relating to 
computer software, applications, computer and video games and audio visual content; online retail services relating to 
computer software, applications, computer and video games and audio visual content; business data analysis services; 
services for research relating to customer behavior, satisfaction, attitude, effectiveness; computerized database 
management; marketing data integration; data storage services; data processing services; advertising and promotional 
services; the foregoing provided by individuals, computers, a network of interconnected computers or by remote 
communications devices; information, advisory and consultancy services relating to the foregoing.

Cl.38;Providing online access to computer networks, computer databases, the internet, on-line bulletin boards, virtual 
worlds, servers, virtual worlds including user generated characters, and libraries of text, graphics and audio-visual and 
multimedia information and entertainment; providing on-line electronic bulletin board services and chat rooms; providing 
of an on-line service enabling physically remote players of electronic games to communicate with selected players; 
telecommunication and broadcasting services; broadcasting via the internet, mobile phone networks and other 
telecommunications networks; telecommunication services for the collection and supply of information; electronic 
transmission of data and information via a global computer network; facilitating access to a worldwide computer and/or 
telecommunications networks for downloading computer software and information; transmission of information via local 
and/or global computer and/or telecommunication networks; providing access to remote data storage and servers; 
providing access to advertising, news, information and audio, video, text and other multimedia content, via local and/or 
global computer and/or telecommunications networks; provision of electronic communication links; provision of 
telecommunications connections and access to the internet and/or computer databases; receipt and/or delivery of 
messages, documents and other data by electronic transmission; providing on-line chat room for transmission of 
messages among computer users concerning topics; communication and broadcasting of information and advertising by 
computer, computer terminals, the internet, television, mobile communications device, telegraphy, telephone, wireless 
communications device or other electronic means; internet communication services; audio visual communication 
services; communication services for the transmission of advertising, images, text and data, information, voices, sound 
and data; telecommunication and broadcasting services; broadcasting via the internet, mobile phone networks and other 
telecommunications networks; electronic transmission of data and information via a global computer network; facilitating 
access to a worldwide computer and/or telecommunications networks for downloading computer software and 
information; transmission of information via local and/or global computer and/or telecommunication networks; providing 
access to advertising, news, information and audio, video, text and other multimedia content, via local and/or global 
computer and/or telecommunications networks; provision of electronic communication links; provision of 
telecommunications connections and access to the internet and/or computer databases; receipt and/or delivery of 
messages, documents and other data by electronic transmission; communication and broadcasting of information and 
advertising by computer, computer terminals, the internet, television, mobile communications device, telegraphy, 
telephone, wireless communications device or other electronic means; internet communication services; audio visual 
communication services; communication services for the transmission of advertising, images, text and data, information, 
voices, sound and data; provision of information relating to communications; providing voice over internet protocol 
(VOIP) peer-to-peer communications, electronic transmission of data and documents over computer terminals and instant 
messaging services; providing a high speed access to area networks and a global computer information network; 
provision access to a website or interactive community for users to share personal news, data, information, content, 
photos, audio and video, interests, activities and opinions and/or to receive feedback others; provision of information 
relating to communications; information, advisory and consultancy services relating to the foregoing.

Cl.41;Entertainment and education services, in the form of electronic, computer and video games provided by means of 
the internet, mobile telecommunications and other remote communications devices; online game services provided via a 
computer network; organising of games; games (not downloadable) played via a global computer network; providing 
interactive and/or educational entertainment services; education and entertainment services provided by computer 
networks, television, mobile telephone, cable and other electronic means; presentation, preparation, editing and 
production of cinematographic, televisual, digital and motion picture films, radio and television programs; publishing of 
computer and video games and computer and video games software; provision of customised web pages for featuring 
game player information, including information regarding a player"s identity and the player"s preferences; publishing of 
entertainment and/or educational software; arranging, organizing and conducting conferences and seminars for 
promotional purposes; entertainment services in the form of television programmes, radio, cable, satellite and internet 
programmes; production and presentation of television programmes, shows, films, videos and DVDs; games, online 
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games, educational services relating to entertainment; information relating to entertainment or education, provided on-
line from a computer database or the internet or by communications satellite, microwave or other electronic, digital or 
analogue media; publishing; organisation, production and presentation of events for educational, cultural or 
entertainment purposes; organisation, production and presentation of competitions, contests, games, game shows, 
quizzes, fun days, exhibitions, shows, roadshows, staged events, live performances and participation events; internet 
based games; booking of tickets for entertainment events; information and advisory services relating to any of the 
aforesaid services; advisory and consultancy services in connection with the foregoing.

Cl.42;Computer engineering services; software development, design, maintenance, programming, engineering, 
research and writing services; advisory and consultancy services relating to computer software and computer software 
development, design, maintenance, consultancy, programming, engineering, research and writing; computer software 
development, design, maintenance, consultancy, programming, engineering, research and writing; computer and video 
games development; creation of computer graphics; computer game design; design and development services in relation 
to computer and video games and interactive entertainment products; design services relating to the production of 
computer and video games and interactive entertainment products; social network software and virtual worlds software 
development, hosting and management; services for gathering, processing, monitoring, analysing, managing and/or 
reporting information concerning usage and performance of software, applications, computer and video games, websites, 
virtual worlds and computer based audio visual content; computer services for gathering, processing, analysing, 
managing and reporting information concerning online, internet and web site activity; computer services for data mining 
and data analysis; services for designing, developing, modifying and improving computer software, applications, 
computer and video games, websites and audio visual content; development of computer software that performs the 
above functions to others; software development, design, maintenance, software programming, engineering, research 
and writing in the field of computer and video games; advisory and consultancy services relating to computer and video 
games software; collection, analysis and reporting of data concerning usage and performance of software, applications, 
computer and video games, websites, virtual worlds and audio visual content; computerized data management service; 
technical information, advisory and consultancy services relating to use of computer software applications, computer and 
video, consultancy services relating to the foregoing.

Cl.45;On-line social networking services; personal and social services rendered by others to meet the needs of 
individuals; online social networking services; security services for the protection of property and individuals.
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2735857    23/01/2014
[International Registration No. : 1199244]
Quarzwerke GmbH
Kaskadenweg 40 50226 Frechen Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Ground mineral raw materials and surface-treated mineral raw materials, in particular for the manufacture of paints, 
lacquers, coatings, adhesives and coating preparations of artificial resins or plastics, and of plastic films and polymer-
bound moulded parts.

Cl.17;Filling materials (sealing compounds and sealants).

Cl.19;Building and construction materials, not of metal, namely mineral raw materials.
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Priority claimed from 18/07/2013; Application No. : 30 2013 042 293.7/45 ;Germany 

2735890    18/12/2013
[International Registration No. : 1200299]
EMS - Evangelische Mission in Solidarität e.V.
Vogelsangstraße 62 70197 Stuttgart Germany

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.35;Services of an association, namely promotion of the interests and representation of philanthropic organizations, 
social services organizations, development organizations, aid organizations, support organizations by means of public 
relations; arrangement of trade and economic contacts, also via the Internet; business management, namely coordination 
of collective activities and organizational counseling in church relevant fields, publication and publishing of information 
(for advertising purposes), also in the Internet, regarding the content of the protestant services as well as of scientific and 
church political opinions regarding sociopolitical, theological and social matters; public relations in the religious field.

Cl.36;Fundraising, administration of donations and endowments, fundraising for other tax privileged corporate bodies 
by collecting donations for charitable purposes; financial sponsorship of programs and projects, in particular of 
programs and projects regarding social and charitable matter, in particular of programs and projects for peace and 
interreligious dialogue, for poverty reduction, for medical care, for school and educational programs for adolescents and 
for training priests and for spreading the gospel.

Cl.41;Values education and values development through religious education and training; theological training, 
advanced training and further education of church personnel; advanced training and further education in academies and 
institutes; organization of cultural activities and congresses, conferences, symposia, workshops and seminars; 
publication of information (except for advertising purposes), also in the Internet, regarding the contents of the protestant 
services; arrangement of exhibitions for cultural or teaching purposes; provision of online magazines, books, 
newsletters, reports, booklets and course material in connection with a broad spectrum of global matters in need of 
financial support from donations; publication of information material (other than publicity texts).

Cl.45;Social services of an organization regarding the public welfare; social services rendered by others to meet the 
needs of individuals; legal representation with respect to church related and socio ethical requests within the state, 
church and society; arrangement of contacts and initiatives between the members and vis-à-vis governmental and non-
governmental organizations as well as vis-à-vis others; attorney services in the field of social law as well as legal services 
related to human rights, legal services related to the protection of social fundamental rights, in the field of legal 
representation of interests of the poor, invalids, kids, women, unemployed persons, socially disadvantaged persons, 
elderly people, refugees and asylum seeking persons; providing religious counselling services; organisation of religious 
events.
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2735920    08/10/2013
[International Registration No. : 1199308]
GRAZIANO MAZZA
Lungomare Gramsci, 19 I-63822 PORTO SAN GIORGIO (FM) Italy

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, goods made of these materials and not included in other classes; animal skins, 
trunks and traveling bags, handbags, goods of leather, eco-leather artificial leather including handbags, purses shoulder 
bags, briefcases; textile and plastic bags, included in this class; metal mesh purses not of precious metal, totes, purses, 
messenger bags; makeup cases sold empty and travel bags, shopping bags, duffel bags, travel sets (leatherware), toiletry 
bags sold empty; shoes bags and all-purpose sport bags, fanny packs, bags, backpacks, cosmetic bag, all in leather, 
imitation leather and/or fabric garment; luggage bags in leather and eco-leather, key cases in leather or skin, purses, card 
holders (leatherware), business card holders, wallets, all in leather, imitation leather, eco-leather and/or fabric, not 
included in other classes.

Cl.25;Articles of clothing for men, women and children in any type of fabric or material, including skirts, pants, shorts, 
jeans, shirts, blouses, shirts, sweaters, shirts, vests, suits, track suits, coats, overcoats, jackets, overcoats, vests, coats, 
jackets, anoraks, raincoats, parkas, stockings, tights, socks, tights, shawls, scarves, gloves, ties, underwear, nightgowns, 
pajamas, robes and swimwear, footwear for man, woman and child in fabric, leather, faux leather and any other material, 
including sandals, slippers, boots, shoes and boots, moccasins and slippers, slippers, sneakers, beach shoes, sports 
shoes, dance shoes, leisure shoes, overshoes, shoes soles, parts of footwear not included in other classes; hats and 
caps, hats, sun visors, belts (clothing).
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2735974    27/11/2013
[International Registration No. : 1197603]
WEBZEN INC.
242, Pangyo-ro, Bundang-gu, Seongnam-si, Gyeonggi-do, Korea (Sampyeong-Dong, Pangyo Digital Contents Park B Dong) Republic of 
Korea

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; games cartridges for use with electronic games apparatus; computers; computer 
programs [downloadable software]; computer operating programs, recorded; downloadable digital music; downloadable 
electronic books; computer programmes [programs], recorded.

Cl.41;Providing amusement arcade services; providing of recreation facilities; game services provided on-line from a 
computer network; electronic games services provided by means of the internet or other communication network; 
publication of electronic books and journals on-line; providing non-downloadable on-line electronic publications; 
education information; instruction services.
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2736029    06/12/2013
[International Registration No. : 1198861]
D-Line (Europe) Limited
Double Row, Seaton Delaval, Whitley Bay Tyne and Wear NE25 0PP United Kingdom

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Trunking, conduits and ducting for electric and optical cables and wiring, and joining and connection pieces 
therefor, including connectors, couplings, T-pieces, end pieces, adaptors, interconnecting pieces, elbows, stop-ends, 
box-adaptors, reducers, bends and junction boxes; containment boxes for electric and optical cables and /or wiring 
and /or electrical and electronic apparatus, including plugs, sockets, power supplies and chargers; cable covers, 
including those for use on floors and those in the nature of tubing; sockets and extension leads; identification markers 
and tags for electric and optical wiring, cables, plugs, sockets and for electric, electronic and audio visual apparatus and 
equipment.

Cl.20;Trunking, conduits and ducting for electric and optical cables, wiring and pipework, and joining and connection 
pieces therefor, including connectors, couplings, T-pieces, end pieces, adaptors, interconnecting pieces, elbows, stop-
ends, box-adaptors, reducers, bends and junction boxes; cable clips; cable ties; all the aforesaid goods either being non-
metallic or substantially non-metallic.
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Priority claimed from 29/08/2013; Application No. : 86051546 ;United States of America 

2736172    31/01/2014
[International Registration No. : 1199511]
Centrexion Corporation
75 Rockefeller Plaza, 29th Floor New York NY 10019 United States of America

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.
30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, namely, pain medications for use by humans and animals; pain relief preparations for
use by humans and animals.

Cl.44;Provision of health care services, namely, providing information to doctors, veterinarians, and patients regarding 
pain relief and other medications.
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Priority claimed from 08/01/2014; Application No. : 30 2014 000 062.8/07 ;Germany 

2736261    17/01/2014
[International Registration No. : 1199971]
Thyssen Krupp AG
ThyssenKrupp Allee 1 45143 Essen Germany
ThyssenKrupp Tiefbautechnik GmbH
Alte Liederbacher Str. 6 36304 Alsfeld Germany

Address for service in India/Agents address:
KAN AND KRISHME
B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Mechanical equipment for civil engineering, earthmoving, construction, oil and gas extraction work and mining 
operations, particularly vibrators and other machinery for driving, extracting and compacting, drive assemblies for 
construction machinery, link attachments, clamping devices, safety tongs and rotary head attachments; parts and fittings 
for all the aforesaid goods included in this class.

Cl.37;Civil works, earthworks, construction, oil and gas extraction work and mining operations; rental of tools, 
machinery and equipment for civil construction, earthmoving, construction, oil and gas production operations and mining 
operations.

Cl.42;Scientific and technological services in the field of civil engineering, earthworks, construction, oil and gas 
extraction work and mining operations; testing, authentication and quality control in the field of civil engineering, 
earthworks, construction, oil and gas production operations and mining operations.
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Priority claimed from 06/06/2013; Application No. : 011912722 ;European Union 

2736312    04/12/2013
[International Registration No. : 1200378]
HIMA Paul Hildebrandt GmbH
Albert-Bassermann-Strasse 28, 68782 Brühl (Germany) 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing and manufacturing in the fields of the chemical and petrochemical industries, process 
engineering, treatment and processing of plastics; machines for raw material extraction, for oil and natural gas extraction, 
conveyance, processing and transport; packing machines, robotics apparatus, elevators, goods lifts, cranes (elevating 
apparatus), reclaimers, stackers, lift operating apparatus, moving pavements [sidewalks], squeezers, punching machines; 
machines and installations constructed therefrom for conveying technology, in particular electric suspension railways, 
electric palette railways, driverless transport systems; sorting installations, overhead support robots; installations and 
motorised devices for storage technology, in particular motorised storage and retrieval devices; components and 
assemblies for the aforesaid machines, in particular controlling and regulating devices, in this class.

Cl.9;Controllers and control installations, in particular for safe operation of machines and of cable railways, lifts, robots, 
moving walkways, passenger services, medical apparatus, small installations (block-unit installations) for generating 
energy in container design, included in this class, of conveyor installations and assembly systems; electrical devices for 
the control and closed-loop control of automation processes; memory-programmable safety controls in chip form; non-
safety-related and safety-related (inherent error-free) memory programmable and wiring programmable (hardwired) 
controls, programmable electronic systems; automation, protection and monitoring systems for processing engineering 
and industrial installations and machines; scientific apparatus and instruments for measuring, signalling, checking 
(supervision); electric apparatus, equipment and instruments and parts therefor, included in this class, namely data 
processing equipment, microcontrollers, microcontroller chips, chips, integrated circuits, semiconductors, printed circuit 
boards, control systems, computer numerical controllers (cnc), robot controllers, electronic cards, controls for motors, 
controls for electric drives, microprocessors, signal processors, data carriers of all kinds with programs installed; 
computer programs and software; computer programs and computer software, in particular for the fields of logistics and 
intralogistics, medical technology, processing and manufacturing, energy-generating, household maintenance, actuator 
technology and sensor technology, in particular for controlling installations, machines and automated components in 
said fields; data carriers containing computer programs and computer software of the aforesaid kind, in particular 
microchips and circuit boards.

Cl.42;Development of safety-oriented automation solutions; development of safety-related and non-safety-related 
controls, development of software, in particular for programming safety-related and non-safety-related controls, 
development of microchips and printed circuit boards; development of memory-programmable controls in chip form and 
the software belonging thereto for safety-critical applications; technical development of automation, protection and 
monitoring systems for process engineering and industrial installations; technical consultancy with regard to the analysis 
and solution of safety-related automation tasks; planning and implementation of safety-related and non-safety-related 
automation solutions, technical consultancy and support with regard to the technical inspection of safety-related 
automation solutions; integration of safety-related and non-safety-related controls into process control and field systems; 
scientific and industrial research into safety-related and non-safety-related controls, and the programming and integration 
thereof; design and development of computer hardware and software; development and installation of customised 
computer software applications; development of microchips and printed circuit boards, which are provided with computer 
programs, computer software and control functions, in particular for machines, installations and automated components 
in the fields of logistics and intralogistics, medical technology, processing and manufacturing, energy-generating, 
household maintenance, actuator technology and sensor technology; scientific and technological services; development 
of computer software and software solutions for control and safe operation of pipelines in conveying and stand-by mode; 
engineering, physics, programming, industrial design.
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2736313    23/12/2013
[International Registration No. : 1200782]
2U, INC.
Suite 900, 8201 Corporate Drive Landover MD 20785 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, developing online courses for others at the college and university level; designing, 
developing and consulting on the design and development of content and curriculum for degree programs and 
educational courses for colleges and universities delivered online; student support services, namely, educational 
counseling services to assist students in planning and preparing for further education; admission consulting services, 
namely, providing college and university prospective students assistance in completing the application process; 
consultation services for students in the admission and selection process of colleges and universities; academic 
placement services, namely, arranging student residencies, clinical placements, and student-teaching positions for 
college and university students.

Cl.42;Providing an online network service that enables partner colleges and universities to offer distance learning 
instruction at the college and university level via a global computer network; developing a server that enables partner 
colleges and universities to offer distance learning instruction at the college and university level via a global computer 
network; computer services, namely, managing a server that enables partner colleges and universities to offer distance 
learning instruction at the college and university level via a global computer network; design and development of 
websites and on-line computer software systems for colleges and universities for use in the provision of distance 
learning instruction; computer technical support services, namely, help desk services for use by college and university 
personnel and students related to the provision of distance learning instruction.
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Priority claimed from 28/02/2014; Application No. : 86207067 ;United States of America 

2736357    19/03/2014
[International Registration No. : 1200065]
AGRI-SUPPLY COMPANY
409 US HWY 70 East Garner NC 27529 United States of America

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.18;Umbrellas.

Cl.19;Gazebos not primarily of metal; non-metal shelter structures.

Cl.22;Canopies; tarpaulins.
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Priority claimed from 02/09/2013; Application No. : MC2013C000336 ;Italy 

2738853    31/01/2014
[International Registration No. : 1186185]
BIOSAF IN S.R.L.
Via Amato Tiraboschi, 36/G I-60131 ANCONA (AN) Italy

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices; tooth powders; toothpastes; preparations for cleaning teeth; non-medicated mouth wash and rinse; 
preparations for cleaning dentures; tooth polish; cosmetic preparations for the care of mouth and teeth; soap; perfumery; 
cosmetics.

Cl.5;Mouth cavity cleansers for medical purposes; medicines for dental purposes; dental polish; medicated oral care 
gels; medicinal preparations for the mouth in the form of drops, capsules, tablets or compressed tablets; material for 
repairing teeth and for dental crowns and bridges; materials for artificial teeth; material for dental prostheses; dental 
restoration compounds; dental alloys; dental cements; dental ceramics; dental waxes; lining materials for dental 
purposes; materials for dental fillings and for sealing purposes; dental impression materials; sealing agents for dental 
purposes; adhesives for dental and dentistry use; dental abrasives; pharmaceutical preparations; lotions for 
pharmaceutical purposes; sanitary preparations for medical purposes; adhesive bands for medical purposes; 
disinfectants for dental apparatus and instruments; disinfectants for medical purposes.

Cl.10;Dental implants; dental prostheses; dental bridges; pins for artificial teeth; dental braces; dental caps; dental 
crowns; artificial teeth; dentures; dental articulators; dental instruments; medical implants made from artificial materials; 
medical apparatus and instruments; surgical apparatus and instruments; veterinary apparatus and instruments; suture 
materials.
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2738867    29/01/2014
[International Registration No. : 1198958]
Nikolay Ananiev Ananiev
j.k. Borovo, 2V, Topli dol Str., ap. 14 BG-1680 Sofia Bulgaria

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software (recorded); computer programs, recorded; computer programs (downloadable software); laptop 
computers; notebook computers; portable media players.

Cl.42;Design and development of computer software; installation of computer software; computer system design; 
maintenance of computer software; updating of computer software; computer software consultancy; computer 
programming; rental of computer software.
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Priority claimed from 03/09/2013; Application No. : 652993 ;Switzerland 

2738871    30/12/2013
[International Registration No. : 1201132]
Oetiker Schweiz AG
Spätzstrasse 11, CH-8810 Horgen (Switzerland) 

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Metal clamps, metal pipe and tube fittings, metal pipe and tube couplings.

Cl.7;Machines and machine tools for the production and fitting of clamps and couplings for pipes and tubes.

Cl.8;Hand-operated hand tools for fitting clamps.
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Priority claimed from 11/06/2013; Application No. : 011890597 ;European Union 

2738876    11/12/2013
[International Registration No. : 1200775]
King.Com Limited
Aragon House Business Centre, 4th Floor, Dragonara Road St. Julians STJ 3140 MT 

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; animated cartoons; audiovisual teaching apparatus; camcorders; cameras [photography]; 
cassette players; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game 
programs; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; disks, magnetic; downloadable image files; downloadable music files; downloadable ring tones for 
mobile phones; DVD players; electronic publications, downloadable; films, exposed; headphones; holograms; juke boxes,
musical; laptop computers; magnetic data media; microphones; monitoring apparatus, electric; monitors [computer 
hardware]; monitors [computer programs]; mouse pads; notebook computers; optical data media; optical discs; personal 
stereos; portable media players; portable telephones; record players; sound recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; spectacle cases; spectacle frames; sunglasses; 
tape recorders; teaching apparatus; telephone apparatus; television apparatus; usb flash drives; video cassettes; video 
game cartridges; video recorders; cases for mobile phones, tablets and other electronic mobile devices; computer games 
(software); computer game software; computer game entertainment software; downloadable software; downloadable 
electronic games; video game software; interactive multimedia computer game programs; games software for use on 
mobile phones, tablets and other electronic mobile devices; games software downloadable to mobile phones, tablets and 
other electronic mobile devices; software for use on mobile phones, tablets and other electronic mobile devices; software 
downloadable to mobile phones, tablets and other electronic mobile devices; applications (apps) featuring computer 
games.

Cl.25;Clothing, footwear, headgear; aprons [clothing]; babies' pants [clothing]; bandanas [neckerchiefs]; bath robes; 
bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; bibs, not 
of paper; boas [necklets]; boots; boots for sports; brassieres; caps [headwear]; clothing for gymnastics; clothing of 
imitations of leather; clothing of leather; coats; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; 
footwear; gloves [clothing]; hats; headbands [clothing]; jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear 
[clothing]; masquerade costumes; mittens; money belts [clothing]; neckties; outerclothing; pants; paper hats [clothing]; 
pullovers; pyjamas; ready-made clothing; sandals; shirts; shoes; shower caps; skirts; sleep masks; slippers; socks; 
sweaters; tee-shirts; trousers; underpants; underwear; vests; waterproof clothing.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts; electronic games services, including provision of computer 
games on line, on social networks, or by means of a global computer network; providing electronic games for use on 
mobile phones, tablets and other electronic mobile devices; providing entertainment services, namely, providing game 
enhancements in the form of providing extra lives, charms and virtual goods to players within online computer and 

4493



electronic games; providing electronic games for download to mobile phones, tablets and other electronic mobile 
devices; providing interactive single and multi-player electronic games via the internet, electronic communication 
networks or via a global computer network; publishing of computer game software, electronic games and video game 
software.
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Priority claimed from 31/07/2013; Application No. : 1272834 ;Benelux 

2738883    18/12/2013
[International Registration No. : 1199875]
Dijkstra Advice, Research & EMC Instruments B.V.
Vijzelmolenlaan 7 NL-3447 GX Woerden

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signalling, checking (supervision) apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; computers, 
computer peripheral devices, computer terminals, computer programs; measuring programs; EMI/EMC measuring 
software; data processing apparatus; software; apparatus for the analogue/digital, digital/analogue or digital/digital 
conversion of electrical signals; field intensity sensors; converters; modular storage units, especially for computer 
software (so-called 'modular software rack').

Cl.42;Computer programming, development and engineering; computer project management (with the exception of 
installation, repair and maintenance); design, development and installation of computer systems (software) and software; 
writing software for application in measuring instruments; methodological research on and methodological development 
of computer systems; advice with respect to choosing computer hardware and software; technical research; drawing up 
of expert technical opinions with respect to EMI/EMC measurements, use and application of computer systems and 
software; computer system analysis; rental of computer software; advice and information with respect to automation; 
maintenance and repair of computer programs; consultancy relating to research and development in the field of EMI/EMC 
measurements.
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2738938    14/02/2014
[International Registration No. : 1199393]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE Heerlen

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.5;Dietetic preparations or substances adapted for medical use; food supplements for medical use; dietetic beverages 
adapted for medical purposes; vitamins; vitamin preparations; natural medicines; food supplements, not for medical use, 
as far as not included in other classes, namely, proteins for use as a food additive.

Cl.29;Dietary supplements, not for medical use, as far as not included in other classes, namely, dairy-based food 
beverages, edible oils and fats; preserved, frozen, dried and cooked fruits and vegetables; jellies, jams, compotes; edible 
oils; snack foods, namely, fruit-based snack foods, potato-based snack foods, soy-based snack foods; milk and milk 
products; yoghurt.

Cl.30;Dietary supplements, not for medical use, as far as not included in other classes, namely, food flavorings, food 
additives for non-nutritional purposes for use as a flavoring; flour; preparations made from cereals, namely, breakfast 
cereals, ready to eat cereal derived food bars; bread, pastry; biscuits; cookies; tea; tea-based additives, not for medical 
use.

Cl.32;Syrups for making beverages; preparations for making beverages, namely, for making fruit flavored beverages, 
flavored water [beverages], energy drinks, sports drinks, bottled water, fruit drinks, fruit juices, vegetable juices, herbal 
juices, isotonic beverages, mineral and carbonated waters, non-alcoholic beverages with tea flavor, smoothies, and soft 
drinks.

4496



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 20/12/2013; Application No. : 30 2013 069 300.0/12 ;Germany 

2739090    21/01/2014
[International Registration No. : 1198897]
BOGE ELASTMETALL GMBH
Dr.-Jürgen-Ulderup-Platz 1, 49401 Damme (Germany)

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
To be associated with:
822531, 1380754

IR DIVISION
Cl.12;Top mounts; strut mounts; axle strut mounts; leaf spring mounts; hydraulic damping mounts; stabilizer mounts; 
subframe mounts; differential mounts; torque roll restrictors; transmission mounts; conventional and hydraulic engine 
mounts; switchable engine mounts; active engine mounts.

Cl.17;Pedal modules made of plastic; stabilizer links made of plastic; airbag system components made of plastic; gear 
shift components made of plastic; ball sockets made of plastic; all the aforementioned goods for use in vehicles; oil tanks 
made of plastic.
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Priority claimed from 20/12/2013; Application No. : 30 2013 069 299.3/12 ;Germany 

2739124    21/01/2014
[International Registration No. : 1198898]
BOGE ELASTMETALL GMBH
Dr.-Jürgen-Ulderup-Platz 1, 49401 Damme (Germany)

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
To be associated with:
822531, 1380754

IR DIVISION
Cl.12;Top mounts; strut mounts; axle strut mounts; leaf spring mounts; hydraulic damping mounts; stabilizer mounts; 
subframe mounts; differential mounts; torque roll restrictors; transmission mounts; conventional and hydraulic engine 
mounts; switchable engine mounts; active engine mounts.

Cl.17;Pedal modules made of plastic; stabilizer links made of plastic; airbag system components made of plastic; gear 
shift components made of plastic; ball sockets made of plastic; all the aforementioned goods for use in vehicles; oil tanks 
made of plastic.
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Priority claimed from 20/06/2013; Application No. : 30 2013 037 489.4/12 ;Germany 

2739126    19/12/2013
[International Registration No. : 1198876]
ZÖLLER-KIPPER GMBH
Hans-Zöller-Strasse 50-68 55130 MAINZ-LAUBENHEIM Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.7;Street washing machines, street sweeping machines.

Cl.12;Chassis for waste collection vehicles, waste collection vehicles, lifting gears for waste collection vehicles, lifting 
gears for waste containers, waste collection containers as superstructures of waste collection vehicles, sewer cleaning 
vehicles, street sprinkler vehicles.

Cl.37;Maintenance of street washing machines, of street sweeping machines, of waste collection vehicles, of sewer 
cleaning vehicles and of street sprinkler vehicles; rental of street washing machines, of sewer cleaning vehicles and of 
street sweeping machines.

Cl.39;Rental of waste collection vehicles, of waste collection containers as superstructures of waste collection 
vehicles, of chassis for waste collection vehicles and of street sprinkler vehicles.

Cl.42;Research, technical consulting and development work, including hardware development and software 
development, all for waste management comprising the collection, treatment and disposal of waste materials and 
recyclable materials.
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2739128    26/12/2013
[International Registration No. : 1198836]
Tomorrowland Co., Ltd.
18-9, 3-chome, Minamiaoyama Minato-ku Tokyo 107-0062 Japan

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.
VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

Proposed to be Used
IR DIVISION
Cl.14;Keyrings [trinkets or fobs]; clocks and watches; unwrought precious stones; diamond [unwrought]; agate and 
sardonyx [unwrought]; gemstones; gold and its alloys; silver and its alloys; platinum and its alloys.

Cl.18;Folding briefcases; shoulder bags; gladstone bags; Japanese wicker trunks [kori]; briefcases; suitcases; carry-
on bags; trunks; handbags; boston bags; rucksacks; charm bags; card cases; shopping bags, including wheeled 
shopping bags; purses; key cases; money pouches; wallets; commutation-ticket holders; business card cases; vanity 
cases [not fitted]; leather and fur [unworked or semi-worked]; clothing for domestic pets.
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2739427    07/11/2013
[International Registration No. : 1198034]
STICK SPORTS LIMITED
145-157 St John Street, London EC1V 4PW United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Entertainment computer software; computers; computer hardware; computer games software; computer games; 
mobile telephones; mobile telephone software; communication devices; computer software; telecommunications 
apparatus; apparatus for recording, transmission or reproduction of sound or images; computer software and computer 
programmes; computer software downloaded via the Internet; computer software publications downloaded via the 
Internet; computer software applications downloaded or downloadable via the Internet; interactive entertainment 
software; interactive database software; data recorded electronically from the Internet; data recorded in machine readable 
form from the Internet; software applications; interactive applications; website applications; communication software; 
computer software and publications in electronic form supplied on-line from databases or from the Internet; computer 
software and publications for use on mobile communication devices; parts and fittings for the above mentioned goods.

Cl.41;Entertainment services in the form of electronic, computer and video games provided by means of the Internet 
and other remote communications device; online game services provided via a computer network; organising of games; 
game services provided via a global computer network; providing interactive entertainment services; education and 
entertainment services in the form of cinematographic, televisual, digital and motion picture films, radio and television 
programs and shows and for the provision of information by computer networks, television, mobile telephone, cable and 
other electronic means; publishing and distribution of computer games; preparation, editing and production of 
cinematographic, televisual, digital and motion picture films, radio and television programs; entertainment services in the 
form of electronic, computer and video games provided by means of the Internet, mobile telephone and other remote 
communications device; provision of interactive entertainment software services; education and entertainment services 
in the form of cinematographic, televisual, digital and motion picture films, radio and television programmes and shows 
and for the provision of information by computer networks, television, mobile telephone, cable and other electronic 
means; preparation, editing and production of cinematographic, televisual, digital and motion picture films, radio and 
television programmes.
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2739497    11/01/2014
[International Registration No. : 1197267]
POSITRONIC INDUSTRIES, INC.
423 N. Campbell Springfield, MO 65801 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.
Used Since :05/02/2013

IR DIVISION
Cl.9;Electrical components, namely, rectangular connectors, trapezoid connectors, two-piece type printed circuit 
connectors, circular connectors, power connectors, signal contacts, power contacts, fiber optic contacts, and connector 
cable assemblies.

Cl.35;Online retail store services featuring electrical components; online wholesale store services featuring electrical 
components.
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Priority claimed from 15/10/2013; Application No. : 3094301 ;Spain 

2741861    17/10/2013
[International Registration No. : 1201549]
INDUSTRIA DE DISEÑO TEXTIL, S.A. (INDITEX, S.A.)
Avenida de la Diputación, Edificio Inditex E-15142 ARTEIXO (A CORUÑA) ES 

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; soaps; perfumery products, essential oils, 
cosmetics, hair lotions; dentifrices; shoe polish, cream and wax; depilatory wax; shampoos; cosmetic kits; depilatory 
products; makeup removing preparations; deodorants for personal use (perfumery); lipstick; cosmetic pencils; hair spray 
and nail polish; nail polish removing agents; tissues impregnated with cosmetic lotions; cloths impregnated with a 
detergent for cleaning; after-shave lotions; lotions for cosmetic use; make-up products; pomades for cosmetic use; stain 
removers; sachets for perfuming linen; nail care products; bleaches for cosmetic use; flower extracts (perfumery); 
incense; scented wood; decorative patterns for cosmetic use; false eyelashes and nails; pumice stone; fragrant 
potpourris; cosmetic preparations for slimming; cosmetic preparations for baths; hair waving preparations; laundry 
preparations; non-medicated toiletries; articles for oral hygiene, not for medical purposes; bath salts, not for medical use; 
oils for toiletry purposes; sunscreen preparations; eau de cologne; deodorant soaps; talcum powder for toiletry 
purposes; adhesives for cosmetic use; greases for cosmetic use; abrasive cardboard for finger nail use; abrasive paper; 
abrasive glass paper; abrasive granules; shaving products; brightening chemicals for household use (washing of linen); 
cotton sticks for cosmetic use; beauty masks; mustache wax; bleaching products for laundry use; leather bleaching 
products; dental bleaching gels; products for whitening (bleach); hair colorants; eyebrow cosmetics; cleaning chalk; 
shampoos for pets; cosmetics for animals; cosmetic creams; disinfectant soaps; bars of soap; soap for preventing foot 
perspiration; detergents other than for use in manufacturing operations and for medical purposes; laundry starch; 
cleansing milk for toilet purposes; Javelle water; dry-cleaning products; scented water; perfumes; cosmetic preparations 
for eyelashes; cosmetic products for skin care; make-up powder; adhesives for affixing hairpieces; fabric softeners for 
laundry use; cosmetic dyes; dye-removing agents; eau de toilette.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; software; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing 
equipment and computers; extinguishers; computer peripherals; anti-glare glasses; pince-nez; optical lenses; chains for 
pince-nez; contact lenses; cords for pince-nez; rules [measuring instruments]; spectacles (optics); spectacle lenses; 
spectacle cases; eyeglass [pince-nez] frames; spectacle frames; sunglasses; eyeglass cases; containers for contact 
lenses; shoes for protection against accidents, irradiation and fire; bullet-proof vests; life jackets; garments for protection 
against fire; clothing for protection against fire; gloves for divers; gloves for divers; gloves for protection against 
accidents; diving suits; encoded magnetic cards; magnetic identity cards; clothing for protection against accidents, 
irradiation and fire; protective suits for aviators; electronic agendas; telephone apparatus; weighbridges; directional 
compasses; accounting machines; protective helmets; protective helmets for sports; telescopes; chronographs [time 
recording apparatus]; measuring spoons; pedometers; pedometers; compact disks (audio-video); optical compact disks; 
mirrors (optics); binoculars (optics); temperature indicators; chains for spectacles; eyeglass cords; computer game 
programs; cassette players; bar-code readers; signal lanterns; magnifying glasses (optics); dictating machines; 
mechanisms for counter-operated apparatus; bathroom scales; belts with weights (for underwater use); electric batteries; 
galvanic batteries; solar batteries; recorded computer programs; electronic pocket translators; transistors (electronics); 
thermometers not for medical use; intercommunication apparatus; video cassettes; animated cartoons; portable radio-
telephones (walkie-talkies); electronic publications (electronically downloadable); egg timers [sandglasses]; acoustic 
sound alarms; anti-theft warning apparatus; fire alarms; computer mouse pads; loudspeakers; sound amplifiers; 
antennas; anti-glare visors; telephone apparatus; headsets (for music); answering machines; counterfeit (false) coin 
detectors; teeth protectors; money counting and sorting machines; apparatus for measuring the thickness of skins; 
electronic tags for goods; goggles for sports; magnets; light-emitting electronic pointers; mobile telephones; enlarging 
apparatus (photography); apparatus and instruments for astronomy; thermionic valves; coin-operated musical automata 
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[juke boxes]; scales; life-saving rafts; magnetic tape recorders; head cleaning tapes; video tapes; magnetic tapes; 
demagnetizing apparatus for magnetic tapes; barometers; ticket dispensers; thermostats; cinematographic cameras; 
video cameras; video game cartridges; magnetic encoders; measuring glassware; revolution counters; transparencies; 
slide projection apparatus; dynamometers; reflecting disks for wear, for the prevention of traffic accidents; hemline 
markers; dosage dispensers; covers for electric outlets; radiotelephony sets; scanners [data processing equipment]; 
flash-bulbs (photography); photocopying apparatus and machines (also including electrostatic and thermal apparatus 
and machines); holograms; compact disk players; luminous signs; neon signs; solid state video recorders; electric 
measuring apparatus; megaphones; memories for use with computers; microphones; microprocessors; modems; 
buoyancy bladders (breathing apparatus for divers); objectives (lenses) (optics); ozonizers; projection screens; electric 
switches; dog whistles; push buttons for bells; radios; receivers (audio, video); wrist rests for use with computers; 
balances (steelyards); television apparatus; record players; data processing software for processing text; video 
telephones; carrying cases for portable computers; cases for mobile phones; portable music players.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith not included in other classes; 
jewelry articles, jewelry, precious stones; timepieces and chronometric instruments; ornamental pins; tie pins; works of 
art of precious metal; key rings [trinkets or fobs]; medals; coins; badges of precious metal; footwear ornaments of 
precious metal; hat ornaments of precious metal; cuff links; watch chains; watch cases; wire of precious metal [jewelry]; 
jewelry cases; ornaments [jewelry]; jewelry of yellow amber; pins [jewelery], amulets [jewelery]; rings (jewelry); 
ornaments of jet; bracelets (jewelry); brooches (jewelry); chains [jewelry]; boxes of precious metal; necklaces [jewelry]; 
tie clasps; watch glasses; chronographs (watches); alarm clocks; diamonds; charms [jewelry]; costume jewelry; cases for 
watches [presentation]; ivory [jewelry articles]; medallions [jewelry]; earrings; pearls (jewelry); watch straps; watches; 
tiaras (diadems).

Cl.16;Paper, cardboard and goods made from these materials not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives (glues) for stationery or household use; artists' materials; 
paintbrushes; typewriters and office requisites (except furniture); instructional material or teaching material (except 
apparatus); plastic materials for packaging (not included in other classes); printing type; printing blocks; works of art 
(engravings); boxes of cardboard or paper; patterns for dressmaking; tissues of paper for removing make-up; stencil 
cases; labels not of textile; table linen of paper; table napkins of paper; handkerchiefs (of paper); pen cases; covers for 
checkbooks; writing cases [sets]; inking sheets for document reproducing machines; bags (envelopes, pouches) for 
packaging (of paper or plastic); tailor's chalk; face towels of paper; hatboxes; tracing cloth and paper; bookbinding cloth; 
canvas for painting; towels of paper; albums; almanacs; hand labelling apparatus; looseleaf binders; writing instruments; 
transfers (decals); calendars; posters; document files; catalogs; trading cards; drawing sets; newspapers; lithographs; 
wrapping paper; toilet paper; paperweights; mats for beer glasses; bookmarkers; book ends; ink; inkwells; bibs of paper; 
drawing materials; graphic prints; school supplies [stationery]; writing slates; comic books; trays for placing and 
counting coins; embroidery designs; garbage bags of paper or of plastics; geographical maps; Earth globes; moisteners 
[office requisites]; plastics for modeling; plans; stencils (stationery); paper or cardboard placards; cards; steel letters and 
nibs; aquarelles; adhesive tape dispensers (stationery); adhesive tapes and bands for stationery or household purposes; 
stickers (stationery goods); cigar bands (vitolas); files (office requisites); modeling clay; arithmetical tables; drawer liners 
of paper, perfumed or not; architects' models; atlases; flags of paper; tickets; pads (paper and writing materials); ball-
point pens; bags for microwave cooking; writing board erasers; rubber erasers; erasing products; bottle packaging and 
sleeves of cardboard or paper; painters' easels; song books; charcoal pencils; letter paper; advertisement boards of 
paper or cardboard; booklets; ink sticks; modeling wax not for dental use; sealing wax; thumbtacks; paper tapes and 
ribbons; inking ribbons for computer printers; inking ribbons for typewriters; clip boards (office requisites); stationery 
sets (office requisites); compasses for drawing; paper clasps; paper knives (cutters) (office requisites); writing or drawing 
books; paintings (pictures), framed or unframed; finger-stalls (office requisites); bookbinding material; gummed cloth for 
stationery purposes; ink pads; square rulers; shields (paper seals); cards for special occasions; filter paper; book covers 
(stationery); photograph stands; rubber bands for office use; staplers (stationery); staples for offices; paper clips 
[stationery]; loose leaf paper (stationery); pencil sharpeners; pencil holders; luminous paper; palettes for painters; silver 
paper; waxed paper; modeling paste; office hole punchers; painters' brushes; house painters rollers; postcards; rosaries; 
blotters; envelopes (stationery); stickers.

Cl.24;Textiles and textile goods not included in other classes; bed and table linen; bath linen (except clothing); textile 
napkins for removing make-up; labels of cloth; linings [textile]; wall hangings of textile; handkerchiefs of textile; curtains 
of textile or plastic materials; household linen; towels of textile; traveling rugs (lap robes); net curtains; curtain holders of 
textile; banners and flags (not of paper); duvets (down coverlets); covers [loose] for furniture; covers for cushions; 
mattress covers; pillowcases; mosquito nets; glass cloths [towels]; billiard cloth; tablecloths, not of paper; traced cloths 
for embroidery; face towels of textile; sheets sewn in the shape of sleeping bags; cotton fabrics; long-pile fabric 
(sackcloth), sackcloth; brocades; lining fabric for footwear; fabric for footwear; bed covers; bed blankets; trellis (hemp 
cloth); zephyr (cloth); cheviots (textiles); covers for mattresses, mattress covers (other than for incontinence); shower 
curtains of textile or plastic; crepe fabric; crepon; coverlets [bedspreads]; damask; elastic woven material; oil cloths 
(tablecloth); gummed cloth other than for stationery; esparto fabric; chenille fabric; felt; flannel (fabric); fitted toilet lid 
covers (fabric); gauze (cloth); jersey; woolen cloth, woolen fabric; lingerie fabric; linen fabrics (not for insulation); place 
mats, not of paper; non-paper tablecloths; printer's blankets of textile; marabout (cloth); upholstery fabrics; fabrics for 
furniture in sections; fabric of imitation animal skins; knitted fabric; cheese cloth; ramie fabric; rayon fabric; silk [cloth]; 
taffeta (cloth); fiberglass fabrics, for textile use; adhesive fabric for application by heat; fabric with printed motifs for 
embroidery; velvet; tulle; table runners.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; boxes for 
needles; pin and needle cushions; ornaments for footwear and hats (not of precious metal); haberdashery (except 
thread); hair bands; armbands; reins for guiding children; brooches (clothing accessories); sewing boxes; belt clasps; 
shoe laces; wreaths of artificial flowers; ornamental novelty badges; thimbles (for sewing); needle cases; buckles 
(clothing accessories); buckles (for footwear); shoulder pads for clothing; hair pins; badges for wear not of precious 
metal; tinsels (trimmings for clothing); numerals or letters for marking linen; bodkins; barrettes (hair slides); lace 
trimmings; feathers (clothing accessories); top-knots (pompoms); picot (lace); zip fasteners; competitors' numbers; heat 
adhesive patches for decoration of textile articles (haberdashery); rug hooks; snap fasteners; ostrich feathers (clothing 
accessories); whalebones for corsets; prize ribbons; rimming cords for clothing; tassels (haberdashery); expanding 
bands for holding sleeves; hair ornaments; false hair; hair nets; shoe eyelets; chenille (passementerie); frills (lacework); 
pant clips for cyclists; fastenings for clothing; hook-and-pile fastening tapes; elastic ribbons; tapes for curtain headings; 

4504



cords for clothing; collar supports; false hems; rosettes (passementerie); festoons (embroidery); fringes; artificial fruit; 
braids; hair coloring caps; artificial garlands; darning eggs; trimmings for clothing; tresses of hair; wigs; silver 
embroidery; edgings for clothing; rosettes (haberdashery); brace clips (fasteners); skirt flounces; braids; toupees; shoe 
hooks.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
fishing tackle; rods for fishing; toy masks and theatrical masks, dolls' houses; climbers' harness; novelties for parties, 
dances [party favors, favours]; gloves (accessories for play); baseball, boxing, fencing and golf gloves; puppets; 
machines for physical exercises; Christmas trees made of synthetic materials; bladders of balls for games; elbow and 
knee guards (sports articles); kites; rattles; kaleidoscopes; rocking horses; building games; amusement machines, 
automatic and coin-operated; playing cards; teddy bears; dolls; dolls' clothes; air pistols [toys]; chess games; flippers for 
swimming; ring games; Christmas tree stands; archery implements; water wings; practical jokes [novelties]; balls for 
games; dolls' feeding bottles; building blocks [toys]; body boards; bowling games; stationary exercise bicycles; golf 
bags, with and without wheels; dolls' beds; marbles for games; butterfly nets; swings; confetti; cups for dice; dice; 
checkers [games]; checkerboards; darts; discuses (sports items); flying discs [toys]; dominoes; counters [discs] for 
games; skis; bags especially designed for skis and surfboards; tables for indoor table football [babyfoot]; appliances for 
gymnastics; horseshoe games; hockey sticks; soap bubbles (toys); board games; toys for domestic pets; scale model 
vehicles; skateboards; mobiles [toys]; paintballs (ammunition for paintball guns); artificial snow for Christmas trees; golf 
clubs; billiard cues; billiard tables; skating boots with skates attached; in-line roller skates; ice skates; roller skates; 
scooters [toys]; stuffed toys; spinning tops [toys]; piñatas; swimming pools [sports or play articles]; punching bags; 
puzzles; conjuring apparatus; rackets; parlor games; sail and surf boards; chessboards; slingshots [sports articles]; 
slides [games]; trampolines [sports articles]; sleighs [sports articles]; vehicles [toys]; radio-controlled toy vehicles; 
shuttlecocks.

Cl.35;Advertising services; business management; business administration; office functions; retail sale and wholesale 
services in stores, via global computer networks, by catalog, by mail order, by telephone, via radio and television, and via 
other electronic media for: chemicals used in industry, science and photography, as well as agriculture, horticulture and 
forestry, unprocessed artificial resins, unprocessed plastics, soil fertilizers, fire extinguishing compositions, tempering 
and soldering preparations, chemical substances for preserving foodstuffs, tanning substances, adhesives for use in 
industry, colorants, varnishes, lacquers, preservatives against rust and against deterioration of wood, dyestuffs, 
mordants, raw natural resins, metals in foil and powder form for painters, decorators, printers and artists, anti-corrosive 
products, whitewash, colorants, preservatives for wood, ink for leather, indigo (colorant), wood stains, products for 
removing wallpapers, ink for skin-dressing, paints, thinners for paints, siccatives for paints, varnishes, lacquers, 
preservatives against rust and against deterioration of wood, dyestuffs, mordants, raw natural resins, metals in foil and 
powder form for painters, decorators, printers and artists, bleaching preparations and other substances for laundry use, 
cleaning preparations, polishing, degreasing and abrading (abrasive preparations), soaps, perfumery products, essential 
oils, cosmetics, hair lotions, dentifrices, shaving products, toilet water, blueing for laundry, starch for laundry purposes, 
brightening chemicals for household use (washing of linen), cotton sticks for cosmetic use, beauty masks, cosmetic 
preparations for skin tanning, cosmetic products for skin care, hair colorants and dyes, shoe creams and polishes, wax, 
cobblers' wax, non-slipping wax for floors, wax for parquet floors, polishing wax, tailors' wax, wax for leather, shampoos, 
cosmetic kits, depilatory products, make-up removing products, deodorants for personal use (perfumery), lipstick, 
cosmetic pencils, hair spray and nail polish, nail polish removing agents, tissues impregnated with cosmetic lotions, pre-
moistened or impregnated cleaning wipes or towelettes, after-shave lotions, lotions for cosmetic use, make-up products, 
pomades for cosmetic use, stain removers, sachets for perfuming linen, nail care products, cobblers' wax and pitch, 
creams for footwear, bleaching preparations (decolorants) for cosmetic use, flower extracts (perfumery), incense, scented 
wood, decorative patterns for cosmetic use, false eyelashes and nails, pumice stone, potpourris (fragrance), cosmetic 
preparations for slimming, cosmetic preparations for baths, hair-waving preparations, washing products, toiletries, mouth 
care products not for medical use, bath salts other than for medical use, sanitary products which are personal hygiene 
products, oils for toiletry purposes, sunscreen products (cosmetic skin-tanning preparations), eau de Cologne, deodorant 
soaps, talcum powder for toiletry purposes, abrasives, mustache wax, hair colorants, eyebrow cosmetics, hair removal 
wax, cleaning chalk, shampoos for pets, cosmetics for animals, cosmetic creams, bars of soap, soap for preventing foot 
perspiration, detergents other than for use in manufacturing operations and for medical purposes, cleansing milks, Javel 
water, dry-cleaning products, scented water, perfumes, cosmetics for eyelashes, make-up powder, adhesives for affixing 
hairpieces, softeners, cosmetic dyes, dye-removing products, cleaning cloths impregnated with detergents, industrial oils 
and greases, lubricants, dust absorbing, wetting and binding compositions, fuels (including motor spirit) and illuminants, 
candles and wicks for lighting, bath oil, grease for shoes, grease for leather, candles, pharmaceutical and veterinary 
products, hygienic and sanitary products for medical use, dietetic substances for medical use, food for babies, plasters, 
materials for dressings, material for dental fillings and for dental impressions, disinfectants, products for destroying 
vermin, fungicides, herbicides, mineral water for medical purposes, cotton for medical purposes, sanitary panties, 
compresses, deodorants, other than for personal use, medicine cases, filled (portable), lotions for pharmaceutical use, 
solutions for contact lenses, incontinence diapers, sanitary napkins (panty liners), chemical preparations for the 
diagnosis of pregnancy, sunscreen products (sunburn ointments), pharmaceutical preparations for skin care, 
mouthwashes for medical purposes, smelling salts, bath salts for medical purposes, salts for mineral water baths, 
sanitary panties, menstruation tampons, surgical cloth, tissues impregnated with pharmaceutical lotions, breast-nursing 
pads, balsamics, balsams for medical purposes, common metals and their alloys, building materials of metal, 
transportable buildings of metal, materials of metal for railway tracks, ironmongery and small items of metal hardware, 
safes, goods of common metal, ores of metal, vaults of metal, tool boxes (empty), boxes and tins of metal for preserves, 
padlocks, musical instruments, namely, rattles, metal chests, racks of metal, footrests, hooks, buckles of common metal, 
money boxes of metal, metal signboards, tins of metal, key rings, ice moulds of metal, works of art of common metal, 
garment hangers of metal, metal identity plates, hardware of metal, wire cloth, wire gauze, door bells, knobs (handles of 
metal), door handles of metal, machines and machine tools, motors and engines (other than for land vehicles), machine 
coupling and transmission components (other than for land vehicles), agricultural implements other than hand-operated, 
incubators for eggs, hand-operated hand tools and implements, cutlery, forks and spoons, side arms, other than firearms, 
razors and safety razors, non-electric can openers, hair curling (hand implements for hair curling) non-electric, electric 
and non-electric depilatory apparatus, nutcrackers not of precious metal, electric and non-electric nail clippers, manicure 
sets, cases and covers for razor knives, razor blades, shoe stretchers (shoemakers' tools), nail files, electric and non-
electric hair clippers, beard clippers, shaving cases, hair-removing tweezers, nail nippers, graters, scissors, vegetable 
choppers, mortars for pounding, oyster openers, sharpening stones, pliers, insecticide sprayers, sugar tongs, engraving 
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needles, tool belts, pizza cutters, non-electric, egg slicers, non-electric, cheese slicers, nonelectric, tableware (knives, 
forks and spoons), threaders, fireplace bellows, keys, eyelash curlers, rakes, tongs, scientific apparatus and instruments, 
nautical, surveying, photographic, cinematographic, optical, for weighing, measuring, signaling, checking (supervision), 
life-saving and teaching, apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity, apparatus for recording, transmission, reproduction of sound or images, magnetic recording 
media, sound recording disks, automatic vending machines and mechanisms for coin-operated apparatus, cash registers, 
calculating machines, equipment for data processing and computers, extinguishers, computer peripherals, anti-glare 
glasses, eyeglass chains (pince-nez chains), footwear for protection against accidents, irradiation and fire, bulletproof, 
swimming and life-saving jackets, contact lenses, cords for lenses (pince-nez), dressmakers' measures, spectacle 
glasses, cases for spectacles, pincenez and for contact lenses, fire protection suits and clothing, frames for spectacles 
and lenses (pince-nez), spectacles (optics), sunglasses, diving gloves, gloves for protection against accidents, diving 
suits, lenses (pince-nez), optical lenses, magnetic cards, magnetic identity cards, suits for protection against accidents 
and irradiation, protective suits for aviators, electronic agendas, electric make-up removing appliances, telephone 
apparatus, scales (weighing apparatus), directional compasses, accounting machines, protective helmets, telescopes, 
chronographs (time recording apparatus), measuring spoons, pedometers, compact disks (audiovideo), optical compact 
disks, mirrors (optics), swimming floats, binoculars (optics), computer printers, temperature indicators, instruments for 
spectacles, game programs, cassette players, bar-code readers, compact disk players, optical character readers, optical, 
magic and signal lanterns, magnifying glasses (optics), dictating and invoicing machines, mechanisms for counter-
operated apparatus, weights, batteries, electric, solar and galvanic, electric flat irons, computer programs (recorded 
programs), recorded operating system programs (for computers), mice (data processing equipment), electronic pocket 
translators, transistors (electronics), thermometers excluding those for medical use, apparatus for games adapted for use 
with television receivers only, receivers (audio, video), intercommunication apparatus, video cassettes, animated 
cartoons, apparatus for school, portable radio-telephones (walkie-talkies), electronic publications (electronically 
downloadable), egg timers, teeth protectors, electrically heated hair-waving apparatus, pocket calculators, video cameras, 
capacity measures, video game cartridges, music headsets, abacuses, loudspeakers, computer mouse pads, antennas, 
apparatus and instruments for astronomy, telephone receivers, scales, life-saving rafts, barometers, electric batteries, 
electrically-heated hair curlers, flashlights (photography), answering machines, graduated glassware, protective helmets 
for sports, goggles for sports, transparencies, transparency projection apparatus, reflecting discs for wear, for the 
prevention of traffic accidents, cases fitted with dissecting instruments (microscopy), dosage dispensers, cigar lighters 
for automobiles, covers for electric outlets, socket housings (electricity), fire escapes, exposed films, filters for 
respiratory masks, flash-bulbs (photography), stands for photographic apparatus, holograms, magnets and decorative 
magnets, ear plugs for diving, ear plugs, electric devices for attracting and killing insects, electric switches, lasers not for 
medical purposes, luminous signs, neon signs, megaphones, computer memories, meteorological instruments, rules 
(measuring instruments), microphones, microscopes, peepholes (magnifying lenses) for doors, modems, objectives 
(lenses) (optics), aperture (photography), recorded computer programs, computer programs (electronically downloadable 
software), ozonizers, projection apparatus and projection screens, dog whistles, weighing apparatus and instruments, 
nose clips for divers and swimmers, prisms (optics), push buttons for bells, light-emitting electronic pointers, radios, 
radiotelephony sets, radio telephone apparatus, rulers (measuring instruments), knee-pads for workers, vehicle 
breakdown warming triangles, sirens, electronic notice boards, computer keyboards, telescopes, word processors, 
dowsing rods, video telephones, anti-glare visors, photographic viewfinders, screens for protecting eyesight, voting 
machines, buzzers, surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth, 
orthopedic articles, suture materials, teething rings, feeding bottles, feeding bottle valves, feeding bottle teats, babies' 
pacifiers (teats), nursing appliances, ear cleaners, incubators for babies, respirators for artificial respiration, breast 
pumps, chairs commode, orthopedic shoes, arch supports for footwear, apparatus for lighting, heating, steam generating, 
cooking, refrigerating, drying, ventilating, water supply apparatus and sanitary installations, electrically heated cushions 
and covers not for medical purposes, grills, drying apparatus, bathtubs, bidets, bulb, electric coffee makers with coffee 
filters, electric bottle warmers, cooking stoves, showers, lighters, lanterns, sinks, spherical shades for lamps, faucets, 
lamps, washhand basins, pocket torches, electric, blankets, lighters for smokers, screens, hair dryers, laundry dryers, 
electric, toilet bowls, vehicles, apparatus for locomotion by land, air or water, security harness for vehicle seats, safety 
seats for children (for vehicles), head rests for vehicle seats, safety belts for vehicle seats, seat covers for vehicles, 
bicycles, parts and/or accessories and/or spare parts of bicycles, baby carriages, parts and/or accessories and/or spare 
parts for baby carriages, prams, parts and/or accessories and/or spare parts for prams, sleigh and sleds (vehicles), kick 
sledges, firearms, ammunition and projectiles, explosives, fireworks, precious metals and their alloys and goods in 
precious metals or coated therewith, jewelery, paste jewellery, precious stones, timepieces and chronometric 
instruments, ornamental pins, tie pins, works of art made of precious metals, key rings, medals, coins, badges of precious
metal, ornaments of precious metal for footwear and hats, cuff links, wristwatches, cases for clock and watch making, 
watch straps, jewelry caskets, pocket watches, sundials, electric clocks and watches, tie clips, charms (pendants), 
costume jewelry, ivory ornaments, pearls (jewellery), precious stones, earrings, alarm clocks, rings, chronometers, 
musical instruments, musical boxes, cases for musical instruments, music rolls, music stands, picks for stringed 
instruments, cardboard and goods made of cardboard, printed matter, publications, bookbinding material, photographs, 
stationery, adhesives (glues) for stationery or household purposes, artists' materials, paintbrushes, typewriters and office 
articles (except furniture), instructional or teaching materials (except apparatus), plastic materials for packaging, printing 
type, printing blocks, engraved works of art, boxes of cardboard or paper, patterns for dressmaking, napkins of paper for 
removing make-up, cases for patterns, labels not of textile, table linen of paper, table napkins of paper, babies' diapers of 
paper or cellulose (disposable), babies' diaper-pants of paper or cellulose (disposable), handkerchiefs (of paper), pen 
cases, checkbook holders, writing cases (sets), inking sheets for document reproducing machines, small bags 
(envelopes, pouches) for packaging (of paper or plastics), tailors' chalk, face towels of paper, hatboxes, tracing cloth and 
paper, bookbinding cloth, canvas for painting (canvasses), hand towels of paper, albums, almanacs, hand labeling 
apparatus, loose-leaf binders, writing articles and instruments, decals, calendars, posters, document files, passport 
holders, catalogs, trading cards, drawing sets, newspapers, newspapers, magazines (periodicals), books, lithographs, 
wrapping paper, toilet paper, paperweights, mats for beer glasses (disks), book markers, bookmarkers, bookends, inks, 
inkwells, bibs of paper, drawing materials, graphic prints, school supplies, writing slates, comic books, trays for placing 
and counting coins, adhesive articles (articles of embroidery), refuse bags of paper or plastic, geographical maps, 
terrestrial globes, office moisteners, plastics for modeling, plans, stencils (stationery), paper or cardboard labels, cards, 
steel letters and nibs, aquarelles, adhesive tape dispensers, adhesive tapes and bands for stationery or household 
purposes, stickers (stationery goods), cigar bands (vitolas), binders (office requisites), modeling clay, arithmetical tables, 
drawer liners of paper (perfumed or not), architects' models, atlases, paper flags and pennants, tickets, pads (stationery), 
ball-point pens, bags for microwave cooking, writing board erasers, rubber erasers, erasing products, bottle packaging 

4506



and sleeves of cardboard or paper, painters' easels, song books, charcoal pencils, letter paper, advertisement boards of 
paper or cardboard, booklets, ink sticks, modeling wax not for dental use, sealing wax, thumbtacks, paper tapes and 
ribbons, inking ribbons for computer printers, ribbons for typewriters, paper clip surfaces (office requisites), cabinets for 
stationery (office requisites), compasses for drawing, paper clasps (paper clips), paper knives (cutters) (office requisites), 
patterns for dressmaking, writing or drawing books, paintings, pictures, framed or unframed, finger-stalls (office 
requisites), book binding materials, bookbinding apparatus and machines (office equipment), gummed cloth for stationery
purposes, ink pads, squares (rulers), shields (paper seals), cards for special occasions, filter paper, book covers 
(stationery), photograph stands, rubber bands for office use, staplers (stationery), staples (paper clips), loose leaf paper 
(stationery), pencil sharpeners, electric or otherwise, pencil holders, luminous paper, palettes for painters, silver paper, 
waxed paper, modeling paste, office perforators, painters' brushes, house painters rollers, postcards, rosaries, blotters, 
envelopes (stationery), metal note clips, rubber, guttapercha, gum, asbestos, mica and goods made from these materials 
semi-processed goods made of plastics, packing, stopping and insulating materials, flexible tubes, not of metal, leather 
and imitations of leather and goods made of these materials, animal skins, trunks and suitcases, umbrellas, parasols and 
walking sticks, whips and saddlery, climbing, camping and beach bags, handbag frames, frames for umbrellas or 
parasols (sunshades), alpenstocks, bags, handbags, travel bags, travel and key cases (leatherware), attaché cases, coin 
purses not of precious metal, school bags, garment bags (for travel), hat boxes of leather, leather (or cloth) bags for 
carrying infants, wheeled shopping bags, boxes and cases of leather or leather board, boxes of vulcanized fiber, 
briefcases (folders), pocket wallets, briefcases (leatherware), toiletry cases, collars for animals, dog leashes, leather 
laces, umbrella covers, covers for horse-saddles, haversacks, horse blankets, backpacks, backpacks for school, music 
cases, reins for horses, small bags (envelopes, pouches) for packaging (of leather), horse riding saddles, blankets for 
horse saddles, umbrella rings, blinders (harness), harness fittings of iron (trappings), harnesses (teams) for animals, 
harness fittings, walking-stick seats, bandoliers of leather, tool bags of leather (empty), chain mesh purses (not of 
precious metal), beach bags, muzzles, bridles (harnesses), bridle straps or halters, leatherboard, bands of leather, travel 
trunks, shopping bags, leather equipment, harness straps, leather straps (harnesses), straps for skates, trimmings of 
leather for furniture, leather straps, butts, curried skins, cat o' nine tails, coverings of skins (furs for clothing or 
ornaments), stirrup leathers, parts of rubber for stirrups, bits for animals (harness), reins, attaché-cases, moleskin 
(imitation leather), fur (animals skins), chamois leather other than for cleaning, nose bags (feed bags), shopping nets 
(bags), casings of leather for springs, knee-pads for horses, fastenings for saddles (belly bands), cardholders (document 
holders) (wallets), straps (harnesses), valves of leather, stirrups, building materials, not of metal, rigid pipes, not of metal, 
for building, asphalt, pitch and bitumen, transportable buildings, not of metal, monuments, not of metal, furniture, mirrors 
(looking glasses), picture frames, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, 
mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics, fans for personal use, non-electric, 
pillows, curtain tie-backs, infant walkers, curtain rings, crates (non-metallic chests), cupboards, works of art, of wood, 
wax, plaster or plastic, lecterns, benches (furniture), table plates, curtain rods, chests for toys, screens, embroidery 
frames, wine cellars (furniture), medicine chests (medicine cabinets), busts of wood, wax, plaster or plastic, head-rests 
(furniture), cases of wood or plastic materials, toy chests, beds, water beds, not for medical purposes, beds for household
pets, sofas, wax figures, headboards, carts, bottle racks, brushes, baskets, not of metal, cushions, mattresses, chests of 
drawers, bamboo curtains, cradles, divans, desks (furniture), statuettes of wood, wax, plaster or plastic, racks (furniture), 
mirrors (looking glasses), display stands (furniture), card files, meat chests, not of metal, garment covers (storage and 
wardrobe), bed and furniture trimmings, hammocks, flower-stands, jewelry not of precious metal, mannequins, tables, 
works of art made of wood, wax, plaster or plastic, drinking straws, fire screens, domestic, umbrella stands, playpens for 
babies, flower-pot pedestals, hangers for clothing and hats, coat stands, non-metallic door handles, indoor blinds for 
windows (furniture), door latches not of metal, desks, magazine racks, curtain rails, curtain rollers, writing desks, sleeping
bags for camping, chairs, armchairs, sofas, mattress supports, book shelves, table tops, billboards, stools, corks for 
bottles, corks, stoppers, not of metal, looms for embroidering high chairs for children, boards for hanging keys, high 
chairs for children, sun loungers, showcases (furniture), utensils and containers for household and kitchen use, combs 
and sponges, brushes, brush-making materials, articles for cleaning purposes, steel wool, steel wool, unworked or 
semiworked glass (except building glass), glassware, porcelain and earthenware, bottle openers, oil cruets, indoor 
aquariums, cocktail stirrers, candle extinguishers, non-electric appliances for removing makeup, sugar bowls, trays, 
portable baby baths, cloth for washing floors, bowls, tea balls, candy boxes, powder puffs, bottles, shaving brushes, 
insulating flasks, stew-pans, pottery, non-electric coffeepots, boxes, non-electric heaters for feeding bottles, shoe horns, 
candlesticks, drinking flasks for travelers, pipettes (wine-tasters), fly swatters, epergnes, brushes for footwear, nail 
brushes, toothbrushes, dish-washing brushes, baskets, fitted picnic baskets including dishes, domestic bread baskets, 
cocktail shakers, strainers, trouser stretchers, ice buckets, ice pails, mixing spoons (kitchen utensils), basting spoons for 
kitchen use, bowls (basins), decanters, tie presses, soap dispensers, funnels, door knobs of porcelain, salad bowls, 
brooms, spatulas, spice sets, comb cases, mess-tins, flasks, vegetable dishes, dishes, shaped ironing board covers, 
chamois leather for cleaning, frying pans, gardening gloves, gloves for household purposes, polishing gloves, non-
electric kettles, shoe trees, piggy banks not of metal, egg cups, soap dispensers, decanters, vases, birdcages, signboards 
of porcelain or glass, cabarets (trays), liqueur sets, flower pots, butter dishes, fly swatters, cookery molds, hand-operated 
mills for domestic purposes, toothpicks, mops, non-electric portable cool boxes, cooking pots, toilet cases, works of art 
of porcelain, terracotta or glass, chamber pots, toothpick holders, candelabra, carpet beaters, domestic bread baskets, 
dusting cloths, pepper pots, clothes-pegs and drying racks for washing, table plates, feather-dusters, powder compacts, 
knobs of porcelain, shaving brush stands, sponge holders, soap holders, coasters not of paper and other than table linen, 
toilet paper holders, trouser presses, perfume vaporizers, perfume burners, graters, heatinsulated containers, crumb 
trays, coasters, trivets, boot jacks, corkscrews, carpet beaters, salt cellars, frying pans, clothes racks for drying, coffee 
and tea services, napkin holders, soup bowls, washing boards, ironing boards, bread boards, cutting boards for the 
kitchen, pot lids, cups, bowls (basins), shirt stretchers, shoe trees (stretchers), insulating flasks, teapots, flower pots, lye 
washtubs, towel rails and rings, toilet utensils, tableware other than knives forks and spoons, drinking glasses, cruets, 
ropes, string, nets, tents, awnings, tarpaulins, sails, material bags for padding and stuffing (except of rubber or plastics), 
raw fibrous textile materials, eiderdown, straw wrappers for bottles, hammocks, tarpaulins, yarns and threads for textile 
purposes, textiles and textile goods, bed and table covers, bath linen (except clothing), tissues of textile for removing 
make-up, labels of cloth, linings (textile), washing mitts, wall hangings of textile, handkerchiefs of textile, curtains of 
textile or plastic, household linen, towels of textile, traveling rugs, net curtains, curtain holders of textile material, flags 
not of paper, eiderdowns, loose covers for furniture, covers for cushions, mosquito nets, glass cloths, billiard cloth, 
traced cloths for embroidery, upholstery fabrics, face towels of textile, sleeping bags (sheeting), table runners, 
bedspreads, mattress covers, oilcloth (tablecloths) (oilcloth for use as table cloths), tablecloths (not of paper), sheets, 
table mats (table linen), table napkins (of textile), adhesive fabric for application by heat, fabric of imitation animal skins, 
brocades, trellis (cloth), lining fabric for shoes, fabric for boots and shoes, cheviot (cloth), velvet, felt, cotton fabrics, bed 
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covers, tulle, crepe (fabric), crepon, damask, lingerie fabric, elastic woven material, flannel (fabric), cheese cloth, gauze 
(cloth), gummed cloth other than for stationery, hessian, jersey (fabric), woolen fabric and cloth, linen cloth, diapered 
linen, marabouts (cloth), ticks (mattress covers), upholstery fabrics, pillowcases, ramie fabrics, rayon fabric (artificial 
silk), silk cloths, esparto fabric, taffeta (cloth), knitwear (textiles) zephyr (textile), fiberglass fabrics for textile use, printers' 
blankets of textile, chenille fabric, place mats of textile, bed blankets, toilet seat covers, shower curtains of textile or 
plastic, ready-to-wear clothing for women, men and children, footwear, headgear, clothing for motorists and cyclists, bibs 
not of paper, headbands (clothing), bath robes, bathing suits, bathing caps and sandals, boas (necklets), underwear, 
babies' diaper pants, scarves, footwear for sports and beach shoes, hoods (clothing), shawls, belts (clothing), money 
belts (clothing), water skiing suits, neckties, corsets (girdles), mufflers, fur stoles, girdles (underwear), scarves, caps of all
kinds, gloves (clothing), raincoats, underwear, mantillas, stockings, socks, Ascots, babies' diapers of textile, pocket 
squares, furs (clothing), pajamas, soles for footwear, heels, veils (clothing), suspenders, paper clothing, clothing for 
gymnastics and sports, layettes, shoulder wraps (clothing), jerseys, mittens, ear muffs (clothing), inner soles, bow ties, 
pareus, cuffs for clothing, dress shields, fancy-dress costumes, sundresses, visors (headgear), overalls, pockets for 
clothing, sock suspenders, stocking suspenders, petticoats, tights (fulllength stockings or leotards), aprons (clothing), 
head dresses (headgear), wooden shoes, caps, garters, coats, esparto shoes or sandals, non-slip devices for footwear, 
bath robes, bath slippers, caps (headgear), blouses, body suits (underwear), berets, footmuffs, not electrically heated, 
lace boots, boots, boot uppers, studs for football boots, half-boots, fittings of metal for footwear, tips for footwear, welts 
for footwear, heel pieces for footwear (heel reinforcements), underpants, shirts, shirt yokes, shirt fronts, tee-shirts, 
bodices, vests, jackets, fishing vests, stuff jackets, combinations (clothing), slips (underwear), detachable collars, collars, 
clothing of leather, clothing of imitation leather, shower caps, slippers, skirts, ready-made linings (parts of clothing), top 
coats (clothing), gabardines (clothing), gymnastic shoes, jerseys (clothing), jerseys (pullovers), jerseys (sweaters), 
liveries, muffs (for clothing), footwear uppers, parkas, pelerines, pelisses, spats, spats (leg protectors), knitwear, knitwear 
(clothing), clothing for gymnastics, outerclothing, sandals, saris, underpants, hats, bras (brassieres), wimples (for wear), 
togas, trouser straps, suits, turbans, dresses, slippers, footwear for sports, lace and embroidery, ribbons and braid, 
buttons, hooks and eyes, pins and needles, artificial flowers, glass beads (adornments for clothing), needle and pin 
cushions, hair ornaments, ornaments for footwear and hats (not of precious metal), hair bands, armbands, reins for 
guiding children, brooches (clothing accessories), hair pins, hair grips (slides), sewing boxes, shoe buckles, belt clasps, 
zipper fasteners (haberdashery), tiaras, needle cases, buckles (clothing accessories), shoulder pads for clothing, badges 
for wear not of precious metal, spangles for clothing, haberdashery (except thread), lace trimmings, birds' feathers 
(clothing accessories), laces for footwear, wreaths of artificial flowers, tea cosies, ornamental novelty badges, thimbles 
(for sewing), numbers or letters for marking linen, bodkins, top-knots, competitors' numbers, ornamental parts applied by 
heat for textile materials (haberdashery), snap fasteners, ostrich feathers (clothing accessories), bands (prizes), false 
beards, false mustaches, hair curlers, other than hand implements, tassels (haberdashery), hair nets, lace and 
embroidery, ribbons and braid, buttons, hooks and eyes, pins and needles, artificial flowers, frills (lacework), 
passementerie (lace trimming), collar supports, elastic ribbons, braids, festoons (embroidery), hair coloring caps, darning 
eggs, gold embroidery, silver embroidery, hair plaits, wigs, heatapplied pieces, patches for repairing textile articles, 
toupees, borders for clothing, skirt flounces, carpets, door mats, mats, linoleum and other floor coverings, wall hangings, 
not of textile, bath mats, papers for upholstering or wallpapering, wall paper, products for use as floor coverings, carpet 
underlay, floor coverings, games, toys, articles for gymnastics and sports, decorations for Christmas trees, fishing tackle, 
rods for fishing, toy masks and theatrical masks, dolls' houses, climbing harnesses, party novelties, gloves (game 
accessories), baseball gloves, boxing, fencing and golf, puppets, automatic games, neither coin-operated nor designed 
for use with a television receiver only, apparatus for physical exercises, Christmas trees of synthetic materials, bladders 
of balls for games, elbow and knee guards (sports articles), kites, rattles, kaleidoscopes, hopping horses (toys), building 
games, coinoperated amusement machines, card games (playing cards), teddy bears, dolls, dolls' clothes, air pistols 
(toys), chess games, flippers for swimming, ring games, Christmas tree stands, archery implements, novelty articles 
(jokes), balls for games, dolls' feeding bottles, building blocks (toys), body boards, ninepins (game), stationary exercise 
bicycles, golf club bags, with or without wheels, dolls' beds, marbles for games, dolls' houses, butterfly nets, swings, 
confetti, cups for dice, dice (games), checkers (games), checkerboards, darts, discuses for sports, flying disks (toys), 
domino games, counters (discs) for games, skis, bags especially designed for skis and surfboards, tables for table 
football, appliances for gymnastics, horseshoe games, hockey sticks, soap bubbles (toys), board games, toys for 
domestic pets, scale models of vehicles, skateboards, mobiles (toys), ammunition for paint guns (sports articles), artificial
snow for Christmas trees, billiard cues and golf clubs, billiard tables, skating boots with skates attached, in-line roller 
skates, ice skates, roller skates, scooters, plush toys, spinning tops (toys), piñatas, swimming pools (sports or play 
articles), punching-balls, puzzles, conjuring apparatus, rackets, board games, sail and surf boards, chessboards, sling 
shots (sports articles), slides (for play), spring boards (sports articles), sleighs (sports articles), vehicles (toys), radio-
controlled vehicles (toys), steering wheels (games), meat, fish, poultry and game, meat extracts, canned, frozen, dried and 
cooked fruit and vegetables, jellies, jams, compotes, eggs, milk and dairy products, edible oils and fats, coffee, tea, 
cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, pastry and 
confectionery products, edible ices, honey, golden syrup, yeast, baking powder, salt, mustard, vinegar, sauces 
(condiments), spices, ice, agricultural, horticultural, forestry products and grains, live animals, fresh fruit and vegetables, 
grains (seeds), natural plants and flowers, animal foodstuffs, malt, beer, mineral and aerated waters and other non-
alcoholic beverages, fruit beverages and fruit juices, syrups and other preparations for making beverages, alcoholic 
beverages (except beer), tobacco, articles for smokers, matches, cigar cases (with humidifier), cigarette cases, cigar 
cases, tobacco pouches, cigarette cases, ashtrays for smokers, lighters for smokers, pipes (hookahs), cigar cutters, small 
cigar cases, pipe cleaners, cigarette paper, tobacco jars, cigarette tips, match boxes, gas containers for cigar lighters, 
pocket machines for rolling cigarettes, booklets of cigarette paper, firestones, pipe stands, match holders and ashtrays 
for smokers of precious metal; assistance regarding the operational or business management of industrial or commercial 
companies; organization of exhibitions for commercial or advertising purposes; promotional services provided by a 
commercial company by means of customer loyalty cards; modeling for advertising or sales promotion purposes; editing 
of advertising texts; shop window dressing; assistance in connection with the operation of commercial companies as 
franchises; demonstration of goods; organization of trade fairs for commercial or advertising purposes; sales promotion 
(for others); auctioneering; promotion and management of commercial centers; import-export agencies; on-line 
advertising via a computer network; procurement services for others (purchasing of goods and services for other 
businesses); arranging newspaper subscriptions (for others); dissemination (distribution) of samples; computer file 
management; public relations; commercial information agencies; advertising agencies; rental of vending machines; rental 
of advertising space; dissemination of advertisements; business management assistance; data search in computer files 
(for others); compilation of data in computer databases; transcription of communications; publicity columns preparation; 
business management of performing artists; direct mail advertising (leaflets, prospectuses, printed matter, samples); 
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updating of advertising material; document reproduction; marketing studies; bill posting (ads); opinion polling; 
systematization of data in a central computer; advertising; advertising by mail order, radio and television; presentation of 
goods on communication media for retail purposes. 
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 18/07/2013; Application No. : 1272092 ;Benelux 

2741950    14/01/2014
[International Registration No. : 1201851]
Azelis S.A. 
19 rue Gabriel Lippmann L-5365 Munsbach LU

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; organic 
and inorganic base chemicals, fine chemicals and performance chemicals; chemical additives for lubricants; fertilisers; 
phosphates; sulphur; trace elements for use in agriculture and horticulture; catalysts for chemical synthesis; chemicals 
for use in the manufacture of exfoliating creams and abrasives; chemical stabilisers; fluids for use in metal working; salts 
for industrial purposes; unprocessed artificial resins, unprocessed plastics; additives for use in plastics; fire 
extinguishing compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
tanning substances; adhesives used in industry; cosmetic ingredients for skin care, hair care, oral hygiene, toiletries and 
colour cosmetics; synthetic ingredients for fine and functional flavours and fragrances; aroma chemicals; emollients; 
emulsifiers; solubilizers; rheology modifiers; silicones; inhibitors; diluents; masking agents; preservatives for 
pharmaceutical preparations; wetting agents; thickening agents; chemical supplements for the manufacture of vitamins; 
amino acids for industrial purposes; silicone rubber elastomers; enzymes for the food industry; modified starches; raw 
proteins for use in the industry; artificial sweeteners; industrial and processed minerals; rubber compounds for industrial 
use; latexes for use in industry; butyl acetate; stearic acid; magnesium oxide; peroxides; silicates for use in industry; talc 
for use in paints; flame retardants; liquid coatings [chemical]; polymer coatings [other than paints]; polyurethane 
coatings [other than paints]; coatings [chemical] for glass; coatings [chemical] for lenses; coatings [chemical] for the 
preparation and renovation of floor coverings; coatings [chemical] for waterproofing; coatings [chemical] for 
weatherproofing.

Cl.2;Paints, varnishes, lacquers and coatings; preservatives against rust and against deterioration of wood; colorants; 
mordants; pigments; raw natural resins; metals in foil and powder form for painters, decorators, printers and artists; 
additives for use in coatings; corrosion, heat, moisture and rust resistant coatings [paints]; thickeners for paints; zinc 
oxide [pigment]; flame resistant paints and pigments.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; cosmetic creams; dermatological 
creams; lotions for cosmetic purposes; cosmetics in the form of gels; shampoos and hair conditioners; lipsticks; 
mascaras; cosmetics in the form of powders; deodorants; shaving preparations; depilatories; talcum powder.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical and veterinary use; food for babies; plasters, materials for dressings; material for stopping teeth, 
dental wax; disinfectants; preparations for destroying vermin; fungicides, herbicides; lubricants for medical use; 
phosphates for pharmaceutical purposes; trace element preparations for human and animal use; narcotics; antibiotics; 
analgesics; cardiovascular preparations; steroids; hormones for medical purposes; dermatological pharmaceutical 
substances; diluents for medical use; anthelmintics; preparations of vitamins; vitamins for animals; amino acids for 
medical and veterinary purposes; antioxidants.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; fresh fruits and 
vegetables; seeds; natural plants and flowers; foodstuffs for animals; malt.

Cl.35;Advertising; business management; business administration; office functions; market trends analysis; marketing 
services and promotion; support of sales development; wholesale, retail sale services, as well as commercial 
intermediary services related to the purchase and sales of chemicals used in industry, science and photography, as well 
as in agriculture, horticulture and forestry, organic and inorganic base chemicals, fine chemicals and performance 
chemicals, chemical additives for lubricants, fertilisers, phosphates, sulphur, trace elements for use in agriculture and 
horticulture, catalysts for chemical synthesis, chemicals for use in the manufacture of exfoliating creams and abrasives, 
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chemical stabilisers, fluids for use in metal working, salts for industrial purposes, unprocessed artificial resins, 
unprocessed plastics, additives for use in plastics, fire extinguishing compositions, tempering and soldering 
preparations, chemical substances for preserving foodstuffs, tanning substances, adhesives used in industry, cosmetic 
ingredients for skin care, hair care, oral hygiene, toiletries and colour cosmetics, synthetic ingredients for fine and 
functional flavours and fragrances, aroma chemicals, emollients, emulsifiers, solubilizers, rheology modifiers, silicones, 
inhibitors, diluents, masking agents, preservatives for pharmaceutical preparations, wetting agents, thickening agents, 
chemical supplements for the manufacture of vitamins, amino acids for industrial purposes, silicone rubber elastomers, 
enzymes for the food industry, modified starches, raw proteins for use in the industry, artificial sweeteners, industrial and 
processed minerals, rubber compounds for industrial use, latexes for use in industry, butyl acetate, stearic acid, 
magnesium oxide, peroxides, silicates for use in industry, talc for use in paints, flame retardants, liquid coatings 
[chemical], polymer coatings [other than paints], polyurethane coatings [other than paints], coatings [chemical] for glass, 
coatings [chemical] for lenses, coatings [chemical] for the preparation and renovation of floor coverings, coatings 
[chemical] for waterproofing, coatings [chemical] for weatherproofing, paints, varnishes, lacquers and coatings, 
preservatives against rust and against deterioration of wood, colorants, mordants, pigments, raw natural resins, metals in 
foil and powder form for painters, decorators, printers and artists, additives for use in coatings, corrosion, heat, moisture 
and rust resistant coatings [paints], thickening agents for paints, zinc oxide [pigment], flame resistant paints and 
pigments, bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive 
preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, cosmetic creams, dermatological 
creams, lotions for cosmetic purposes, cosmetics in the form of gels, shampoos and hair conditioners, lipsticks, 
mascaras, cosmetics in the form of powders, deodorants, shaving preparations, depilatories, talcum powder, 
pharmaceutical and veterinary preparations, sanitary preparations for medical purposes, dietetic substances adapted for 
medical and veterinary use, food for babies, plasters, materials for dressings, material for stopping teeth, dental wax, 
disinfectants, preparations for destroying vermin, fungicides, herbicides, lubricants for medical use, phosphates for 
pharmaceutical purposes, trace element preparations for human and animal use, narcotics, antibiotics, analgesics, 
cardiovascular preparations, steroids, hormones for medical purposes, dermatological pharmaceutical substances, 
diluents for medical use, anthelmintics, preparations of vitamins, vitamins for animals, amino acids for medical and 
veterinary purposes, antioxidants, grains and agricultural, horticultural and forestry products, fresh fruits and vegetables, 
seeds, natural plants and flowers, foodstuffs for animals, and malt.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

2742101    01/11/2013
[International Registration No. : 1201922]
SHENZHEN WINNER BROS IMPORT&EXPORT CO., LTD
RM 813A, Moi Art Trading Plaza, Busha Rd Buji, Longgang District, Shenzhen Guangdong China

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES
17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Connections for electric lines; sunglasses; connections, electric; cables, electric; batteries, electric; telescopes; 
lightning arresters; chargers for electric batteries; lasers, not for medical purposes.

Cl.11;Lighting apparatus and installations; lava rocks for use in barbecue grills; heating apparatus, electric; gas 
lighters; light bulbs.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 28/02/2013; Application No. : 011614195 ;European Union 

2742519    16/08/2013
[International Registration No. : 1201745]
Christopher Sutherland
13 Easter Steil Edinburgh, EH10 5XE United Kingdom

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES
17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Hockey mouth guards; hockey goalie helmets.

Cl.25;Clothing, footwear and headgear; sports clothing; sportswear; tracksuits; sports footwear; trainers; hockey 
shoes; articles of outer clothing; t-shirts; polo shirts; jerseys; sports caps; baseball caps; golf caps; golf shirts; golf 
shoes; golf trousers; hats.

Cl.28;Hockey sticks; hockey balls; hockey pucks; hockey gloves; hockey shin guards; hockey grips; hockey grip 
tapes; hockey bags; markers for use in sports and games; hockey goalie chest guards; hockey goalie pads, hockey goalie
gloves; hockey goalie elbow pads; hockey goalie girdles; hockey goalie abdominal protectors; cricket bats; cricket balls; 
cricket bags; cricket pads; protective padded articles for use in playing the game of cricket; golf clubs; covers for golf 
clubs; divot repair tools; gloves for golf; golf bags; golf ball markers; golf ball retrievers; rackets; badminton rackets; 
grips for rackets; gut for rackets; head covers for rackets; tennis rackets; protective covers for rackets; rackets cases; 
racket grip tape; racketball balls; tennis balls, balls; balls for sports; playing balls; shin pads for use in sports; games and 
playthings; playing cards; gymnastic and sporting articles; decorations for Christmas trees; children's toys in the form of 
bicycles.

Cl.35;Advertising; business management, business administration; office functions; organisation, operation and 
supervision of loyalty and incentive schemes; advertising services provided via the Internet; production of television and 
radio advertisements; accountancy; auctioneering; trade fairs; opinion polling; data processing; provision of business 
information; retail services, mail order retail services and electronic shopping retail services connected with sporting 
articles, sports equipment, sports clothing, sports footwear, protective clothing, protective footwear, drinking bottles, 
drinking flasks, markers, keyrings, miniature keyrings, pens, miniature pens, stationery, gum guards, gum guards for 
protection in sport, gum shields, gum shields for protection in sport, protective clothing, body armour for the protection 
of various parts of the body for use in sports activities, protective headwear, protective helmets, protective helmets for 
use in sports, protective gloves, face protectors, padding and protective shields for legs, knees, thighs, hips, back, chest, 
neck, shoulders, arms, groin, hands, elbows and wrists, body suits containing padding or protective shields, trophies, 
medals, plaques, statuettes, figurines, cups, tankards, jewellery, games, computer games, clothing, leather goods, 
luggage, bags, balls; consultancy, information and advisory services relating to all of the aforesaid services.
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2742668    07/04/2014
[International Registration No. : 1201506]
General Petroleum GmbH 
Messetum-Frankfurt, 25 étage, Friedrich-Ebert-Anlage 49 60308 Frankfurt DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
Unprocessed artificial resins, unprocessed plastics; Manures; Fire extinguishing compositions; Tempering and soldering 
preparations; Chemical substances for preserving foodstuffs; Tanning substances; Adhesives used in industry.

Cl.4;Industrial oils and greases; Lubricants; Dust absorbing, wetting and binding compositions; Fuels (including motor 
spirit) and illuminants; Candles and wicks for lighting.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

2742688    07/04/2014
[International Registration No. : 1201732]
General Petroleum GmbH 
Messetum-Frankfurt, 25 étage, Friedrich-Ebert-Anlage 49 60308 Frankfurt DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
Unprocessed artificial resins, unprocessed plastics; Manures; Fire extinguishing compositions; Tempering and soldering 
preparations; Tanning substances; Adhesives used in industry.

Cl.4;Industrial oils and greases; Lubricants; Dust absorbing, wetting, and binding compositions; Fuels (including motor 
spirit).
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

2742744    12/11/2013
[International Registration No. : 1201802]
sharewise GmbH
Altheimer Eck 6, 80331 München (Germany) 

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.35;Advertising, in particular television advertising, online advertising on computer networks, radio advertising, mail 
advertising, bill-posting, press and internet advertising, advertising via mobile radio networks, advertising on mobile 
phone television, included in this class; advertising agency services; rental of advertising space on the internet; 
marketing, in particular marketing for others on digital networks (webvertising) and telemarketing; market research and 
analysis; advertising on the internet, for others; planning and design of advertising activities, in particular layout design 
for advertising purposes; presentation of companies on the internet and other media; distribution of samples, in 
particular distribution of advertising samples; sales promotion, public relations; public relations agency services; 
organisation and arranging of advertising events; multimedia agency services, namely the presentation of firms on the 
internet and other media; organisation and conducting of exhibitions and trade fairs for commercial or advertising 
purposes; organisation of job fairs or advertising-related fairs; business management, for others (included in this class); 
consultancy with regard to advertising and marketing, in particular development of business concepts; business 
organisation consultancy; business management and organisation consultancy, in particular development of business 
concepts; business management advisory and consultancy services; business consultancy and advisory services; 
business consultancy; assistance to commercial or industrial firms in the conduct of their business; arranging of trading 
and economical contacts, also over the internet; arranging of contracts, for others, for the providing of services; 
arranging of contracts, for others, for the buying and selling of goods; arranging of commercial transactions, for others, 
including within the framework of e-commerce; merchandising agency services, included in this class.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.38;Telecommunications, in particular mobile telephone services, telephone services, fax services, radio 
communication services, paging services, telex services, telegram services, e-mail data services; satellite transmission; 
television and radio transmission; computer-aided transmission of messages and images; mobile phone television 
broadcasting; providing access to information on the internet and on the mobile internet; telecommunications via the 
internet, intranets and extranets; provision of telecommunications access to databases and the internet; online provider 
services, namely providing access to data on computer networks, in particular information, texts, drawings and images 
relating to goods and services; providing access to data on the internet and on mobile internet, in particular information 
and messages in the form of audio and video; providing access to software on data networks for internet access, in 
particular downloadable files, in particular sound, image, music and video recordings, electronic games, all the aforesaid 
files in particular for downloading for mobile telephones; providing access to information on the internet and on the 
mobile internet; providing chatrooms on the internet; providing access to internet and mobile internet platforms; 
providing access to portals on the internet and on the mobile internet; providing telecommunications channels for 
teleshopping services; providing chatlines, chatrooms and forums on the internet, including on the mobile internet; 
electronic mail services; transferring and disseminating information and data via computer networks and the internet, and 
the mobile internet.
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Priority claimed from 18/10/2013; Application No. : 30 2013 055 640.2/09 ;Germany 

2742761    27/03/2014
[International Registration No. : 1201718]
Roche Diagnostics GmbH
Sandhofer Str. 116, 68305 Mannheim (Germany)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in science, in particular cytological and histological stain, fixative, rinse, and wash solutions.

Cl.9;Apparatus for blood analysis for scientific purposes, and computer software and replacement parts therefor; 
containers for microscope slides; pipettes for laboratory use; specimen tube racks other than for medical use; computer 
software for scientific and medical purposes.

Cl.10;Apparatus for blood analysis, and replacement parts therefor; specimen tube racks for medical use; specimen 
tube piercing needles for medical use.
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2742778    07/04/2014
[International Registration No. : 1201723]
General Petroleum GmbH 
Messetum-Frankfurt, 25 étage, Friedrich-Ebert-Anlage 49 60308 Frankfurt DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
Unprocessed artificial resins, unprocessed plastics; Manures; Fire extinguishing compositions; Tempering and soldering 
preparations; Chemical substances for preserving foodstuffs; Tanning substances; Adhesives used in industry.

Cl.4;Industrial oils and greases; Lubricants; Dust absorbing, wetting and binding compositions; Fuels (including motor 
spirit) and illuminants; Candles and wicks for lighting.
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2742787    07/04/2014
[International Registration No. : 1201507]
General Petroleum GmbH 
Messetum-Frankfurt, 25 étage, Friedrich-Ebert-Anlage 49 60308 Frankfurt DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
Unprocessed artificial resins, unprocessed plastics; Manures; Fire extinguishing compositions; Tempering and soldering 
preparations; Chemical substances for preserving foodstuffs; Tanning substances; Adhesives used in industry.

Cl.4;Industrial oils and greases; Lubricants; Dust absorbing, wetting and binding compositions; Fuels (including motor 
spirit) and illuminants; Candles and wicks for lighting.
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Priority claimed from 05/02/2014; Application No. : 012567228 ;European Union 

2742795    03/03/2014
[International Registration No. : 1201648]
Steer Davies & Gleave Limited 
28-32 Upper Ground London SE1 9PD GB

Address for service in India/Agents address:
VUTTS & ASSOCIATES
SUITE NO. 704, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy services.

Cl.39;Consultancy services relating to transportation; professional consultancy relating to transport.

Cl.42;Consultancy services other than business consultancy, namely, design consultancy, scientific consultancy, 
technological consultancy, engineering consultancy, computing consultancy, software consultancy and town planning 
consultancy.
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2742914    18/02/2014
[International Registration No. : 1201478]
Xell AG
Hainteichstraße 78, 33613 Bielefeld (Germany) 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for scientific purposes; media and substances for the cultivation and growth of cell cultures; 
bacteriological preparations except for medical or veterinary purposes; chemical products for laboratory analysis.

Cl.5;Biological preparations for medical, pharmaceutical and veterinary purposes, biochemical preparations for 
medical, pharmaceutical and veterinary purposes and chemical preparations for medical, pharmaceutical and veterinary 
purposes; cell culture for medical and veterinary purposes.

Cl.42;Services of chemical, biological and/or biochemical laboratories; research in the field of chemistry, biology, 
biochemistry and biotechnology; analysis in the field of chemistry, biology, biochemistry and biotechnology; design and 
development of computer programs.
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2742952    07/04/2014
[International Registration No. : 1201724]
General Petroleum GmbH 
Messetum-Frankfurt, 25 étage, Friedrich-Ebert-Anlage 49 60308 Frankfurt DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
Unprocessed artificial resins, unprocessed plastics; Manures; Fire extinguishing compositions; Tempering and soldering 
preparations; Chemical substances for preserving foodstuffs; Tanning substances; Adhesives used in industry.

Cl.4;Industrial oils and greases; Lubricants; Dust absorbing, wetting and binding compositions; Fuels (including motor 
spirit) and illuminants; Candles and wicks for lighting.
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Priority claimed from 21/02/2013; Application No. : 011595055 ;European Union 

2743328    21/08/2013
[International Registration No. : 1195048]
King.com Limited
Aragon House Business Centre, Dragonara Road, St. Julians STJ 3140 (Malta)

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; animated cartoons; audiovisual teaching apparatus; camcorders; cameras [photography]; 
cassette players; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game 
programs; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; disks, magnetic; downloadable image files; downloadable music files; downloadable ring tones for 
mobile phones; DVD players; electronic publications, downloadable; films, exposed; headphones; holograms; juke boxes,
musical; laptop computers; magnetic data media; microphones; monitoring apparatus, electric; monitors [computer 
hardware]; monitors [computer programs]; mouse pads; notebook computers; optical data media; optical discs; personal 
stereos; portable media players; portable telephones; record players; sound recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; spectacle cases; spectacle frames; sunglasses; 
tape recorders; teaching apparatus; telephone apparatus; television apparatus; USB flash drives; video cassettes; video 
game cartridges; video recorders; cases for mobile phones, tablets and other electronic mobile devices; computer games 
(software); computer game software; computer game entertainment software; downloadable software; downloadable 
electronic game programs; video game software; interactive multimedia computer game programs; games software for 
use on mobile phones, tablets and other electronic mobile devices; games software downloadable to mobile phones, 
tablets and other electronic mobile devices; software for use on mobile phones, tablets and other electronic mobile 
devices; software downloadable to mobile phones, tablets and other electronic mobile devices; apps featuring computer 
games.

Cl.25;Clothing, footwear, headgear; aprons [clothing]; babies' pants [clothing]; bandanas [neckerchiefs]; bath robes; 
bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; bibs, not 
of paper; boas [necklets]; boots; boots for sports; brassieres; caps [headwear]; clothing for gymnastics; coats; dresses; 
dressing gowns; ear muffs [clothing]; esparto shoes or sandals; footwear; gloves [clothing]; hats; headbands [clothing]; 
jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear [clothing]; masquerade costumes; mittens; money belts 
[clothing]; neckties; outerclothing; pants; paper hats [clothing]; pullovers; pyjamas; ready-made clothing; sandals; shirts; 
shoes; shower caps; skirts; sleep masks; slippers; socks; sweaters; tee-shirts; trousers; underpants; underwear; vests; 
waterproof clothing; all of the aforementioned excluding goods made from furs, animal skins, hides, leather or imitations 
of these materials.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts, other than publicity texts; electronic games services, 
including provision of computer games on line, on social networks, or by means of a global computer network; providing 
electronic games for use on mobile phones, tablets and other electronic mobile devices; providing enhancements within 
online computer and electronic games; providing electronic games for download to mobile phones, tablets and other 
electronic mobile devices; providing interactive single and multi-player electronic games via the Internet, electronic 
communication networks or via a global computer network; publishing of computer game software, electronic games and 
video game software.
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2743412    04/10/2013
[International Registration No. : 1201365]
Intermedix Corporation
Suite 1000, 6451 North Federal Highway, Ft. Lauderdale FL 33308 (United States of America)

Address for service in India/Agents address:
ZEUSIP
C-4, JANGPURA EXTENSION, NEW DELHI- 110014.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for the collection of patient care information, the electronic transfer of patient care information, 
and the reporting of patient care information for the purposes of medical record management and billing; computer 
software for emergency healthcare billing services; computer software that provides web-based access to applications 
and services through a web operating system or portal interface; computer software that provides web-based access to 
applications and services through a web operating system or portal interface for medical emergencies, mass casualty 
events, and public health incidents providing comprehensive real-time communications, multi-media alerting, inventory 
resource allocation, volunteer registry management, patient and evacuee tracking, and patient care records; computer 
hardware and software for electronic patient care reporting and comprehensive mobile data collection that allows for 
patient side documentation of critical incident information, validation, reporting modules, and to ensure accurate 
collection and reporting of all necessary data; computer hardware and software that provides web-based access to 
applications and services through a web operating system or portal interface for emergency fleet management, fleet 
tracking, and collaboration between public safety agencies.

Cl.35;Ambulance billing, emergency medical services billing and medical billing; air medical billing services; billing 
services; billing and invoicing services in the field of fire department and emergency medical services; billing and 
invoicing services in the field of fire department and emergency medical services, namely, billing expense recovery, 
accountability activities, data collection, deposits, custom controls, and reporting activities; interactive record-keeping 
services for use in risk management and regulatory compliance by insurers and professionals in the medical field; 
business services, namely, registering, screening, credentialing, and organizing third-party vendors, suppliers, and 
contractors, and documentation and information on behalf of others; collecting and analyzing claims data from healthcare 
organizations for business purposes; accounts receivable services and account receivables management services; 
accounts receivable services, namely, billing, tracking and reporting services; assisting medical professionals in drafting 
necessary documentation for submission to a third party payor on behalf of a patient via a web site; business information 
reporting services for hospitals, namely, providing hospital specific reports for the purpose of analyzing government 
reimbursement data and drive business decision making; business services provided to the healthcare industry, namely, 
the collection, reporting, and analysis of healthcare quality data for business purposes; collecting and analyzing claims 
data from healthcare organizations for business purposes; data processing services in the healthcare field; electronic 
data collection and data submission services for business purposes in the field of medicine and healthcare; medical 
claims management services, namely, receiving, data entering, and re-pricing of transactions that are originated by 
physicians, hospitals, and ancillary medical care providers; administration, billing and reconciliation of accounts on 
behalf of others; medical billing support services; physician billing services; audit support services, namely, review and 
analysis of healthcare data, as well as the preparation, organization and presentation of the documents and data 
requested by a government body, and advice on government audit processes, policies and strategy; business 
consultation services in the fields of supply chain analysis and regulation compliance; tracking and monitoring the 
compliance of patient records with medical insurance regulations on behalf of clients; business information management 
in the field of billing services, revenue cycle management and emergency healthcare; business and management 
consulting for emergency medical providers, healthcare providers, and related businesses; business consultation and 
business management; business consultation and business management services in the field of emergency billing and 
crisis management; business management and consulting services for the health care industry, namely, customer service 
and accounting service; physician billing services, namely, coding medical activities for billing submission; data 
processing, namely, physician coding services; business services, namely, providing business advice for transition 
funding in the nature of business advice for securing initial funding and funding of initial accounts receivable until level 
monthly cash flows are achieved; maintaining personal medical history records and files via websites on the internet.

Cl.42;Providing temporary use of online non-downloadable software for the maintenance of medical billing records and 
ambulance patient reports; development of customized software for others for use in risk assessment, information 
security, business analysis, audit, audit planning, and sales management; computer services, namely, providing an 
interactive website featuring technology that allows users to enter, access, track, manage, monitor, and generate 
information and reports to optimize revenue cycle performance and promote efficient delivery of care for emerging 
healthcare services; technical support services, namely, installation, administration, and troubleshooting of web and 
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database applications in the fields of response management, and emergency healthcare; providing internet based data 
capture services that enable the exchange of information via the internet among healthcare service providers; application 
service provider, namely, hosting, managing, developing, and maintaining applications, software, and web sites for use in 
providing an on-line database in the field of transaction processing to upload transactional data, provide statistical 
analysis and product notifications and reports; application service provider, namely, hosting, managing, developing, and 
maintaining applications, software, and web sites featuring application programming interface software for allowing data 
retrieval, upload, access and management; data automation and collection services using proprietary software to 
evaluate, analyze, and collect service data; software as a service (SAAS) services featuring software and mobile 
application software for alerting, notifying, documenting, and managing crisis preparedness and emergency 
preparedness responses to disasters and public health emergencies; software as a service (SAAS) services featuring 
software and mobile application software for collecting, organizing, integrating, analyzing and reporting emergency 
medical information as it relates to availability of emergency medical resources by and between hospitals and other 
emergency medical health care or service providers, emergency government agencies, and public health agencies to 
facilitate optimal access to and use of emergency medical resources; software as a service (SAAS) services featuring 
software and mobile application software for collecting, organizing, integrating, analyzing and reporting emergency 
medical patient symptoms, triage and other patient encounter data for use by and between hospitals and other emergency
medical health care or services providers, emergency government agencies, and public health agencies for health and 
safety purposes, early-warning syndromatic surveillance, and prompt detection and response to chemical or biological 
terrorism; software as a service (SAAS) services featuring software and mobile application software for collection of 
patient care information, the electronic transfer of patient care information, and the reporting of patient care information 
for the purposes of medical record management and billing; software as a service (SAAS) services featuring software and 
mobile application software for emergency healthcare billing services; software as a service (SAAS) services featuring 
software and mobile application software that provides web-based access to applications and services through a web 
operating system or portal interface; software as a service (SAAS) services featuring software and mobile application 
software that provides web-based access to applications and services through a web operating system or portal interface 
for medical emergencies, mass casualty events, and public health incidents providing comprehensive real-time 
communications, multi-media alerting, inventory resource allocation, volunteer registry management, patient and evacuee 
tracking, and patient care records; software as a service (SAAS) services featuring software and mobile application 
software for electronic patient care reporting and comprehensive mobile data collection that allows for patient side 
documentation of critical incident information, validation, reporting modules, and to ensure accurate collection and 
reporting of all necessary data; software as a service (SAAS) services featuring software and mobile application software 
that provides web-based access to applications and services through a web operating system or portal interface for 
emergency fleet management, fleet tracking, and collaboration between public safety agencies.

Cl.44;Providing emergency medical facility status information to emergency medical personnel in the field via the 
internet.
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2743460    08/11/2013
[International Registration No. : 1201378]
J. CHOO LIMITED
10 Howick Place London SW1P 1GW United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
To be associated with:
1319712, 1356261, 1558675

IR DIVISION
Cl.3;Soaps; perfumery, fragrances, perfumes in solid form; cosmetics; essential oils, body oils, hair lotions, body 
lotions, foot lotions; nail care preparations, nail varnish, nail polish, nail varnish and polish removing preparations; 
talcum powder; sunscreen preparations; sun-tanning preparations; pumice stone; emery, emery paper; dentifrices; shoe 
cream, shoe polish, shoe wax; bleaching preparations and other substances for laundry use; cleaning, polishing, 
scouring and abrasive preparations; cleaning and polishing preparations for leather, footwear, handbags, sunglasses; 
room fragrance, room fragrancing preparations.

Cl.9;Eyewear, sunglasses, spectacles, sunglasses and spectacles cases and frames, optical frames; pouches and bags 
adapted to carry sunglasses and spectacles; laptop cases, laptop bags; mobile phone cases; encoded bank cards; bags 
made of leather or imitations of leather adapted for electrical apparatus and instruments, mobile phones, laptops, PDA"s; 
apparatus for recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs; pre-
recorded CDs, CD-ROMs, tapes and discs; protective footwear; electronic publications (downloadable); software 
applications (App"s); measuring, signalling weighing and optical apparatus and instruments; calculating machines, data 
processing equipment and computers; electronic tags for goods.

Cl.18;Goods made of leather and imitations of leather; handbags, travelling bags, trunks, purses, wallets, clutch bags, 
travel wallets, luggage tags, luggage label holders, cosmetic bags, vanity bags, pouches, cases, bags, key cases, key 
bags; card cases; card holders, credit card holders, business card cases; document cases; boxes of leather or leather 
board; hat boxes made of leather or imitations of leather; parasols, umbrellas, walking sticks; clothing for pets, collars 
and leads for animals; parts and fittings for the aforesaid goods.

Cl.25;Clothing, footwear and headgear; scarves; gloves, hats, swimming hats; raincoats, hosiery, sashes for wear, 
wedding dresses.
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Priority claimed from 02/07/2013; Application No. : MI2013C006527 ;Italy 

2743462    09/09/2013
[International Registration No. : 1201371]
FIERA MILANO S.P.A.
Piazzale Carlo Magno, 1 I-20149 MILANO Italy

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.3;Toilet water; nail art stickers; fabric softeners for laundry use; aromatics [essential oils]; bath fizzies; lipstick 
cases; shower and bath foam; after-shave balms; hair balms; joss sticks; cosmetics and cosmetic preparations; 
children's play cosmetics; cosmetics for animals; shoe and boot cream; suntan creams; anti-aging creams [for cosmetic 
use]; self-tanning creams; sunscreen creams [for cosmetic use]; cosmetic creams; bath creams; beauty creams; 
foundation creams; moisturizers; cosmetic creams, milks, lotions, gels and powders for the face, hands and body; 
perfumed creams [for cosmetic use]; bath crystals [for cosmetic use]; deodorants for pets; scented room sprays; bath 
herbs, not for medical purposes; exfoliants; ethereal essences; extracts of flowers [perfumes]; eyeliner; blusher; 
fragrances and perfumery; hair gel; mousses and balms for hair styling and hair care; henna for cosmetic purposes; 
cosmetic facial moisturizers; hair moisturizers; incense and incense cones; hair spray; scented wood; hair lotions; 
lotions for cosmetic purposes; lip glosses; mascara; beauty masks; cosmetic pencils; decorative transfers for cosmetic 
purposes; sun-tanning oils; aromatic oils; cosmetic oils; oils for toilet purposes; after-sun oils [cosmetics]; sun 
protection oils [cosmetics]; essential oils; eyeshadow; scented ceramic stones; scented pine cones; potpourris 
[fragrances]; perfumery; preparations to make the leaves of plants shiny; make-up preparations; perfumes, eau de 
cologne and aftershaves; air fragrancing preparations; lipsticks; shaving soap; cakes of toilet soap; shampoos for pets; 
nail polish; cloths impregnated with a detergent for cleaning; talcum powder, for toilet use.

Cl.8;Slicers, hand-operated; cheese slicers, non-electric; candle sharpeners; knife sharpeners; stropping instruments; 
depilation appliances, electric and non-electric; apparatus for tattooing; oyster openers; can openers, non-electric; silver 
plate [knives, forks and spoons]; butter curlers; whetstone holders; manicure sets; pedicure sets; razor cases; fire irons; 
cutlery, forks and spoons; electric flat irons; non-electric flat irons; curling tongs; scissors; rasps [hand tools]; non-
electric pasta makers for domestic use; ladles for wine; choppers [knives]; mortars for pounding; palette knives; razors, 
electric or non-electric; lawn rakes, hand-operated; nutcrackers; pizza cutters, non-electric; egg slicers, non-electric; 
vegetable slicers; lawn clippers [hand instruments]; mincing knives [hand tools]; ice crushers, non-electric; vegetable 
choppers; hand tools, hand-operated; weeding forks [hand tools]; mattocks; hair crimpers, electric.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; software; platforms of social networking, platforms for 
developing blogs.

Cl.11;Friction lighters for igniting gas; microwave ovens [cooking apparatus]; cooking apparatus; lighting apparatus 
and installations; hand drying apparatus for washrooms; kilns; whirlpool-jet apparatus; coffee roasters; hair dryers; 
barbecues; electric kettles for household purposes; electric hot water bottles; shower cubicles; bath tub enclosures; 
turkish bath cabinets, portable; coffee machines, electric; fireplaces, domestic; electric fires; candelabras, electric; 
flameless light-emitting diode [LED] candles; electric candles; electric rice cookers; egg cookers, electric; showers; 
flares; fountains; camping stoves; electric cooking stoves for household purposes; portable stoves; chandeliers; arc 
lamps; tanning lamps; oil lamps; gas lamps; halogen lamps; street lamps; book lights; electric night lights; wall lights; 
desk lamps; table lamps; floor lamps; safety lamps; electric lamps; lamps; lamps for outdoor use; pocket torches, 
electric; Chinese lanterns; candle lanterns; oil lanterns; electric lanterns; lanterns for lighting; wash-hand basins [parts of 
sanitary installations]; sinks; kitchen sinks; bread baking machines; coffee brewers, electric; ice machines; ice cube 
making machines; popcorn machines; cotton candy making machines; lamp shades; pressure cooking saucepans, 
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electric; electric cooking pots; electric cooking pots for household purposes; cooktops; hot plates; ceiling lights; stoves 
[heating apparatus]; electrically heated carpets; blankets, electric, not for medical purposes; torches for lighting; bread 
toasters; bath tubs; electric appliances for making yogurt; electric woks; ceramic briquettes for use in barbecue grills; 
chimneys for oil lamps; grills for cooking; electric towel heaters; shower mixers; machines for making ice cream.

Cl.14;Rings [jewellery]; body-piercing rings; jewelry cases [caskets], not of precious metal; bracelets [jewellery]; watch 
bracelets [straps]; watch chains; chains [jewellery]; ankle bracelets; charms [jewellery]; jewelry cases [caskets]; 
necklaces [jewellery]; boxes for timepieces; chronographs [watches]; chronometers; wedding bands; tie clips; figures of 
precious metal; cuff links; precious and semi-precious gems; jewelry; jewels; ingots of precious metals; medals; lockets 
[jewellery]; works of art of precious metal; earrings; horological instruments; clocks; wristwatches; pocket watches; table 
clocks; watches made of precious metals or coated therewith; diving watches; sports watches; jewel pendants; pearls 
made of ambroid [pressed amber]; pearls [jewellery]; beads for making jewelry; semi-precious stones; key rings; boxes of 
precious metal; sculptures of precious metal; tie pins; pins [jewellery]; ornamental pins; brooches [jewellery]; statues of 
precious metal; paste jewellery [costume jewellery]; alarm clocks; decorative charms for cellular telephones; decorative 
boxes made of precious metal; precious jewels; precious and semi-precious stones; meditation stones.

Cl.16;Books, magazines, pamphlets and printed matter in general, printed publications, catalogues, presentation 
material, stationery, paper objects (including containers for household purposes); aquarelles; diaries; albums; paper 
stationery; stationery; bookbinding material; office requisites, except furniture; drawing sets; checkbook cases; pencil 
cases; passport cases; pen and pencil cases; writing cases [stationery]; stickers [stationery]; bibs of paper; table linen of 
paper; tickets; musical greeting cards; greeting cards; pads [stationery]; drawing pads; art pads; gift bags of paper; 
inkwells; calendars; hat boxes of paper; writing paper; gift wrapping paper; wood pulp paper; rice paper; Japanese 
handicraft paper; drawer liners of paper, perfumed or not; geographical maps; folders for papers; catalogues; tablemats 
of paper; decorative paper centerpieces; doilies of paper; pen and pencil holders; party decorations of paper; paper 
decorations for cakes; marking pens; paperweights; money clips of metal; paper bows; decorative paper bows for 
wrapping; gums [adhesives]; booklets; lithographs; terrestrial globes; road maps; pencils; felt-tip markers; pens [office 
requisites]; paintbrushes; holders for checkbooks [cheque books]; letter racks; document holders [stationery]; pencil 
holders; mechanical pencils; passport holders; pen stands; bookends; bags for microwave cooking; face towels of paper; 
boxes of cardboard or paper; cake boxes of cardboard; bookmarkers; scorecards; place mats of paper; inkstands; seals 
[stamps]; photograph stands; paper knives [cutters] [office requisites]; inking pads; pencil sharpeners, electric or non-
electric; stamps [seals]; tablecloths of paper; table napkins of paper; metallic paper party decorations; decorative 
garlands of paper for parties; wallpaper stencils; wallpaper sample books; cardboard carriers for food and beverages; 
posters; paintings [pictures], framed or unframed; photographs.

Cl.18;Clothing for pets; saddlery; travelling cases of leather; tie cases for travel; credit card cases of leather; leather 
cases; cases of imitation leather; business card cases; credit card cases and holders [leatherware]; key cases; key cases 
of leather or imitation leather; hiking sticks; walking sticks; vanity cases, not fitted; trunks [luggage]; travelling trunks; 
portmanteaux; bags; shoulder bags; sling bags for carrying infants; wheeled bags; sportsman's hunting bags; hiking 
bags; bags for sports; purses and wallets; flexible bags for garments; leather and imitation leather bags; chain mesh 
purses; small bags for men; purses; bags and holdalls for sports clothing; bags for carrying animals; garment bags for 
travel made of leather; all-purpose sports bags; handbags; kit bags; bridles [harness]; briefcases; school bags; collars for
animals; coverings of skins [furs]; horse blankets; pouch baby carriers; hip bags; muzzles; parasols; beach umbrellas; 
patio umbrellas; umbrellas; garment carriers for suits, shirts and dresses; hat boxes for travel; key cases of leather and 
skins; folding briefcases; pocket wallets; music cases; bags for campers; beach bags; travelling bags; bags for climbers; 
shopping bags; dog shoes; boxes of leather or leather board; hat boxes of leather; carrying cases; stirrups; valises; 
suitcases; daypacks; overnight bags; rucksacks.

Cl.20;Cupboards; coat racks; benches [furniture]; counters [tables]; chests, not of metal; sideboards; lockers; chests 
of drawers; hampers [baskets]; baskets, not of metal; bottle closures, not of metal; closures, not of metal, for containers; 
caskets; nightstands; mobiles [decoration]; sea shells; containers, not of metal [storage, transport]; picture frames; 
cradles; cushions; covers for clothing [wardrobe]; gift package decorations made of plastic; decorations of plastic for 
cakes; divans; display stands; baby changing tables; door stops of wood; door stops of plastic; figurines [statuettes] of 
wood, wax, plaster or plastic; futons [furniture]; hutches for animals; beds for household pets; flower-stands [furniture]; 
coat hangers; wardrobes; lecterns; scratching posts for cats; beds; folding beds; portable beds for pets; dog beds; 
mannequins; air mattresses for use when camping; futon mattresses; inflatable mattresses for use when camping; 
inflatable mattresses for recreational use; furniture; furniture for camping; garden furniture; combination kneeler and seat 
for gardening; garden furniture of plastic; living room furniture; furniture made of wood or wood substitutes; furniture of 
metal; bedroom furniture; computer furniture; furniture for displaying goods; outdoor furniture; seating furniture; office 
furniture; mirrors; picture frames; straw upholstered furniture; nesting boxes for household pets; armchairs; bottle racks; 
hat stands; tie racks; book rests [furniture]; umbrella stands; magazine racks; CD storage racks [furniture]; sleeping bags 
for camping; filing cabinets; ladders of wood or plastics; paper racks [furniture]; storage racks; folding shelves; shoe 
cabinets; lockboxes, not of metal; boxes of wood or plastic; writing desks; easy chairs; rocking chairs; dining chairs; 
office chairs; ergonomic chairs for seated massage; floating recreational lounge chairs; chairs [seats]; Japanese style 
floor seats [zaisu]; booster seats; baby bouncers [seats]; high chairs for babies; stools; sofas; plant stands; window 
blinds of fabric; indoor window blinds [furniture]; nap mats [cushions or mattresses]; sink liners; corks for bottles; tables;
draughtman's tables; dining tables; dressing tables; office tables; tables of metal; tea tables; Japanese style low tables 
[zataku]; carts for computers [furniture]; bamboo curtains; paper blinds; bead curtains for decoration; interior textile 
window blinds; slatted indoor blinds for windows; fans for personal use, non-electric; decorative window finials; 
decorations of plastic for foodstuffs; party ornaments of plastic; wind chimes [decoration]; novelty license plates of 
plastic; gift package decorations made of plastic; ornaments of bone, ivory, plaster, plastic, wax or wood, other than 
Christmas tree ornaments; holiday ornaments of plastic, other than tree ornaments; works of art made of wax; works of 
art made of plaster; works of art made of wood; massage tables; tea carts; pouffes in the nature of furniture; chaise 
longues; racks; bookshelves; sculptures of plastic.

Cl.21;Indoor aquaria; napkin rings; polishing apparatus and machines, for household purposes, non-electric; bottle 
openers; basins [receptacles]; cocktail stirrers; cooking pot sets; carpet beaters [hand instruments]; drinking glasses; 
tankards; candy boxes; bottles; butter dishes; coffee pots, non-electric; mugs; shoe horns; butter-dish covers; 
candelabra [candlesticks], decanters; corkscrews; epergnes; bread baskets, domestic, waste paper baskets; strainers; 
ironing board covers, shaped; fruit cups; cheese-dish covers; tea cosies; plate glass [raw material]; crystal [glassware]; 
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mixing spoons [kitchen utensils]; figurines [statuettes] of porcelain, ceramic, earthenware or glass; window-boxes; 
graters [household utensils]; gardening gloves; trays for domestic purposes, of paper; polishing gloves; gloves for 
household purposes; funnels; watering cans; salad bowls; vegetable dishes; coffee percolators, non-electric; pepper 
mills, hand-operated; coffee grinders, hand-operated; polishing materials for making shiny, except preparations, paper 
and stone; basting spoons, for kitchen use; clothes-pegs; mosaics of glass, not for building; toilet cases; fitted picnic 
baskets, including dishes; works of art of porcelain, ceramic, earthenware or glass; scoops [tableware]; cloths for 
cleaning; trash cans; hot pots, not electrically heated; shaving brushes; combs; table plates; feather-dusters; powder 
puffs; powder compacts; porcelain ware; shaving brush stands; pill boxes [not for medical purposes]; knife rests for the 
table; menu card holders; toilet paper holders; soap holders; sponge holders; toothpick holders; napkin holders; egg 
cups; ceramics for household purposes; crumb trays; containers for food and bread; containers for household or kitchen 
use; salt cellars; non-metallic piggy banks; boxes of glass; cookie jars; tea caddies; brooms; buckets; coolers [ice pails]; 
coffee services [tableware]; liqueur sets; tea services [tableware]; spice sets; services [dishes]; sieves [household 
utensils]; cruet sets for oil and vinegar; trivets [table utensils]; brushes; scrubbing brushes; garlic presses [kitchen 
utensils]; sponges for household purposes; abrasive sponges for scrubbing the skin; cake molds; ice cube molds; 
cookery molds; drying racks for washing; trouser presses; cloth for washing floors; toothpicks; cookie [biscuit] cutters; 
glass stoppers; ironing boards; cups; earthenware saucepans; teapots; clothing stretchers; cooking utensils, non-
electric; kitchen utensils; perfume vaporizers; tableware, other than knives, forks and spoons; pottery; vases; perfume 
burners; cabarets [trays]; sugar bowls; soup bowls; decorative sand bottles; confectioners' decorating bags [pastry 
bags]; earthenware; ceramics for household purposes; statues of porcelain, ceramic, earthenware or glass; figurines 
[statuettes] of porcelain, ceramic, earthenware or glass; busts of porcelain, ceramic, earthenware or glass; glass bowls; 
glass [receptacles]; unworked glass, except glass used in building; enamelled glass; statues of porcelain, terra-cotta or 
glass; colander; infusers; pot mats.

Cl.24;Beach towels; towels of textile; bath linen, except clothing; household linen; bed linen; table linen, not of paper; 
diapered linen; brocades; bed blankets; bed covers of paper; travelling rugs [lap robes]; children's blankets; bed throws; 
damask; sheets [textile]; sleeping bags [sheeting]; coasters [table linen]; table runners; tablecloths, not of paper; oilcloth 
for use as tablecloths; curtains of textile or plastic; fabric; non-woven textile fabrics; lingerie fabric; place mats, not of 
paper; table napkins of textile; bed covers; mosquito nets.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; motorists' clothing; clothing for
gymnastics; dresses; bath robes; bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; berets; boas [necklets]; 
teddies [undergarments]; braces for clothing [suspenders]; corsets [underclothing]; galoshes; skull caps; footwear; 
boots for sports; stockings; socks; breeches for wear; bathing trunks; shirts; short-sleeve shirts; bodices [lingerie]; hats; 
coats; hoods [clothing]; belts [clothing]; tights; headgear for wear; layettes [clothing]; bathing suits; masquerade 
costumes; beach clothes; neckties; bathing caps; shower caps; headbands [clothing]; pocket squares; scarfs; spats; 
jackets [clothing]; garters; fishing vests; stuff jackets [clothing]; hunting vests; blousons; skirts; overalls; gloves 
[clothing]; ski gloves; waterproof clothing; knitwear [clothing]; flip-flops [footwear]; leggings [trousers]; lingerie; liveries; 
singlets; hosiery; sweaters; muffs [clothing]; pelerines; sleep masks; skorts; moccasins; duffle coats; pants; underpants; 
wet suits for surface watersports; vests; trousers; slippers; ear muffs [clothing]; pelisses; ponchos; stocking suspenders;
sock suspenders; brassieres; sandals; bath sandals; saris; shoes; gymnastic shoes; beach shoes; sports shoes; ski 
boots; shawls; collar protectors; inner soles; overcoats; half-boots; boots; tee-shirts; combinations [clothing]; uniforms; 
veils [clothing]; dressing gowns; wooden shoes; babies' bibs, not of paper; maternity bands [clothing]; maternity lingerie.

Cl.28;Christmas trees of synthetic material; apparatus for games; appliances for gymnastics; video game machines; 
kites; machines for physical exercises; dolls; Christmas tree stands; golf clubs; hockey sticks; twirling batons; targets; 
stationary exercise bicycles; marbles for games; skittles [games]; starting blocks for sports; building blocks [toys]; 
playing balls; soap bubbles [toys]; golf bags, with or without wheels; cricket bags; cups for dice; kaleidoscopes; bells for 
Christmas trees; paper party hats; playing cards; dolls' houses; rocking horses; confetti; dice; ornaments for Christmas 
trees, except illumination articles and confectionery; darts; chalk for billiard cues; toys; toys for domestic pets; rattles 
[playthings]; games; board games; building games; checkers [games]; dominoes; chess games; parlor games; baseball 
gloves; golf gloves; fencing gauntlets; batting gloves [accessories for games]; boxing gloves; protective paddings [parts 
of sports suits]; scale model kits [toys]; mah-jong; puppets; toy masks; fencing masks; mobiles [toys]; scale model 
vehicles; scooters [toys]; artificial snow for Christmas trees; practical jokes [novelties]; novelties for parties, dances 
[party favors]; teddy bears; billiard balls; balls for games; play balloons; roller skates; in-line roller skates; ice skates; 
stuffed toys; flippers for swimming; toy pistols; punching bags; jigsaw puzzles; rackets; chessboards; skateboards; 
swimming kick boards; billiard tables; tables for indoor football; tables for table tennis; slides [playthings]; spinning tops 
[toys]; toy vehicles; dolls' clothes; shuttlecocks.

Cl.35;Trade fairs; organization and management of exhibitions and trade fairs for commercial or advertising purposes; 
trade fairs for commercial or advertising purposes; promotion, advertising and marketing of on-line websites; retail store 
services, available on-line as well, featuring cosmetics, household cleansers, perfumes, essential oils, cosmetic creams, 
products for personal hygiene, cutlery, tableware, other than knives, forks and spoons, kitchen utensils, indoor and 
outdoor furniture and decorative objects, home fittings, lighting, bathroom fixtures, household electrical appliances, 
decorations, jewellery and imitation jewellery, stationery and printed matter, housekeeping objects, products made of 
leather or imitation leather, bags, pocket wallets, key rings, fabrics and fabric products, games and playthings, sporting 
articles, household linen, requisites for modeling, barbecue, camping and gardening, aquarium and pet products; 
organization of advertising events; organization of fashion shows for promotional purposes; presentation of companies 
on the internet and other media; presentation of goods on communication media, for retail purposes; arranging and 
conducting of trade fairs.

Cl.38;Providing access to computer, electronic and online databases; telecommunications services, namely electronic 
transmission of data, messages and information; provision of online forums for communication on topics of general 
interest; providing on-line communications links which transfer the website user to other local and global web pages; 
facilitating access to third party web sites via a universal login; providing online chat rooms and electronic bulletin 
boards; audio, text and video broadcasting services over computer or other communication networks namely, uploading, 
posting, displaying, tagging, and electronically transmitting data, information, audio and video images; providing access 
to an online network that enables users to transfer personal identity data to and share personal identify data with and 
among multiple websites; providing access to computer databases of commercial presentations and meetings; providing 
access to a forum for the buying and selling of products and services and the exchange of data source via a 
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computerized network; electronic transmission of bill payment data for users of computer and communication networks, 
providing access to internet portals with commercial content.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organization of exhibitions and 
events for cultural and/or educational purposes; organization and conducting of courses, congresses, conferences, 
seminars, competitions; organization and conducting of shows and exhibitions for cultural and educational purposes.

Cl.42;Design of areas for fairs; stand design; design and planning of stands for fairs, exhibitions and congresses; 
design of fairs; research and development services.

Cl.43;Providing facilities for exhibitions, conventions and fairs; rental of facilities for exhibitions and trade fairs, rental 
of stands for exhibitions; provision of facilities for fairs and exhibitions including consultancy services relating thereto.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 02/07/2013; Application No. : 13 4 017 001 ;France 

2743496    27/12/2013
[International Registration No. : 1201582]
WYPLAY
2 avenue de Provence F-13190 ALLAUCH France

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable electronic publications in the form of technical, reference, utilization and 
instruction manuals and data sheets for use with software, computer hardware, peripherals and firmware; downloadable 
electronic publications in the form of manuals, white papers, articles, blogs, instructional material, educational material, 
informational letters, magazines, such as newspapers, books, leaflets relating to software, and technical manuals relating 
to computer hardware and software, to digital telecommunications.

Cl.16;White papers, articles and manuals for technical documentation in the fields of computer hardware and software, 
digital telecommunications, consumer electronics and information technology.

Cl.42;Technical support and customer assistance services, namely troubleshooting of computer software problems.

Cl.45;Licensing in the fields of technology, source codes, software and other intellectual property; information, 
advisory and assistance services in the aforesaid fields, including such services provided online or via the Internet.
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2743727    07/04/2014
[International Registration No. : 1201505]
General Petroleum GmbH 
Messetum-Frankfurt, 25 étage, Friedrich-Ebert-Anlage 49 60308 Frankfurt DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
Unprocessed artificial resins, unprocessed plastics; Manures; Fire extinguishing compositions; Tempering and soldering 
preparations; Chemical substances for preserving foodstuffs; Tanning substances; Adhesives used in industry.

Cl.4;Industrial oils and greases; Lubricants; Dust absorbing, wetting and binding compositions; Fuels (including motor 
spirit) and illuminants; Candles and wicks for lighting.
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Priority claimed from 24/10/2013; Application No. : 1277537 ;Benelux 

2745505    18/12/2013
[International Registration No. : 1202159]
PICANOL N.V.
Steverlyncklaan 15 B-8900 Ieper BE 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for the textile industry and their parts as far as included in this class; weaving 
machines; parts and components for weaving machines as far as included in this class; textile materials, namely bobbins, 
reels and beams for weaving machines, as far as included in this class; heald frames for weaving; looms; machines for 
forming a shed; installations for use in weaving rooms; apparatus for transport for use in weaving rooms; stitching 
machines; spinning frames; knitting machines; sewing machines; tools (parts of machines); yarn drawing machines; 
thread cutting machines; engines, namely engines and motors for machines for the textile industry; cutting machines; 
machines for treating wire; machines for treating fabrics; machines for treating textile materials.

Cl.9;Optical, weighing, measuring, signalling and checking (supervision), apparatus and instruments for the textile 
industry; electric, electronic and mechatronic apparatus for the textile industry; control panels (electricity); data 
processing equipment and computers; software for the textile industry; computer programs, recorded; computer 
peripheral devices; magnetic and optical data media; electric, electronic and mechatronic apparatus for weaving 
machines; electric, electronic and mechatronic apparatus for parts for weaving machines.

Cl.37;Installation, maintenance and repair of machines and machine tools for the textile industry and their parts; 
installation, maintenance and repair of electric, electronic and mechatronic apparatus for the textile industry; information 
concerning the installation, maintenance and repair of machines and machine tools for the textile industry; installation, 
maintenance and repair of weaving machines and parts of weaving machines.
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2745609    24/02/2014
[International Registration No. : 1202468]
MEDIOCREDITO ITALIANO S.P.A.
Via Montebello, 18 I-20121 MILANO IT 
UNICREDIT LEASING S.P.A.
Via Giovanni Battista Pirelli, 32 I-20124 MILANO IT 

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.25;Men's, women's and children's clothing, namely, trousers, pants, evening dresses, suits, skirts, miniskirts, coats, 
pullovers, jumpers, sweaters, jackets, blazers, blouses, shorts, shirts, T-shirts, robes, swimwear, beach robes, 
beachwear, belts, neckties, bandanas, foulards, scarves, wristbands, waistcoats, hats, caps, gloves, scarfs, jeans, 
underwear, pyjamas, track suites, socks, shoes, boots, slippers.

Cl.35;Selling services, wholesale and retail commercial distribution, shop selling services; shop management services; 
mail order, Internet shopping; import and export services; assistance in business management and product 
commercialization, within the framework of a franchise contract; franchise-issuing services in relation to commercial 
management assistance, including a chain of shops; information and consultancy services in relation to retailing; 
commercial consultancy and business management assistance; shop window dressing; office machines and equipment 
rental; advertisement services, including those related to distribution of advertising and commercial charts and fliers, 
directly or by mail; public relations, commercial consultancy; assistance for the operation of store chains.
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Priority claimed from 14/06/2013; Application No. : 011903201 ;European Union 

2745943    06/03/2014
[International Registration No. : 1189729]
PORTOCOMERCIAL, SOCIEDADE DE COMERCIALIZAÇÃO, LICENCIAMENTO E SPONSORIZAÇÃO, S.A. ALSO TRADING 
AS PORTOCOMERCIAL S.A.
Estadio do Dragão, Via FC Porto, Entrada Nascente, 3º P-4350-415 Porto Portugal

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Computer games; interactive entertainment software, namely interactive video game programs, interactive 
multimedia computer game programs, computer game software, computer game discs, interactive virtual-reality video 
games including computer hardware and software; downloadable software for use in connection with computer games; 
computer game software for use with communication devices; mobile phones; pre-recorded audio and video tapes 
featuring music; laser discs, video discs, phonograph records, compact discs, CD-ROMs featuring games, films, and 
music; music videos and games downloadable from the internet; earphones solely for use in connection with portable 
games; downloadable computer games.

Cl.25;Articles of clothing; clothing and footwear for sports; footwear; gloves; socks; caps (headwear); scarfs; sashes 
for wear; shawls; headgear; beenies (wooly hats); berets; hats; caps [headwear]; neckties; belts; aprons [clothing]; 
pocket squares; mantillas; suspenders; veils [clothing]; bandanas [neckerchiefs]; cloaks (clothing); plastic baby bibs; 
children' bibs; bibs, not of paper; headbands [clothing]; ear muffs [clothing]; cowls; jerseys; shorts.

Cl.28;Games; skill and action games; hand-held electronic games; hand-held electronic video games; electronic 
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games; hand-held electronic games; manipulative games; playing cards; computer and video game apparatus, namely, 
video game machines for use with televisions; handheld units for playing electronic games for use with an external 
display screen or monitor; toys; gymnastic and sporting articles not included in other classes; decorations for christmas 
trees; gaming machines; computer and video game apparatus, namely, video game machines for use with televisions; 
hand-held games with liquid crystal displays; protective carrying cases specially adapted for portable video games; balls 
(sporting articles); playing balls; beach balls; toy balls; balls for playgrounds; balls for playing sports; inflatable balls for 
sports; soccer balls, handballs, basketballs, volley balls, hockey pucks; joysticks for video games.

Cl.35;Advertising; dissemination of advertising materials; advertising for the promotion of sponsored goods; market 
research and studies; rental of advertising space; preparation of publicity publications; merchandising services; creation 
of advertising slogans to be applied to goods and/or services; wholesaling and retailing; advertising of goods via various 
communications media including radio and television or printed communications media and via global computer 
communication networks; promoting the goods and services of others via advertisements on internet sites; sales 
promotion, for others, retailing, including via the internet; sales promotion (for others); business consultancy relating to 
franchising; advice in the running of establishments as franchises; franchising, namely consultation and assistance in 
business management, organization and promotion; business management of sports people.

Cl.38;Broadcast and transmission of radio and television programmes, including cable and satellite television; 
television broadcasting; electronic mail; telecommunications via computers and global computer networks (the internet); 
electronic information and electronic news agencies; teleconferencing services; providing user access to global 
computer networks; provision of access to web pages; web site forwarding services; leasing access time to websites 
(isp); providing access to weblogs; providing of access to computer, electronic and online databases; voice mail 
services; videoconferencing; videophone services; providing telecommunications connections to computer databases, 
the internet or other electronic networks; providing access to digital audio, video and data websites from a database, the 
internet, or other electronic network; providing and leasing access time to computer databases, computer server 
systems, computer networks and interactive computer communications networks; provision and operation of discussion 
groups and chat rooms; providing on-line communications links which transfer the web site user to other local and global 
web pages; facilitating access to third party web sites via a universal login; providing online chat rooms and electronic 
bulletin boards on-line; providing access to computer databases in the fields of social networking, social introduction and 
dating; providing an online forum for the buying and selling of products and materials and exchanging of sourcing data 
via a computerized network; providing online electronic forums for communication on topics of general interest, 
electronic message sending and transmission; communication services via computer terminals; communications by 
radio, telephone and telegrams; providing access to online computerized network for matching buyers to suppliers; 
providing access to computer, electronic and online databases for educational, recreational and amusement purposes in 
the field of entertainment and in the fields of social and community; telecommunication, mobile and fixed 
telecommunication, and satellite, cellular, and radio communication services; transmission, broadcast and reception of 
sound, data and images; providing internet access; telecommunications for location and tracking of persons and objects; 
messaging transmission, namely sending, receiving and forwarding messages in the form of text, audio, graphic images 
or video or a combination of these formats; unified messaging services; telecommunications, namely electronic 
transmission of data, messages and information; audio, text and video broadcasting services over computer or other 
communication networks, namely uploading, posting, displaying, tagging, and electronically transmitting data, 
information, audio and video images.

Cl.41;Education; entertainment; organisation, production and conducting of sports events and competitions; videotape 
film production and videotape editing; vocational training (education); gambling; editing of texts; arranging and 
conducting of show programs; sporting and cultural activities; providing sports facilities; physical education; providing 
of training; providing of entertainment, training, recreational, sporting and cultural activities and facilities; instruction and 
educational services; soccer instruction; soccer schools and schooling; arranging and conducting of education and 
training in relation to soccer; arranging, conducting and providing of soccer instructional courses; sports coaching; 
soccer entertainment services; physical education; fitness training services; practical training (demonstration); sport and 
holiday camp services (in the nature of entertainment); rental of sporting equipment; arranging, organising and 
conducting of conferences, workshops, seminars, conventions, events and exhibitions; arranging, organising and 
conducting of games, contests and competitions; hospitality services (entertainment); lotteries; gaming services; 
arranging, organising and conducting of award ceremonies; provision of museum facilities; provision of stadium facilities 
and services; rental of stadium facilities; sports club services; health club services; provision of information relating to 
football; football entertainment services; fan club services; fan club membership scheme services; booking and ticketing 
services for sports, entertainment, cultural and educational events; information relating to entertainment, education, 
recreation and sports, provided via the internet and other communications networks; education and entertainment 
services provided by means of radio, television, telephony, the internet and on-line databases; entertainment and 
education using electronic media, multimedia content, audiovisual content, films, engravings, images, photographs, 
illustrations, texts and information related thereto, all provided via the internet and other communications networks; film 
production, other than advertising films; production of video recordings, sound recordings, DVDs, CDs, CD-ROMs, video 
and audio tapes; production of television and radio programmes; production of sporting events for television and radio; 
publication of magazines, books, texts and printed matter; publishing by electronic means; providing online electronic 
publications, not downloadable; provision of television programmes, radio programmes, films, audio and/or visual 
material and games online (not downloadable); provision of news on-line; information relating to sport and entertainment 
provided online from a computer database or the internet; information, advisory and consultancy services relating to all 
of the aforesaid; recording company services; providing interactive multi-player computer games via the internet and 
electronic communication networks.
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Priority claimed from 10/07/2013; Application No. : 2013-53579 ;Japan 

2746060    30/07/2013
[International Registration No. : 1202316]
KOBELCO CONSTRUCTION MACHINERY CO., LTD.
2-1, Itsukaichikou 2-chome, Saeki-ku, Hiroshima-shi Hiroshima 731-5161 Japan

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Mining machines and apparatus; hydraulic excavators; wheel loaders; building demolition machines; demolition 
machines for vehicles; demolition machines for electrical appliances; construction machines and apparatus; cranes; 
loading/unloading machines and apparatus.

Cl.37;Repair or maintenance of cranes; repair or maintenance of loading/unloading machines and apparatus; providing 
information on repair and maintenance of cranes; providing information on repair and maintenance of loading/unloading 
machines and apparatus; repair or maintenance of hydraulic excavators; repair or maintenance of wheel loaders; repair or 
maintenance of building demolition machines; repair or maintenance of demolition machines for vehicles; repair or 
maintenance of demolition machines for electrical appliances; repair or maintenance of construction machines and 
apparatus; providing information on repair and maintenance of hydraulic excavators; providing information on repair and 
maintenance of wheel loaders; providing information on repair and maintenance of building demolition machines; 
providing information on repair and maintenance of demolition machines for vehicles; providing information on repair 
and maintenance of demolition machines for electrical appliances; providing information on repair and maintenance of 
construction machines and apparatus; repair or maintenance of mining machines and apparatus; providing information 
on repair and maintenance of mining machines and apparatus; rental of construction machines and apparatus; rental of 
mining machines and apparatus.

Cl.42;Remote monitoring of the functioning and use of cranes; remote monitoring of the functioning and use of 
loading/unloading machines and apparatus; remote monitoring of the functioning and use of hydraulic excavators; 
remote monitoring of the functioning and use of wheels loaders; remote monitoring of the functioning and use of building 
demolition machines; remote monitoring of the functioning and use of demolition machines for vehicles; remote 
monitoring of the functioning and use of demolition machines for electrical appliances; remote monitoring of the 
functioning and use of construction machines and apparatus; remote monitoring of the functioning and use of mining 
machines and apparatus; remote monitoring of the functioning and use of cranes via a global computer network; remote 
monitoring of the functioning and use of loading/unloading machines and apparatus via a global computer network; 
remote monitoring of the functioning and use of hydraulic excavators via a global computer network; remote monitoring 
of the functioning and use of wheel loaders via a global computer network; remote monitoring of the functioning and use 
of building demolition machines via a global computer network; remote monitoring of the functioning and use of 
demolition machines for vehicles via a global computer network; remote monitoring of the functioning and use of 
demolition machines for electrical appliances via a global computer network; remote monitoring of the functioning and 
use of construction machines and apparatus via a global computer network; remote monitoring of the functioning and 
use of mining machines and apparatus via a global computer network.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 19/04/2013; Application No. : 85909808 ;United States of America 

2746234    18/10/2013
[International Registration No. : 1202904]
Cedarwood-Young Company
14620 Joanbridge Street, Baldwin Park CA 91706 (United States of America)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.37;Collection centers for recyclable material; namely paper, plastic, metal, glass and electronic waste.

Cl.39;Transportation of scrap, recyclable materials, and solid waste; transportation of commodities and goods.

Cl.40;Recycling and waste material processing services; sorting of waste materials and recyclable materials; 
processing of waste materials, and recyclable materials; waste management and waste treatment in connection with the 
recycling of scrap materials and waste materials; consultation in the field of recyclable materials, and waste management; 
consultation in the field of waste material management and waste material treatment; consultation in the field of recycling.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

 

2746617    14/02/2014
[International Registration No. : 1202382]
Relo Holdings, Inc.
4-3-23, Shinjuku, Shinjuku-ku Tokyo 160-0022 Japan

Address for service in India/Agents address:
KRISHNA & SAURASTRI.
74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; rental of advertising space on the internet; office functions; accounting; clerical services relating to 
welfare; providing business assistance to others in the operation of data processing apparatus namely, computers, 
typewriters, telex machines and other similar office machines; compilation and systemization of information into 
computer databases.

Cl.36;Providing information relating to insurance real estate management; agency services for the leasing or rental of 
buildings; rental of buildings; purchase and sale of buildings; agency services for the purchase or sale of buildings; 
providing real estate information.

4539



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 22/07/2013; Application No. : 012002366 ;European Union 

2746618    29/11/2013
[International Registration No. : 1202326]
SKA ORGANISATION
Jodrell Bank Observatory, Lower Withington, Macclesfield, Cheshire SK11 9DL United Kingdom

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; telescopes; apparatus and instruments for use in 
astronomy; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; data processing equipment, computers; computer 
software; downloadable electronic publications; electronic publications recorded on computer media; publications in 
electronic format.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter and 
writings; photographs; instructional and teaching material (except apparatus); plastic materials for packaging (not 
included in other classes); artists" materials; books; journals; magazines; periodicals; postcards; stationery; calendars; 
diaries; notebooks; posters.

Cl.37;Maintenance of radio telescopes.

Cl.38;Telecommunications; telecommunications services; providing online chat room services; electronic transmission 
of data; video broadcasting; electronic transmission of data and documents via computer terminals and electronic 
devices; electronic transmission of voice, data and images by television and video broadcasting; satellite, cable, network 
transmission of sounds, images, signals and data; telecommunication services, namely, transmission of voice, data, 
graphics, images, audio and video by means of telecommunications networks, wireless communication networks, and the 
Internet; transmission and distribution of data or audio visual images via a global computer network or the internet; 
transmission of data, sound and images via satellites.

Cl.40;Custom construction of radio telescopes.
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Cl.41;Education; publishing and issuing of scientific papers; organizing conferences, lectures; publication of 
educational printed matter; publication of electronic books and publishing by electronic means; photography services; 
picture library services; photographic library services; organisation of educational, entertainment and cultural events, 
debates, discussions, seminars, workshops and lectures; education information services; courses (training) relating to 
research and development; educational research and educational services; conducting/arranging exhibitions for 
educational purposes; education and information services relating to astronomy, and astronomical observation.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific research services; design services; 
preparation of scientific reports; providing scientific information through a website; providing information in the fields of 
science, technology and astronomy through podcasts and blogs; providing information in the fields of science, 
technology and astronomy through a website; analysis of scientific data; provision of scientific information; astronomy 
consultation; design of radio telescopes; operation of radio telescopes; scientific research relating to astronomy; 
conducting of astronomical observations; analysis of astronomical data; provision of information relating to astronomy 
and astronomical observations; advisory, consultancy, and information services relating to all the aforesaid services.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

2746645    27/11/2013
[International Registration No. : 1202332]
Webzen Inc.
242, Pangyo-ro, Bundang-gu, Seongnam-si, (Sampyeong-Dong, Pangyo Digital, Contents Park B Dong) Gyeonggi-do Republic of Korea

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer game software; computer software, recorded; game software, recorded; downloadable 
electronic books; animated cartoons; exposed slide films; exposed cinematographic film.

Cl.41;Production of DVD (Digital Versatile Disk) animated cartoons; distribution of animated films; game services 
provided on-line from a computer network; providing amusement arcade services; holiday camp services [entertainment]; 
provision of play facilities for children.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 12/03/2013; Application No. : M1300662 ;Hungary 

2746819    28/08/2013
[International Registration No. : 1202429]
EGIS Gyógyszergyár Zrt.
Keresztúri út 30-38, H-1106 Budapest (Hungary)

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and sanitary preparations; dietetic preparations adapted for medical purposes; vitamin 
preparations, mineral food supplements, dietetic food supplements, plasters, surgical dressings; material for stopping 
teeth and dental wax; disinfectants.

Cl.35;Marketing relating to pharmaceutical and diagnostic products; medical advertising via communication to different 
target groups, business consultancy, provision of commercial information or advertising consultation in the field of 
pharmaceutics, medicine or diagnostics; processing of computerized data; organization of exhibitions for commercial or 
advertising purposes; all kinds of advertising provided online by computer network, including the Internet; administrative 
services relating to registration of medicines and medicinal substances, marketing; sale of laboratory diagnostic services.

Cl.41;Education, professional training relating to medicine, pharmaceutics and diagnostics, arranging and conducting 
of conferences, congresses, seminars in the field of medicine and diagnostics, publishing of publications, books, 
handbooks and databases in the field of medicine, pharmaceutics and diagnostics, providing information in the field of 
health care; arranging, conducting, making of exhibitions in the field of medicine and diagnostics for education or training
purposes.

Cl.42;Pharmaceutical, chemical and diagnostic research, research and development and clinical testing of medicines, 
provision of information and data relating to the research and development for medicines and medicinal substances, 
consultancy in the field of medicine, diagnostics or biotechnology, development of diagnostic kits, development and 
operation of laboratory diagnostic services.

Cl.44;Medical and diagnostic services, diagnosing of various diseases, genetic diagnosis, determination of medicine 
responsiveness with genetic methods, recognizing, measuring and classifying oncologic and chronic inflammatory 
diseases by IT or laboratory methods.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 04/11/2013; Application No. : 30 2013 057 938.0/09 ;Germany 

2746881    07/03/2014
[International Registration No. : 1202415]
LAP GmbH Laser Applikationen
Zeppelinstrasse 23 21337 Lüneburg Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, data communication equipment, data storing equipment, data carrier, storage media, 
computer hardware and computer software, middleware, computer accessories such as terminals, monitors, hubs, 
computer cabinets for the integration of computer hardware; interface technology and network technology and 
accessories therefore such as servers, modems, gateways, switches; cables, network cables, power supply, plug 
connections, switchboards, cable distribution cabinets (electricity).

Cl.10;Lasers and laser measuring systems for medical purposes, in particular for patient positioning and position 
monitoring, for radiotherapy, diagnostic medical imaging procedures such as magnetic resonance tomography (MRT), 
computed tomography (CT) etc., nuclear medicine, virtual CT simulations, biopsies with the help of CT and for C-bend x-
ray apparatuses; laser projectors for medical purposes; radiation meter, in particular for imaging devices and radiation 
equipment for medical purposes.

Cl.37;Installation, repair and maintenance of lasers, laser measuring devices, laser measuring systems, measuring 
devices, laser projectors, computer hardware, computer software, networks; consultancy with regard to the 
aforementioned services.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 12/06/2013; Application No. : 85958327 ;United States of America 

2746894    10/12/2013
[International Registration No. : 1202440]
DreamBox Learning, Inc.
305 108th Avenue NE, Suite 200 Bellevue WA 98004 United States of America

Address for service in India/Agents address:
MANOJ G. MENDA, ADVOCATE.
6/7, SORAB BHARUCHA ROAD, COLABA, MUMBAI - 400 005.

Proposed to be Used
IR DIVISION
Cl.9;Children's educational software and computer game software featuring instruction at the pre-school, primary, 
secondary, college, graduate and post-graduate level and for generating progress reports related thereto; educational 
software and computer game software both featuring mathematics instruction for the pre-school, primary, secondary, 
college, graduate and post-graduate level and for generating progress reports related thereto; computer software for 
mobile phones, mobile computers, mobile personal digital assistants, portable media players, mobile digital book readers 
and tablet computers for creating, modifying and viewing educational and instructional lessons plans; computer software 
for mobile phones, mobile computers, mobile personal digital assistants, portable media players, mobile digital book 
readers and tablet computers for downloading, creating, modifying and viewing educational and instructional multimedia 
information and videos; downloadable video recordings featuring educational instruction in the field of mathematics and 
information about education; computer software for aligning educational and instructional objectives and lessons with 
state curriculum standards, analyzing state mandated school assessments, benchmarking student progress assessments 
and transmitting and sharing electronic lesson plans; computer software for predicting future educational performance of 
students.

Cl.41;Educational services, namely, compiling and analyzing educational test scores, and related student performance 
habits and data for others; providing educational data and educational data reports; online educational services, namely, 
providing courses of instruction and online educational computer games and puzzles at the primary, secondary, college, 
graduate and post-graduate levels; supplemental and remedial educational services, namely, online classes, 
assessments, workshops, seminars, tutoring and mentoring in the fields of reading and mathematics; providing 
educational information and instruction in the field of diagnostic and prescriptive instructional techniques used by 
educators and teachers for rendering individualized and personalized instruction in the fields of supplemental and 
remedial education; education services, namely, providing formative and summative educational assessments and 
developing curricula based thereon; education consultation services in the field of K-12, college, graduate and post-
graduate level educational systems for schools regarding teacher training, alignment of educational and instructional 
curriculum with state curriculum teaching standards and educational assessment of teachers; on-line journals, namely, 
blogs featuring information about education.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

 

Priority claimed from 21/06/2013; Application No. : 85967095 ;United States of America 

2747373    10/12/2013
[International Registration No. : 1202441]
Ubiquiti Networks, Inc.
2580 Orchard Parkway San Jose CA 95131 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Broadband wireless equipment, namely, telecommunications base station equipment for cellular, wireless and 
fixed networking and communications applications; computer software for administration of computer networks and 
information technology (IT) systems, for administration of telephone networks and voice data networks, for connecting 
radio networks, for setting up and configuring local area networks, for setting up and configuring wide area networks, for 
changing radio channels at given intervals that may be downloaded from a global computer network, for use in network 
management, for connecting users on wireless networks, for connecting computer network users, for communicating 
with users of hand-held computers, for controlling and managing access server applications, for management of 
communication equipment, for wireless content delivery, for controlling the operation of an antenna system, for 
synchronizing a GPS clock in an antenna system, for telecommunications and data networking services; communications 
software for connecting users on wireless networks, computer networks, and information technology (IT) systems; 
telephones; wireless communications devices for voice, data or image transmission, electronic storage device, namely, 
blank flash drive, memory media, hard drive, and storage subsystems for storage and backup of electronic data either 
locally or via a telecommunication network; wireless access point (WAP) devices; devices for wireless radio 
transmission; industrial wireless point-to-multipoint radios; carrier class wireless point-to-multipoint radios; wireless 
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transmitters and receivers; power adaptors; telecommunications and data networking hardware, namely, devices for 
transporting and aggregating voice, data, and video communications across multiple network infrastructures and 
communications protocols; telecommunications and data networking hardware, namely, devices for transporting and 
aggregating voice, data, and video communication across multiple network infrastructures and communications 
protocols; microwave antennas; microwave transmission apparatus for delivering wireless content, radio programs and 
messages.

Cl.42;Computer services, namely, remote management of telecommunication systems and devices, computer 
networks, telephone networks, and information technology (IT) systems of others; providing virtual computer systems 
and virtual computer environments through cloud computing for configuring, managing, tracking, monitoring, controlling 
and operating wireless networks, wireless devices, information technology (IT) systems, and remote controlled devices; 
hosting an interactive website for purposes of configuring, managing, tracking, monitoring, controlling and operating 
wireless networks, wireless devices, computer networks, telephone networks, information technology (IT) systems, and 
remote controlled devices; providing virtual computer systems and virtual computer environments through cloud 
computing for collecting and analyzing data from wireless networks, wireless devices, computer networks, telephone 
networks, information technology (IT) systems, and remote controlled devices; computer services, namely, creating an 
on-line community for registered users to participate in discussions, obtain technical support, get feedback from their 
peers, form user groups, and engage in social networking services in the fields of communications technology, 
telecommunications hardware and software, networking hardware and software, information technology (IT), and wireless 
networking; providing an Internet portal for configuring, managing, tracking, monitoring, controlling and operating 
wireless networks, wireless devices, information technology (IT) systems, and remote controlled devices, for providing 
information in the field of communications technology, telecommunications hardware and software, networking hardware 
and software, information technology (IT) systems, and wireless networking, and for providing technical and customer 
support services, namely, troubleshooting in the nature of diagnosing computer software and hardware problems; 
monitoring of computer usage, connections, and service quality of telecommunication systems and devices, computer 
networks, telephone networks, and information technology (IT) systems for others for technological purposes; providing 
technical and customer support services, namely, troubleshooting of computer software and hardware problems in the 
field of networking hardware and software, information technology (IT), and wireless networking.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

2747495    16/12/2013
[International Registration No. : 1202724]
OOPARTS CO., LTD.
1643-28, Shuku, Soja-shi Okayama 716-1161 Japan

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.19;Ceramic building materials, bricks and refractory products; rubber building or construction materials; plaster [for 
building purposes]; lime building or construction materials; building or construction materials of plaster; cement and its 
products; building stone.

Cl.37;Masonry; steel structure construction works; plastering; carpentry; tile laying, bricklaying or block laying; 
joinery; building reinforcing; painting; scaffolding, earthworks or concrete construction; upholstering; building damp-
proofing; roofing services; construction works.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

2747563    14/02/2014
[International Registration No. : 1202826]
Green Power Technologies, S.L.
Poligono Industrial Pibo, Avenida de Camas, 28 E-41110 Bollullos de la Mitación (Sevilla) Spain

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; extinguishers.

Cl.42;Scientific and technological services and research and design related thereto; industrial analysis and research 
services; design, development of computer hardware and software.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

 

Priority claimed from 27/08/2013; Application No. : 012093654 ;European Union 

2748150    14/02/2014
[International Registration No. : 1202763]
Grenade (UK) Ltd
Arden House, Marsh Lane, Hampton in Arden, West Midlands, B92 0AJ GB

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.5;Healthcare, dietary, herbal and nutritional supplements, preparations and substances; supplements for sports 
performance enhancement, to increase sports performance enhancement, to aid recovery after sporting activity and 
weight management; dietary supplement drink mixes for sports performance enhancement, to increase sports 
performance enhancement, to aid recovery after sporting activity and weight management; weight loss, thermogenic and 
vitamin formulas in tablet and capsule form.

Cl.29;Protein based, nutrient dense snack bars and drinks.

Cl.32;Sports drinks; post and pre workout recovery drinks.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

2748185    07/04/2014
[International Registration No. : 1203087]
VALSTEAM ADCA ENGINEERING, SA
Zona Industrial de Guia, Lote 14, Brejo P-3105-467 GUIA PBL Portugal

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.6;Metal valves.

Cl.7;Automatic bleed valves for steam heating installations.

Cl.11;Apparatus and equipment for steam networks (non-automatic bleed valves for steam heating installations).
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 31/12/2013; Application No. : T1321271E ;Singapore 

2748240    18/02/2014
[International Registration No. : 1202989]
Goodpack Limited
7 Harrison Road 04-01 Harrison Industrial Building Singapore 369650 Singapore

Address for service in India/Attorney address:
BOAZZ LAW CHAMBER
313, Churchgate Chambers,5 New Marine Lines, Churchgate, Mumbai- 400 020

Proposed to be Used
To be associated with:
1485364, 1485365

IR DIVISION
Cl.6;Containers of metal [for storage, transport or packaging], bins of metal, gratings of metal, receptacles of metal for 
packaging; parts and fittings for the aforesaid goods; packaging materials made of metal.

Cl.39;Logistics services consisting of transport, packaging and storage of goods, packaging services, storage 
services, goods delivery services, transportation reservation and information; rental of packaging and storage containers 
and equipment; consultancy and advisory services relating to all the aforesaid services.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 13/01/2014; Application No. : 4020140002426 ;Republic of Korea 

2748512    18/02/2014
[International Registration No. : 1202892]
TITI CO., LTD.
137, Sagimakgol-ro, Jungwon-gu, Seongnam-si, Gyeonggi-do, Korea (Sangdaewon-dong junganginduspia5cha) Republic of Korea

Address for service in India/Agents address:
R.K.DIWAN & CO.
78, PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.2;Colors [for drawing pictures]; water-colors [paints]; oil colors; printing inks.

Cl.16;Crayons; pencil sharpeners, electric or non-electric; pastel crayons; mechanical pencils; ball pens; highlighter 
pens; marker pens; document markers [highlighting pens]; colored pencils; gel pens; gel roller pens; drawing brushes; 
palettes for painters; sketchbooks; paint brushes; pencils for drawing and painting; artists' watercolor saucers; paint 
boxes [articles for use in school]; modelling clay.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 19/04/2013; Application No. : 85909797 ;United States of America 

2748678    18/10/2013
[International Registration No. : 1203280]
Cedarwood-Young Company
14620 Joanbridge Street, Baldwin Park CA 91706 (United States of America)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.37;Collection centers for recyclable material, namely paper, plastic, metal, glass and electronic waste.

Cl.39;Transportation of scrap, recyclable materials, and solid waste; transportation of commodities and goods.

Cl.40;Recycling, and waste material processing services; sorting of waste materials and recyclable materials; 
processing of waste materials, and recyclable materials; waste management and waste treatment in connection with the 
recycling of scrap materials and waste materials; consultation in the field of recyclable materials, and waste management; 
consultation in the field of waste material management and waste material treatment; consultation in the field of recycling.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

3676134    16/08/2017
[International Registration No. : 1374048]
YISS KOREA CO., LTD.
(Gwangshin Bldg., Sindang-dong) 201, 54-18, Toegye-ro 73-gil, Jung-gu Seoul 04569 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.28;Drones [toys]; soap bubbles [toys]; toys; toy robots; games and playthings.

Cl.35;Wholesale store services featuring recreational goods; wholesale store services featuring toys; retail store 
services featuring recreational goods; retail store services featuring toys.
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Priority claimed from 29/03/2017; Application No. : 704132 ;Switzerland 

3677248    22/09/2017
[International Registration No. : 1374158]
Omega SA (Omega AG) (Omega Ltd.)
Jakob-Stämpfli-Strasse 96 CH-2502 Biel/Bienne Switzerland

Address for service in India/Attorney address:
DE PENNING & DE PENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications in the field of perfumery, apparatus and instruments for sports timekeeping, smartwatches, 
mobile devices for tracking, measuring and organizing data relating to physical fitness and health as well as 
smartwatches and mobile devices for contactless payment, spectacles and sunglasses, clock and watchmaking and 
chronometric instruments, jewelry and costume jewelry, writing instruments, leather goods, clothing, footwear and 
headgear, sports timekeeping activities and sports sponsoring.

Cl.35;Advertising services in the field of perfumery, apparatus and instruments for sports timekeeping, smartwatches, 
mobile devices for tracking, measuring and organizing data relating to physical fitness and health as well as 
smartwatches and mobile devices for contactless payment, spectacles and sunglasses, clock and watchmaking and 
chronometric instruments, jewelry and costume jewelry, writing instruments, leather goods, clothing, footwear and 
headgear, sports timekeeping activities and sports sponsoring.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

 

Priority claimed from 29/03/2017; Application No. : 704948 ;Switzerland 

3679585    08/09/2017
[International Registration No. : 1375367]
KISTLER HOLDING AG
Eulachstrasse 22 CH-8408 Winterthur Switzerland

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and scientific instruments for measuring, recording, transmitting, transforming, monitoring, 
documenting, evaluating and reproducing electric, electronic, optical and acoustic signals; apparatus and equipment for 
data processing for said scientific apparatus and scientific instruments; electric and electronic parts, equipment and 
components for said scientific apparatus and scientific instruments; monitors; computer programs for measuring, 
recording, transmitting, transforming, monitoring, documenting, evaluating and reproducing electric, electronic, optical 
and acoustic signals.

Cl.42;Scientific and technological services, particularly research and development and calibration services for 
scientific apparatus and scientific instruments for measuring, recording, transmitting, transforming, monitoring, 
documenting, evaluating and reproducing electric, electronic, optical and acoustic signals; design and development of 
computers and software for measuring, recording, transmitting, transforming, monitoring, documenting, evaluating and 
reproducing electric, electronic, optical and acoustic signals.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

3679739    14/06/2016
[International Registration No. : 1374974]
LIXIL Group Corporation
2-1-1, Ojima, Koto-ku Tokyo 136-8535 Japan

Proposed to be Used
IR DIVISION
Cl.6;Metal materials for building or construction; sashes of metal; doors of metal; curtain walls of metal; shutters of 
metal; siding materials of metal; bicycle parking installations of metal; prefabricated building assembly kits of metal; 
metal hardware (not including "security locks, keys for locks, ring of metal for keys and padlocks"); security locks; keys 
for locks; rings of metal for keys; padlocks; metal hardware; drain outlet of metal for construction purposes; wire nets 
and gauzes; metal nameplates and door nameplates; metal stepladders and ladders; letter boxes of metal; hat-hanging 
hooks of metal; water tanks of metal for household purposes; towel dispensers of metal; metal joinery fittings; safes; 
transportable greenhouses of metal for household use; sculptures of metal; outdoor blinds of metal; metal fittings for 
parking bicycles; metal installations for parking bicycles; shoe dowels of metal; shoe pegs of metal; hobnails of metal.

Cl.9;Mechanisms for coin-operated car parking gates; power locks for motor vehicles; fire extinguishers; fire hoses; fire 
hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft warning apparatus; crime 
prevention alarm apparatus and devices for residential use; alarms; measuring or testing machines and instruments; 
power distribution or control machines and apparatus; rotary converters; phase modifiers; solar batteries; batteries and 
cells; telecommunication machines and apparatus; electronic machines (not including geiger counters, high frequency 
apparatus for welding, cyclotrons (not for medical purposes), industrial x-ray machines and apparatus (not for medical 
use), industrial betatrons (not for medical use), magnetic prospecting machines, magnetic object detectors, seismic 
exploration machines and apparatus, hydrophone machines and apparatus, echo sounders, ultrasonic flaw detectors, 
ultrasonic sensors, electronic door closing control systems and electron microscopes); electron tubes; semi-conductor 
elements; electronic circuits (not including those recorded with computer programs); computer programs; geiger 
counters; cyclotrons (not for medical purposes); industrial x-ray machines and apparatus (not for medical use); industrial 
betatrons (not for medical use); magnetic prospecting machines; magnetic object detectors; seismic exploration 
machines and apparatus; hydrophone machines and apparatus; echo sounders; ultrasonic flaw detectors; ultrasonic 
sensors; electronic door closing control systems; electron microscopes; electronic machines, apparatus and their parts; 
dust masks; gas masks; welding masks; gloves for protection against accidents; electronic publications; optical glass; 
electric buzzers; electronic lock assemblies; electric locks.

Cl.11;Toilet bowls and seats sold as a unit; prefabricated bathroom installations for sanitary purposes; cooking 
apparatus and installations for commercial use; industrial dish drying machines for industrial purposes; dish disinfectant 
apparatus for industrial purposes; tap water faucets; level controlling valves for tanks; pipe line cocks; flushing 
apparatus for toilet, namely level controlling valves being parts for sanitary installations; waste water treatment tanks (for 
industrial purposes); septic tanks (for industrial purposes); garbage incinerators for industrial purposes; garbage 
incinerators for household purposes; garbage incinerators; solar water heaters; electric lamps and other lighting 
apparatus; household electrothermic appliances (other than for beauty or sanitary purposes); household electrothermic 
appliances for beauty or sanitary purposes; hand drying apparatus for washrooms; household electrothermic appliances; 
washers for water taps; gas water heaters (for household purposes); non-electric cooking heaters (for household 
purposes); kitchen worktops with integrated sinks; kitchen sinks; kitchen worktops with integrated sinks for kitchen unit; 
kitchen sinks for kitchen unit; household tap-water filters; waste water treatment tanks for household purposes; septic 
tanks for household purposes; toilet stool units with a washing water squirter; disinfectant dispensers for toilets; toilet 
bowls; toilet seats for use with Japanese style toilet bowls; toilet stool units with an automatic washing water squirter 
(put-in type); bath fittings; shower heads; bath tubs; stoves for household purposes (non-electric); charcoal heating 
apparatus for household purposes (hibachi).

Cl.19;Ceramic building materials, bricks and refractory products; ceramic tiles; building materials made of linoleum for 
fixing to existing walls or floors; plastic building materials; synthetic building materials; asphalt, and asphalt building or 
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construction materials; rubber building or construction materials; plaster (for building purposes); lime building or 
construction materials; building or construction materials of plaster; rockslide retention nets of textile (construction 
materials); shutters of non combustible woven fabric; building materials made of non combustible woven fabric; bicycle 
parking installations, not of metal; buildings, not of metal; cement and its products; siding materials of ceramic based 
cement; building timber; building stone; building glass; letter boxes of masonry; joinery fittings (not of metal); 
transportable greenhouses (not of metal) for household use; stone sculptures; concrete sculptures; marble sculptures; 
building boards and glass powder for building purposes; plaster boards; slag; non-metallic minerals for building or 
construction; bicycle parking apparatus, not of metal.

Cl.20;Curtain fittings; metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters 
(not of metal); washers (not of metal, not of rubber or vulcanized fiber); locks (non-electric, not of metal); nameplates and 
door nameplates (not of metal); step ladders and ladders (not of metal); letter boxes (not of metal or masonry); hat hooks 
(not of metal); water tanks for household purposes (not of metal or masonry); towel dispensers (not of metal); furniture; 
indoor window blinds (shade) (furniture); blinds of reed, rattan or bamboo (sudare); bead curtains for decoration; window 
shades; benches; plaster sculptures; plastic sculptures; wooden sculptures; wind chimes; shoe dowels, not of metal; 
shoe pegs, not of metal; hobnails, not of metal.

Cl.22;Cotton waddings for clothes; hammocks; cotton batting for futon; knitted cords; sanada-himo (Japanese-style 
cords); starched cords; twisted cords; cordage; netting (not of metal); industrial packaging containers of textile; elastic 
bands for binding; tarpaulins (not for ships); tents (not for camping); awnings.

Cl.35;Advertising and publicity services; information services relating to advertising; provision of space on the internet 
home pages for advertising goods and services; arranging and conducting of merchandising display in the showrooms 
and business administration services for merchandising exhibitions and displays; providing information about promoting 
sweepstakes for advertising or sales promotion; promoting the goods and services of others through the administration 
of sales and promotional incentive schemes involving trading stamps; issue, administration and redemption of trading 
stamps, coupons, loyalty rewards card and privileged user cards and providing information thereof; issue, administration 
and redemption of coupons or points for promoting and marketing the goods and services and providing information 
thereof; providing information via the internet about accumulation, tabulation, administration and redemption of points for
promoting and marketing the goods and services; issue and redemption of privilege points (stored and managed as 
electronic data) for promoting and marketing the goods and services; business management analysis or business 
consultancy; marketing research or analysis; providing information concerning commercial sales; business management 
of hotels; promoting the goods of others; business merchandising exhibitions and display services; telemarketing; 
providing information about retail premises; providing information about commercial transaction performances; 
providing business information; business information for enterprises; providing commercial information; providing 
economic information; arranging and brokerage of contracts for the buying and selling of goods; providing information 
about executives in a corporation and personnel; preparation of financial statements; employment agencies; import-
export agencies; shorthand services; transcription; document reproduction; office functions, namely filing, in particular 
documents or magnetic tape; compilation of information into computer databases; providing business assistance to 
others in the operation of data processing apparatus namely, computers, typewriters, telex machines and other similar 
office machines; reception services for visitors in buildings; telephone receptionist services; initiating telephone calls for 
others; telephone receptionist services; telephone operator services [office functions]; publicity material rental; rental of 
typewriters, copying machines and word processors; retail services or wholesale services for woven fabrics and 
beddings; retail services or wholesale services for clothing; retail services or wholesale services for footwear (other than 
special footwear for sports); retail services or wholesale services for bags and pouches; retail services or wholesale 
services for personal articles; retail services or wholesale services for foods and beverages; retail services or wholesale 
services for holders for beverage can or bottle for automobiles; retail services or wholesale services for coin cases used 
inside an automobile; retail services or wholesale services for parts and fittings of automobiles; retail services or 
wholesale services for parts and fittings of two-wheeled motor vehicles; retail services or wholesale services for 
unicycles, bicycles and their parts and fittings; retail services or wholesale services for vessels and their parts and 
fittings; retail services or wholesale services for baby strollers, baby carriage (prams), sleighs and sleds (vehicles), 
wheelbarrows; retail services or wholesale services for adhesive rubber patches for repairing tubes or tires; retail 
services or wholesale services for primers and glazing putty for the painting and repair of automobile; retail services or 
wholesale services for chemical filling agents for repairing automobiles; retail services or wholesale services for paints 
for repairing automobiles; retail services or wholesale services for tapes for car decoration; retail services or wholesale 
services for furniture; retail services or wholesale services for joinery fittings; retail services or wholesale services for 
tatami mats; retail services or wholesale services for floor coverings, window shades, indoor window blinds (shade) 
(furniture), curtains, table clothes (not of paper), wall hangings; retail services or wholesale services for flower vases, 
flower bowls and wind chimes; retail services or wholesale services for oriental single panel standing partition (tsuitate), 
oriental folding partition screens (byobu); retail services or wholesale services for metal indoor ornaments; retail services 
or wholesale services for indoor ornaments of precious metal; retail services or wholesale services for indoor ornaments 
of wood, bamboo, porcelain, plastic, terra-cotta or glass; retail services or wholesale services for tarpaulins (not for 
ships), tents (not for camping), sunshades, Japanese reed screens (yoshizu); retail services or wholesale services for 
benches; retail services or wholesale services for stone lanterns; retail services or wholesale services for upright 
signboards and advertisement display boards; retail services or wholesale services for transportable greenhouses for 
household use; retail services or wholesale services for artificial turf; retail services or wholesale services for metal 
outdoor ornaments; retail services or wholesale services for outdoor ornaments of precious metal; retail services or 
wholesale services for outdoor ornaments of wood, bamboo, porcelain, stone, cement, plastic, terra-cotta, plaster or 
glass; retail services or wholesale services for arch trellis for outdoor decoration; retail services or wholesale services for 
ritual equipment; retail services or wholesale services for electrical machinery and apparatuses; retail services or 
wholesale services for edge tools (hand tools), hand tools, hardware; retail services or wholesale services for kitchen 
equipment, cleaning tools and washing utensils; retail services or wholesale services for bath fittings; retail services or 
wholesale services for nameplates and door nameplates; retail services or wholesale services for banners and flags, 
flagpoles; retail services or wholesale services for Chinese lanterns; retail services or wholesale services for gas lamps, 
oil lamps, lamp chimneys; retail services or wholesale services for candles; retail services or wholesale services for 
candle extinguishers, candle holders; retail services or wholesale services for warming pans (non-electric), pocket 
warmers (non-electric), hot water bottles (for warming one's feet in bed); retail services or wholesale services for 
apparatus for catching small animals or insects such as rat; retail services or wholesale services for step ladders and 
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ladders; retail services or wholesale services for letter boxes; retail services or wholesale services for hat hooks; retail 
services or wholesale services for coat hangers; retail services or wholesale services for clothes brushes; retail services 
or wholesale services for electric lint removers; retail services or wholesale services for lint removers (non-electric); retail 
services or wholesale services for hygienic hand towels of paper, towels of paper, table napkins of paper, hand towels of 
paper, handkerchiefs of paper; retail services or wholesale services for toilet stool units with a washing water squirter, 
disinfectant dispensers for toilets, toilet bowls, seating for use with Japanese style toilet bowls, chamber pots, toilet 
paper holders, toilet scat covers of textile, urinals (for medical purposes), bed pans; retail services or wholesale services 
for towel dispensers, boxes of metal for dispensing paper towels, soap dispensers; retail services or wholesale services 
for shopping baskets; retail services or wholesale services for piggy banks; retail services or wholesale services for 
heating or cooling packs filled with chemical substances ready to react when required; retail services or wholesale 
services for hanging boards (Japanese style pegboards using positional hooks); retail services or wholesale services for 
tool boxes; retail services or wholesale services for condensation-absorbing tapes; retail services or wholesale services 
for garbage incinerators for household purposes; retail services or wholesale services for water tanks for household 
purposes; retail services or wholesale services for needle-threaders, dressmakers' chalk sharpeners, paper patterns, 
tailors' chalk, embroidery frames, flat-iron-stands, tailors' sprayers, ironing boards (kotedai), marking boards for use with 
an impress blades (hera-dai), knitting sticks, sewing boxes, dressmakers' impressing blades, sewing thimbles, pin and 
needle cushions, needle cases; retail services or wholesale services for haberdashery, except thread; retail services or 
wholesale services for threads and yams (for textile use); retail services or wholesale services for tapes (semi-finished) 
and ribbons; retail services or wholesale services for knitted fabric; retail services or wholesale services for felt and non-
woven textile fabrics; retail services or wholesale services for vinyl coated cloth; retail services or wholesale services for 
tufts and tassels (semi-finished); retail services or wholesale services for rubber cords and laces, leather straps, knitted 
cords and braids, twist braids, braids, cordage; retail services or wholesale services for netting (not of metal or asbestos);
retail services or wholesale services for wire gauzes; retail services or wholesale services for artificial flowers (other than 
"artificial garlands and wreaths"); retail services or wholesale services for mannequins, costume display stands; retail 
services or wholesale services for pharmaceutical, veterinary and sanitary preparations; retail services or wholesale 
services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for chemicals 
for repairing automobile, and other chemicals; retail services or wholesale services for pastes and other adhesives; retail 
services or wholesale services for perfume and flavour materials; retail services or wholesale services for incenses and 
fragrances; retail services or wholesale services for shoe black (shoe polish); retail services or wholesale services for 
polishing preparations; retail services or wholesale services for apparatus for therapeutic Shiatsu massage, and other 
medical machines and apparatus; retail services or wholesale services for agricultural machines, implements and 
supplies; retail services or wholesale services for lawn mowers, hedge trimmers, burners for agricultural harvesters; retail
services or wholesale services for plastic sheeting for agricultural purposes; retail services or wholesale services for 
compost manufacturing machines for household use (non-electric); retail services or wholesale services for flowers 
(natural) and trees; retail services or wholesale services for flower pots, planters, dishes for flower pot, stakes for plants 
or trees, watering cans, water jugs for gardening; retail services or wholesale services for hand tools, bladed or pointed 
hand tools for horticulture, cultivation containers for domestic horticultural purposes, plastic films for horticultural 
purposes; retail services or wholesale services for hoses for water sprinkler; retail services or wholesale services for 
hose reels; retail services or wholesale services for nozzles for water sprinkler hose; retail services or wholesale services 
for sprinklers; retail services or wholesale services for sprayers for gardening and their parts and fittings; retail services 
or wholesale services for sprayers for disinfectant, insecticide, deodorizer (excluding those for agricultural use); retail 
services or wholesale services for plastic tanks for liquid such as water, drinking water, lamp oil and the like; retail 
services or wholesale services for oil fuel lubrication pumps for household use, water supply pumps and other pumps 
(not for specified purposes); retail services or wholesale services for fuel; retail services or wholesale services for printed 
matter; retail services or wholesale services for paper and stationery; retail services or wholesale services for paintings 
and calligraphic works, and picture frames; retail services or wholesale services for sculptures; retail services or 
wholesale services for insect collecting implements; retail services or wholesale services for printing inks (other than 
"mimeographing inks"); retail services or wholesale services for adhesive tape dispensers, automatic stamping 
machines, addressing machines, ink ribbons, automatic stamp affixing machines, electric staplers for offices, envelope 
sealing machines for offices, stamp obliterating machines, drawing instruments, typewriters, cash registers, coin 
counting or sorting machines, electric sign boards for displaying target figures, current outputs or the like, photo-copying 
machines, drawing or drafting instruments and apparatus, time and date stamping machines, time clocks (time recording 
devices), punched card office machines, voting machines, billing machines, postage stamp checking apparatus, 
checkwriters, mimeographs, paper shredders (for office use), franking machines (stamping machines), laminators for 
household or office use, rotary duplicators; retail services or wholesale services for sports goods; retail services or 
wholesale services for toys, dolls, game machines and apparatus; retail services or wholesale services for wax for skis; 
retail services or wholesale services for fishing tackle and fishing baits; retail services or wholesale services for 
apparatus for arcade games adapted for use with an external display screen or monitor and amusement machines and 
apparatus for use in amusement parks (other than arcade video game machines); retail services or wholesale services for 
musical instruments and records; retail services or wholesale services for recorded video discs and video tapes, 
photograph stands; retail services or wholesale services for photographic machines and apparatus, photographic 
supplies, and optical apparatus and instruments; retail services or wholesale services for laboratory apparatus and 
instruments; retail services or wholesale services for measuring or testing machines and instruments; retail services or 
wholesale services for clocks, watches and spectacles (eyeglasses and goggles); retail services or wholesale services for 
tobaccos and smokers' articles; retail services or wholesale services for matches; retail services or wholesale services 
for stained-glass windows and other building materials; retail services or wholesale services for ceramic glazings; retail 
services or wholesale services for pigments; retail services or wholesale services for paints; retail services or wholesale 
services for dyestuffs; retail services or wholesale services for semi-wrought precious stones and their imitations; retail 
services or wholesale services for pet animals, pet insects, aquarium fishes; retail services or wholesale services for pet 
food, feed for insects, bait for aquarium fishes; retail services or wholesale services for clothing, ornaments, collars, 
harness, lead, blankets, towels for domestic pets; retail services or wholesale services for storage bags for pet animal 
supplies; retail services or wholesale services for carry bags for pet animal transportation; retail services or wholesale 
services for furniture, houses, gauges, bird cages, mattresses, pillows, carpets, cushions for pets; retail services or 
wholesale services for storage furniture for pet animal supplies; retail services or wholesale services for toys and feeding 
vessels for pets; retail services or wholesale services for deodorizing sheets for pet animal toilet and deodorizing sand 
for pet animal toilet; retail services or wholesale services for indoor aquarium and their fittings; retail services or 
wholesale services for metalworking machines and tools; retail services or wholesale services for construction machines 
and apparatus and loading-unloading machines and apparatus; retail services or wholesale services for chemical 
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processing machines and apparatus; retail services or wholesale services for knitting machines and other textile 
machines and apparatus; retail services or wholesale services for sewing machines; retail services or wholesale services 
for lumbering, woodworking, or veneer or plywood making machines and apparatus; retail services or wholesale services 
for printing or bookbinding machines and apparatus; retail services or wholesale services for leather tanning machines; 
retail services or wholesale services for painting machines and apparatus; retail services or wholesale services for kiln 
for calcination of crockery, pottery, cloisonne or clay for household use; retail services or wholesale services for burners 
for clay calcination for household use; retail services or wholesale services for kiln for calcination of crockery, pottery, 
cloisonne or clay for industrial use; retail services or wholesale services for burners for clay calcination for industrial use;
retail services or wholesale services for power- operated potters' wheels; retail services or wholesale services for plastic 
processing machines and apparatus; retail services or wholesale services for machines and apparatus for manufacturing 
rubber goods; retail services or wholesale services for stone working machines and apparatus; retail services or 
wholesale services for non-electric prime movers, not for land vehicles; retail services or wholesale services for non-
electric prime movers for land vehicles (not including "their parts"); retail services or wholesale services for pneumatic or 
hydraulic machines and instruments; retail services or wholesale services for air-conditioning apparatus (for industrial 
purposes); retail services or wholesale services for freezing machines and apparatus; retail services or wholesale 
services for vending machines; retail services or wholesale services for cooking equipment and electric blenders for 
industrial purposes; retail services or wholesale services for vacuum cleaners and dust collectors for industrial purposes;
retail services or wholesale services for fire extinguishers; retail services or wholesale services for fire alarms, gas 
alarms, anti-theft warning apparatus, crime-prevention alarms; retail services or wholesale services for protective 
helmets; retail services or wholesale services for vehicle breakdown warning triangles; retail services or wholesale 
services for curtain drawing devices electrically operated; retail services or wholesale services for bicycle parking 
apparatus; retail services or wholesale services for solar water heaters; retail services or wholesale services for water 
purifying apparatus; retail services or wholesale services for machine elements (not for land vehicles); retail services or 
wholesale services for machine elements for land vehicles; retail services or wholesale services for paper (for wrapping); 
retail services or wholesale services for elastic bands for offices, elastic bands for binding; retail services or wholesale 
services for industrial packaging containers of metal (not including "metal stoppers, lids and caps"); retail services or 
wholesale services for industrial packaging containers of glass (not including "glass stoppers, lids and covers"); retail 
services or wholesale services for industrial packaging containers of wood (not including "corks nor wooden stoppers, 
lids and covers"); retail services or wholesale services for containers of paper, for packaging; retail services or wholesale 
services for industrial packaging containers of textile; retail services or wholesale services for industrial packaging 
containers of bamboo; retail services or wholesale services for industrial packaging containers of straw; retail services or 
wholesale services for industrial packaging containers of rubber; retail services or wholesale services for industrial 
packaging containers of ceramics; retail services or wholesale services for industrial packaging containers of leather; 
retail services or wholesale services for industrial packaging containers of plastics (not including "plastic stoppers, lids, 
covers and bottles"); retail services or wholesale services for metal stoppers for industrial packaging containers, metal 
lids and caps (for industrial packaging containers), rubber stoppers (for industrial packaging containers), rubber lids and 
caps (for industrial packaging containers), cork stoppers (for industrial packaging containers), plastic stoppers (for 
industrial packaging containers), plastic lids and caps (for industrial packaging containers), wooden stoppers (for 
industrial packaging containers), wooden lids and caps (for industrial packaging containers), glass stoppers (for 
industrial packaging containers), glass lids and covers (for industrial packaging containers); retail services or wholesale 
services for industrial oil; retail services or wholesale services for waxes (raw material); retail services or wholesale 
services for irons and steels; retail services or wholesale services for nonferrous metals and their alloys, and precious 
metals; retail services or wholesale services for ores of metal, non-metallic minerals; retail services or wholesale services 
for plastic semi-worked products (for use as material); retail services or wholesale services for rubber (raw or semi-
worked); retail services or wholesale services for leather and fur (unworked or semi-worked); retail services or wholesale 
services for urushi tree seeds, Japanese food wrapping sheets of wood as materials (kyogi), ferns (unworked or partly 
worked material), bamboo (unworked or partly worked material), bamboo skins (unworked or partly worked material), 
vines, rattan (unworked or partly worked material), tree barks, rice straw, straw of wheat, barley or oats, rushes (raw or 
partly worked material), sedges (unworked or partly worked material), onigaya hay (raw or partly worked material), 
vegetable aggregate for plaster (susa), reeds (raw or partly worked material), sawdust, kapok, rice hulls, wood shavings, 
wax waste for stuffing, ragleaf, wood wool (wooden excelsior); retail services or wholesale services for tusks (raw or 
partly worked material), whalebones, shells and crusts, artificial horns, ivory (unworked or partly worked material), animal 
horns, animal teeth, tortoiseshells (unworked or partly worked material), animal bone (unworked or partly worked 
material), coral (unworked or partly worked), pig bristles (hog bristles for brushes), cattle hair (not for textile use, not for 
brushes), human hair (not for textile use, not for brushes), raccoon dog hair (not for textile use, not for brushes), pig 
bristles (not for textile use, not for brushes), horsehair (not for textile use, not for brushes), feathers and downs; retail 
services or wholesale services for nonmetallic mineral materials (unworked or partly worked); retail services or wholesale 
services for toilet seats for nursing care; retail services or wholesale services for toilet bowls and bodily waste treatment 
apparatus for nursing care and parts and fittings therefor; retail services or wholesale services for bathing aids for 
nursing care; retail services or wholesale services for portable bath tubs for nursing care; retail services or wholesale 
services for hoisting device for lifts for nursing care; retail services or wholesale services for wheelchairs for nursing 
care, lifts for nursing care, apparatus for postural change for nursing care, toilet bowls for nursing care, walkers frames 
for nursing care, walking sticks for nursing care, bath tubs for nursing care, wandering detectors for nursing care and 
other apparatus and instruments for nursing care, apparatus and instruments for nursing care and welfare.

Cl.36;Acceptance of deposits (including substitute bond issuance) and acceptance of fixed interval installment 
deposits; loans (financing) and discount of bills; domestic exchange settlement; liability guarantee and acceptance of 
bills; securities lending; acquisition and transfer of monetary claims; safekeeping of valuables including securities and 
precious metals (safe deposit services); money exchange (exchanging money); trusteeship of financial futures contracts; 
trusteeship of money, securities, monetary claims, personal property, land, rights on land fixtures, surface rights or lease 
on land; agencies for bond subscriptions; foreign exchange transactions; letter-of-credit related services; brokerage of 
credit purchase; issue of tokens of value; agencies for collecting gas or electric power utility payments; consigned 
collection of payment for goods; buying and selling of securities; trading of securities index futures; trading of securities 
options; trading of overseas market securities futures; agencies for brokerage of securities, securities index futures, 
securities options, and overseas market securities futures; agencies for brokerage of entrusting agents with on-
commission trading in domestic markets of securities, securities index futures and securities options; agencies for 
brokerage of entrusting agents with on-commission trading in overseas markets of securities, and securities index 
futures; agencies for brokerage of forward agreement of securities, for forward agreement of securities index futures, for 
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forward agreement of securities options, spot and forward transaction of securities index futures; brokerage for securities
liquidation; securities underwriting; securities offering; brokerage services relating to securities subscription or offering; 
providing stock market information; subscription or offering of beneficiary certificate of investment trust; mutual funds; 
agencies for payment of earnings, repayment, partial cancellation of contract regarding beneficiary certificate of 
securities investment trust; management of investment trust; provision of information on investment trust; real estate 
investment trust services; provision of information on real estate investment trust; life insurance brokerage; life 
insurance underwriting; agencies for non-life insurance; claim adjustment for non-life insurance; non-life insurance 
underwriting; insurance premium rate computing; management of buildings; agency services for the leasing or rental of 
buildings; leasing or renting of buildings; purchase and sale of buildings; agency services for the purchase or sale of 
buildings; real estate appraisal; land management; agency services for the leasing or rental of land; leasing of land; 
purchase and sale of land; agency services for the purchase or sales of land; providing information on buildings or land 
(real estate affairs).

Cl.37;Constructions; provision of construction information; construction consultancy; building construction 
supervision; operation and maintenance of building equipment; repair of bicycles; repair or maintenance of automobiles; 
repair or maintenance of two-wheeled motor vehicles; repair or maintenance of fire alarms; repair or maintenance of 
crime-prevention alarm apparatus for home, gas alarm, anti-theft warning apparatus and other alarms; repair or 
maintenance of electronic machines and apparatus; repair or maintenance of telephone apparatus; repair of radio 
receivers or television receivers; repair or maintenance of telecommunication machines and apparatus (other than 
telephone apparatus, radio receivers and television receivers); repair or maintenance of telecommunication machines and 
apparatus; repair or maintenance of consumer electric appliances; repair or maintenance of electric lighting apparatus; 
repair or maintenance of electric motors; repair or maintenance of power distribution or control machines and apparatus; 
repair or maintenance of power generators; repair or maintenance of measuring and testing machines and instruments; 
repair or maintenance of mechanical parking systems; repair or maintenance of bicycle parking apparatus; repair or 
maintenance of cooking equipment for industrial purposes; repair or maintenance of dishwashers for industrial purposes; 
furniture restoration; repair of shutters, doors and sashes; repair of joinery fittings; setup or repair of locks; setup or 
repair of electric locks and electronic locks; repair or maintenance of gas water heaters; repair or maintenance of non-
electric cooking heaters; repair or maintenance of cooking pots and pans; repair or maintenance of kitchen worktops and 
kitchen sinks; repair or maintenance of bath fittings; repair of toilet stool units with a washing water squirts; repair of 
tatami mats; chimney sweeping; cleaning of building exterior surfaces; window cleaning; carpet and rug cleaning; floor 
polishing; bathtub and bath boiler cleaning.

Cl.42;Architectural design; surveying; geological surveys or research; designing of machines, apparatus, instruments 
(including their parts) or systems composed of such machines, apparatus and instruments; designing (other than for 
advertising purposes); computer software design, computer programming, or maintenance of computer software; 
research on building construction or city planning; testing or research on prevention of pollution; testing or research on 
electricity; testing or research on civil engineering; rental of computers; providing computer programs on data networks.

Cl.44;Providing bath houses; garden tree planting; garden or flower bed care; fertilizer spreading; weed killing; vermin 
exterminating (for agriculture, horticulture or forestry); massage and therapeutic Shiatsu massage; chiropractics; 
moxibustion; treatment for joint dislocation, sprain, bone fractures or the like [judo-seifuku]; acupuncture; providing 
medical information; physical examination; dietary and nutritional guidance; animal breeding; veterinary services; animal 
grooming; nursing care; providing of care and nursing care facilities for elderly or handicapped persons; rental of potted 
plants; farming equipment rental; rental of medical apparatus and instruments; rental of lawnmowers; rental of chamber 
pots.

4562



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 05/05/2017; Application No. : 30 2017 011 686 ;Germany 

3687378    12/10/2017
[International Registration No. : 1376397]
Carl Zeiss Vision GmbH
Turnstraße 27 73430 Aalen Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; centration devices.

Cl.10;Ophthalmological apparatus and instruments.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 24/03/2017; Application No. : 4348704 ;France 

3688027    12/09/2017
[International Registration No. : 1376451]
ISIS PHARMA GMBH
Bahnhofstrasse 12 CH-3900 BRIG Switzerland

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics for the skin; skin care and treatment preparations; moisturizers, emollients, scrubs, masks, lotions, 
creams for the skin; milks for skin care; skin cleansers and toners; skin make-up; skin care oils other than for medical 
use; cosmetic preparations for protecting the skin from sunstroke and the effects of aging; skin care compounds other 
than for medical use; anti-wrinkle products for skin care; anti-aging skin care preparations; anti-aging moisturizers for 
cosmetic use.

Cl.5;Pharmaceutical and medicinal products, preparations, creams and lotions for skin care and protection.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 13/02/2017; Application No. : 87333969 ;United States of America 

3688120    14/08/2017
[International Registration No. : 1376073]
ABOUT, INC.
6th Floor, 1500 Broadway New York NY 10036 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.41;Non-downloadable electronic publications in the nature of articles and blog posts in the field of general interest, 
namely, lifestyle news and information, accessible by means of downloadable mobile application.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the field of lifestyle 
and lifestyle services on a global computer network; developing customized web pages and other data feed formats 
featuring user-defined information in the field of lifestyle and lifestyle services; providing customized on-line web pages 
and data feeds featuring user-defined information, which includes blog posts, new media content, other on-line content, 
and on-line web links to other websites; providing customized on-line web pages featuring user-defined information, 
which includes search engines and on-line web links to other web sites.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 05/04/2017; Application No. : 704965 ;Switzerland 

3688178    04/10/2017
[International Registration No. : 1376722]
ART CARBON INTERNATIONAL AG
Grafenauweg 10 CH-6300 Zug Switzerland

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.1;Activated carbon; chemical products for industry and science; chemical products for use in industry, science and 
photography, as well as in agriculture, horticulture and forestry; chemical products for scientific purposes; carbonates; 
carbohydrates; carbon dioxide; carbonic acid; lime carbonate; coal saving products; carbon; carbon disulfide; filtering 
materials (unprocessed plastics); unprocessed artificial resins, unprocessed plastics; unprocessed synthetic resins for 
the manufacture of plastic molding compounds; dispersions of plastic materials; unprocessed plastics for industrial use; 
unprocessed plastic materials in powder, liquid or paste form; chemical products for the manufacture of paints.

Cl.9;Carbon nanotubes for use in extremely small scale electronic and mechanical applications.

Cl.19;Non-metallic building materials; non-metallic rigid pipes for building; multilayer panels of plastic materials for 
building.
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Priority claimed from 28/02/2017; Application No. : 87352504 ;United States of America 

3688439    14/08/2017
[International Registration No. : 1377017]
ABOUT, INC.
1500 Broadway, 6th Floor New York NY 10036 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.41;Providing non-downloadable electronic publications via an Internet website in the nature of articles and blog 
posts in the field of lifestyle news and information accessible by means of downloadable mobile application.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the field of lifestyle 
and lifestyle services on a global computer network; developing customized web pages and other data feed formats 
featuring user-defined information in the field of lifestyle and lifestyle services; providing customized on-line web pages 
and data feeds featuring user-defined information, which includes blog posts, new media content, other on-line content, 
and on-line web links to other websites; providing customized on-line web pages featuring user-defined information, 
which includes search engines and on-line web links to other web sites.
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Priority claimed from 17/03/2017; Application No. : 4346879 ;France 

3688495    15/09/2017
[International Registration No. : 1376898]
FEDERATION HANDICAP INTERNATIONAL
138 avenue des Frères Lumière CS88379 F-69371 LYON CEDEX 08 France

Proposed to be Used
IR DIVISION
Cl.16;Paper, printed products, namely posters, brochures, leaflets, prospectuses, catalogs, magazines, newspapers, 
periodicals, postcards, greeting cards, books, bookmarks, calendars, albums, pencils, pads (stationery), envelopes, 
photographs and all other printed products intended to promote the activity of a humanitarian association; instructional 
or teaching material (except apparatus).

Cl.36;Fund-raising, charitable fund-raising; financial sponsorship, subsidies and financial assistance especially to 
medical doctors, hospitals, convalescent homes or rehabilitation centers and associations for humanitarian assistance; 
financial assistance for development; micro-credit and financial services; collection of financing by means of the 
promotion of humanitarian assistance activities of an association.

Cl.41;Education; training; entertainment; sporting and cultural activities; events for charity and humanitarian aid; 
organization of conferences, seminars and workshops; charitable services, namely education and training; education 
services, namely, conducting programs in the field of health, nutrition, food safety and public hygiene, public health and 
safety and defense issues; organization and conducting of fundraising events; organization and conducting of charitable 
events for fundraising purposes.

Cl.44;Health care, medical and surgical services; hospital services, medical clinics; medical and hygiene advice and 
pharmacy advice, especially on behalf of populations in developing countries; humanitarian medical assistance to 
communities experiencing hardship, including emergency aid in case of war, epidemics or natural disaster; lending of 
sanitary installations; development and implementation of programs of humanitarian medical and paramedical assistance; 
drug delivery services; dispensing of sanitary products in the context of humanitarian assistance. 
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Priority claimed from 28/03/2017; Application No. : 30 2017 007 773 ;Germany 

3688694    27/09/2017
[International Registration No. : 1376784]
Black Forest Smile GmbH
Hofwiese 40 79809 Weilheim Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, cosmetic and beauty preparations, hair lotions; dentifrices, 
especially dentifrices as gel, cream, powder, granulate and chewing gum.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists' and drawing materials; paintbrushes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing blocks.
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Priority claimed from 14/09/2017; Application No. : 017205998 ;European Union 

3693601    22/09/2017
[International Registration No. : 1377388]
STIGA AB
P.O. Box 1006 SE-573 28 Tranås Sweden

Proposed to be Used
IR DIVISION
Cl.7;Lawn mowers; robotized lawn mowers; ride-on lawn mowers; front mowers; motorized machine tools for gardening 
and forestry, namely, blowers, brush cutters, hedge cutters, chain saws, chippers, shredders, petrol scythes, scarifiers, 
trimmers and tillers; snow throwers; parts and fittings for lawn mowers, robotized lawn mowers, ride-on lawn mowers, 
front mowers and gardening and forestry machine tools, namely, chains and bars for chain saws, parts and fittings in 
metal for chain saws, files and filing kits for chainsaws; trimmer heads; trimmer lines; brush cutter heads; blades for 
brush cutters, lawn mowers and robotized lawn mowers; blade covers; steering cables for lawn mowers and ride-on lawn 
mowers; blade hubs for lawn mowers and ride-on lawn mowers; belts for lawn mowers, ride-on lawn mowers and snow 
throwers; belt tighteners and belt pulleys for motorized machine tools for gardening and forestry; spark plugs, spark plug 
keys and air filters for motors of motorized gardening tools; oil and fuel tanks as parts of engines of vehicles; oil and fuel 
tank plugs and caps for lawn mowers and other motorized machine tools for gardening and forestry; starter ropes for 
lawn mowers, ride-on lawn mowers and other motorized machine tools for gardening and forestry; protective covers for 
lawn mowers and robotized lawn mowers; perimeter cables for robotized lawn mowers; spark plugs, spark plug keys and 
air filters for lawn tractors motors.

Cl.12;Lawn tractors; horticultural tractors; garden tractors for transport; parts and fittings for lawn tractors, 
horticultural tractors, garden tractors for transport, namely, steering cables for lawn tractors, blade hubs for lawn 
tractors, belts for lawn tractors; oil and fuel tank plugs and caps for lawn tractors; protective covers for lawn tractors.

Cl.35;Advertising and marketing services; sales promotion services; promotion of goods and services through 
sponsorship of national and international sports events and of musical concerts; promotion of sports competitions and 
events; promotion of musical concerts; promotion of fairs for trade purposes; presentation of goods on communication 
media for retail purposes; retail and wholesale services relating to lawn mowers, lawn tractors, gardening machines and 
gardening tools; online retail services relating to lawn mowers, lawn tractors, gardening machines and gardening tools.
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Priority claimed from 29/11/2013; Application No. : FI2013C001499 ;Italy 

3693622    27/09/2017
[International Registration No. : 1196368]
ECM S.P.A.
Via IV Novembre, 29, Loc. Cantagrillo I-51034 SERRAVALLE PISTOIESE (PISTOIA) Italy

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for use in operating railway networks and work stations; electrical and electronic 
control apparatus and instruments for railway network signaling devices; electronic apparatus for the remote control of 
signals along railway networks; electro-dynamic apparatus for the remote control of railway points; electro-dynamic 
apparatus for the remote control of railway signals; signaling and checking apparatus and instruments, including 
software for checking safety along railway networks and work stations; apparatus for safety signaling on railway tracks; 
apparatus and instruments for checking railway traffic safety; electro-dynamic apparatus for remote checking, control and
diagnostics of railway networks

Cl.37;Construction, repair, maintenance and installation services concerning signalling and safety apparatus used in 
the transport industry.

Cl.42;Scientific and technological services and related research and design services for managing railway networks; 
design and development of computer hardware and software for use in operating railway networks; research services for 
remote control and checking of railway signaling systems; engineering services concerning security and signaling 
systems for the railway industry.
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Priority claimed from 13/10/2017; Application No. : 87644659 ;United States of America 

3693717    25/10/2017
[International Registration No. : 1378035]
CHICO'S BRANDS INVESTMENTS, INC.
11215 Metro Parkway Fort Myers FL 33966 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Watches and jewelry.

Cl.18;All-purpose carrying bags; backpacks; beach bags; carrying cases; clutch bags; crossbody bags; evening bags; 
leather and imitation leather bags; messenger bags; purses; straps for handbags; tote bags; travel bags; wristlet bags; 
hand bags; handbags.

Cl.25;Clothing, namely, garter belts; clothing tops; bottoms; pants; skirts; jackets; shorts; socks; hosiery; hats; gloves; 
scarves; slips; dresses; sweaters; coats; belts; all for adults.

Cl.35;Retail store services in the field of clothing, bags, belts, hair accessories.

4572



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 23/11/2016; Application No. : 64361/2016 ;Switzerland 

3693769    20/04/2017
[International Registration No. : 1377957]
INVENTIO AG
Postfach CH-6052 Hergiswil NW Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computers; electronic tablets; computer screens, touch screens, television screens and electronic display boards 
for reading and displaying texts, voice, audio and video files.

Cl.35;Gathering, systematization and updating of data in computer databases; computerized data management; input 
and processing of data users of systems for access control, navigation, monitoring in computer databases; creation of 
statistical analysis and reports relating to operating data for elevators, escalators, moving walkways, installations of 
buildings, access control systems, doors, turnstiles, swivel gates, barriers and gates; invoicing; provision of information 
and consumer advice about elevators, escalators, moving walkways, security systems, access control systems, 
navigation systems and software applications; e-commerce services, namely, provision of information on products 
through telecommunication networks for advertising and sales purposes.

Cl.38;Providing access to computer networks, Internet platforms, data banks and electronic publications; transmission 
of voice, audio, video, messages, pictures, images through analog and digital communication networks, radio networks 
and cable telecommunication networks; telephone communications; radio-paging services; provision of 
telecommunications connections for hotlines and call center; electronic exchange of messages via chat lines, chat rooms 
and forums on the Internet; transmission of signals from alarms and access control units; electronic transmission of data 
and signals of elevators, escalators, moving walkways, navigation and signaling systems for tracking people and objects 
and for directing people inside and outside buildings; rental of telecommunication devices; rental of telecommunication 
apparatus.

Cl.42;Research and development in the field of elevators, escalators, moving walkways, access control systems, 
navigation and signaling systems, doors, turnstiles, swivel gates, barriers and gates; engineering services in the field of 
elevators, escalators, moving walkways, access control systems, nautical, signaling systems, doors, turnstiles, swivel 
gates, barriers and gates; research in the field of security technology; research, monitoring and analysis of traffic flow in 
the interior of buildings and between buildings; programming, development, installation and maintenance of computer 
software and application software as well as consultancy services relating thereto; provision of temporary use of on-line 
non-downloadable operating software for accessing and using a cloud computer network; provision of software (Software 
as a Service SaaS) for database management and operation of elevators, escalators and moving walkways; creation of 
voice communication and data interfaces (software) for connections to computer data bases and call centers; 
programming of non-downloadable software for the management of user rights in computer networks; management of 
user rights on computer networks; rental of computer software.

Cl.45;Security services for the protection of property and individuals in the field of access control to buildings, parts of 
buildings, public installations, elevators, escalators and moving walkways; monitoring of buildings, persons and objects; 
locational determination of persons and objects by means of a positioning system; monitoring of emergency telephone 
calls for customers and notification to emergency devices; consultancy in the field of security; access control services 
for buildings, parts of buildings, public installations, elevators, escalators and moving walkways; control of systems for 
building environment, systems for access to buildings and for building security; opening of security locks for security 
purposes; monitoring of security systems for security purposes; identity verification services; rental of security 
monitoring apparatus and systems for access control and navigation systems; granting of licenses for the use of access 
control systems and navigation systems, including software applications relating thereto.
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3694916    18/09/2017
[International Registration No. : 1377196]
AIMA TECHNOLOGY GROUP CO., LTD.
No.5 Aima Road, South Zone of Jinghai, Economic Development Zone Tianjin China

Proposed to be Used
IR DIVISION
Cl.9;Solar batteries; batteries, electric; battery chargers; battery jars; portable power supply apparatus (rechargeable 
battery); accumulators, electric; accumulator jars; batteries, electric, for vehicles; accumulators, electric, for vehicles; 
high tension batteries.

Cl.12;Cars; motorcycles; electric tricycle; electric bicycle; electric vehicles; cycles; pumps for bicycle tires; tires for 
vehicle wheels; anti-theft devices for vehicles; voice reminding device for bicycle.

Cl.35;Advertising; advertising planning services; advertising design; outdoor advertising; sales promotion for others; 
commercial administration of the licensing of the goods and services of others; organization of exhibitions for 
commercial or advertising purposes; import-export agencies; procurement services for others [purchasing goods and 
services for other businesses]; consultancy regarding advertising communications strategy.
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Priority claimed from 07/09/2016; Application No. : 2016-625 ;Leichtenstein 

3704176    18/01/2017
[International Registration No. : 1379182]
Ivoclar Vivadent AG
Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.3;Dental materials for the bleaching of teeth.

Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining teeth; materials for root canal filling; core build-up 
materials for use in dentistry; luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic substances for medical use; dental composites; dental cements; 
saliva diagnostic agents, preparations and substances for medical use; disinfectants; preparations for the hygiene of 
teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; color stains for 
use in dentistry; precious metal alloys and non-precious metal alloys for dental use; precious metals and non-precious 
metals for dental use; investment materials for dental use; dental adhesives; materials for repairing damaged teeth; metal 
primers; prefabricated parts for crowns, bridges, and pontics; fiber-reinforced resin for the manufacture of crowns, 
bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the detection of plaque; dental 
ceramic layering; ingots made of resin, metal, or ceramic for the manufacture of dental crowns, bridges, inlays, 
prostheses, artificial teeth; opaquers, being dental lacquers.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use, in this class; impression devices for dental use; 
registration devices for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental 
use; dosing instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial 
teeth and veneers; dental plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; 
apparatus and instruments for the caries prophylaxis and for the treatment of periodontitis; polishing instruments (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); ceramic mixing plates, for 
dental use; tooth pins for medical use; medical dressings, coverings and applicators; milling and grinding machines for 
dental use and parts thereof; milling machines and grinding machines for dental use for the treatment of ceramics, metal 
and plastic materials, and parts thereof; milling and grinding tools for dental use as machine tools, and parts thereof; 
holding devices for machine tools and piece holders for milling and grinding machines for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.42;Cloud computing services.
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Priority claimed from 28/04/2017; Application No. : 87430654 ;United States of America 

3704201    13/10/2017
[International Registration No. : 1378254]
A10 Networks, Inc.
3 West Plumeria Dr. San Jose CA 95134 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer architecture in the nature of network system and security software for 
configuration management and application performance management (APM) of network and computer security systems 
by setting configuration and policy across diverse computer networks, and providing insights into performance for 
continuous improvement, general analytics, visibility and fault status of entire computer networks, and consolidating and 
correlating non-compatible network devices and systems into prevailing management environments.

Cl.42;Software as a service (SaaS) software for configuration management and application performance management 
(APM) of network systems by setting configuration and policy across diverse computer networks, and providing insights 
into performance for continuous improvement, general analytics, visibility and fault status of entire computer networks, 
and consolidating and correlating non-compatible network devices and systems into prevailing management 
environments.
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Priority claimed from 26/08/2016; Application No. : 30 2016 024 822 ;Germany 

3704204    27/02/2017
[International Registration No. : 1379188]
Möve Bikes GmbH
Felchtaer Straße 27 99974 Mühlhausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Shaft mounted gear units [other than for land vehicles]; bicycle dynamos; crankcases for gear boxes [other than 
for land vehicles]; gear units with modifiable speed [other than for land vehicles]; gear units [other than for land vehicles]; 
gear unit assemblies [other than for land vehicles]; transmission units [other than for land vehicles]; power transmission 
parts [other than for land vehicles]; gear boxes [other than for land vehicles]; gear motors [other than for land vehicles]; 
bicycle assembling machines; transmission control mechanisms.

Cl.9;Computers for use with bicycles; electric bike locks; helmets for bicycles; satellite navigational system for 
bicycles; global positioning systems for use with bicycles; bicycle speedometers; carriers adapted for mobile phones; 
and parts and fittings of all the aforesaid goods, included in the class.

Cl.12;Audible warning devices for cycles; audible warning systems for cycles; structural parts of bicycles; brake levers 
for cycles; bicycle handlebar grips; bicycle stands [parts of bicycles, cycles]; bicycles; racing bicycles; direction 
indicators for bicycles; water bottle cages for bicycles; toe straps for use on bicycles; luggage bags for bicycles; luggage 
carriers for bicycles; gear wheels [bicycle parts]; chains [bicycle parts]; bicycle gears; chain guards for bicycles; child 
carrying trailers; bicycle stands; cranks for bicycles; handle bars for bicycles; handlebar grips for bicycles; air pumps for 
bicycles for the inflation of tyres; metal bells for bicycles; motorised bicycles; frames for bicycles, inner tubes [for two-
wheeled motor vehicles or bicycles]; wheels for bicycles, bicycle seat posts; saddle covers for bicycle; tubeless tires 
[tyres] for bicycles; inner tubes for bicycles, guard plates for two-wheeled motor vehicles or bicycles, spoke guards for 
bicycles; spindles of bicycles; cycle mudguards for bicycles, shock absorbers for bicycles, stands for bicycles [parts of 
bicycles]; bicycle stabilizers, saddles for bicycles, cycles or motorcycles; bicycle carriers; bicycle training wheels; water 
bottle cages for bicycles, bicycle gears.

4577



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 17/10/2016; Application No. : 3634271 ;Spain 

3704280    17/04/2017
[International Registration No. : 1379297]
BIONICE, S.L.U.
Parque Tecnológico de Boecillo, P.113 E-47151 Boecillo (Valladolid) Spain

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; sanitary products for medical use; dietetic food and substances for 
medical or veterinary use, food for babies; food supplements for humans or animals; plasters, material for dressings; 
teeth filling and dental impression materials; disinfectants; products for destroying vermin; fungicides, herbicides; 
chemical preparations for pharmaceutical use; chemical preparations for veterinary use; chemical preparations for 
medical use; hormones for medical use; steroids; chemico-pharmaceutical preparations; antihistamines; biological tissue 
cultures for medical use; biological tissue cultures for veterinary use; blood for medical use; blood plasma; preparations 
for cleaning lenses; dental abrasives; solutions for contact lenses; stem cells for medical use; stem cells for veterinary 
use; surgical implants comprised of living tissues

Cl.40;Custom manufacture of pharmaceutical and veterinary products, sanitary products for medical use, dietetic food 
and substances adapted for medical or veterinary use, food for babies, food supplements for humans and animals, 
plasters, materials for dressings, teeth filling and dental impression materials, disinfectants, products for destroying 
vermin, fungicides, herbicides, chemical preparations for pharmaceutical and veterinary use, chemical preparations for 
medical use, hormones for medical use, steroids, chemicopharmaceutical preparations, antihistamines, biological tissue 
cultures for medical use, biological tissue cultures for veterinary use, blood for medical use, blood plasma, contact lens 
cleaning preparations, dental abrasives, solutions for contact lenses, stem cells for medical use, stem cells for veterinary 
use, surgical implants comprised of living tissues; processing of pharmaceutical and chemical products.

Cl.42;Scientific and technological services, as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computer hardware and software; pharmaceutical research and 
development; provision of information and data relating to medical and veterinary research and development; conducting 
clinical trials for pharmaceutical products; analytical laboratory services; analysis and evaluation of product 
development; design and development of new technologies for others; provision of information, advice and consultancy 
relating to all the aforementioned services.
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Priority claimed from 18/04/2017; Application No. : 705514 ;Switzerland 

3704818    02/08/2017
[International Registration No. : 1379303]
BOBST MEX SA
Route de Faraz 3 CH-1031 Mex (VD) Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and units (machine parts), for processing and printing substrates, more particularly of cardboard, plastic,
for the packaging manufacturing industry.

Cl.9;Electrical and electronic apparatus, instruments and devices for machines and units (parts of machines), for 
processing and printing substrates, more particularly of cardboard, plastic, for the packaging manufacturing industry; 
software, screens and man-machine interfaces, of control, checking, adjustment, display, processing of data, for 
machines, equipment, and devices for processing and printing substrates, more particularly sheets, cutouts, and webs, of 
cardboard, plastic, for the packaging manufacturing industry.

Cl.35;Retail sale of machines, equipment and devices for processing and printing substrates, more particularly of 
cardboard, plastic, for the packaging manufacturing industry; retail sale of software, man-machine interfaces, for 
machines, equipment and devices for processing and printing substrates, more particularly, of plastic, for the packaging 
manufacturing industry.

Cl.41;Theoretical and practical instructional courses in operating machines for the packaging manufacturing industry, 
editing and publication of instructional material and manuals, audiovisual media and demonstration material, for users of 
machines, equipment and devices for processing and printing substrates, more particularly of cardboard, plastic, for the 
packaging manufacturing industry.
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Priority claimed from 07/09/2016; Application No. : 2016-624 ;Leichtenstein 

3704896    18/01/2017
[International Registration No. : 1379181]
Ivoclar Vivadent AG
Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.3;Dental materials for the bleaching of teeth.

Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; materials for polishing 
teeth; dental waxes; dental filling materials; materials for relining teeth; materials for root canal filling; core build-up 
materials for use in dentistry; luting materials; materials for pulp protection and root treatment; materials for cavity 
treatment; materials for dentin wound and pulp treatment; materials used for acid etching and for the caries prophylaxis; 
dental adhesive agents; protective varnishes for teeth; drying and degreasing materials for the use in dentistry; materials 
for cosmetic restoration of damaged teeth; diagnostic substances for medical use; dental composites; dental cements; 
saliva diagnostic agents, preparations and substances for medical use; disinfectants; preparations for the hygiene of 
teeth and oral cavity; medical mouthwash; dental materials for the treatment of caries and periodontitis; color stains for 
use in dentistry; precious metal alloys and non-precious metal alloys for dental use; precious metals and non-precious 
metals for dental use; investment materials for dental use; dental adhesives; materials for repairing damaged teeth; metal 
primers; prefabricated parts for crowns, bridges, and pontics; fiber-reinforced resin for the manufacture of crowns, 
bridges, and pontics; fissure sealants; mixing capsules for dental materials; materials for the detection of plaque; dental 
ceramic layering; ingots made of resin, metal, or ceramic for the manufacture of dental crowns, bridges, inlays, 
prostheses, artificial teeth; opaquers being dental lacquers.

Cl.9;Software for dental use; scanners, apparatus for the processing of images, and devices for CAD-CAM-processing.

Cl.10;Apparatus, devices, tools, and instruments for dental use, in this class; impression devices for dental use; 
registration devices for dental use; articulators for dental use; mixing devices for dental use; blasting devices for dental 
use; dosing instruments and apparatus for dental use; milling, grinding, and drilling instruments for dental use; artificial 
teeth and veneers; dental plates; dental crowns and bridges; syringes; shade guides; dental matrices; dental strips; 
apparatus and instruments for the caries prophylaxis and for the treatment of periodontitis; polishing instruments (terms 
considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); ceramic mixing plates, for 
dental use; tooth pins for medical use; medical dressings, coverings and applicators; milling and grinding machines for 
dental use and parts thereof; milling machines and grinding machines for dental use for the treatment of ceramics, metal 
and plastic materials, and parts thereof; milling and grinding tools for dental use as machine tools, and parts thereof; 
holding devices for machine tools and piece holders for milling and grinding machines for dental use.

Cl.11;Dental furnaces.

Cl.38;Providing access to databases.

Cl.42;Cloud computing services.
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Priority claimed from 20/03/2017; Application No. : 704808 ;Switzerland 

3705185    10/08/2017
[International Registration No. : 1379027]
Fédération Internationale de Basketball (FIBA)
Route Suisse 5 Case Postale 29 CH-1295 Mies Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic or electronic recording media, recording disks; USB storage 
devices, namely USB flash drives for data files; mechanisms for coin-operated apparatus; cash registers, calculating 
machines, equipment for data processing and computers; fire extinguishers; software, including game software; 
screensaver and background software for electronic apparatus; electronic publications (downloadable), disposable 
photographic apparatus; cameras; photographic apparatus; electronic and magnetic recording media, especially DVDs, 
CDs, CD-ROMs, MP3 players; spectacles, sunglasses, protective glasses, binoculars; magnetic and chip cards, 
particularly data storage cards and customer loyalty cards, payment cards, electronic or magnetic identification cards 
(included in this class); headsets; clothing, footwear and headgear for protection against accidents; decorative magnets, 
electric batteries; telephones, portable telephones; television sets; radios; flat screens; liquid crystal displays (LCD 
screens); high-definition screens and plasma screens; electric apparatus for signaling; electric telecommunication 
apparatus; electric access control apparatus; electric score display apparatus; electric apparatus for score recording; 
information storage apparatus (electric or electronic); apparatus for measuring distance and speed; apparatus for 
measuring atmospheric pressure; fire detectors; electric solar panels and photovoltaic cells; data processing equipment 
and computers; monitors (hardware); electronic display panels; magnetic identification bracelets; electronic tickets; 
tickets in the form of magnetic cards; electric or electronic display boards for sports results; application software for 
social networking via the Internet; personal electronic organizers.
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Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; balls for games and for sports; balls 
for basketball; basketball nets, posts and backboards; sports bags and containers for carrying sports articles; 
entertainment apparatus (automatic or by prepayment) for use with an external display screen or monitor; lottery tickets; 
lottery cards; scratch cards for playing lottery games; sports bags and containers (adapted to objects) for carrying sports 
articles.

Cl.41;Education; training; entertainment; sporting and cultural activities; theater and cinematographic entertainment 
services; amusement park services; organization of events and competitions in the field of basketball; entertainment 
services during customer care; ticket reservation services for sports or entertainment events; entertainment services 
provided at or relating to sports events; entertainment services during the public retransmission of sports events; 
provision of publications online, also by means of the Internet; entertainment via television, radio and the Internet; 
interactive entertainment; provision of games, including electronic games via the Internet; organization of lotteries; 
organization of contests; betting and gaming services in connection with or relating to sports, also via the Internet; 
production, presentation and rental of films, audio and video recordings; production, presentation and rental of 
interactive educational or entertainment programs, interactive CDs and CD-ROMs and computer games; electronic game 
competitions organized on-line via the Internet; entertainment information in the field of sports; provision of information 
in the field of sports events; publication of statistics; publication of statistics and information on sports performances; 
reservation of tickets for sporting and cultural activities; providing digital music on the Internet and from MP3 websites; 
rental of audio and video recordings; timing services relating to sports events.
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3705228    18/10/2017
[International Registration No. : 1378526]
LES PARFUMS DE ROSINE
2 rue de la Haute Fontaine F-60350 Croutoy France

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, cosmetics, toilet soaps, deodorants, shampoos and hair lotions, bath products.

Cl.4;Perfumed candles.
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Priority claimed from 20/05/2016; Application No. : 30 2016 104 719 ;Germany 

3705234    17/10/2016
[International Registration No. : 1378066]
Hackforth GmbH
Heerstraße 66 44653 Herne Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations; chemical substances, namely sealants, filling 
material, UV leak detection additives and UV leak detection additive removers; chemical substances for locating leaks, in 
particular sprays for leak detection; refrigerants.

Cl.6;Metal hardware; cast iron, unwrought or semi-wrought; unprocessed and semi-processed materials of metal; cast 
steel; rings of metal; flanges of metal (collars); shims; chill-moulds (foundry); vice claws of metal; springs (metal 
hardware); turnstiles of metal; foundry moulds of metal; pipes, tubes and hoses, and fittings therefor, including valves, of 
metal; small items of metal hardware; O-rings of metal; metal pipes; flexible tubes of metal; pipe parts of metal; valves of 
metal, other than parts of machines; junctions of metal for pipes; pipe couplings and hose couplings (of metal); pipe 
reducers and hose reducers (of metal); gaskets, sealing rings and sealing strips (of metal); closure connectors for pipes 
and hoses (of metal); branching pipes of metal; fittings of metal for compressed air lines; clips of metal for cables and 
pipes; fixing straps of metal for hoses; penstock pipes of metal; flap valves of metal for refrigerant pipes; ducts of metal 
for ventilating and air conditioning installations; elbows of metal for pipes; pipe muffs of metal; collars of metal for 
fastening pipes; sealing caps of metal; parts and accessories for all the aforementioned goods, included in this class.

Cl.7;Engines, powertrains, and generic machine parts; shaft couplings (machines); agricultural, earthmoving, 
construction, oil and gas extraction and mining equipment; machines and machine tools for treatment of materials and for
manufacturing; converters for steelworks; filters for cleaning cooling air, for engines; igniting devices for internal 
combustion engines; axles for machines; transmission shafts, other than for land vehicles; conveyors and conveyors 
belts; belt conveyors; mills (machines); connecting rods for machines, motors and engines; filtering machines, 
separators and centrifuges; bearing brackets for machines; fittings for engine boilers; turbocompressors; bearings (parts 
of machines); starters for motors and engines; lifting and hoisting equipment, elevators and escalators; clutches other 
than for land vehicles; pumps, compressors and fans; pumps (parts of machines, engines or motors); moving and 
handling equipment; handling apparatus for loading and unloading; speed governors for machines, engines and motors; 
ore treating machines; flour mill machines; freewheels other than for land vehicles; bearings for transmission shafts; 
paper production machines; paper machines; punching machines; roller bridges; presses (machines for industrial 
purposes); rail-laying machines; springs (parts of machines); road making machines; mineworking machines; machines 
for the production of sugar; carriage aprons; journals (parts of machines); conveyors (machines); turbines other than for 
land vehicles; fans for motors and engines; vulcanisation apparatus; couplings other than for land vehicles; shock 
absorber plungers (parts of machines); engines for boats; brake linings other than for vehicles; brake shoes other than 
for vehicles; brake segments other than for vehicles; gear boxes other than for land vehicles; earth moving machines; 
torque converters other than for land vehicles; motors, other than for land vehicles; control mechanisms for machines, 
engines or motors; heat exchangers (parts of machines); exhausts for motors and engines; electrical engines, other than 
for land vehicles; peeling machines; filters (parts of machines or engines); hydraulic engines and motors; drilling rigs, 
floating or non-floating; hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors 
and engines; crankcases for machines, motors and engines; net hauling machines (fishing); universal joints [cardan 
joints]; oil refining machines; mufflers for motors and engines; brake pads other than for vehicles; blowing machines; 
elevator operating apparatus; self-regulating fuel pumps; engine mounts other than for land vehicles; anti-friction 
bearings for machines; transmission chains other than for land vehicles; extractors for mines; mouldings (parts of 
motors, engines and machines) of rubber, plastic, metal or a combination of those materials for vibration dampening; 
card clothing (parts of carding machines); plastic-metal-compounds and rubber-metal-compounds being parts of 
couplings and transmission components (except for vehicles); couplings, transmission components and damping 
devices (except for land vehicles); cranks (parts of machines); crank shafts; joining machines; feeders (parts of 
machines); parts of motors or engines, namely active and passive parts and components for damping and absorbing 
vibrations of all kinds in vehicles, in particular in automotive vehicles; vibration dampers (parts of machines, motors and 
engines), except for land vehicles; parts of machine coupling and transmission components of plastic, rubber, metal or a 
combination of those materials, included in this class; shaping and moulding machines; brakes for machines; flexible 
couplings (parts of machines); couplings for machines; machine coupling and transmission components (except for land 
vehicles); suction apparatus (machines) for industrial purposes; electric pressing tools for creating pipe connections; 
hydraulic units; refrigerant filling installations (machines); refrigerant transfer pumps; machines for emptying and filling 
air conditioning installations; metalworking machines; machines for working plastics; machines for the chemical 
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industry; machines for making pipes and capillary tubes; machine-powered pipe cutters, hydraulic clamping tools, pipe 
connecting apparatus and pipe expanding tools; hand-held tools, other than hand-operated; metal joints for pipes (parts 
of machines); metal joints for tubes (parts of engines); tube reamers (tools for machines); hydraulic expansion tools; 
hydraulic clamping tools; pneumatic pinching and assembly tools for conduits, pipes and pipe connections.

Cl.8;Hand-operated tools and implements for treatment of materials, and for construction, repair and maintenance; 
hand-operated tools for plumbing and metalworking, and for heating apparatus construction; hand-operated tools for air 
conditioning systems; nippers (hand operated tools); pipe cutters; shears (hand operated tools); hose cutters; clamping 
tools; pinching pliers; locking pliers; pipe cutting pliers; pipe cutting instruments; valve core removers; pipe connecting 
pliers; pressing tools for creating pipe connections.

Cl.12;Vehicles and conveyances; railway couplings; vehicle shock absorbers; shock absorbing springs for vehicles; 
torsion bars for vehicles; screw-propellers for boats; cars for cable transport installations; casting carriages; clutches for 
land vehicles; brakes for vehicles; driving motors for land vehicles; freewheels for land vehicles; screw-propellers; 
vehicle suspension springs; tipping apparatus, parts of trucks and waggons; aeronautical apparatus, machines and 
appliances; brake linings for vehicles; brake shoes for vehicles; gear boxes for land vehicles; torque converters for land 
vehicles; brake segments for vehicles; transmission shafts for land vehicles; fenders for ships; engine mounts for land 
vehicles; active and passive parts and components for damping and absorbing vibrations of all kinds in vehicles, in 
particular in automotive vehicles, other than parts of machines, motors or engines; elastic and damping vehicle 
suspensions of all kinds, in particular of automotive vehicles; mouldings (other than parts of motors or engines) of 
rubber, plastic, metal or a combination of those materials for vibration dampening, included in this class; plastic-metal-
compounds and rubber-metal-compounds being parts of couplings and transmission components (for land, water and air 
vehicles); vibration dampers for land vehicles; parts of land vehicle engines, included in this class, in particular coupling 
parts; parts of couplings and transmission components of plastic and rubber, included in this class; vibration absorbers 
(other than parts of motors or engines) and vibration-control vehicle parts as well as their components of elastomers and 
plastics or of those materials in connection with other materials, in particular with metal, included in this class; couplings 
for land vehicles; ships' steering gear; viscose couplings, included in this class; all of the afore-mentioned goods in this 
class not in relation to motorcycles, bicycles, scooters, mopeds and parts and accessories thereof.

Cl.17;Rings of rubber; soundproofing materials; water-tight rings; rubber stoppers; seals, sealants and fillers; shock-
absorbing buffers of rubber; insulators; bark coverings for sound insulation; elastic threads, not for use in textiles; clutch 
linings; stops of rubber; vulcanized fiber; insulating gloves; latex (rubber); flexible tubes, not of metal; washers of rubber 
or vulcanized fiber; carbon fibers, other than for textile use; rubber solutions; gum, raw or semi-worked; unprocessed and 
semi-processed materials, not specified for use, included in this class, namely mineral fibers, synthetic and compound 
materials, namely carbon fibers, chemical fibers not for textile use, synthetic fibers, other than for textile use, fibers 
impregnated with synthetic resins; mouldings of rubber, plastic, metal or a combination of those materials for vibration 
dampening, included in this class; rubber compensators, namely mouldings, fully or mainly comprising of rubber, for 
movement absorption, sound insulation and tension reduction, included in this class; ebonite [vulcanite]; synthetic 
rubber; threads of rubber, not for use in textiles; sleeves of rubber for protecting parts of machines; flexible pipes, tubes, 
hoses, and fittings therefor, including valves, non-metallic; insulation and barrier articles and materials; plastic fibers, not 
for textile use; threads of plastic materials, not for textile use; shock-absorbing and packing materials; vibration dampers; 
shock-absorbing vibration dampers; insulators for railway tracks; vibration dampers (parts of machines, motors or 
engines), except for land vehicles; electrical insulation articles and materials.

Cl.37;Installation, cleaning, repair and maintenance services relating to plants in which chemical substances, chemical 
materials and chemical preparations as well as natural elements and refrigerants are used; cleaning services relating to 
chemical substances, chemical materials and chemical preparations as well as to natural elements and refrigerants; 
installation, cleaning, repair and maintenance services relating to metal hardware, building and construction materials 
and elements of metal, pipes, tubes and hoses, and fittings therefor, including valves, of metal; installation, cleaning, 
repair and maintenance services relating to doors, gates, windows and window coverings of metal, containers and 
transportation and packaging articles of metal, agricultural, earthmoving, construction, oil and gas extraction and mining 
equipment; installation, cleaning, repair and maintenance services relating to machines and machine tools for treatment 
of materials and for manufacturing; installation, cleaning, repair and maintenance services relating to sweeping, cleaning, 
washing and laundering machines, engines, powertrains, and generic machine parts, moving and handling equipment, 
conveyors and conveyors belts, shaping and moulding machines, lifting and hoisting equipment, elevators and 
escalators, material production and processing machines, textile production machines, cutting, drilling, grinding, 
sharpening and surface treatment equipment, machines, tools and apparatus for fastening and joining, mills and crushing 
machines, food and beverage processing and preparation machines and apparatus; installation, cleaning, repair and 
maintenance services relating to pumps, compressors and fans, construction equipment; installation, cleaning, repair and
maintenance services relating to metal production machines, filtering machines, separators and centrifuges, hand-
operated tools and implements for treatment of materials, and for construction, repair and maintenance; installation, 
cleaning, repair and maintenance services relating to hand tools for construction, repair and maintenance; installation, 
cleaning, repair and maintenance services relating to fastening and joining tools, cutting, drilling, grinding, sharpening 
and surface treatment hand tools, vehicles and conveyances, parts and fittings for vehicles, parts and fittings for land 
vehicles; installation, cleaning, repair and maintenance services relating to powertrains, including engines and motors, 
for land vehicles; installation, cleaning, repair and maintenance services relating to air and space vehicles, wheels, tyres 
and continuous tracks, parts and fittings for water vehicles; installation, cleaning, repair and maintenance services 
relating to insulation and barrier articles and materials, acoustic insulation articles and materials; installation, cleaning, 
repair and maintenance services relating to seals, sealants and fillers, waterproofing and moisture proofing articles and 
materials, elastomers, semi-worked plastic substances; installation, cleaning, repair and maintenance services relating to 
shock-absorbing and packing materials, vibration dampers, synthetic and compound materials, clutch and brake linings, 
flexible pipes, tubes, hoses, and fittings therefor, including valves, non-metallic; installation, cleaning, repair and 
maintenance services relating to building and construction materials and elements, not of metal, unprocessed and semi-
processed materials, not specified for use, namely mineral fibers, synthetic and compound materials, namely carbon 
fibers, chemical fibers not for textile use, synthetic fibers, other than for textile use, fibers impregnated with synthetic 
resins; installation, cleaning, repair and maintenance services relating to finished and semi-finished products, specified 
for use, namely mouldings of rubber, plastic, metal or a combination of those materials for vibration dampening; 
installation, cleaning, repair and maintenance services relating to rubber compensators, namely mouldings, fully or 
mainly comprising of rubber, for movement absorption, sound insulation and tension reduction; installation, cleaning, 
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repair and maintenance services relating to sleeves of rubber for protecting parts of machines; repair information; mining 
extraction; quarrying services; drilling of wells; all the afore-mentioned services in this class not in relation to the 
installation, maintenance and/or repair of motorcycles.

Cl.42;IT programming services; information technology (IT) consultancy services; chemist services; scientific and 
technological services; chemical research; physics [research]; mechanical research; technical research; construction 
drafting; material testing; material examination; technical project studies; engineering services; research and 
development of new products for others; surveying; consultancy in the field of energy-saving; research in the field of 
environmental protection; engineering design and consultancy; technological consultancy; technical, chemical and 
physical measuring and testing; industrial design; services of a physicist; preparation of reports relating to chemical 
research; provision of physical surveys; industrial analysis and research services; research and design of new products 
for others.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 08/12/2016; Application No. : UK00003201282 ;United Kingdom 

3705746    08/06/2017
[International Registration No. : 1378646]
Perform Investment Brands Limited
Hanover House, Plane Tree Crescent Feltham TW13 7BZ United Kingdom

Address for service in India/Attorney address:
RNA IP ATTORNEYS
VATIKA TOWERS, 10TH FLOOR BLOCK-B, SECTOR-54 GURGAON - 122002 NATIONAL CAPITAL REGION HARYANA, 
INDIA

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; cable television broadcasting; providing telecommunications connections to a global 
computer network; television broadcasting; video on demand transmission; wireless communication; wireless 
broadcasting; stream data transmission; streaming of audio, visual and audiovisual material via a global computer 
network; electronic transmission and streaming of digital media content for others via global and local computer 
networks; video-on-demand transmission services; broadcasting of radio and television programmes; broadcasting of 
video and audio programming over the internet; broadcasting services and provision of telecommunication access to 
video and audio content provided via a video-on-demand service via the internet; telecommunication services, namely, 
transmission of voice, data, graphics, images, audio and video by means of telecommunications networks, wireless 
communication networks, and the internet; telecommunication services, namely, transmission of podcasts; streaming of 
audio and video via the internet featuring music, movies, news, and sports; streaming of television shows and movies via 
the internet; broadcasting of radio and television programmes; subscription television broadcasting.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment information; 
organization of sports competitions; production of radio and television programs; rental of motion pictures; television 
entertainment; providing on-line electronic publications, not downloadable; providing on-line videos, not downloadable; 
entertainment services, namely, production and distribution of television and interactive television programming 
distributed over cable television, satellite television and internet webcasts; provision of non-downloadable films and 
television programmes via a video-on-demand service; conducting of sports competitions; entertainment and educational 
services in the nature of on-line competitions in the field of entertainment, education, culture, sports, and other non-
business and non-commercial fields; entertainment in the nature of providing information in the fields of entertainment, 
sports and fitness via an informational and entertainment website; entertainment services in the nature of fantasy sports 
leagues; organisation of sports competitions; providing entertainment information in the field of sports via a website; 
providing information relating to sports and sporting events; entertainment services, namely, providing video podcasts in 
the field of sports; entertainment services, namely, an ongoing multimedia program featuring sports distributed via 
various platforms across multiple forms of transmission media; entertainment services in the nature of development, 
creation, production and post-production services of multimedia entertainment content; entertainment services, namely, 
providing temporary use of non-downloadable electronic games; providing non-downloadable electronic publications in 
the nature of books, magazines and newsletters in the field of sports; entertainment services, namely, production and 
distribution of ongoing television programs in the field of sports; entertainment in the nature of providing streaming audio
and video such as music, movies, television shows, music videos, news and sports webcasts via a website; 
entertainment services in the nature of non-downloadable television shows and movies transmitted via the internet; 
entertainment in the form of television shows; entertainment services in the nature of non-downloadable television shows 
and movies transmitted via the internet.
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Priority claimed from 14/12/2016; Application No. : 2016-140169 ;Japan 

3706373    14/06/2017
[International Registration No. : 1378887]
BIPED ROBOT ASSOCIATION
206 KOYO Kannai Bldg., 2-6-3, Horai-cho, Naka-ku, Yokohama-shi Kanagawa 231-0048 Japan

Address for service in India/Attorney address:
ARCHER & ANGEL
K-4, South Extension Part 2, New Delhi- 100049, New Delhi, India

Proposed to be Used
IR DIVISION
Cl.9;Recorded video discs and video tapes; sound and image recorded CD-ROMs; humanoid robots with artificial 
intelligence; downloadable image files; electronic publications.

Cl.28;Toy robots.

Cl.41;Organization of robots contests.
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Priority claimed from 23/09/2016; Application No. : 87181178 ;United States of America 

3707999    22/03/2017
[International Registration No. : 1379092]
Guilin GFS Monk Fruit Corporation
No. 5 Liangfeng Road, Yanshan, Guilin 541006 Guangxi China

Proposed to be Used
IR DIVISION
Cl.29;Yoghurt; flavored milk substitutes; beverages consisting principally of milk; beverages having a milk base; 
beverages made from yoghurt; beverages made with yoghurt; coconut-based beverage used as a milk substitute; 
creamers for beverages; dairy-based beverages; dairy-based chocolate food beverages; dairy-based food beverages; 
dairy-based food beverages also containing cocoa; dairy-based powders for making dairy-based food beverages and 
shakes; fruit-based beverage used as a milk substitute; fruit-based food beverage (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); milk based beverages containing fruit juice; milk 
beverages containing fruits; milk beverages with high milk content; milk beverages, milk predominating; milk-based 
beverage containing coffee; milk-based beverages with chocolate; milk-based beverages containing milk concentrates, 
vegetable oil and added nutrients; milk-based beverages with high milk content; soy-based food beverage used as a milk 
substitute; vegetable-based chocolate food beverages (term considered too vague by the International Bureau - rule 13 (2) 
(b) of the Common Regulations); vegetable-based food beverages (term considered too vague by the International Bureau 
- rule 13 (2) (b) of the Common Regulations); yoghurt-based beverages; milk of almonds for beverages; non-alcoholic 
peanut milk beverages not being a milk substitute.

Cl.30;Natural sweetener; non-alcoholic fruit extract additives for culinary, non-industrial use (term considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); sweetened foods, namely, breakfast 
cereals, cereal-based snack foods, ice cream, chocolate, and bakery products; sweetened beverages, namely, coffee and 
beverages with a tea base; fruit extract, namely, fruit extracts used as food flavorings; chewing gum; confectionery made 
of sugar; confectionery made of sugar substitutes; frozen yogurt; frozen yogurt confections; beverages made of coffee; 
beverages made of tea; beverages with a chocolate base; beverages with a coffee base; beverages with a tea base; 
chocolate food beverages not being dairy-based or vegetable based; chocolate-based beverages; chocolate-based 
beverages with milk; cocoa beverages with milk; cocoa-based beverages; coffee based beverages; coffee beverages with 
milk; coffee flavored syrup used in making food beverages (term considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations); coffee-based beverages containing ice cream, namely, affogato; coffee-based 
beverage containing milk; coffee-based iced beverages; flavorings for beverages, other than essential oils; fruit flavorings
for food or beverages, except essences; grain-based food beverages (term considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); grass-based food beverages (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); herbal food beverages (term considered too vague by 
the International Bureau - rule 13 (2) (b) of the Common Regulations); mixes in the nature of concentrates, syrups or 
powders used in the preparation of tea based beverages; prepared cocoa and cocoa-based beverages; prepared coffee 
and coffee-based beverages; syrup for flavoring food or beverages; tea-based beverages with fruit flavoring; tea-based 
iced beverages.

Cl.32;Fruit juice concentrates; fruit juice; fruit extract, namely, non-alcoholic fruit extracts used in the preparation of 
beverages; vegetable juice; sweetened fruit-flavored beverages; fruit-flavored beverages; sweetened beverages, namely, 
soy-based beverages not being milk substitutes, almond-based beverages not being milk substitutes, non-alcoholic rice-
based beverages not being milk substitutes, smoothies, and fruit flavored carbonated drinks; non-alcoholic beverages, 
namely, carbonated beverages; frozen carbonated beverages; semi-frozen carbonated beverages; aloe juice beverages; 
apple juice beverages; aromatized beverages based on fruit, protein, cordial, sugar and other fluid nutrients, namely, 
protein drinks for use as food fillers and not for use as meal replacements (term considered too vague by the International
Bureau - rule 13 (2) (b) of the Common Regulations); aromatized beverages based on fruit, protein, cordial, sugar and 
other fluid nutrients, namely, carbohydrates drinks for use as food fillers (term considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); beauty beverages, namely, fruit juices and energy drinks containing 
nutritional supplements; coconut-based beverages not being milk substitutes; concentrates and powders used in the 
preparation of energy drinks and fruit-flavored beverages; concentrates, syrups or powders for making soft drinks or tea-
flavored beverages; frozen carbonated beverages; frozen fruit beverages; frozen fruit-based beverages; fruit beverages; 
fruit concentrates and purees used as ingredients of beverages; fruit-based beverages; grape juice beverages; iced fruit 
beverages; isotonic beverages; non-alcoholic beverages flavored with tea; non-alcoholic beverages containing fruit 
juices; non-alcoholic beverages with tea flavor; non-alcoholic beverages flavored with coffee; non-alcoholic beverages 
flavored with tea; non-alcoholic malt beverages; non-alcoholic sparkling fruit juice beverages; non-carbonated, non-
alcoholic frozen flavored beverages; orange juice beverages; pineapple juice beverages; powders used in the preparation 
of fruit-based beverages; powders used in the preparation of isotonic sports drinks and sports beverages; prepared 
entrees consisting of fruit drinks and fruit juices (term considered too vague by the International Bureau - rule 13 (2) (b) of 
the Common Regulations); protein-enriched sports beverages; sherbet beverages; soya-based beverages, other than milk 
substitutes; syrup substitutes for making beverages; syrups for beverages; syrups for making beverages; syrups for 
making non-alcoholic beverages; syrups for making whey-based beverages; tomato juice; water beverages; whey 
beverages; grain-based beverages.
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Priority claimed from 10/08/2016; Application No. : 15743991 ;European Union 

3708020    07/02/2017
[International Registration No. : 1378819]
GIORGIO ARMANI S.P.A.
Via Borgonuovo, 11 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.18;Handbags; traveling bags; briefcases; leather briefcases; leather credit card holders; wallets; leather document 
briefcases; leather key cases; purses; suitcases; cosmetic bags sold empty; sports bags; evening and shoulder bags for 
ladies; leather shopping bags; school bags; garment bags for travel; suit carriers for travel; shoe bags for travel; beach 
bags; diaper bags; backpacks; Boston bags; traveling trunks; duffel bags; overnight bags; carry-on bags; satchels; opera 
bags; vanity cases [not fitted]; hides; cases and boxes made of leather; bags made of leather for packaging; leather 
straps; umbrellas; leather leashes; saddlery.

Cl.25;Coats; jackets; trousers; skirts; tops; raincoats; overcoats; belts; braces for clothing; suits; stuff jackets; 
jumpers; jeans; dresses; cloaks; parkas; shirts; T-shirts; sweaters; underwear; baby doll pyjamas; bathrobes; bathing 
costumes; negligee; swim suits; dressing gowns; shawls; neckerchiefs; scarves; ties; neckties; sweat shirts; under 
shirts; polo shirts; body suits; shorts; combinations [clothing]; wedding dresses; stockings; socks; shoes; slippers; 
overshoes; galoshes; wooden clog; soles for footwear; footwear upper; boots; ski boots; snow boots; half boots; esparto 
shoes or sandals; sandals; bath sandals; gloves; mittens; hats and caps; visors [headwear].

Cl.28;Appliances, machines and devices for sports games, for sport and for physical exercises; video game machines; 
bags and knapsacks for sporting articles; ornaments for Christmas trees, except illumination articles and confectionery; 
toys; gloves for games and gloves for playing sports; plush toys; skis; snowboards; playing cards; balls for games; 
flippers for swimming; roller skates; ice skates.
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Priority claimed from 07/10/2016; Application No. : AM 52683/2016 ;Austria 

3708325    07/04/2017
[International Registration No. : 1380016]
Matthäus Wimmer
Essling 16 A-5205 Schleedorf Austria
Heinz Rottner
Lohened 57 A-4880 St. Georgen im Attergau Austria

Proposed to be Used
IR DIVISION
Cl.9;Electrical connectors; electrical connectors for lights; mounting fittings for lights; mounting fittings for releasable 
holding of lights; all designated goods not for airfield lighting, nor for ground traffic systems, including road, streets, 
tunnel, parking areas and industry parks.

Cl.11;Holders for luminaires; releasable holders for luminaires; all designated goods not for airfield lighting, nor for 
ground traffic systems, including road, streets, tunnel, parking areas and industry parks.
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Priority claimed from 08/02/2017; Application No. : 87329314 ;United States of America 

3708466    07/08/2017
[International Registration No. : 1379337]
Concierge Key Health, LLC
4040 MacArthur Blvd., Suite 210 Newport Beach CA 92660 US

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for patients to search, connect and schedule 
appointments with physicians.

Cl.35;Administative services relating to the referral of patients, namely, providing patients expedited access to 
physicians.

Cl.44;Providing medical information, consulting and advisory services in the field of medical.
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Priority claimed from 28/06/2017; Application No. : UK00003240186 ;United Kingdom 

3708478    07/08/2017
[International Registration No. : 1379486]
Standard Life Employee Services Limited
Standard Life House, 30 Lothian Road Edinburgh, Midlothian EH1 2DH United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business services; business consultancy services; business management services; business information 
services; accounting and auditing services; tax and taxation planning (accountancy); personnel services; personnel and 
human resources consultancy and information services; payroll processing services; computerised database 
management services; data processing; provision and compilation of business information; business services relating to 
the provision of sponsorship; promotional services; advisory, consultancy and information services all relating to all the 
aforesaid services; all the aforesaid services including those provided online from a computer database or the Internet.

Cl.36;Financial services; financial consultancy; asset management services; financial management and administration; 
financial sponsorship; financial analysis and evaluation; financial portfolio management services; provision of financial 
information; banking; investments; insurance; trust management, unit trust and mutual fund services, financial 
trusteeship, fund investment management; pension services; loan services, personal loan financing, arranging of loans; 
mortgage and mortgage broking services; real estate agency, real estate management and real estate leasing services; 
leasing of commercial properties; property and real estate financing and investment; property management and valuation;
credit services; actuarial services; financial appraisal services; assurance services; actuarial services; underwriting 
services; insurance underwriting; insurance brokerage; financial risk assessment and risk consultancy and management 
services; advisory, consultancy and information services relating to all the aforesaid services; all the aforesaid services 
including those provided online from a computer database or the Internet.
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Priority claimed from 27/11/2015; Application No. : 2015738881 ;Russian Federation 

3708544    01/02/2017
[International Registration No. : 1317044]
Obshchestvo s ogranichennoy otvetstvennostyu "Multikubik"
ul. Nobelya, d. 7, korp. 1 Territoria SKOLKOVO Innovatsionnogo centra Moscow RU-143026 Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;DVD players; sound recording apparatus; intercommunication apparatus; projection apparatus; sound transmitting 
apparatus; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; telephone apparatus; 
computer memory devices; camcorders; video baby monitors; video telephones; video screens; holograms; 
loudspeakers; optical goods; slide projectors; transparency projection apparatus; dictating machines; sound recording 
discs; disks, magnetic; optical discs; disk drives for computers; buzzers; temperature indicators; interfaces for 
computers; fibre [fiber (Am.)] optic cables; cinematographic cameras; video game cartridges; memory cards for video 
game machines; electronic book readers; electronic agendas; compact discs [audio-video]; computers; laptop 
computers; tablet computers; notebook computers; lasers, not for medical purposes; optical lenses; portable media 
players; microphones; modems; monitors [computer hardware]; monitors [computer programs]; headphones; optical 
data media; computer software, recorded; objectives [lenses] [optics]; electronic pocket translators; transmitters of 
electronic signals; wafers for integrated circuits; compact disc players; teaching apparatus; audio- and video-receivers; 
prisms [optics]; wires, electric; computer programmes [programs], recorded; computer game software; computer 
programs [downloadable software]; computer operating programs, recorded; record players; processors [central 
processing units]; electronic publications, downloadable; radios; audiovisual teaching apparatus; personal stereos; 
stereoscopes; television apparatus; video recorders; sound reproduction apparatus; centering apparatus for 
photographic transparencies; battery chargers; computer peripheral devices; readers [data processing equipment]; bar 
code readers; computer software applications, downloadable; downloadable image files; downloadable music files; 
animated cartoons; USB flash drives; cameras [photography]; sleeves for laptops; projection screens.

Cl.35;Arranging subscriptions to telecommunication services for others; demonstration of goods; marketing; 
organization of exhibitions for commercial or advertising purposes; presentation of goods on communication media, for 
retail purposes; sales promotion for others; advertising.

Cl.39;Delivery of goods; wrapping of goods; storage of goods.
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Priority claimed from 15/02/2017; Application No. : 016374571 ;European Union 

3709122    15/06/2017
[International Registration No. : 1380087]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric household utensils, included in this class, in particular juice squeezers and fruit presses, juice extractors, 
coffee grinders, graters, mixers, including hand mixers, stick blenders and stand mixers, beaters, kneaders, cleavers, 
grinding and mashing apparatus for foodstuffs, kitchen machines, in particular electric kitchen machines with integrated 
cooking and grinding functions; accessories for all the aforesaid goods; machines for peeling vegetables, cutters 
[machines], bread cutting machines, vegetable mincers, grinding devices, can openers, electric knives, ironing machines, 
ironing presses, foil-sealing devices, vacuum cleaners; electric kitchen machines.

Cl.8;Cleavers; kitchen knives.

Cl.9;Electric household appliances, included in this class, namely bathroom and kitchen scales, thermometers, weather 
stations.

Cl.11;Electric household utensils, included in this class, namely coffee and tea machines, toasters, bread toasters, 
bread baking machines and apparatus and automated bread baking machines, waffle irons, pressure cookers, autoclaves, 
rice cookers, steamers, electric kettles, grills, deep fryers, ovens, cooking rings, microwave ovens; warming apparatus, 
plate warmers, refrigerating cabinets, refrigerating containers, hot water apparatus, water heaters, hotplates, egg cookers, 
electric yoghurt makers; ice cream making machines, ice machines and apparatus, fruit roasters, bottle heaters for 
babies, apparatus for heating, including fan heaters and radiators, air conditioning apparatus, air humidifiers, fans; hair 
dryers, hand dryers, laundry dryers, tanning apparatus, electric lamps and lights, other than for photographic and medical 
purposes, including pocket torches, garden lamps, bicycle and motor vehicle lights; accessories for all the aforesaid 
goods.

Cl.21;Salad spinners, fluff removers.

4595



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

 

Priority claimed from 31/07/2016; Application No. : 87122080 ;United States of America 

3709124    30/01/2017
[International Registration No. : 1379931]
AVIOQ, INC.
104 TW Alexander Drive, Building 6, Research Triangle Park Durham NC 27709 United States of America

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic preparations for scientific or research use.

Cl.5;Diagnostic preparations for clinical or medical laboratory use.

Cl.10;Devices and kits for collection, storage, transport, and processing of oral fluid samples and other specimen types 
(terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 08/06/2017; Application No. : 87480454 ;United States of America 

3709150    29/06/2017
[International Registration No. : 1380639]
Autodesk, Inc.
111 McInnis Parkway San Rafael CA 94903 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software computer aided design/computer-aided manufacturing (CAD/CAM) for machine control and 
general use; computer aided design (CAD) software for general use; computer aided manufacturing (CAM) software for 
machine control and general use; computer game software; computer graphics software; computer software for 
architecture, digital prototyping, graphic design, multimedia production, viewing of video entertainment, special effects, 
film editing, project management, image manipulation, home design, simulation, visualization, rendering of digital objects 
and images, and, data management; computer software for architecture, digital prototyping, graphic design, multimedia 
production, viewing of video entertainment, special effects, film editing, project management, image manipulation, home 
design, simulation, visualization, rendering of digital objects and images, and, data management and that may be 
downloaded from a global computer network; educational software featuring instruction in design, art, multimedia, image 
manipulation and architecture; software for processing images, graphics and text; computer software for aiding, 
operating, and controlling devices for printing of three-dimensional (3D) objects; computer aided design (CAD) software 
for designing and/or printing of three-dimensional objects; computer software for scanning and processing of three-
dimensional (3D) objects; computer software for designing, creating, visualizing, editing, optimizing, and analyzing 3D 
meshes, 3D models, 3D point clouds, and orthographic projections and views; computer software for designing, creating, 
visualizing, editing, optimizing, and analyzing 3D meshes and 3D models; computer software for use in creating digital 
prototypes, virtual prototypes, 3D product presentations and renderings, and 3D design reviews and for streaming 3D 
data; computer software for use in manufacturing and 3D printing; computer software for use in electronic design 
automation and for designing and manufacturing printed circuit boards; computer software development tools.

Cl.41;Computer education training services; education services, namely, providing live and on-line seminars and 
programs in the field of computer aided design and manufacture, graphics, image manipulation, construction and project 
management, architectural design, digital prototyping, and computer software usage; training in the use of computer 
software in the fields of computer aided design and manufacture, graphics, image manipulation, construction and project 
management, architectural design, digital prototyping, and computer software usage.

Cl.42;Cloud computing featuring software for computer aided design, graphics design, multimedia production, project 
management, image manipulation and home design for use by architects, interior designers, civil engineers, construction 
managers, computer aided designers, multimedia manipulators, prototype creators, and graphics professionals; 
computer aided graphic design; computer project management services; computer services, namely, hosting a website 
featuring an on-line community for registered users to publish and share their own content and images online; hosting a 
website featuring a secure electronic online system featuring technology which allows users to create, publish, modify, 
share and produce personalized things from digital content, models and designs; hosting a web site featuring technology 
that enables users to design their own home layouts, three dimensional objects and construction projects; hosting a web 
site featuring temporary use of non-downloadable software for tools for image editing, simulation, visualization, rendering 
of digital objects and images, data management, construction projects, home design, object design and computer 
graphics; providing an Internet website portal offering information in the field of computer aided design (terms considered
too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); cloud computing featuring software 
for aiding, operating, and controlling devices for printing of three-dimensional (3D) objects; software as a service (SAAS) 
services featuring software for use in designing, creating, visualizing, editing, optimizing, and analyzing 3D meshes, 3D 
models, 3D point clouds, and orthographic projections and views; providing temporary use of on-line non-downloadable 
software for use in designing, creating, visualizing, editing, optimizing, and analyzing 3D meshes, 3D models, 3D point 
clouds, and orthographic projections and views; platform as a service (PAAS) featuring computer software platforms 
providing services, application programming interfaces, and software development kits to enable software developers 
and businesses, to develop software applications, products, and services; providing an internet website portal offering 
information on software development (terms considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations); software development consulting; technical support services in the field of software development; 
software as a service (SAAS) services featuring software for use in manufacturing and 3D printing; providing temporary 
use of on-line non- downloadable software for use in manufacturing and 3D printing; software as a service (SAAS) 
services featuring software for use in electronic design automation and for designing and manufacturing printed circuit 
boards; providing temporary use of on-line non-downloadable software for use in electronic design automation and for 
designing and manufacturing printed circuit boards.
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Priority claimed from 12/05/2017; Application No. : 1844586 ;Australia 

3711512    04/09/2017
[International Registration No. : 1381302]
BHP Billiton Innovation Pty Ltd
L15, 171 Collins St MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils, crude oil, diesel oil, petroleum ether, petroleum (raw and refined); natural and synthetic fuel gases, 
coal, coke, coal naphtha and coal tar oil.

Cl.6;Common metals and their alloys, unwrought or semi-wrought; ferroalloys; ores of metal.

Cl.37;Drilling of wells; drilling of oil wells; drilling of gas wells; oil drilling; mining extraction; mining services.

Cl.40;Treatment of materials; processing and treatment of ores and metals; processing and refining of oil and gas; 
processes associated with extraction of metals from minerals.

Cl.42;Gas, oil, petroleum, minerals and coal exploration, exploration of oilfields and gas fields, drilling of wells 
(geological prospecting), oil and gas prospecting; oil-field exploitation, oil-field surveys, oil well testing; mining, coal, ore 
and metals prospecting and mine exploitation.
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3711544    02/08/2017
[International Registration No. : 1380806]
Snatch Group Limited
7 Menahem Begin Ramat Gan Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.38;Telecommunication services.
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Priority claimed from 08/02/2017; Application No. : 87329312 ;United States of America 

3717756    07/08/2017
[International Registration No. : 1382355]
Concierge Key Health, LLC
4040 MacArthur Blvd., Suite 210 Newport Beach CA 92660 US

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for patients to search, connect and schedule 
appointments with physicians.

Cl.35;Physician's administrative services relating to the referral of patients, namely, providing patients expedited 
access to physicians.

Cl.44;Providing medical information, consulting and advisory services in the field of medical.
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Priority claimed from 22/03/2016; Application No. : 302016000029523 ;Italy 

3727224    09/09/2016
[International Registration No. : 1384379]
FIERE INTERNAZIONALI DI BOLOGNA S.P.A. - BOLOGNAFIERE O IN FORMA ABBREVIATA BOLOGNAFIERE S.P.A.
Viale della Fiera, 20 I-40127 BOLOGNA Italy

Proposed to be Used
IR DIVISION
Cl.16;Printed publications; books; newspapers; comic books; magazines [periodicals]; pamphlets; leaflets; catalogues; 
calendars; tear-off calendars; posters made of paper; diaries; agendas; daily planners; writing paper; gift wrapping paper; 
tickets; postcards; telephone books; address books; bookmarkers; writing or drawing books; document files [stationery]; 
folders for papers; pads [stationery]; drawing pads; covers [stationery]; writing instruments; drawing instruments; pens; 
paintbrushes; pencils; pastels [crayons]; drawing sets; penholders; inkstands; albums; boxes of cardboard or paper; 
bags [envelopes, pouches] of paper or plastics, for packaging; bags of paper for packaging; bags of plastic for 
packaging; place mats of paper; tablemats of paper; illustrations; art pictures; illustrated wall maps for educational 
purposes; illustration boards; picture postcards; paper and cardboard; printed matter; bookbinding material; 
photographs; stationery; adhesives for stationery or household purposes; artists' materials; paintbrushes; typewriters 
and office requisites [except furniture]; instructional and teaching material [except apparatus]; plastic materials for 
packaging; printers' type; printing blocks.

Cl.35;Organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; administrative management of exhibition, convention and fair facilities; the bringing together, for 
the benefit of others, of printed publications, books, newspapers, comic books, magazines [periodicals], pamphlets, 
leaflets, catalogues, calendars, tear-off calendars, posters made of paper, diaries, agendas, daily planners, writing paper, 
gift wrapping paper, tickets, postcards, telephone books, address books, bookmarkers, writing or drawing books, 
[excluding the transport thereof] enabling customers to conveniently view and purchase those goods; the bringing 
together, for the benefit of others, of document files [stationery], folders for papers, pads [stationery], drawing pads, 
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covers [stationery], writing instruments, drawing instruments, pens, paintbrushes, pencils, pastels [crayons], drawing 
sets, penholders, inkstands, albums, boxes of cardboard or paper, bags [envelopes, pouches] of paper or plastics, for 
packaging, bags of paper for packaging, bags of plastic for packaging, [excluding the transport thereof] enabling 
customers to conveniently view and purchase those goods; the bringing together, for the benefit of others, of place mats 
of paper, tablemats of paper, illustrations, art pictures, illustrated wall maps for educational purposes, illustration boards, 
picture postcards, paper and cardboard, [excluding the transport thereof] enabling customers to conveniently view and 
purchase those goods; the bringing together, for the benefit of others, of printed matter, bookbinding material, 
photographs, stationery, adhesives for stationery or household purposes, artists' materials, paintbrushes, typewriters and
office requisites [except furniture], instructional and teaching material [except apparatus], plastic materials for packaging, 
printers' type, printing blocks, [excluding the transport thereof] enabling customers to conveniently view and purchase 
those goods; advertising; business management; business administration; office functions [services on behalf of third 
parties].

Cl.41;Organization of exhibitions for cultural, educational, sporting and entertainment purposes; organization of events 
and fairs for cultural, educational, sporting and entertainment purposes; arranging and conducting of conventions, 
conferences, congresses, seminars, symposiums; arranging and conducting of workshops [training]; education; 
providing of training; entertainment; sporting and cultural activities [services on behalf of third parties].
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3801142    09/02/2018
[International Registration No. : 1377528]
Jaguar Land Rover Limited
Abbey Road, Whitley, Coventry CV3 4LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; on-board computers for vehicles; computers for autonomous-driving; on board electronic 
systems for providing driving and parking assistance; on board electronic systems for automatic braking; on board 
electronic systems to assisting in maintaining or changing lanes when driving; cruise control systems for vehicles; 
vehicle speed control apparatus; computer software; interactive multimedia software; automotive computer software and 
hardware; computer software for use in relation to vehicles; telemetry devices for motor vehicle and engine applications; 
electric control panels; electric control apparatus, instruments and displays; sensors; integrated electronic safety 
systems for vehicles; safety and driving assistant systems; lasers for use in relation to vehicles; LIDAR apparatus for 
vehicles; radar apparatus for vehicles; cameras for vehicles; onboard cameras; action cameras; parking sensors and 
rear-view cameras for vehicles; automotive measuring instruments; electronic apparatus for collecting measurements 
and receiving data; computer software, mobile applications and wireless transmission and receiving equipment for use in 
connection with autonomous and hands-free driving, automobile safety features and warning or alarm functions, accident 
prevention and traffic alerts; driving control unit for vehicles; driver assistance systems for motor vehicles; charging 
stations for charging electric vehicles; apparatus and cables for use in charging electric vehicles; batteries for vehicles; 
electric accumulators, voltage regulators, aerials, electric batteries and mountings; anti-theft warning devices; alarm 
sensors; gauges; instrument panels and clusters; odometers; speedometers; tachometers; temperature sensors; 
voltmeters; ammeters; testing apparatus; proximity meters; electric circuit breakers; commutators; electric condensers; 
electric connections; electric cables; electric fuses; electric fuse boxes; electric control apparatus and instruments for 
motor vehicles and engines; electrical sensors; fire extinguishing apparatus; gauges; lenses for lamps; printed electrical 
circuits; electric relays; electric switches; electric wiring harnesses; testing apparatus; apparatus for recording, 
transmission or reproduction of sound and images; remote controls for motors; remote control apparatus for starting 
vehicles; emergency warning lights; emergency notification system (terms considered too vague by the International 
Bureau - Rule 13 (2) (b) of the Common Regulations); computer interface apparatus forming an integral part of a vehicle; 
display panels for vehicles; electronic driver display systems for vehicles; audio, audiovisual or telecommunications 
equipment; radio apparatus; in-car audiovisual entertainment systems; sound reproducing equipment; televisions; 
radios; CD players; loud speakers; headphones; personal digital assistants; tablet computers; multimedia devices; MP3 
or MP4 apparatus and equipment; mobile hard drives; universal serial bus drives; cases and holders for mobile phones, 
smartphones, computers, personal digital assistants, laptops, notebook computers; chargers for mobile phones, 
smartphones, laptop and tablet computers; telephones; mobile telephones; mobile phone and tablet computer headsets 
and accessories; straps for telephone handsets; screensavers for phones and tablets; downloadable ring tones; car 
telephone installations; recording media; highway emergency warning equipment (terms considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); thermometers; compasses; calculators; electronic 
instructional and teaching apparatus and instruments; electrical and scientific apparatus for use in the repair and 
servicing of vehicles; magnets; tape measures; eyewear, glasses, sunglasses, driving glasses, skiing goggles; cases for 
eyeglasses, sunglasses or skiing goggles; drivers helmets; racing driver protective clothing; apparatus, gloves and 
clothing, all for use in protection against accident or injury; safety lights for wear on the body (terms considered too 
vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations); global positioning system (GPS); 
navigational systems, comprising electronic transmitters, receivers, circuitry, microprocessors, cellular telephone and 
computer software all for use in navigation and all integrated into a motor vehicle; downloadable electronic maps; 
wireless transmission and receiving equipment; interactive multimedia software; electric connections; wireless 
controllers to remotely monitor and control the function and status of other electrical, electronic, signalling systems and 
mechanical devices for use in connection with vehicles and engines for vehicles; communications apparatus to transmit 
and receive communications via vehicles; computer hardware and software for tracking driver behaviour; sensors, 
computers and wireless transceivers to provide connectivity within the vehicle, between vehicles, with cell phones, and 
with data centers; computer hardware and software apparatus to provide tactile, audible and visual interfaces to interact 
with occupants of the vehicle; wireless transmission and receiving equipment for use in connection with remote 
computers for use in automobiles for tracking, monitoring and diagnosing maintenance for vehicles and for providing 
information to drivers; computer application software for use by drivers and passengers of vehicles for accessing, 
viewing, and interacting with and downloading information and entertainment content; downloadable software and on-
board computer software that provides users with remote and in-vehicle access to motor vehicle functions and functions 
relating to driver safety, convenience, communication, entertainment, and navigation; diagnostic apparatus consisting of 
sensors for use in testing vehicle function and in diagnosing vehicle electrical and mechanical problems; software and 
software applications to allow users to track and locate stolen vehicles, charge electronics, and store and synchronize 
collected personalized user and vehicle information; electronic interface modules for wired and wireless interface of 
mobile phones and electronic media players with an automotive electrical system; computer systems for automated 
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vehicle control; downloadable mobile applications; downloadable electronic publications; electronic publications; 
electronic periodic publications; application software for use in or in relation to vehicles; computer games, computer 
games software; databases, data sets, data files and software relating to 3D printing; databases, data sets, data files and 
software relating to design and manufacture of vehicles and parts and accessories therefor; databases, data sets, data 
files and software relating to design and manufacture of replica or model vehicles and parts and accessories therefor; 
computer-aided design (CAD) software and data files; downloadable image files; electronic databases containing image 
files; databases, data sets, data files and software relating to car sharing schemes; databases, data sets, data files and 
software relating to vehicle driver behaviour; simulators for simulating the operation of land vehicles; virtual models of 
vehicles or vehicle interiors; virtual reality software and hardware; augmented reality software and hardware; parts and 
fittings for any of the aforesaid goods

Cl.12;Vehicles; motor vehicles; apparatus for locomotion by land, air and/or water; motor land vehicles; land vehicles; 
off-road vehicles; ATVs; driverless motor vehicles; autonomous motor vehicles; racing cars; reconditioned classic 
vehicles; vehicles sold in kit form; commercial vehicles; electric vehicles; hybrid vehicles; military vehicles; vehicles for 
use by emergency services, search and rescue services; powertrains for land vehicles; engines for land vehicles; motors 
for land vehicles; engines for motorcycles; motors for motorcycles; engines for bicycles; motors for bicycles; engines for 
racing cars; trailers; arm rests for vehicle seats; luggage bags specially adapted for fitting in the boot of vehicles; car 
interior organizer bags, nets and trays specially adapted for fitting in vehicles; head-rests for vehicle seats; vehicle head 
rest covers; wing mirror protective and vanity covers; car seat covers; covers for vehicle steering wheels; fitted covers 
for vehicles; wheels for vehicles; alloy wheels; wheel trims; wheel rims; spare wheels; hub caps for wheels; hub centre 
caps; wheel covers; wheel sprockets; tyres; automobile tyres, bicycle tyres; inner tubes for tyres; spoilers for vehicles; 
covers for vehicles; seats for vehicles; safety seats for vehicles; safety belts for vehicles; safety harnesses for vehicles; 
safety signals [audible] for vehicles; anti-theft, security and safety devices and equipment for vehicles; radiator grilles for 
vehicles; trim panels for vehicle bodies; doors for vehicles; vehicle windows; vehicle windshields; window glass for 
vehicle windows and windshields; roof windows for vehicles; skylight windows for vehicles; vehicle bumpers; vehicle 
centre consoles sold as parts of vehicles and which incorporate electronic interfaces; bicycles; tricycles; parts, fittings 
and accessories for bicycles; hover boards; scooters; quadricycles; motorised unicycles; go-karts; strollers and prams, 
and their parts and accessories; baby, infant and child seats for vehicles; sun blinds, roof racks, luggage carriers and 
nets, cycle carriers, sail board carriers, ski carriers, and snow chains, all for vehicles; drones; unmanned aerial vehicles; 
personal air vehicles; hovercraft; underwater vehicles; jet vehicles for water sports; remote control vehicles, not toys; 
parts and fittings for all of the aforesaid goods.

Cl.28;Toys, games, and playthings; scale models and toy models, all of motor land vehicles, all sold complete or in kit 
form; go karts [toys]; remote control toy vehicles; rideable toy vehicles; rideon toy vehicles; fairground rides; coin-
operated toy vehicles; handheld computer games; computer games equipment adapted for use with TV receivers; 
computer controlled toys; computer controlled toy-vehicles; computer controlled scale model vehicles; sports 
equipment; sailing equipment [sporting articles]; horse riding equipment [sporting articles]; rugby balls and equipment 
for playing rugby; golf clubs, golf balls and golf bags; golf divot repair kit; stuffed toy animals; plush toys; frisbees, 
throwable toys; beach toys; outdoor toys; playing cards; puzzles; gymnastic and sporting articles not included in other 
classes; decorations for Christmas trees; Christmas decorations made of paper or card; party favours, all made wholly or 
principally of paper and/or paper derivatives.

Cl.37;Maintenance, repair, servicing, reconditioning, restoration, inspection, care, cleaning, painting and polishing of 
motor land vehicles, drones, unmanned aerial vehicles, civil engineering construction machines, automotive 
manufacturing machinery, agricultural machines, internal combustion engines or of parts and fittings for all these goods; 
applying external finishes or coatings to vehicles; diagnostic or inspection services, all for motor cars or for parts and 
fittings therefor, or for internal combustion engines; assembly of accessories for vehicles (installation services); vehicle 
breakdown assistance [repair]; providing emergency roadside assistance service (terms considered too vague by the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); tuning of engines and motor vehicles; providing 
maintenance and vehicle repair assistance and information to drivers regarding their vehicles; maintenance, upgrading 
and diagnostic repair services for in-car electronics systems or in-car entertainment systems; charging station services 
for electric vehicles; vehicle battery charging; automobile customization services; automotive upgrade services; 
information, consultancy and advice relating to any of the aforesaid services and for the supply of parts for motor land 
vehicles (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common Regulations).
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3802311    13/03/2018
[International Registration No. : 1317836]
Configura Sverige AB
Box 306 SE-581 02 Linköping Sweden

Proposed to be Used
IR DIVISION
Cl.9;Software, including software used for space planning, namely, enabling users to virtually plan and place furniture 
in rooms, plan spacing of furniture, design room layouts, generate quotes, and render installation drawings for use in the 
field of household and office room design; application software for cloud computing services; interfaces for computers; 
computer databases.

Cl.16;Computer software operating manuals; printed instructional, educational, and teaching materials in the field of 
computer software for household and office room design; printed and graphic drawings.

Cl.35;Computerized file management.

Cl.38;Providing access to databases and to global computer networks; providing user access to computer programs in 
data networks.

Cl.41;Educational services, namely, conducting seminars, webinars, classes, workshops and conferences in the field of
computer software for household and office room design.

Cl.42;Design, maintenance, development and updating of computer software; hosting services and software as a 
service and rental of software; programming of software for importing, managing and calculating of data; technical 
drawing services; industrial and graphic art design.
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Priority claimed from 10/01/2017; Application No. : 4328288 ;France 

3804534    09/03/2018
[International Registration No. : 1389865]
CHRISTELLE KOCHER
45 avenue Simon Bolivar F-75019 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes, eaux de toilette, essential oils, cosmetics, hair lotions; shampoos, hair conditioners, make-up 
removing products; lipstick; lip glosses; make-up powder; beauty masks; nail care products; mascara, beauty masks, 
deodorants [perfumery], cleansing milks, air fresheners.

Cl.9;Optical goods, namely eyeglasses or sunglasses, frames, optical lenses, spectacle cases; bags designed for laptop
computers.

Cl.14;Jewelry, necklaces, chokers (necklaces), bracelets, rings, earrings, pendants, brooches, badges (jewelry), cuff-
links, medals, medallions, charms, chains (jewelry), costume jewelry.

Cl.18;Leather goods and imitation leather goods, especially handbags, travel bags, backpacks, school bags, school 
bags and satchels, beach bags, shopping bags, garment bags (for travel), bags for sports, attaché cases, key cases 
(leather goods), trunks and suitcases, wallets; coin purses, vanity cases.

Cl.25;Clothing; clothing of leather or imitation of leather; furs (clothing); gloves (clothing); mittens, scarves; neckties; 
socks, tights and stockings; bedroom slippers; vests, bodices and pullovers, jackets, trousers, skirts, dresses, suits, 
shirts, underwear, teddies (undergarments); suits, coats, raincoats, gabardines (clothing); trench coats; parkas; 
pelerines; stuff jackets; jackets, capes (clothing), blazers, cardigans; wind-resistant jackets, anoraks, tracksuits, tank 
tops, sweatshirts, headbands, headgear, caps and hats, hosiery; overalls, jeans, tee-shirts, scarves, shawls, bandannas, 
neck scarf, small bags, belts for clothing, footwear.

Cl.42;Styling [industrial design].
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3804938    13/03/2018
[International Registration No. : 1382349]
3DBear Oy
Siltavuorenpenger 7 FI-00170 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.7;3D printers; waste management and recycling machines.

Cl.9;Computers; computer software; games software; education software; educational software; children's educational 
software; computer software for 3D printing.

Cl.40;Rental of chemical processing machines; rental of chemical processing machines and apparatus; rental of 
printing machines and apparatus; processing of materials and objects for 3D printing; rental of 3D printers.

Cl.41;Education; training; entertainment; training in the field of 3D printing.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer software consultancy; software 
development; software design and development; rental of software.
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Priority claimed from 04/04/2014; Application No. : 012761706 ;European Union 

3805189    06/03/2018
[International Registration No. : 1223668]
Continental Automotive GmbH
Vahrenwalder Str. 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, electric, electromechanical and optical, weighing, measuring, signalling, checking 
(supervision), regulating and control apparatus and instruments, in particular ammeters, voltmeters, ohmmeters, 
manometers, thermometers, tachometers; apparatus and instruments for measuring and displaying exhaust gas 
temperature, speed, torque, pressure, liquid levels, in particular fuel level and water supply level, fill level, speed, cooling 
water temperature, manifold pressure, power, air quality, air mass, oil level, oil pressure, position, rudder angle, 
temperature, route, distance, wind and water depth; speed warning apparatus, navigation apparatus, idle speed control 
apparatus, positioning apparatus, testing apparatus, rudder angle indicators, telematics apparatus, wear indicators, 
consumption meters; electric, electronic, optoelectronic, analogue and digital display apparatus and instruments, 
apparatus for image transmission and image reproduction, display apparatus and display modules therefor, display 
elements, notice boards, displays, monitors, screens, liquid crystal displays, liquid crystal display apparatus, flat screens, 
video screens and monitors; touch screens.

Cl.12;Instrument panels and cockpits, being parts of land vehicles, aircraft and water vehicles; anti-theft warning 
apparatus for vehicles.

Cl.14;Chronometric instruments, clocks and watches.
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3809056    08/03/2018
[International Registration No. : 1357478]
UNITED STATES POSTAL SERVICE
475 L'Enfant Plaza SW Washington DC 20260 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Sorting, handling, and receiving packages and letters.

Cl.39;Pickup, transportation and delivery of packages and documents by various modes of transportation.

4609



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 06/07/2017; Application No. : 87517946 ;United States of America 

3815733    23/03/2018
[International Registration No. : 1373268]
Herotainment, LLC
300 Park Avenue New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, athletic shoes; boxer shorts; caps; children's footwear; hats; headwear; knit caps; masquerade 
costumes; pants; shorts; jackets; jerseys; dresses; undershirts; skirts; sleepwear; robes; gloves; scarves; mittens; belts; 
swimwear; rainwear; shirts; slippers; socks; sweatpants; sweatshirts; pullovers; t-shirts; underwear and wristbands.

Cl.28;Virtual characters, namely, fantasy character toys; virtual pets, namely, stuffed toy animals; fantasy character 
toys; articles of clothing for toys; bath toys; battery operated action toys; bendable toys; cases for action figures, doll 
cases, cases for play accessories, and cases for toy vehicles; children's dress up accessories, namely, toy helmets for 
play; children's educational toys for teaching geography, history and culture around the world; collectable toy figurines; 
doll clothing; electric action toys; electronic learning toys; electronic toy vehicles; playsets for action figures; hand-
powered non-mechanical flying toy; hand-held unit for playing electronic game other than those adapted for use with an 
external display screen or monitor; board games; action skill games; action target games; memory games; party games; 
promotional game cards; balls for games; playground balls; beach balls; skateboards; playing cards and card games; 
balloons; inflatable toys; mechanical action toys; molded toy figures; musical toys; non-electronic toy vehicles; non-
riding transportation toys; party favors in the nature of small toys, plastic character toys, plush toys, positionable toy 
figures; puzzles; radio controlled toy vehicles; stuffed and plush toys; toy action figures and accessories therefor; toy 
snow globes; toy watches; toy, namely, battery-powered computer game with lcd screen which features animation and 
sound effects; masquerade and Halloween masks.

Cl.41;Entertainment services in the nature of an animated series; entertainment services in the nature of non-
downloadable videos and images featuring animated shows transmitted via the internet and wireless communication 
networks; entertainment services, namely, an ongoing animated series provided through online streaming, video on 
demand service, internet, and other applications; entertainment services, namely, production and distribution of ongoing 
programs in the field of animated cartoons; entertainment services in the nature of creation, development, and production 
of programming related to animated cartoons; information and websites featuring audio, visual and audiovisual 
entertainment in the nature of online, non-downloadable videos, audio recordings, and audio-visual recordings via global 
computer networks; entertainment services in the nature of on-line non-downloadable interactive games provided on a 
global computer network and by mobile applications; entertainment services in the nature of an on-line non-downloadable
interactive games provided on a global computer network and by mobile applications featuring a virtual world where 
users design avatars, play games to earn points and rewards, and interact with others, having both free and subscription-
based play; entertainment services, namely, providing temporary use of non-downloadable interactive games featuring 
virtual characters and virtual pets; entertainment services, namely, providing on-line, non-downloadable virtual 
characters and virtual pets for use in virtual environments created for entertainment purposes.
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Priority claimed from 22/04/2015; Application No. : 86606909 ;United States of America 

3815924    22/03/2018
[International Registration No. : 1279778]
Apstra, Inc.
200 Middlefield Rd., Suite 110 Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for automation of operation of a compute infrastructure; software for automation of operation of a 
networking infrastructure; software for automation of operation of a storage infrastructure; software for visibility into the 
operation of a compute infrastructure; software for visibility into the operation of a networking infrastructure; software for 
visibility into the operation of a storage infrastructure; software for operation of a compute infrastructure; software for 
operation of a networking infrastructure; software for operation of a storage infrastructure; software for management and 
control of a compute infrastructure; software for management and control of a networking infrastructure; software for 
management and control of a storage infrastructure; software for management, control and operation of a compute, 
networking and storage applications; networking, computer and storage infrastructure hardware.

Cl.42;Providing on-line non-downloadable software for automation of operation of a compute infrastructure; providing 
on-line non-downloadable software for automation of operation of a networking infrastructure; providing on-line non-
downloadable software for automation of operation of a storage infrastructure; providing on-line non-downloadable 
software for visibility into the operation of a compute infrastructure; providing on-line non-downloadable software for 
visibility into the operation of a networking infrastructure; providing on-line non-downloadable software for visibility into 
the operation of a storage infrastructure; providing on-line non-downloadable software for operation of a compute 
infrastructure; providing on-line non-downloadable software for operation of a networking infrastructure; providing on-
line non-downloadable software for operation of a storage infrastructure; providing on-line non-downloadable software 
for management and control of a compute infrastructure, applications and services; providing on-line non-downloadable 
software for management and control of a networking infrastructure, applications and services; providing on-line non-
downloadable software for management and control of a storage infrastructure, applications and services.
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Priority claimed from 30/06/2015; Application No. : 15/4193230 ;France 

3826587    12/04/2018
[International Registration No. : 1281438]
KALRAY
86 rue de Paris F-91400 ORSAY France

Proposed to be Used
IR DIVISION
Cl.9;Data processors; central processing units; software (recorded programs); data processing equipment; computers; 
computer peripheral devices; memory cards or integrated circuit cards; computer motherboards and daughterboards; 
extension cards for computers; accelerator boards for computers.

Cl.38;Telecommunications; provision of access to electronic communication networks, to the Internet and to extranets; 
provision of access to databases; information about telecommunications; communication by computer terminals; 
electronic bulletin board services (telecommunication services); connection by telecommunications to a global computer 
network; electronic messaging services; rental of access time to global computer networks.

Cl.41;Training services.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; design and 
development of computers and software; research and development of new products for others; technical project studies;
development (design), installation, maintenance, updating, rental of software; computer programming; computer system 
analysis; design of computer systems; computer and software consultancy; digitization of documents; software as a 
service (SaaS); information technology (IT) consultancy.
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3826622    09/04/2018
[International Registration No. : 1208060]
Ogawa & Co., Ltd.
4-1-11 Nihonbashi Honcho, Chuo-ku Tokyo 103-0023 Japan

Proposed to be Used
IR DIVISION
Cl.3;Flavorings for foods and beverages prepared from essential oils.

Cl.30;Flavorings for foods and beverages, not prepared from essential oils.
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Priority claimed from 24/05/2013; Application No. : 85942216 ;United States of America 

3827802    31/03/2018
[International Registration No. : 1187188]
Eric G. Wright
Suite 612, 1101 New Hampshire Ave., NW Washington DC 20037 United States of America

Proposed to be Used
IR DIVISION
Cl.32;Beverages, soft drinks, aerated water, mineral water, soda water, carbonated water, non-carbonated water, table 
water, juices, fruit drinks.

Cl.36;Fundraising, investment, funding, monetary and real estate affairs relating to activities regarding water related 
preservation activities, programs, fundraising, funding, grants and business activities related thereto.

Cl.41;Educational services, namely, providing water, beach, stream, lake, ocean, wetland and marine life and wildlife 
educational services, classes, workshops, seminars, programs and preserves for marine and water related ecological 
preservation and research and the distribution of educational material in conjunction therewith.

Cl.42;Promoting the public awareness for the need to preserve water resources and the flora and fauna related thereto.
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3828059    14/03/2018
[International Registration No. : 1399774]
Vintage Wines SA
Avenue des Bains 8 CH-1007 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; software; fire extinguishers.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.

Cl.45;Legal services; security services for the protection of property and individuals; detective agency services; baby 
sitting; escorting in company (chaperoning), mediation services; marriage agency services, dating services; horoscope 
casting; undertaking services, crematorium services, organization of religious meetings; clothing rental.
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Priority claimed from 13/01/2017; Application No. : 302017000003480 ;Italy 

3828189    09/04/2018
[International Registration No. : 1364838]
P&P PATENTS AND TECHNOLOGIES S.R.L.
Via della Rotonda, 36 I-00186 ROMA Italy

Proposed to be Used
IR DIVISION
Cl.5;Filled syringes for medical purposes containing pharmaceutical products.

Cl.9;Disposable dispenser syringes for laboratory use; reusable dispenser syringes for laboratory use.

Cl.10;Injection needles for medical use; medical syringes; urethral syringes; uterine syringes; vaginal syringes; dental 
syringes; syringes for medical purposes and for injections; multishot needle syringes; hypodermic syringes; push 
syringes for medical use; disposable syringes.
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3828220    30/03/2018
[International Registration No. : 1268068]
TERRA CRETA S.A.
Kolymvari Chania GR-730 06 CRETE Greece

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game, meat extracts, frozen and cooked fruits, preserved, frozen, dried and cooked 
vegetables, excluding potatoes, sweet potatoes, onions, carrots, or other root vegetable products, jellies, jams, compotes,
eggs, milk and milk products, edible oils and fats, none of the aforesaid products relating to soups, snack foods, 
preserved and dried fruit products, and root vegetable.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, bakingpowder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.
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3828282    11/04/2018
[International Registration No. : 1365975]
Chanel SARL
Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Preparations for cosmetic use for skin, scalp, hair or nail care; preparations for cosmetic use for application on the 
skin, scalp, hair or nails; soaps; perfumery products; perfumes; essential oils; cosmetics; toiletries for non-medical use; 
talcum powder; deodorants / antiperspirants; artificial nails for cosmetic use; nail art stickers; adhesives for affixing 
artificial nails; temporary tattoos for cosmetic use; perfumed sprays for indoor use; air fragrances; potpourris 
[fragrances].

Cl.35;Advertising; commercial business management; bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, enabling customers to conveniently view and purchase those goods; outdoor 
advertising; shop window dressing; organization of fashion shows for promotional purposes; demonstration of goods; 
dissemination of advertisements; distribution of samples; business management of performing artists; distribution of 
advertising material [leaflets, prospectuses, printed matter, samples], dissemination of advertising material [leaflets, 
prospectuses, printed matter, samples], providing on-line sales areas for sellers and buyers of goods and services, 
advertising film production, organization of trade fairs for commercial or advertising purposes; commercial information 
agencies, advertising agencies, design of advertising matter, business information via a website; modeling services for 
advertising or sales promotion purposes; marketing services; rental of advertising material; advertising, layout services 
for advertising purposes; organization of exhibitions for commercial or advertising purposes, rental of advertising panels; 
presentation of products via any means of communication for retail sale; publication of advertising texts; advertising, 
advertising by mail order, television advertising, online advertising on a computer network; writing of advertising texts; 
document reproduction; rental of sales stands.
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Priority claimed from 02/06/2017; Application No. : 30 2017 013 834 ;Germany 

3830477    10/04/2018
[International Registration No. : 1398040]
FlixMobility GmbH
Birketweg 33 80639 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software (downloadable); electronic navigational, tracking and positioning apparatus and instruments; 
electronic publications [downloadable]; electronic payment terminals; encoded cards; encoded cards for use in point of 
sale transactions; encoded magnetic cards; navigational instruments; computer software applications [downloadable]; 
data processing devices; data processing equipment and accessories [electrical and mechanical].

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.35;Advertising; business management; business administration; office functions; administrative data processing; 
computerized updating and maintenance of business information in computer databases; cost price analysis; business 
inquiries; provision of an on-line marketplace for buyers and sellers of goods and services; ordering services for third 
parties; loyalty scheme services [developing of bonus programs for marketing purposes]; bidding quotation; publication 
of publicity texts; opinion polling; organization of events, exhibitions, fairs and shows for commercial, promotional and 
advertising purposes; presentation of services on communications media for commercial purposes; presentation of 
goods on communication media, for retail purposes; price comparison services; business advice relating to franchising; 
compilation of data in computer databases [data capture]; consumer research; promoting the goods and services of 
others; rental of advertising space; rental of advertising time on communication media; negotiation and conclusion of 
commercial transactions for third parties; providing and rental of advertising space and advertising material; procurement
of contracts [for others]; compilation of directories for publication on the internet; promotional services in order to 
provide a searchable online advertising guide featuring the goods and services of other on-line vendors on the internet; 
advertising, marketing and promotional services; compilation and provision of trade and business price and statistical 
information; compilation and systematization of information in databanks; compilation of directories for publication on 
the internet; advice and information about customer services and product management and prices on internet sites in 
connection with purchases made over the internet; providing commercial information relating to sellers' goods and 
services and sellers' performance; providing business information directory services via a global computer network; 
marketing, marketing studies and market analysis; advertising and promotion services and information services relating 
thereto; providing of business and commercial contact information via the internet; business and organisational 
administration of transport infrastructure systems; data processing services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; finance services; insurance and credit services; 
travel insurance services; providing information by means of a global computer network in relation to the aforesaid 
services; card services; credit and debit card services; issuing of vouchers, tokens of value and travelers' cheques; 
providing financial information via a web site; brokerage; electronic payment services; electronic funds transfer and 
payment services; auto financing services; financing, brokerage and guaranteeing of loans for others; guarantee 
insurance services; insurance brokerage; providing of information and consultancy in the field of insurance and finance.

Cl.38;Telecommunications; providing access to databases; providing access to data and information on the internet; 
access to content, websites and portals; providing of forums [chat rooms] for social networking; providing of chat room 
services for social networking; transfer of data for providing of evaluative feedback and ratings of sellers' goods and 
services and sellers' performance; electronic mail and messaging services; electronic order transmission; providing 
access to online computer databases containing information, comparisons and offers, in particular relating to trips and 
travel service; providing access to websites containing tourism, travel and geographical information, maps, map images 
and travel routes; providing access to websites for contributing ratings in the field of travel.

Cl.39;Transport; packaging and storage of goods; travel arrangement; transportation information; delivery of goods; 
transport brokerage; transport reservation; transportation logistics; arrangement of transportation; transport of 
passengers and of goods; escorting of travellers; chauffeur services; arranging of passenger transport; organising and 
arranging travel; arranging of passenger transport; transport services; travel and passenger transportation; travel 
information; provision of information for transport and tourist information services including timetables, fares, schedules, 
interchanges; provision of information relating to travel and transport including such services provided online from a 
computer database, the internet or other global computer network systems and/or by sms text or email messaging; 
services for the booking of travels; issuing of travel tickets; services for the arrangement of transport of groups of people,
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individuals, families and associated luggage and goods; organisation of sightseeing tours; booking of seats (travel); 
consultancy, advisory and information services relating to passenger transportation services, transport infrastructure and
integrated transport systems; ticket reservation services; computerised travel booking agency services; organisation and 
arrangement of travel activities; towing of vehicles; tracking of vehicles via electronic navigation or positioning services 
[transport information]; global positioning system navigation services; travel reservation; transport reservation; 
reservation in relation to vehicle rental; vehicle routing by computer on data networks; location tracking of passenger or 
freight vehicles via computer or gps; taxi transport; arranging of passenger transport; rental of transport vehicles; vehicle 
hire; providing and rental of vehicles; arranging of passenger transport; arrangement of transportation; providing 
information relating to vehicle driving services; providing of information relating to traffic and traffic congestion.

Cl.42;Provision of search engines for the internet; software as a service [saas]; scientific and technological services 
and research and design relating thereto; industrial analysis and research services; design and development of computer 
hardware and computer software.

Cl.43;Services for providing food and drink, temporary accommodation; travel agency services, namely, making 
reservations and bookings for temporary accommodations; travel agency services, namely making reservations and 
bookings for restaurants.
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Priority claimed from 18/12/2013; Application No. : 012440327 ;European Union 

3830507    05/04/2018
[International Registration No. : 1225811]
Dürr Ecoclean GmbH
Mühlenstr. 12 70794 Filderstadt Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; transportable buildings of metal; non-electric cables and wires of common metal; 
ironmongery, small items of metal hardware; containers of metal, in particular of stainless steel; drip basins, dip tanks 
and washbasins of metal for industrial purposes; baskets of metal; cabins, in particular spray booths, of metal; frames of 
metal for building; metal profiles; metal rails; metal gratings; sheets and plates of metal, in particular drip trays; pipework 
of metal, including of stainless steel, copper and aluminium alloys; valves of metal (other than parts of machines); 
nozzles of metal; pipe unions of metal; couplings for pipes and hoses, of metal; clips of metal for tubes; metal flanges; 
metal fasteners, namely, bolts, nails, rivets, screws, clips, clamps and spacer brackets; components and replacement 
parts for all of the aforesaid goods.

Cl.7;Machines and installations for cleaning; machines and apparatus for the industrial cleaning of parts of metal, 
plastic, glass or ceramic with the use of cleaning fluids and/or vapour therefrom; machines and apparatus for the cleaning
and subsequent drying of parts of metal, plastic, glass or ceramic; machines and apparatus for the reprocessing of 
cleaning fluids and/or vapour therefrom; steam cleaning machines and installations; machines for cleaning surfaces 
using high pressure water jets; electric cleaning apparatus; ultrasonic cleaning apparatus for industrial use; automated 
cleaning apparatus for surgical, medical and laboratory equipment; degreasing machines for industrial purposes; spray 
chambers, in particular for cleaning and degreasing surfaces and workpieces; dust exhausting installations for cleaning 
purposes; machines and mechanical apparatus for filling and emptying; frames and bogies for machines; housings for 
machines, motors and engines; opening and closing mechanisms; feet and adjustable feet for machines; control 
mechanisms for machines, engines or motors; regulators [parts of machines]; agitators for circulating liquid media; 
steam boilers for steam generating [parts of machines]; pressure vessels for liquids, gases and/or steam (parts of 
machines); heat exchangers (parts of machines); condenser installations; compressors; compressed air machines; 
pumps (machines and parts of machines); compressed air pumps; vacuum pumps; submersible pumps; dosing pumps; 
blowers for the compression, suction and transport of gases; fans (parts of machines); filtering machines; filters [parts of 
machines or engines]; suction machines for industrial purposes; separators (machines or parts of machines); sieves 
[machines or parts of machines]; sliding valves and valves as parts of machines; compressed air pilot valves; dosing 
valves being parts of machines; nozzles being parts of machines; sprayers [machines]; spray lances for attachment to 
pressure washing machines for cleaning purposes; taps and clack valves being parts of machines, motors or engines; 
flange joints for piping [parts of machines]; robots [machines]; handling machines for industrial purposes; conveyor 
devices and installations; mechanical and pneumatic hoisting apparatus; roller conveyors; belts for conveyors; chain 
conveyors; gantry cranes [bridge cranes]; lifting apparatus; lifting tables; grabs [parts of machines]; handling apparatus 
for loading and unloading; feeders for machines; transmission gears, other than for land vehicles; engines (other than for 
land vehicles), powertrains, and generic machine parts; cylinders for machines; linear motors; couplings for machines; 
machine coupling and transmission components; couplings other than for land vehicles; bearings [parts of machines]; 
motors and engines (except for land vehicles); electric motors; generators; installations constructed from one or several 
of the aforesaid goods; components and replacement parts for the aforesaid goods.

Cl.9;Photographic, optical, weighing, measuring, signalling, checking (supervision) apparatus and instruments; 
electrical controllers, testing and monitoring devices; monitoring devices for particle flux; electronic display units; 
electric level regulators; dosimeters; ultrasound apparatus, not for medical purposes, namely ultrasonic oscillators and 
ultrasonic generators; heat regulating apparatus; power supplies; joining units [electrical contacts]; electric couplings; 
electrical, electromagnetic and mechanical switches; switchgears [electric]; circuit breakers; electrical cables; electrical 
plugs; electric couplings; electromagnetic coils; electric sensors; optical sensors; liquid level sensors; pressure sensors; 
turbidity sensors for liquids; temperature sensors; leak detectors; level switches; signals, luminous or mechanical; 
electric valves; electrical controls; valve operators [electric controls]; electric, electronic or electromagnetic relays; 
thermometers; thermal sensors [thermostats]; temperature regulating apparatus; temperature indicating apparatus; water 
meters; revolution sensors; automatic time switches; capacitors; electricity transformers; frequency transformers; 
electrical fuses; electrical switch cabinets; electrical control boards; central processing units (CPU); data entry terminals; 
electric control panels; computer monitors; touch sensitive monitors and control monitors; keyboards; printers; devices 
for wireless radio transmission; interfaces for computers; modems; ethernet adapters; memory cards; integrated circuit 
cards [smart cards]; computer software, recorded and downloadable; regulating and control software; electricity 
indicators; level sensors; temperature controlling apparatus; rotary encoders; monitors; touch screen monitors and 
control monitors; radio transmission devices; smart cards; chipcards; ultrasonic baths; structural and replacement parts 
for all of the aforesaid goods.

Cl.11;Apparatus for heating, steam generating, refrigerating, drying, ventilating and water supply purposes; steam 
generating machines and installations; steam boilers for steam generating purposes (other than parts of machines); 

4621



pressure vessels for liquids, gases and/or steam (other than parts of machines); refrigerating appliances and 
installations; stills; vacuum distillation apparatus for industrial use; drying apparatus and installations, in particular for 
drying of cleaned parts of metal, plastic, glass or ceramic; heating apparatus, electric; radiators [heating]; heating 
installations; hot air apparatus; heat exchangers, not parts of machines; heat regenerators; water filtering and purification 
apparatus; water conditioning apparatus and installations; apparatus for controlling water supply; apparatus for 
regulating steam supply; dosing valves (components of heating or gas installations); air valves for steam heating 
installations; fans, in particular for ventilation purposes; filters [parts of industrial installations]; air filters; coils [parts of 
distilling, heating or cooling installations]; taps and fittings; taps [faucets]; ball valves; stopcocks; electric lamps; 
installations consisting of one or more of the aforesaid goods; components and replacement parts for the aforesaid 
goods.
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3832018    18/09/2017
[International Registration No. : 1400838]
Lumi United Technology Co., Ltd
8th Floor, Jinqi Wisdom Valley, No.1 Tangling Road, Liuxian Avenue, Taoyuan Residential District, Nanshan District Shenzhen City, 
Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Dishwashers; blenders, electric, for household purposes; kitchen machines, electric; electric soybean milk maker; 
curtain drawing devices, electrically operated; machines and apparatus for carpet shampooing, electric; electric device 
for sealing plastics, for packaging purposes; washing machines [laundry]; mixing machines; door openers, electric.

Cl.20;Furniture fittings, not of metal; packaging containers of plastic; bolsters; furniture; mirrors [looking glasses]; 
wind chimes [decoration]; pet cushions; decorations of plastic for foodstuffs; curtain rails.

4623



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 01/09/2017; Application No. : 1360170 ;Benelux 

3832098    27/11/2017
[International Registration No. : 1400844]
UMICORE
Rue du Marais 31 Bruxelles B-1000

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, namely catalysts and complexing agents for the recovery of precious metals from used
precious metal salts and solutions, or for the manufacture of catalysts for this purpose; catalysts and complexing agents 
for the recovery of precious metals from used catalysts, or for the manufacture of catalysts for this purpose; chemical 
products for the manufacture of optical lenses and chemical products for the surface treatment of optical lenses; 
chemicals used for the manufacture of batteries and rechargeable batteries, namely lithium-ion, lithium-polymer and 
nickel-metal-hydrure; cobalt oxide for industrial purposes; chemicals for the manufacture of paints, varnishes, lacquers, 
inks and pneumatic tyres; catalysts for the manufacture of polymers and organic molecules; biochemical catalysts; 
chemical catalysts; catalysts for use in the automotive and stationary industries; catalysts for use in the manufacture of 
rubber; catalysts for chemical and biochemical processes; catalysts for the manufacture of industrial chemicals; catalytic 
agents; desiccants; unprocessed synthetic resins; catalytic products for use in the manufacture of chemical products, 
namely packs of monolayer and multilayer wire cloth consisting predominantly of precious metals or precious metal 
alloys for use as catalysts in the chemical industry; compound semiconductor materials and substrates for use in the 
telecommunications industry, fiber optic telecommunications industry, high-speed networking industry, display and 
lighting industry, semiconductor materials and devices industry, light emitting diode industry, electro- and opto-
electronic device industry, satellite communications systems industry, communications semiconductor industry, wireless 
devices industry, laser industry, consumer electronics industry, radar industry; galvanizing baths for treatment with 
precious and common metals; metal salts and chemicals used for electrolytic and galvanic baths, in this class; chemicals 
for use in electroplating process in the metal industry; chemicals for use in electroplating process in the electronics 
industry; chemicals for use in electroplating process in the jewelry industry; tempering preparations; soldering 
preparations; polyurethane based catalysts for use in the manufacture of coating; ingots being prepared substrates for 
the manufacture of semi-conductors; precious metal salts and solutions for the recovery of precious metals from used 
catalysts, or for the manufacture of catalysts for this purpose; precious metal salts and solutions for the recovery of 
precious metals from used precious metal salts and solutions, or for the manufacture of catalysts for this purpose; oxide 
dispersion strengthened substances made of platinium or alloys of platinium for use in assembly parts, components and 
systems for high temperature applications.

Cl.2;Colorants, paints and varnishes; siccatives for paints, lacquers, varnishes, paints and ink material; siccatives for 
use as drying agents for paints, varnishes, lacquers, coatings and inks; engraving ink; metallic printing inks; dry inks; 
preservatives against rust and wood deterioration; anti-corrosive coatings (paints); protective surface coatings (paints); 
dyestuffs; mordants; metals in foil and powder form for painters, decorators, printers and artists; unprocessed natural 
resins; emulsions in the nature of paints (primers and topcoats).

Cl.6;Common metals and their alloys; non-electric cables and wires of common metal; ironmongery and small items of 
metal hardware; metal pipes and tubes; goods of common metal not included in other classes; ores and ores of metal; 
brazing alloys; unprocessed and semi- processed materials of metal, not specified for use.

Cl.7;Machines and machine tools; motors (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); exhaust pipes for motors; catalyzers for motor vehicles (motor parts); catalytic exhaust-gas 
converters (motor parts); individual components for emission control systems for vehicles, such as catalytic converters, 
exhaust gas filters and particle filters (motor parts); glass homogenization machines and stirrers.

Cl.9;Scientific, optical apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; optical lenses; apparatus and instruments for conducting, distributing, 
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transforming, accumulating, regulating or controlling electric current, namely batteries and rechargeable batteries; solar 
cells; semi-conductors; integrated circuits; telecommunication apparatus and instruments; fiber optic telecommunication 
apparatus and instruments; visual display units and lighting control apparatus and instruments included in this class; 
light-emitting diodes (LED); consumer electronics included in this class; satellite communications apparatus and 
instruments; wireless electronic devices included in this class; lasers; radar; parts and fittings therefor included in this 
class.

Cl.14;Precious metals and their alloys and goods made of or coated with these materials not included in other classes; 
precious stones.

Cl.40;Treatment of materials; recycling precious metal containing catalytic converters; recycling automobile exhaust 
gas catalytic converters; separating precious and non-precious metals as well as processing and extracting precious 
metals from precious metal containing catalytic converters and automobile exhaust gas catalytic converters and their 
residues; separating and refining recycled precious metals, recycling precious metals; recycling of industrial chemicals, 
namely chemicals used for the manufacture of batteries and rechargeable batteries, namely lithium-ion, lithium-polymer 
and nickel- metal-hydrure; recycling of apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity, namely batteries and rechargeable batteries; information and advice in the field of 
treatment and recycling of materials; soldering, galvanization, tempering of metals.
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Priority claimed from 13/12/2017; Application No. : 3020170001433313 ;Italy 

3832103    18/01/2018
[International Registration No. : 1400914]
Relife S.r.l.
Via dei Sette Santi, 3 I-50131 Firenze Italy

Proposed to be Used
IR DIVISION
Cl.5;Injectable dermal fillers; hyaluronic acid injectable fillers for aesthetic medicine.

Cl.10;Suture materials; suture threads for cosmetic surgery; surgical threads; threads for face-lift used in plastic 
surgery; needles for medical use; syringes and injectors for medical purposes; surgical apparatus and instruments.
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3832131    12/10/2017
[International Registration No. : 1401285]
Zhejiang Deermaple Outdoor Products Co., Ltd.
Southeast Industrial Zone, Shuxi Street, Wuyi Town, Jinhua City Zhejiang China

Proposed to be Used
IR DIVISION
Cl.4;Firelighters; anthracite; dust removing preparations; wood spills for lighting; wax [raw material]; candles; coke; 
fuel gas; mineral fuel; industrial grease.

Cl.6;Locks of metal, other than electric; tent pegs of metal; ironmongery; containers of metal for liquid fuel; rings of 
metal; pitons of metal; props of metal; tubes of metal; ropes of metal; buckles of common metal [hardware].

Cl.8;Garden tools, hand-operated; hand tools, hand-operated; harpoons; agricultural implements, hand-operated; table 
cutlery [knives, forks and spoons]; vegetable slicers; cutting tools [hand tools]; fire irons; cutlery; side arms, other than 
firearms.

Cl.11;Gas burners; water filtering apparatus; heating apparatus for solid, liquid or gaseous fuels; oil lamps; pocket 
warmers; bath fittings; electric fans for personal use; cooking utensils, electric; lamps; cool boxes, electric; alcohol 
burners; roasters; gas lamps; petrol burners; light-emitting diodes [LED] lighting apparatus; gas lighters.

Cl.21;Teapots; brushes for cleaning tanks and containers; cooking pots; containers for household or kitchen use; 
cages for household pets; pottery; coffee services [tableware]; glassware for household purposes [including cups, 
dishes, pots and jars]; gloves for household purposes; electric devices for attracting and killing insects; china 
ornaments; porcelain ware; thermally insulated containers for food; buckets; liqueur sets.
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3832137    25/01/2018
[International Registration No. : 1400889]
ACR II Aluminium Group Coöperatief U.A.
Prof. J.H. Bavincklaan 2 NL-1183 AT Amstelveen

Proposed to be Used
IR DIVISION
Cl.6;Aluminium and aluminium alloys; coated or uncoated aluminium sheets and coils; castings, foils, powder, and 
rolled, drawn or extruded semi-finished articles of aluminium or its alloys.

Cl.40;Material treatment, and in particular ores and metals treatment such as metal coating, all metal treatment and all 
mechanical, thermomechanical or chemical transformation of properties and characteristics of metals, metal quenching, 
finishing of metal surfaces, brazing, chromium plating, nickel plating, tinning, galvanization, rolling, shielding, cutting, 
polishing, magnetizing, plating, stamping, scouring, welding of metals, recycling of metal products; services provided 
during the custom manufacturing process of metal products including forging, pressing, fettling, machining, rolling and 
working of metals, vacuum processing and nitriding, assembly of metal sections.
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Priority claimed from 22/12/2017; Application No. : 1083749 ;New Zealand 

3832138    12/01/2018
[International Registration No. : 1401359]
WILLIAMSWARN HOLDINGS LIMITED
c/- Shepherd Hensman Limited, 107 Market Street South Hastings 4122 New Zealand

Proposed to be Used
IR DIVISION
Cl.7;Brewing machines; beer pumps; apparatus for aerating beverages; beverage preparation machines; apparatus for 
drawing up beer or other beverages under pressure; pumps [machines]; taps being machine tools; machines for the 
drawing up or dispensing of beer and other beverages; filling machines; beverage dispensing units; beer dispensing 
units; beverage dispensing systems; beer dispensing systems including filling machines, automatic dispensers, and beer 
pumps; vending machines; sealing machines; filtering machines; parts and fittings for all the aforesaid goods.

Cl.11;Apparatus for brewing beer and other beverages; temperature controlled food and beverage dispensing units; 
beverage cooling machines; cooling installations; distillation apparatus; stills; coils (parts of distilling, heating or cooling 
installations), refrigerating apparatus; heating apparatus; parts, fittings and accessories for the aforesaid.

Cl.32;Non-alcoholic beverages; beer; non-alcoholic cider; syrups and other preparations for making beverages; syrups,
extracts and other preparations for making beer; syrups, extracts and other preparations for making cider; brewing kits 
containing preparations for making beer; brewing kits containing preparations for making cider.
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Priority claimed from 11/01/2018; Application No. : 87752165 ;United States of America 

3832144    17/01/2018
[International Registration No. : 1400757]
Barker Ford, LLC
160 John Street Greenwich CT 06831 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Fragrances and perfumery.

Cl.18;Handbags; wallets; small leather goods (sold empty); clothing, leashes and collars for domestic pets.

Cl.25;Clothing, namely apparel, footwear and headgear; intimate apparel, namely undergarments; bathing suits; belts.

Cl.35;Retail store and online retail store services featuring clothing, namely apparel, footwear and headgear, intimate 
apparel, namely undergarments, bathing suits, belts, handbags, wallets, small leather goods (sold empty), clothing, 
leashes and collars for domestic pets, fragrances and perfumery.
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3832312    21/07/2017
[International Registration No. : 1400834]
Kano Computing Limited
69-79 Mile End Road London E1 4TT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computers; kit consisting of computer hardware, computer software, computer peripherals, computer keyboards, 
computer screens, computer accessories, computer parts and fittings, allowing users to assemble, control and operate a 
computer; computer apparatus; computer modules; computer sub-assemblies; personal computers; portable computers; 
micro-computers; desktop computers; components for computers; circuit boards; printed circuit boards; computer circuit
boards; memory boards; memory chips; computer chips; integrated circuit chips; data storage apparatus equipment; data
storage units; data storage units for use with computers; computer memory apparatus; computer memory devices; 
computer memory hardware; memory cards; computer motherboards; hard drives, interface cards; kit consisting of 
computer hardware, computer software, computer peripherals, computer accessories and LED lights, allowing users to 
assemble and operate a pixel LED board that may be assembled, controlled and operated by the user; pixel brain 
(computer software); speakers; kit consisting of computer hardware, computer software, computer peripherals, computer 
accessories, speaker parts and fittings, allowing users to assemble, control and operate a speaker for the reproduction of 
sound; speaker brain (computer software); computer screens; kit consisting of computer hardware, computer software, 
computer peripherals, computer accessories, computer screens, computer monitor, parts and fittings for the aforesaid, 
allowing users to assemble, control and operate a computer screen for the reproduction of images; adaptor rings for 
attaching accessories and equipment to cameras; volume control units; speaker boom tube; drum pad for speakers 
(speaker component); cameras; kit consisting of computer hardware, computer software, computer peripherals, computer 
accessories, camera parts and fittings, allowing users to assemble control and operate a camera for the recording and 
transmission of images; camera lenses and viewfinders; camera bags; camera filters; camera brains (computer software); 
LEDs; LED monitors and displays; LED ring flash; camera sensors; tripwire sensors; tilt, gesture, electronic, optical, 
sensory and motion USB sensors; tripods; mode control units; pixel board storage case; speaker case; camera case; 
computer case; switches, transceivers and converters; computer cables; power cables; charging cable; power supplies; 
batteries; power adapters; power protection devices; electrical cables; electrical couplings; data transmission cables; 
computer serial ports; computer software; operating software; application software; computer programs; computer 
programs for accessing and using the Internet; computer peripherals; computer peripheral devices; monitors; tablets; 
smart phones and watches; computer controllers; keyboards; computer mouse; scanners; printers; computer projectors; 
headsets, speakers and microphones for use with computers; wireless transmitters; wireless computer peripherals; 
networking devices; CD-ROM drives; DVD-drives; apparatus for recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; calculating machines, data processing equipment; downloadable 
publications; parts and fittings, accessories and components for all the aforesaid goods.

Cl.38;Telecommunication services; chat room services; providing access to an online platform where users can upload 
and share images and audio visual recordings, share games, projects and software applications and exchange messages 
with other users; the provision of information, advice and consultancy relating to all of the aforesaid.
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3832315    20/10/2017
[International Registration No. : 1401291]
Guangzhou Xi Ze Import & Export Trading Co., Ltd.
Room 4501, No. 16 Zhu Jiang East Road, Tianhe District, Guangzhou City 510627 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Eyepieces; mirrors for inspecting work; anti-glare glasses; goggles; theft prevention installations, electric; 
spectacles; sunglasses; 3D glasses; rechargeable batteries; electronic collars for animals.

Cl.14;Trinkets (jewelry); jewelry; ornaments (jewelry); rings (jewelry); necklaces (jewelry); earrings; silver thread 
(jewelry); wristwatches; bracelets (jewelry); jewellery rolls.

Cl.18;Wallets (pocket ---); purses; handbags; travelling bags; backpacks; trunks (luggage); back frames for carrying 
children; pouch baby carriers; walking sticks; clothing for pets.

Cl.25;Clothing; shirts; dresses; sweaters; underclothing; skirts; footwear; hats; hosiery.

4632



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 18/05/2017; Application No. : 016733214 ;European Union 

3832324    07/11/2017
[International Registration No. : 1401020]
Supercell Oy
Itämerenkatu 11 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.6;Chains of common metal; statuettes of common metal; non-electric locks of metal; trophies of common metal; 
nameplates of common metal; metal rings for keys.

Cl.9;Computer software and computer game software; downloadable computer software and computer game software; 
data storage media; game software adapted for use with television receivers; pre-recorded motion picture, television, and 
animation films; bags, cases and sleeves for storing and carrying telephones, computers, headphones and cameras; 
covers for mobile phones, portable computers and tablets; headphones; downloadable publications; decorative magnets; 
memory sticks; straps for cameras; straps for telephones; straps specially adapted for headphones; straps for computer 
bags; electric power units.

Cl.16;Paper and cardboard; comic books; newspapers, photographs, magazines, books, printed periodicals, 
newsletters, notebooks, and brochures; computer game instruction manuals; writing paper and envelopes; calendars; 
bookmarks; notebook and calendar covers; packing paper, wrapping paper and packaging materials; cardboard boxes; 
party decorations made of paper; pens, erasers; posters, paper banners; figures made of paper; paper bags; sticker 
albums, stickers; cards, post cards, collectable cards, trading cards; paper signs.

Cl.18;Bags; all purpose sport bags; carry-all bags; leather bags, suitcases and wallets; shoulder bags; textile shopping 
bags; hand bags; luggage bags; school bags.

Cl.20;Furniture; sculptures made of plastic; mobiles being decorative articles; storage boxes made of wood; decorative 
wooden objects; baskets, not of metal; trophies of plastic; nameplates, not of metal; figures made of plastics.

Cl.21;Household or kitchen utensils and containers; mugs; bottles and vacuum bottles; statues of china or glass; 
beverage glassware; candlesticks; candle rings; works of art made of glass; coupes and vases; works of art, of porcelain, 
terra-cotta or glass.

Cl.25;Clothing, footwear, headgear; T-shirts, sweat shirts, shirts, blouses, vests; jeans, pants, shorts; underwear, 
sportswear; socks; coats, jackets, suits; skirts; scarves; gloves, mittens; bathing suits, pajamas, negligee robes, 
bathrobes; caps and hats.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; barrettes [hair-slides], hair 
pins, and hair ties; hat pins; button badges and pins; trimmings for clothing; shoe ornaments, not of precious metal; 
brassards; buttons; belt buckles.

Cl.28;Electronic games; hand-held units for playing electronic games; action skill games; action figures as toys; toys, 
games and playthings; board games; game cards; play sets for action figures; game cards and playing cards; soft dolls; 
plush toys; stuffed toys, water toys, wooden toys, toys made of plastics; children's multiple activity toys; puzzles; 
balloons; bags, cases and sleeves for storing and carrying apparatus for games.

Cl.41;Electronic game services provided by means of a global communication network; providing on-line computer 
games; on-line gaming services; providing on-line computer games, multi-player matching services, and on-line 
entertainment in the nature of tournaments, cyber or virtual sports leagues and games shows; providing information on-
line relating to computer games; provision of games by means of a computer based systems; providing interactive social 
games in a virtual environment; providing entertainment information relating to computer games via information network; 
entertainment services; sporting and cultural activities; providing on-line publications; presentation of movies, films, 
animations, and television programs; entertainment services in the nature of creation, development, and production of 
movies, films, animations, and television programs; organising events and conferences for entertainment purposes; 
organising of competitions; providing a web site featuring entertainment information relating to computer games; 
providing computer games and gaming services through an internet website portal; organising and conducting video and 
computer game matches and tournaments; organising of electronic sports events.
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Priority claimed from 18/08/2017; Application No. : 25936149 ;China 

3832371    31/10/2017
[International Registration No. : 1401153]
Elektroskandia (Shanghai) Co., Ltd.
Suite G, 6th Floor, 17 Building, No. 33 Xiya Road, China (Shanghai) Pilot Free Trade Zone Shanghai China

Proposed to be Used
IR DIVISION
Approved

Cl.9;Aerials; antennas; branch boxes, electricity; radios; intercommunication apparatus; radar apparatus; modems; 
fiber optical communication equipment; cables, electric; wires, electric; materials for electricity mains, namely, wires, 
cables.

Cl.17;Insulating oil for transformers; insulating oils; insulating paper; insulating fabrics; insulating varnish; metal foil 
for insulation; mineral wool for insulation; glass wool for insulation; insulators for cables; insulators for electric mains; 
insulating bands; insulating tapes; electrical insulation materials made from porcelain; waterproof packings; padding 
materials of rubber or plastics; insulating paints; stuffing of rubber or plastics; expansion joint fillers; packing, namely, 
cushioning, stuffing materials of rubber or plastics; synthetic rubber; rubber solutions; rings of rubber; stuffing rings; 
water-tight rings; draught excluder strips; rubber stoppers; pipe gaskets; gaskets; bags, namely, envelopes, pouches of 
rubber, for packaging; joint packings; seals; lute; pipe muffs, not of metal; pipe jackets, not of metal; rubber sleeves for 
protecting parts of machines; sealant compounds for joints; tapes for conduit joints; acrylic resins, semi-processed; 
ebonite; synthetic resins, semi-processed; artificial resins, semi-processed; plastic substances, semi-processed; 
perspex; flexible hoses, not of metal; non-conducting materials for retaining heat; insulating materials; dielectrics, 
insulators.
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Priority claimed from 10/10/2017; Application No. : 30 2017 110 216 ;Germany 

3832372    16/10/2017
[International Registration No. : 1401313]
WMF Group GmbH
Eberhardstraße 35 73312 Geislingen/Steige Germany

Proposed to be Used
IR DIVISION
Cl.6;Stainless steel.

Cl.7;Food and beverage processing and preparation machines and apparatus, all the aforesaid goods included in this 
class; food processors (electric-) for domestic use; kitchen machines (electric-) for food preparation [other than cooking]; 
electric babies' food processors; electric kitchen appliances for chopping, mixing, pressing; blenders for food [electric]; 
food processors, electric; grinders (electric-) for food preparation; peeling machines (electric-) for use in the preparation 
of food; vegetable spiralizers, electric; electric vegetable peelers; electric salad makers (machine) for household 
purposes; electric vegetable cutting machines for household purposes; electric salad drainers for household purposes; 
electric hand blender for household purposes; electric food blenders; beaters being electric appliances; whisks, electric, 
for household purposes; electric fruit and vegetable juice extractors; electric fruit peelers; electric fruit squeezers; fruit 
grinders (electric-); fruit presses, electric, for household purposes; apparatus for aerating beverages for household 
purposes; electric whiskers for housekeeping; dough kneading machines (electric-); electric pasta makers for domestic 
use; kneaders [electric kitchen machines]; pasta cutters [machines] for household purposes; noodle and pasta making 
machines for household purposes; kitchen knives (electric-); electrically powered kitchen appliances for dicing food; 
machines for slicing food [electric, kitchen] for household purposes; electric ice crushing machines for household 
purposes; bread cutting machines for household purposes; electric pizza cutters; grating machines for household use; 
peelers [electric machines] for household purposes; mincers [electric] for household use; electric coffee frothers for 
household use; power-operated (electric) coffee grinders for household use; electrical appliances used in kitchen for 
milling; electric mixers for household purposes; electric milk frothers; kitchen grinders, electric; power-operated coffee 
grinders; electric pepper mills; electric salt mills; electric graters; beverage making machines for household purposes; 
mills for household purposes, other than hand-operated; electric machine for making smoothies (pre-mixed beverages of 
fruits, vegetables and/or milk products).

Cl.8;Kitchen knives and cutting implements, cutlery for eating; cutlery; stainless steel table forks; stainless steel table 
knives; stainless steel table spoons; cutlery for use by children and babies; spreaders [cutlery]; fondue forks; snail forks; 
salad forks; spoons for tea; soup spoons; boxes adapted for cutlery; cutlery of stainless steel for cutting; choppers 
[knives]; carving knives; peeling knives; fruit knives; scaling knives; kitchen knives; chef knives; cheese knives; 
household knives; mincing knives [hand tools]; filleting knives; butter knives; cake knives and cutters; pizza cutters, non-
electric, cheese slicers, non-electric; bread knives [hand operated]; hand-operated choppers; oyster openers; poultry 
scissors; tin openers, non-electric; pincers for kitchen use; fruit peelers, non-electric; fruit corers, non-electric; egg 
slicers, non-electric; kitchen mandolin slicers; mandolins for slicing vegetables; vegetable slicers; cheese slicers; cheese 
slicers (hand-operated); vegetable peelers (hand-operated); vegetable spiralizers (hand-operated); vegetable shredders 
(hand-operated); bread slicers (hand-operated); French fry cutters (hand-operated); hand-operated slicers for pastas and 
noodles; hand-operated food dicers; potato peelers [hand implements]; non-electric vegetable peelers; apple corers; 
vegetable corers; butter curlers; grapefruit spoons.

Cl.9;Thermometers; digital and electronic thermometers (not for medical purposes), for kitchen use.

Cl.11;Food and beverage cooking, heating, cooling and treatment equipment; raclette apparatus; fondues (cooking 
apparatus); spits (cooking apparatus); deep fryers, electric, for domestic use; popcorn makers; sandwich makers 
(toasters); hot sandwich toasters; electric toasters; cotton candy making machines; table top ovens; waffle irons, electric; 
microwave ovens for domestic use; air fryers; induction cookers; portable induction cookers, electric; electric cooking 
ovens for household use; electric bread cookers; home bread makers; domestic bread toasters (electric); electric egg 
cookers for household purposes; electric bottle heaters; electric outdoor grills; electric indoor grills; stands and supports 
for electric grills; roasting spits; appliances for smoking foodstuffs; electric panini makers; electric cooking appliances 
for making pancakes; electric toaster ovens; tea warmers (electric-); machines for making ice cream; automatic 
installations for making coffee; electric espresso machines; electric chocolate makers; electric beverage heaters; electric 
wireless coffeepots; electric coffee filters; electrical coffee pots incorporating percolators; electric coffee makers for 
household use; electric coffee roasters for household purposes; electric tea makers; kettles, electric; hot water boilers for 
beverage making; electric hot-pots; heaters, electric, for feeding bottles; baby food warmers, electric; sterilisers for 
babies' feeding bottles; electric appliances for making yogurt; electric house apparatus for cooking; autoclaves, electric, 
for cooking; electric steaming apparatus for cooking; electric food steamer; autoclaves [electric pressure cookers]; 
electric skillets; electric broiling pans; hot pots [electrically heated]; electric casseroles; kitchen machines (electric-) for 
cooking; stew-pots (electric-); electric food dehydrators for household purposes; food dehydrators; electric griddles 
[cooking appliances]; electric rice cookers; electric woks; electromagnetic induction cookers for household purposes; 
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domestic cooking ovens; domestic stoves; domestic plate warmers; electric hot plates; hot plates; food warming stands 
[heated]; heated display cabinets; heated cabinets for foodstuffs; heated display units; heated trollies for keeping food 
warm; refrigerated food counters; heating and cooling apparatus for dispensing hot and cold beverages, electric wine 
coolers for household purposes; electric refrigerators (for household purposes); electric heated urns; chafing dishes; 
stoves; lanterns of metal and glass; pots for indoor herbs and herb gardens, in particular with integrated lighting sets 
and/or irrigation.

Cl.21;Flower pots; flower pot holders; saucers for flower pots; stainless steel flower pots; fitted covers for buckets or 
pails; stainless steel flower bowls; tableware, cookware and containers for household purposes; oven-to-table tableware; 
glasses, drinking vessels and barware; cups and mugs; serving platters; serving ladles; plates; chopstick rests; 
ramekins; oven to table racks; baking utensils; bakeware; baking dishes; bread boards; butter-dish covers; steamer 
baskets; wire baskets [cooking utensils]; egg cups; finger bowls; plates for hors d'oeuvre; coffee mugs; coffee services 
of precious metal; casseroles [dishes]; cake tins; cake molds [moulds]; knife rests for the table; mixing bowls; cream 
jugs; salad bowls; sauce boats; chocolate molds; dish covers; dishes; trivets [table utensils]; serving bowls; butlers' 
trays; serving pots; soufflé dishes; gravy boats; soup bowls; tableware, other than knives, forks and spoons; teapots; tea 
services [tableware]; tea cups; drip mats for tea; pie pans; cake domes; portable cooking kits for outdoor use; coasters 
(tableware), not of paper or textile; saucers; cocktail glasses; containers for household or kitchen use; stainless steel 
household containers; buckets for household use; litter baskets of metal; storage jars of metal; storage jars; 
beverageware; candy boxes; bowls for candy; bread bins; bread baskets for household purposes; butter dishes; stainless 
steel boxes for household use; containers for ice; ice cube molds [moulds]; cruet stands of precious metal; oil cruets of 
precious metal; bottles; vegetable racks; stands for ishes; drinks containers for household and kitchen use; spice jars; 
cruet-stands for condiments; shakers for spices; non-electric coffee servers of precious metal; cookie jars; jars; kitchen 
containers; fruit cups; pepper pots; lunch boxes; salt cellars; sandwich boxes; bowls for household or kitchen use; syrup 
jugs; dispensers for cling film [other than fixed]; straw dispensers; dispensers for serviettes; cruet sets for oil and 
vinegar; mug racks; teapot stands; tea caddies; spice sets; toast racks; cake stands; pedal bins; food storage containers; 
water bottles; toothpick holders, in particular of stainless steel; sugar bowls, in particular of stainless steel; sugar bowls; 
stands of precious metal and glass for serving marmalade; support for table numbers; racking [structures] of metal for 
supporting buffet tableware; thermal insulated containers for food or beverage; butter coolers; double heat insulated 
containers for food; bottle coolers [receptacles]; beverage coolers [containers]; thermally insulated flasks for household 
use; vacuum flasks for holding food; vacuum jugs (non-electric-); caviar coolers; heaters for feeding bottles, non-electric; 
coolers [non-electric containers]; portable beverage coolers; coolers for wine; stainless steel stands for coolers for wine; 
mills for household purposes, hand-operated; blenders for food (non-electric); crushers for household or kitchen use, 
non-electric; non-electric ice crushers; vegetable mashers; spice grinders (non-electric-); coffee grinders, hand-operated; 
garlic presses (hand-operated-); hand-operated food grinders; pepper mills, hand-operated; potato ricers; rotary cheese 
graters; cherry pitters; graters for kitchen use; blenders for food [non-electric]; mortars for kitchen use; food mashers; 
non-electric meat grinders; non-electrical coffee grinders; crushers for kitchen use, non-electric; graters; cooking pots 
and pans [non-electric]; skillets (non-electric-); frying pan lids; cooking skewers of metal; roasting dishes; double boilers; 
steamers [cookware]; closures for pot lids; baskets for non-electric deep fryer; non-electric griddles; grills [cooking 
utensils]; cauldrons; saucepan lids; cooking utensils for use with domestic barbecues; food steamers, non-electric; hot 
pots, not electrically heated; autoclaves, non-electric, for cooking; non-electric canners [pressure cookers]; deep fryers, 
non-electric; pressure cookers, non-electric; non-electric rice cooking pots; slow cookers (non-electric-); autoclaves (non-
electric-) for household use; earthenware saucepans; pot lids; woks; household or kitchen utensils; colanders for 
household use; draining trays; fitted dispensers for wiping, drying, polishing and cleaning paper; cookie [biscuit] cutters; 
bread tongs; cocktail sticks; egg separators (kitchen appliance); ice cream scoops; ice cube molds for refrigerators; fish 
scoops; bottle stands; meat tenderisers (hand-operated kitchen utensils); tenderizers [kitchen utensils]; cookery molds 
[moulds]; vegetable tongs; barbecue forks; barbecue tongs; implements (hand operated-) for cracking lobsters; hand 
operated sushi makers; noodle machines, hand-operated; salad drainers (hand-operated-); meal trays; honey servers; 
coffee scoops; candelabra; candlesticks with wind protection; candle extinguishers; candlesticks; basting brushes; 
scrapers for household use; cooking funnels; corn cob holders; flour sifters; knife blocks; non-electric egg crackers for 
household use; egg separators, non-electric, for household purposes; fruit presses, non-electric, for household 
purposes; non-electric garlic peelers; beaters, non-electric; whisks, non-electric, for household purposes; tortilla presses, 
non-electric [kitchen utensils]; waffle irons, non-electric; lemon squeezers; non-electric pasta makers for domestic use; 
nutcrackers; spatulas; beaters (non-electric-) for kitchen use; mixing spoons [kitchen utensils]; salad tongs; scoops for 
household purposes; slotted spoons; basting spoons [cooking utensils]; serving forks; serving spoons; serving tongs; 
napkin holders and rings; spaghetti tongs; asparagus tongs; non-electric ice cream makers; skewers (cooking utensils); 
trays for household purposes; tea balls; tealight holders; tea strainers; pastry cutters; rolling pins, domestic; dumpling 
moulds for household use; place card holders; tablecloth holders; pan scrapers; pot stands; pie servers; tortilla presses; 
carving forks; funnels; dish drying racks; wine drip collars specially adapted for use around the top of wine bottles to 
stop drips; spatulas for kitchen use; sugar scoops; sugar tongs; cocktail shakers; chopsticks; coffee pots; coffee filters, 
not of paper, being part of non-electric coffee makers; non-electric coffee frothers; coffeepots, non-electric; coffee-
filtering machines, non-electric; non-electric plunger style coffee makers; coffee percolators, non-electric; coffee makers, 
non-electric; water kettles, non-electric; non-electric milk frothers; whistling kettles; tea kettles, non-electric; tea infusers; 
broiling pans; crepe cookers.
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3832901    30/01/2018
[International Registration No. : 1400890]
Boston Scientific Scimed, Inc.
One Scimed Place Maple Grove MN 55311 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical devices, namely, ureteral stents, ureteral catheters, guidewires, dilatation devices, stone retrieval 
devices, nephrostomy devices, lithotripsy devices and visualization devices for use in the treatment of stones in the 
kidney and urinary system.

Cl.41;Educational services, namely, providing conferences and workshops to educate physicians and medical 
professionals in the field of kidney health for stones in the kidney and urinary system; providing virtual training in the 
field of kidney health for stones in the kidney and urinary system via means of the Internet.

Cl.44;Providing medical information and healthcare information in the field of kidney health for stones in the kidney and
urinary system via means of the Internet.
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3832903    16/10/2017
[International Registration No. : 1401288]
ALAPROS MAKINA GIDA SANAYI VE TICARET ANONIM SIRKETI
Organize Sanayi Bölgesi, 12. Cadde, No :17 Merkez Çorum Turkey

Proposed to be Used
IR DIVISION
Approved

Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and 
minerals, 3D printers; construction machines and robotic mechanisms (machines) for use in construction, bulldozers, 
diggers (machines), excavators, road construction and road paving machines, drilling machines, rock drilling machines, 
road sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, 
loading and transmission purposes; elevators, escalators and cranes; machines and robotic mechanisms (machines) for 
use in agriculture and animal breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, 
vegetables and food; beverage preparation machines, electromechanical; beverage processing machines; engines and 
motors, other than for land vehicles, parts and fittings therefor, hydraulic and pneumatic controls for engines and motors, 
brakes other than for vehicles, brake linings for engines, crankshafts, transmission gears for machines, cylinders for 
engines, pistons for engines, turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land 
vehicle engines, exhausts for land vehicle engines, exhaust manifolds for land vehicle engines, engine cylinders for land 
vehicles, engine cylinder heads for land vehicles, pistons for land vehicle engines, carburetors for land vehicles, fuel 
conversion apparatus for land vehicle engines, injectors for land vehicle engines, fuel economisers for land vehicle 
engines, pumps for land vehicle engines, valves for land vehicle engines, starters for motors and engines, dynamos for 
land vehicle engines, sparking plugs for land vehicle engines; bearings (parts of machines), roller or ball bearings; 
machines for mounting and detaching tires; alternators, current generators, electric generators, current generators 
operated with solar energy; painting machines, automatic spray guns for paint, electric, hydraulic and pneumatic 
punching machines and guns, electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid 
spraying machines, electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, compressed air 
machines, compressors (machines), vehicle washing installations, robotic mechanisms (machines) with the 
abovementioned functions; electric and gas-operated welding apparatus, electric arc welding apparatus, electric 
soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with 
the abovementioned functions; printing machines; packaging machines, filling, plugging and sealing machines, labellers 
(machines), sorting machines, industrial robots (machines) with the abovementioned functions, electric packing 
machines for plugging and scaling of plastics; machines for textile processing, sewing machines, industrial robots 
(machines) with the abovementioned functions; pumps [machines], self-regulating fuel pumps; electric kitchen machines 
for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, 
dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum 
cleaners and parts thereof; automatic vending machines; galvanizing and electroplating machines; electric door openers 
and closers; joints (parts of engines).

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely, machines, machine tools and 
industrial robots for processing and shaping wood, metals, glass, plastics and minerals, 3D printers, construction 
machines and robotic mechanisms (machines) for use in construction, bulldozers, diggers (machines), excavators, road 
construction and road paving machines, drilling machines, rock drilling machines, road sweeping machines, lifting, 
loading and transmission machines and robotic mechanisms (machines) for lifting, loading and transmission purposes, 
elevators, escalators and cranes, machines and robotic mechanisms (machines) for use in agriculture and animal 
breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables and food, beverage 
preparation machines, electromechanical, beverage processing machines, engines and motors, other than for land 
vehicles, parts and fittings therefor, hydraulic and pneumatic controls for engines and motors, brakes other than for 
vehicles, brake linings for engines, crankshafts, transmission gears for machines, cylinders for engines, pistons for 
engines, turbines, not for land vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, 
exhausts for land vehicle engines, exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine 
cylinder heads for land vehicles, pistons for land vehicle engines, carburetors for land vehicles, fuel conversion 
apparatus for land vehicle engines, injectors for land vehicle engines, fuel economisers for land vehicle engines, pumps 
for land vehicle engines, valves for land vehicle engines, starters for motors and engines, dynamos for land vehicle 
engines, sparking plugs for land vehicle engines, bearings (parts of machines), roller or ball bearings, machines for 
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mounting and detaching tires, alternators, current generators, electric generators, current generators operated with solar 
energy, painting machines, automatic spray guns for paint, electric, hydraulic and pneumatic punching machines and 
guns, electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid spraying machines, 
electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, compressed air machines, 
compressors (machines), vehicle washing installations, robotic mechanisms (machines) with the abovementioned 
functions, electric and gas-operated welding apparatus, electric arc welding apparatus, electric soldering apparatus, 
electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with the abovementioned 
functions, printing machines, packaging machines, filling, plugging and sealing machines, labellers (machines), sorting 
machines, industrial robots (machines) with the abovementioned functions, electric packing machines for plugging and 
sealing of plastics, machines for textile processing, sewing machines, industrial robots (machines) with the 
abovementioned functions, pumps [machines], self-regulating fuel pumps, electric kitchen machines for chopping, 
grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, dishwashers, spin 
driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum cleaners and parts 
thereof, automatic vending machines, galvanizing and electroplating machines, electric door openers and closers, joints 
(parts of engines), enabling customers to conveniently view and purchase those goods, such services may be provided 
by retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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Priority claimed from 07/07/2017; Application No. : 585162 ;Portugal 
3832904    05/01/2018
[International Registration No. : 1400324]
CUF-CONSULTADORIA E SERVIÇOS, S.A.
AV. 24 De Julho, Nº 24, P-1200-480 Lisboa Portugal

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in science, industry, photography, agriculture or forestry, namely chemicals used in the 
manufacture of pharmaceuticals, chemicals for the manufacture of inks and pigments, chemicals for the manufacture of 
fibers, chemicals for use in the rubber industry, chemicals for manufacturing polyurethane, water treatment chemicals, 
chemicals for the polyvinyl chloride (pvc) industry, chemicals for use in the textile industry, chemicals for the cellulose 
industry; chemical preparations for use in the food industry, chemicals for the manufacture of sanitary preparations, 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.11;Water purification apparatus, water disposal plants, water treatment filters; water purification installations.

Cl.40;Treatment of materials, namely chemical treatment of organic and inorganic substances, water treatment, 
consultancy and information services relating to treatment of materials and water treatment.
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Priority claimed from 30/05/2017; Application No. : 4364929 ;France 

3832905    29/11/2017
[International Registration No. : 1400432]
UBISOFT ENTERTAINMENT
107, avenue Henri Freville F-35200 RENNES France

Proposed to be Used
IR DIVISION
Cl.9;Sound and image recording apparatus; sound and image transmission apparatus; sound and image reproduction 
apparatus; magnetic disks; optical disks; personal digital assistant; computer memory devices; printed circuits; 
computers; readers of magnetic, optical and digital discs and diskettes; recorded computer programs; computer game 
software; computer games and online games; computer software on mobile telephones; CD-ROMs; compact disks; 
exposed cinematographic films.

Cl.28;Games, toys; apparatus for electronic games other than those adapted for use only with a television set; action 
figures; board games; playing cards; automatic game machines other than prepaid ones and those for use solely with a 
television set; automatic and coin-operated amusement machines; electronic game consoles; game apparatus designed 
for use with a television set

Cl.41;Entertainment in the field of video games; organization of competitions in the field of video games; organization 
and conducting of colloquiums, conferences, congresses, organization of exhibitions for cultural purposes; publication of
press magazines, publication of newspapers, editing of books, editing of newspapers, publication of books; information 
services concerning online computer games and other online entertainment; game services provided online (from a 
computer network); game services via cellular telephones; production of films (other than advertising films), shows, 
production of radio and television programs, of televised and cinematographic entertainment; entertainment services in 
the form of an amusement park, namely a themed area; amusement park and theme park services; provision of 
recreational facilities; organization of leagues for electronic sports and video games; entertainment services in the form 
of contests, games, tournaments, exhibitions, competitions and events relating to electronic sports and video games. 
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Priority claimed from 06/07/2017; Application No. : 016953267 ;European Union 

3832946    21/12/2017
[International Registration No. : 1400543]
ALGRA S.p.A.
Via Magnavacche, 4 I-24012 Brembilla (BG) Italy

Proposed to be Used
IR DIVISION
Cl.7;Precision machine tools; holding devices for machine tools.

Cl.42;Technical services relating to design of machine tools and parts therefore.
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3832997    12/01/2018
[International Registration No. : 1401202]
Yunnan Taetea Industry Group Co., Ltd.
Floor 12, Donghang Investment Building, No. 219 Chuncheng Road, Kunming City Yunnan Province China

Proposed to be Used
IR DIVISION
Cl.21;Ceramics for household purposes; works of art of porcelain, ceramic, earthenware or glass; crystal crafts; 
drinking vessels; tea caddies; tea services [tableware]; teapots; tea infusers; vases; crystal [glassware].

Cl.41;Educational services; instruction services; arranging and conducting of conferences; bookmobile services; 
publication of books; providing on-line electronic publications, not downloadable; entertainment services; television 
entertainment; animal training; modelling for artists.
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Priority claimed from 14/08/2017; Application No. : 709090 ;Switzerland 

3833404    13/02/2018
[International Registration No. : 1400439]
Busch Dienste GmbH
Schauinslandstrasse 1 79689 Maulburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring instruments and apparatus; measuring and control apparatus and instruments; precision measuring 
apparatus; pressure measuring apparatus; electric measuring apparatus; calipers; concentration meters; instruments for 
measuring length; sound measuring apparatus; sensors (measurement apparatus) other than for medical use; vibration 
meters.

Cl.42;Technical measuring and testing services.
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Priority claimed from 23/06/2017; Application No. : UK00003239265 ;United Kingdom 

3833406    24/11/2017
[International Registration No. : 1401144]
Good Home Products Limited
90 Fetter Lane London EC4A 1EQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in agriculture, horticulture and forestry; unprocessed artificial resins; 
unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering preparations; chemical 
substances for preserving foodstuffs; tanning substances; adhesives used in industry; adhesives for wallpaper; additives 
(chemicals); chemical additives for insecticides; adhesives for wall tiles; agglutinants for concrete; agricultural 
chemicals; alginates for industrial purposes; ammonia; antifreeze; anti-static preparations, other than for household 
purposes; anti-tarnishing chemicals for windows; auxiliary fluids for use with abrasives; gurjun for making varnish; bases 
(chemical preparations); bleaching preparations for industrial purposes; brazing fluxes; brazing preparations; brickwork 
preservatives, except paints and oils; adhesive cements; cement for mending broken articles; cement preservatives, 
except paints and oils; cement-waterproofing chemicals, except paints; ceramic glazings; chemical additives for oils; 
chemical condensation preparations; chemical intensifiers for rubber; chemical preparations for facilitating the alloying of
metals; anti-sprouting preparations for vegetables; birdlime; carbolineum for the protection of plants; chemical 
preparations to prevent mildew; chemicals, except pigments, for the manufacture of enamel; chemicals for the 
manufacture of paints; chemicals for the manufacture of pigments; chimney cleaners (chemicals); colour-brightening 
chemicals for industrial purposes; concrete-aeration chemicals; concrete preservatives, except paints and oils; chemicals 
used to prevent condensation; corrosive preparations; damp-proofing chemicals, except paints, for masonry; degreasing 
preparations for use in manufacturing processes; degumming preparations; dehydrating preparations for industrial 
purposes; detergents for use in manufacturing processes; emulsifiers; enamel-staining chemicals; filtering materials 
(chemical preparations); filtering materials (unprocessed plastics) for use in forestry; fertilisers; fertilising preparations; 
fireproofing preparations; glass-frosting chemicals; glass staining chemicals; glaziers' putty; glue for industrial purposes;
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flower preservatives; flowers of sulphur for chemical purposes; grafting mastic for trees; grafting wax for trees; gums 
(adhesives), other than for stationery or household purposes; leather-dressing chemicals; leather glues; leather-
renovating chemicals; leather-waterproofing chemicals; limestone hardening substances; masonry preservatives, except 
paints and oils; mastic for leather; metal hardening preparations; metal tempering preparations; mould-release 
preparations; must-fining preparations; oil-bleaching chemicals; oil cement (putty); oil dispersants; oilpurifying 
chemicals; oil-separating chemicals; polish-removing substances; preparations for preventing the tarnishing of glass; 
preparations for the separation of greases; preservatives for tiles, except paints and oils; rubber preservatives; salts for 
colouring metal; scale-removing preparations, other than for household purposes; silicones; soldering fluxes; solvents 
for varnishes; spirits of salt; spirits of vinegar (dilute acetic acid); stain-preventing chemicals for use on fabrics; synthetic 
materials for absorbing oil; synthetic resins, unprocessed; tan-wood; wallpaper-removing preparations; water-purifying 
chemicals; water-softening preparations; wax-bleaching chemicals; peat (fertiliser); peat pots for horticulture; plant 
growth regulating preparations; potting soil; preparations of trace elements for plants; seed-preserving substances; 
seaweeds (fertilisers); soil-conditioning preparations; substrates for soil-free growing (agriculture); tree-cavity fillers 
(forestry); fertilisers (natural and artificial); potting composts; manures; peats (fertilisers); soil enhancers; topsoil; water 
purification or softening preparations; chemicals; welding chemicals for use in agriculture, horticulture and sylviculture; 
leather-dressing chemicals; leather glues; leather-renovating chemicals; leather-waterproofing chemicals; limestone-
hardening substances; masonry preservatives, except paints and oils; mastic for leather; metal hardening preparations; 
metal tempering preparations; mould-release preparations; welding chemicals; chemical preparations for swimming pool 
water treatment; grafting wax for trees; chemical substances for absorption of water indoor and outdoor for walls, loam, 
peat, composts, soils and ingredients thereof; chemicals for the purification of water used in swimming pools; chemical 
preparations for the treatment and preservation of cement, concrete, brickwork and like materials; chemicals for use in 
the cleaning of drains; damp resisting preparations for walls; solvent preparations for oil, varnishes and polishes; finings; 
fuel additives; waterproofing compounds, loam, peat, composts, soils and ingredients thereof; chemicals for use in 
brewing and fermenting; artificial and synthetic resins; preservatives for rubber; wood glues; adhesive fillers for filling 
surface blemishes; expanding foaming agents; de-icers; wallpaper paste; water repellents; tyre puncture sealants; 
polymers and retarders for use in plasters; adhesives for plasters; manures; chemicals for use in gardening; chemicals 
for use in the care of house plants; soil conditioning chemicals; chemicals for soil analysis; fertilizers; horticultural 
growing media; compost; soil improver; topsoil; soil; soil substitutes; plant food; mulch for soil enrichment; bark 
products for soil enrichment; water absorbing compounds; water retaining compounds; wallpaper removing 
preparations; glazing putty.

Cl.2;Paints, varnishes and lacquers; anti-rust products; preservatives against rust and against deterioration of wood; 
colorants; mordants; raw natural resins; metals in foil and powder form for painters, decorators, printers and artists; 
dyes; dyestuffs; coatings (paints); fireproof paints; bactericidal paints; vitrification preparations; surface coatings; base 
coatings for walls; dye thinners; colouring paint thinners; lacquer thinners; pigments; wood stains; preservatives for 
metals (paints); colour pigments; thinning preparations for paints and for coatings; enamels; metal paints; finishing paint; 
varnishes for wood; dyes for wood; colouring materials; primers; primer thinners; undercoating for surfaces to be 
painted; aluminium paints; aluminium powder for painting; anti-corrosive preparations; anti-rust greases; antirust oils; 
anti-rust preparations for preservation; anti-tarnishing preparations for metals; binding preparations for paints; bitumen 
varnish; bronze powder for painting; bronzing lacquers; carbonyl (wood preservative); ceramic paints; coatings for 
roofing felt (paints); coatings (paints); cobalt oxide (colorant); creosote for wood preservation; dyes; enamels for 
painting; enamels (varnishes); fixatives (varnishes); glazes (paints, lacquers); mordants for leather; oils for the 
preservation of wood; protective preparations for metals; repositionable paint patches; siccatives (drying agents) for 
paints; silver emulsions (pigments); sumac for varnishes; thickeners for paints; thinners for lacquers; thinners for paints; 
turpentine (thinner for paints); wood coatings (paints); wood mordants; wood preservatives.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; polish for furniture and flooring; floor waxes; polishing waxes; abrasives except dental abrasives; rust-
removing preparations; scouring solutions; preparations for cleaning waste pipes; shampoos for floor coverings; stain 
removers; scale-removing preparations for household use; detergents other than for use in manufacturing operations and 
for medical use; emery cloths; oil of turpentine; paint-stripping preparations; laundry preparations; polishing paper; 
sandpaper; degreasers other than for use in manufacturing processes; paint strippers; wax polish for wooden floors; 
cleaning, washing and polishing preparations for wood; cream cleaners; upholstery cleaner; toilet cleaners; window 
cleaners; non-medicated preparations in cream form for forming a barrier against dirt on the body; soaps; hand cleaner; 
sugar soap; essential oils; degreasing preparations; preparations for grinding and sharpening; preservatives for leather; 
sand paper; glass and emery paper; wet and dry abrasive paper; stain-removing preparations including stain-removing 
preparations for carpets, hard surfaces and laundry; degreasing detergents; disposable wipes impregnated with 
chemicals and compounds for household use; shower, tub and tile cleaners.

Cl.4;Industrial oils and greases; lubricants; dust-absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; lamp wicks; waxes for industrial use; waxes for lighting; waxes for 
belts; wood briquettes for barbecue use; wood charcoal (fuel); peat briquettes (fuel); wood charcoal (fuel); candles for 
night lights; wicks; firelighters; firewood; preservatives for leather (oils and greases).

Cl.5;Preparations for destroying vermin; fungicides; herbicides; weedkillers, anti-moss agents; bactericides; 
insecticides; rodenticides, raticides; algicides; disinfectants for hygienic use; parasiticides; deodorants (other than for 
personal use); wall-treatment agents namely fungicide; insecticide treatments; disinfectants; pesticides; preparations for 
destroying the reproductive systems of vermin and of insects; fumigating preparations for destroying harmful organisms 
in the soil; pharmaceutical preparations for the relief of insect stings and of insect bites; mildewcides; air purifying 
preparations; first aid kits; plasters; herbicides for use in gardening; herbicides for use in the care of house plants.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; non-electric cables and
wires of common metal; ironmongery; pipes and tubes of metal; safes; aluminium; aluminium wire; arbours (structures of 
metal); balls of steel; baskets of metal; bathtub grab bars of metal; binding screws of metal for cables; bindings of metal; 
bolts, flat; bolts of metal; boxes of common metal; box fasteners of metal; braces of metal for handling loads; brackets of 
metal for building; branching pipes of metal; brazing alloys; buckles of common metal (hardware); building or furniture 
fittings of nickel-silver; building panels of metal; bungs of metal; cable joints of metal, non-electric; casement windows of 
metal; cashboxes of metal; cast iron, unwrought or semi-wrought; ceilings of metal; chains of metal; chests of metal; 
chimney shafts of metal; chimneys of metal; clips of metal for cables and pipes; clothes hooks of metal; collars of metal 
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for fastening pipes; common metals, unwrought or semi-wrought; containers of metal (storage, transport); copper rings; 
copper, unwrought or semi-wrought; copper wire, not insulated; cornices of metal; couplings of metal for chains; door 
bells of metal, non-electric; door bolts of metal; door closers, non-electric; door fittings of metal; door frames of metal; 
door handles of metal; door knockers of metal; door openers, non-electric; door panels of metal; doors of metal; door 
stops of metal; drain pipes of metal; drain traps (valves) of metal; ducts of metal, for central heating installations; ducts of 
metal for ventilating and air conditioning installations; elbows of metal for pipes; eye bolts; fences of metal; ferrules of 
metal; ferrules of metal for handles; figurines (statuettes) of common metal; filings of metal; firedogs (and irons); fittings 
of metal for beds; fittings of metal for building; fittings of metal for furniture; fittings of metal for windows; flanges of 
metal (collars); flashing of metal, for building; floors of metal; floor tiles of metal; foils of metal for wrapping and 
packaging; frames of metal for building; frameworks of metal for building; furnace fireguards of metal; furniture casters of 
metal; gates of metal; grease nipples; greenhouse frames of metal; greenhouses of metal, transportable; grilles of metal; 
gutter pipes of metal; hardware of metal, small; hinges of metal; hooks for slate (metal hardware); hooks (metal 
hardware); hooks of metal for clothes rails; hoppers of metal, non-mechanical; house numbers of metal, non-luminous; 
ironwork for doors; ironwork for windows; junctions of metal for pipes; keys; knobs of metal; ladders of metal; latch bars 
of metal; latches of metal; laths of metal; lead seals; lead, unwrought or semi-wrought; letter boxes of metal; letters and 
numerals of common metal, except type; linings of metal (building); lintels of metal; lock bolts; locks of metal for bags; 
locks of metal for vehicles; locks of metal, other than electric; metal clips; metals in powder form; mouldings of metal for 
cornices; monuments of metal; nails; nozzles of metal; nuts of metal; outdoor blinds of metal; packaging containers of 
metal; padlocks; partitions of metal; paving blocks of metal; paving slabs of metal; pegs of metal; pins (hardware); pipes 
of metal; pipework of metal; platforms, prefabricated, of metal; poles of metal; porches of metal (building); posts of metal; 
pot hooks of metal; prefabricated houses (kits) of metal; props of metal; pulleys of metal, other than for machines; reels 
of metal, non-mechanical, for flexible hoses; refractory construction materials of metal; registration plates of metal; 
reinforcing materials of metal for building; reinforcing materials, of metal, for concrete; reinforcing materials of metal for 
machine belts; reinforcing materials of metal for pipes; rings of common metal for keys; rings of metal; rivets of metal; 
rods of metal for brazing; rods of metal for brazing and welding; rods of metal for welding; roof coverings of metal; roof 
flashing of metal; roof gutters of metal; roofing of metal; roofing of metal, incorporating solar cells; roofing tiles of metal; 
ropes of metal; rope thimbles of metal; runners of metal for sliding doors; safes (strong boxes); safety cashboxes; safety 
chains of metal; scaffolding of metal; screws of metal; screw tops of metal for bottles; sealing caps of metal; sheet piles 
of metal; sheets and plates of metal; shims; shuttering of metal for concrete; shutters of metal; sills of metal; silos of 
metal; silver-plated tin alloys; slabs of metal for building; sleeves (metal hardware); slings of metal for handling loads; 
soldering wire of metal; spring locks; springs (metal hardware); spurs; staircases of metal; stair treads (steps) of metal; 
steel alloys; steel buildings; steel pipes; steel sheets; steel strips; steel, unwrought or semi-wrought; steel wire; steps 
(ladders) of metal; step stools of metal; stops of metal; strap-hinges of metal; straps of metal for handling loads; street 
gutters of metal; stringers (parts of staircases) of metal; swimming pools (metal structures); tacks (nails); tanks of metal; 
taps for casks of metal; tile floorings of metal; tiles of metal for building; tin; tin cans; tinfoil; tinplate; tinplate packings; 
tool boxes of metal, empty; tool chests of metal, empty; towel dispensers, fixed, of metal; trays of metal; tree protectors of
metal; trellises of metal; troughs of metal for mixing mortar; tubbing of metal; tungsten; tungsten iron; valves of metal, 
other than parts of machines; vanadium; vats of metal; wall claddings of metal (building); wall linings of metal (building); 
wall plugs of metal; wall tiles of metal; washers of metal; water pipes of metal; water-pipe valves of metal; window 
casement bolts; window closers, non-electric; window fasteners of metal; window frames of metal; window openers, non-
electric; window pulleys; windows of metal; window stops of metal; wire of common metal; wire of common metal alloys, 
except fuse wire; wire rope; small items of metal hardware namely nails, screws, bolts, nuts and rivets; statues or 
statuettes of common metal; laminated and cast building materials; construction elements of metal; boxes and 
containers; greenhouse frames; greenhouses; silos; traps for wild animals made of metal; hooks; trellises and 
latticework; metal pipe connectors; valves (other than parts of machines); reels of metal, non-mechanical, for flexible 
hoses; vats; weathervanes; floors; fences; gratings; construction panels; pergolas; garage doors; barriers; gutters; bed 
mouldings; gates; garage doors; barriers; metal swimming pools; pickets; door handles; doors; padlocks; locks; ladders; 
stepladders; steps; letter boxes; roll shutters of metal; windows; gutters; drains; frameworks; cornices; bed mouldings; 
corner pieces; keys; wainscoting; roof tiles; drain grills; scaffolding; stairs; metal reinforcement materials for building; 
metallic pipes; metal building panels for dividing; hinge-pins; metal joinery fittings; hinges; assembly brackets; corner 
brackets; all-purpose metal straps; metal chains; metal hardware, namely, pulleys; knobs (handles); piping of copper, zinc
and steel for water supply, draining, producing hot water, water treatment and gas supply; floor tiles; metal tiles; 
scaffolding; staircases; iron frameworks; rolled and cast construction materials; elements for building; metal tool boxes; 
building panels; posts; pegs; iron fittings; angle irons; fittings for windows; latches; all the aforesaid goods being of 
metal or predominantly of metal; vehicle number plates; swimming pools (structures); building structures for agricultural 
or horticultural use; rumble strips of metal; steel sheets; shaped metal sections; cash boxes; welding and soldering 
metals; key blanks; door gratings; bells; articles of hardware; copper tubes; hose fittings; door gratings; bells; roller 
blinds of steel; blinds of metal; water pipe valves; conservatory frames of metal; transportable conservatories of metal; 
hose fittings; steel wire; security boxes; screws of metal, screw rings; screw caps; tool clips; hose clips; shackles; 
casters of metal; door stops; prefabricated greenhouses (metallic); roofing; clamps of metal; floor edging; grab rails; 
weather bars; weather-strippings; metal expansion joints for piping and ducting; non-luminous and non-mechanical signs 
of metal; gas supply ducts and pipes of metal for central heating installations; metal fasteners, namely screw eyes, cup 
hooks, nuts, bolts, rivets, threaded rods, staples and anchors, washers, metal cable clips and ties; metal pipe clips' locks; 
metal assembly blocks for the assembly of furniture; metal joints; metal safety hasps for commercial and industrial use; 
metal d-rings; screw rings; tacks; picture wire; metal hardware namely threaded fasteners, unthreaded fasteners; 
reinforcement and support hardware namely metal shelf brackets; metal corner braces; metal mending plates; metal tee 
plates; metal plates, brackets and angle braces for building construction; metal building fixtures and fittings; non-electric 
cable connectors of metal; boxes for storage; metal storage units; roofing (metallic-); strips of common metals; sheets of 
metal; sheets of aluminium; sheets of steel; copper tubes (other than parts of machines); articles of metal hardware; 
threaded rods of metal; staples of metal; anchors of metal; welding rods; small items of metal hardware for use in 
plumbing; couplings of metal; pipe couplings of metal; waste to trap connectors of metal; brackets of metal for building, 
sealing caps of metal; drains of metal; traps of metal; drain pans of metal; building bricks of metal; jointing articles of 
metal (non-electric); metal reinforcement materials for building; corner elbows of metal; junction boxes (metal, non-
electric) for trunking; gates of metal; gate latches of metal; gate eye bolts of metal; gate hooks of metal; metal balusters; 
fence posts of metal; assembly fittings for interconnecting fence sections; fence panels of metal; hose fittings of metal; 
hose clamps of metal; interlocking metal cross-braces; clamps of metal for attaching awnings; stackable containers for 
the storage of materials; storage apparatus; key cabinets (not furniture) of metal; frames of metal, namely for 
conservatories and prefabricated greenhouses; metal pipe fittings; metal pipe clips; handles and locks for doors; handles 
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and locks for windows; handles and locks for furniture; metal locks (non-electric); welding wire; solder wire; metal 
fencing; fencing materials of metal; metal fittings for doors; metal fittings for hangings; articles for use as plumbing 
fittings; drainage pipes and branching pipes of metal; non-electric metal door bells; fireplace grates; blinds of metal; 
jointing articles of metal (non-electric); hasps of metal; metal knobs; tacks of metal; corner elbows of metal; towel 
dispensers of metal; metal garage doors; building panels of metal for kitchens; metal framed greenhouses; cloches (metal
framed) for gardening use; metal brackets for hanging baskets; garden wire; barbed wire; compost bins of metal; water 
butts of metal; lawn edging (metallic); connectors of metal for hoses; wire mesh; letter boxes of metal; speed bumps of 
metal; plugs of metal for baths; plugs of metal for showers; plugs of metal for sinks; wheeled containers for the transport 
of goods; screw rings; foot-scrapers; metallic furniture fittings for doors; parts and fittings for all the aforesaid goods.

Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); agricultural implements other than hand-operated; construction and civil engineering 
machines; metal-working machines; farming machines; agricultural machines; motor hoes; lawnmowers (machines); 
grinders (machines); mechanical reels; pumps (machines); water pumps as machines; drainage pumps as machines; 
boring pumps as machines; concrete mixers; hoists; compressors (machines); electrical cleaning machines and 
apparatus; washing apparatus; electric parquet floor polishers; electrical carpet and rug shampooing devices; steam-
cleaning apparatus; high pressure cleaning apparatus; gas-operated welding apparatus; soldering irons; vacuums; 
electric window cleaning equipment; spraying machines; vitrifying machines; non-electric welding apparatus; drilling 
machines; mobile electrical power units (generators); paint spray guns; swimming pool vacuums; swimming pool pumps; 
waste water lift pumps; built-in dishwashers; automatic distribution machines; electric welding apparatus and machines; 
electric arc welding apparatus; electric arc cutting apparatus; welding electrodes; gas-operated soldering apparatus; gas-
operated soldering irons; engines and transmission assemblies for opening and closing gates and shutters and swivel 
shutters; engines and transmission assemblies for rolling shutters; engines and transmission assemblies for rolling 
shutters incorporated in woodwork, gates and garage doors; engines and transmission assemblies for rolling shutters 
incorporated in curtains and blinds; hydraulic controls and devices for opening and closing doors, gates, windows and 
shutters; pneumatic controls and devices for opening and closing doors, gates, windows and shutters; agricultural 
machines; sump pumps; pulleys; watering pumps; pneumatic hammers; pneumatic controls for machines; pneumatic 
transporters; saws (machines); saw benches (machines); saw blades (machines); circular saw blades (machine parts); 
jigsaw blades (machine parts); portable electric saws (jigsaws, circular saws, saber saws, back saws); miter saws being 
machine tools; band saws; table saws; inflation guns; spraying machines; hammer drills; hedge trimmers; edge cutters; 
sharpening machines; scarifiers and grinding wheels for sharpening; drills; screw machines; grinders; electric paint 
mixers; bench grinders; paint guns; electric glue guns; airbrushes; wallpaper stripping machines; steam cleaners; 
injector-extractors (shampooing machines); chain saws; motorized cultivators; brush cutters being machine tools; 
electric shredders for plants; cultivators (machines); compressed air machines; compressed air engines; compressed air 
pumps; diggers (machines); self-propelled road sweeping machines; grinding machines; electric shears; chisels for 
machines; scissors, electric; control cables for machines, engines or motors; control mechanisms for machines, engines 
or motors; crushing machines; root slicers (machines); cutters (machines); grain separators; turf removing plows; 
electric knives; harvesting machines; joints (parts of engines); blades (parts of machines); drill chucks (parts of 
machines); mower blades (machines); lawnmower blades (machines); slicing and deburring disks for grinders; diamond 
disks (parts of machines); plane irons (machine parts); drill presses; portable electric planes; portable electric routers; 
stationary planing machines; wood-turning lathes; electric tile cutters; power operated tools; machines and pumps, all for 
use in agriculture, horticulture, building; machines and pumps, all for use in decorating, plumbing, electrical supply; 
machines and pumps, all for use in woodworking, metalworking, pottery or vehicle maintenance; washing and abrading 
machines; drills; vehicle washing installations; pressure washers; steam cleaners; vacuum cleaners; sweepers; floor 
polishers; tillers; polishers; demolition hammers; spray guns for paints; air brushes; vehicle washing installations; 
lawnmowers; strimmers; hedge trimmers; soldering instruments; lathes; blow lamps; jacks; concrete mixers; waste 
disposal apparatus; screwdriver bits; air compressors; tyre compressors; shower pumps; generators; electric motors; 
electric arc welding apparatus; electrical cutting apparatus; electrical welding apparatus; saws; inflation guns; atomisers; 
clippers; hedge trimmers; scarifying machines and grindstones (all the aforesaid goods being portable electric tools); 
drilling machines; screw machines; angle grinders; hot-air paint strippers; sanders; electric paint mixers; hand winches; 
compressor units; spray guns for paint (airbrush guns); glue guns, electric; airbrushes; wallpaper strippers; electric 
cleaning machines and apparatus; washing apparatus; high-pressure cleaners; cleaning apparatus utilizing steam; 
injectors/extractors (shampooing machines); vacuum cleaning machines; chain saws; motorized cultivators; edgers; 
electric plant crushing machines; cultivators (machines); sharpening machines; compressed air machines; compressed 
air engines; compressed air pumps; diggers (machines); shears, electric; road sweeping machines [self-propelled]; 
grinding machines; shears, electric; chisels for machines; power-generating engines; welding apparatus, gas-operated; 
soldering irons, gas-operated; welding machines, electric; hydraulic devices and controls for opening and closing doors, 
gates, windows and blinds; pneumatic devices and controls for opening and closing doors, gates, windows and blinds; 
engines and motors not for land vehicles; drill chucks (parts of machines); circular saw blades (parts of machines); 
jigsaw blades (parts for machines); clipper blades (machines); lawnmower blades (machines); pumps for use in gardening
(machines); electric pumps for ponds; electric pumps for garden irrigation systems; gardening tools; scarifiers; edge 
cutters; sowers (machines); mechanical spreaders; aerators; edging trimmers; hedge trimmers; paint stripping machines; 
precision machine tools; broadcast seeders; spreaders (machines); edging trimmers; screwdrivers; hand-held tools, 
other than hand-operated; drill aligning squares being tools; clipper blades (parts of machines); lawn mower blades (parts 
of machines); diamond disks (parts of machines); abrasive disks for power-operated sanders; abrasive disks for 
poweroperated grinders; diggers; gardening tools (electric-); abrading tools for use with machines; grinders; wire 
brushes (parts of machines); jigs for holding a component during machining; jigs for locating a component during 
machining; routers (machine tools); drills; cutting and deburring discs for grinders; diamond discs (parts of machines); 
plane irons (parts of machines) and tool holders (parts of machines); electric arc cutting apparatus; apparatus for electric 
arc welding; welding electrodes; electric door closers, window closers and blind closers; electric devices for opening and 
closing doors, gates, windows and blinds; electric apparatus for mixing, pounding, kneading, grinding, cutting, chopping, 
emulsifying and slicing food; vegetable peelers; dishwashers; laundry washing machines; rotary steam presses; garbage 
disposals units and waste compacters; electric steam cleaning machines; electric vacuum cleaners; apparatus for 
waxing, cleaning, and shampooing carpets; accessories for vacuum cleaners and floor waxers; machines for making, 
mixing or dispensing beverages; mixers (machines); food processors; electric slicers, electric can openers, electric 
knives, electric knife/scissor sharpeners; fruit juice extractors; filtering machines and cartridges for filtering machines; 
ironing machines; electronic door openers; electric welding torches; laser cutting torches; electric arc welders; electric 
door openers; scarifiers; grinders; wire brushes; routers; electrical door closers, window closers and shutter closers; 
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electrical devices for opening and closing doors, gates, windows and shutters; electric apparatus and devices for opening
and closing shutters, swivel shutters, rolling shutters, rolling shutters incorporated in woodwork, gates, garage doors, 
curtains and blinds; parts and fittings for all the aforesaid goods.

Cl.8;Hand tools and implements (hand-operated); cutlery; gardening tools; hoe-forks; hoes; grippers; pitchforks; rakes; 
peat spades; shovels; pickaxes; sowers (tools); spreaders (tools); lawn rollers; edging trimmers [hand-operated tools]; 
hand-operated lawnmowers; trimmers [hand-operated tools]; shears; shearing knives; lopping shears; pruning shears; 
bill-hooks; axes; grafting tools; hand-operated tools for DIY use; perforating tools; pincers; pliers; wrenches (tools); 
assembling tools; hand jacks; scissors; strippers; scrapers; hammers; scraping tools; hand-operated tools for plumbing; 
insecticide sprayers (tools); knives (except electric and surgical knives); tiling tools; cutters; lawn rakes; cutting tools; 
hand-driven tools and instruments for treating floorings and floor coverings; barbecue cutlery (forks, spoons, and 
knives); hand-operated precision tools; tool belts; clamps; forks; scoops; seeders (tools); lawn sweepers; secateurs; 
unsticking tools; screwdrivers; saws (tools); hand saws; blades for hand saws; saw holders; hand instruments for 
scouring, filing, sanding, sharpening; graving tools (hand tools); rasps (tools); planes; sledgehammers; diggers (tools); 
guns (tools); squares (tools); joint clamps (tools); spatulas (hand tools); pipe cutters (tools); drills (tools) and bits for 
drills (parts of tools); router milling cutters (hand tools); drill holders (tools); drill holders (hand tools); screw tips (parts of 
tools); saw blades (parts of tools); clipper blades (hand instruments); lawn mower blades (hand instruments); diamond 
disks (parts of tools); cylinder saws and drill bits (tools); plane irons (parts of tools) and tool holders; cutting and 
surfacing tools; sockets (tools); scissors (hand-operated hand tools); files; wood chisels; bits (parts of tools); grout 
spreaders; brush cutters [hand-operated tools]; hand-operated sharpening tools and instruments; hand-operated grinding
tools; disks (tools); diggers; garden tools; shearers; clamps; chisels; picks; abrading instruments; trowels; punches; 
riveters; files; planers; decorating knives; knife sharpeners; jig-saws [hand-operated tools]; tile cutters; tube cutters; tool 
kits, namely, drill bits for hand drills, hand tools and implements, garden hand tools and implements, and/or hand-
operated agricultural implements, sold together in the form of a kit; gimlets (hand tools) and drill bits (parts of tools); 
scarifier rippers (tools); bits (hand tools) and holesaws; plane irons (parts of tools); hand operated garden tools; hoes 
being hand tools for gardening; garden forks; garden spades; dibbers; garden scissors; potting sieves; knives (except 
electric and surgical knives); spades (hand tools); knife handles of metal; tool handles of metal; tool handles; shearers; 
heat scrapers; cutting tools; grippers; lawn rollers; hand-operated lawnmowers; lopping shears; hand-operated tools for 
DIY use; assembling tools; hand-operated tools for plumbing; lawn rakes; cutting tools; hand-driven tools and 
instruments for treating floorings and floor coverings; clamps; lawn sweepers; lawn rollers; unsticking tools; cutting and 
surfacing tools; files; shearers; clamps; chisels; punches; riveters; files; planers; tile cutters; tube cutters; parts and 
fittings for all the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; fire-extinguishing apparatus; protective and safety equipment; knee pads (except orthopaedic knee 
pads); protective gloves; protective visors and glasses; protective masks; breathing masks (other than those for artificial 
respiration); protective helmets; gloves for protection against accidents; safety footwear; timers; electric control devices 
for heating management; irrigation pumps namely fire pumps; thermometers not for medical use; remote controls; 
satellite dishes; demodulators; electric outlets; splice boxes; junction boxes; circuit breakers; electric cables and wires; 
apparatus and instruments for controlling electric current; electric accumulators; apparatus for connecting electric 
cables; antennas; electric boards and counters; electric adapters; electric switches; telephones; radio-paging devices; 
answering machines; facsimile machines; alarms; batteries; electric extension cords; electric storage batteries; satellites; 
electrically-operated valves; ringers (warning devices); electric door bells; measuring and tracing instruments; CD-ROMs; 
DVDs (digital versatile discs); thermometers not for medical purposes; sockets, plugs and other contacts (electric 
connections); branch boxes; electric wires and cables; electric cables for exterior spotlights; life-saving apparatus and 
instruments; respiratory masks (except for artificial respiration); electric meters and panels; electrical adapters; 
electrovalves; slide calipers; covers for electric outlets; electric measuring apparatus; measuring instruments; gauges; 
plumb lines; fuses; dosage dispensers; acoustic [sound] alarms; electric warning bells; photovoltaic and photoelectric 
cells; control devices for the remote opening of gates, doors, windows and shutters; detectors; transmitters of electronic 
signals; switches; electric theft prevention installations; junction and embedded boxes (electricity); electrical connectors; 
wires, cables and adapters; equipment for processing home automation, namely apparatus for programming and remote 
controlling any electric household apparatus, electric home appliances and any lighting, heating, steam generating, 
cooking, refrigerating, drying, ventilating, water supply apparatus and/or air-conditioning apparatus; thermostats; 
temperature controllers; thermostats for boilers; household thermometers; control panels (electricity); switchboards; 
ionization apparatus, not for the treatment of air; thermionic tubes; electric cables for spot lighting; video cassettes; 
publications in electronic form, all relating to home improvements generally and/or house and garden decoration, 
installation and design, supplied on-line from databases and websites provided on the internet; telephonic, measuring 
and checking (supervision) apparatus and instruments; clothing for protection against accident or injury; electrical 
conduits; cables and couplings, sockets and plugs; meters; measuring wheels; smoke alarms; fire alarms; heat detectors;
re-chargeable batteries; batteries for power tools; chargers; circuit testers; spirit levels; timers; CCTV cameras; security 
devices for computers; surveillance cameras; anti-theft alarms; digital door locks, electronic access control systems for 
interlocking doors; switch socket outlets; electronic control units; electronic timers; road cones; infrared thermometers; 
room thermostat; safety boots; helmets; safety clothing; safety harnesses; respirators; fire blankets; fire extinguishers; 
jump leads; leads; current breakers; communication devices; electrical cable extension reels; electrical trunking and 
channelling (electric cables); electrical and electronic conduits; electrical terminals, electrical conductors; electrical 
adaptors; electrical sockets and connection boxes; electrical cables; cable glands for use with electrical apparatus; cable 
jump leads; cable couplings (electric-); electric plugs, sockets and connectors; face-shields; protective face shields; 
protective clothing and footwear; frames for protective glasses; protective work clothing; containers for the storage of 
cassettes, discs, tapes and storage devices, storage holders; cases for compact discs, tapes and cassettes; holders for 
holding discs, video tapes or cassettes; computer software for use in home and garden decoration, installation and 
design; on-line electronic publications, namely downloadable electronic publications; downloadable data banks; light 
dimmers; light switches; light systems comprising light sensors and switches, electric plugs and sockets; accumulators, 
electric; dosimeters; warning alarms; sound alarms; electric alarm bells; circuits breakers; door interphones; theft 
prevention installations; electric apparatus and instruments for the reception and transmission of sound or images; 
aerials; parabola antennas; clothing for protection against accidents, radiation and fire; footwear for protection against 
accidents, radiation and fire; parts and fittings for all the aforesaid goods.
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Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; incinerators; composting grills; water filtering apparatus; water softening or purifying apparatus and 
machines; ornamental water fountains; barbecues; lava rocks for barbecue grilling; barbecue grills; convectors; torches; 
inspection lamps; light bulbs; lamps; water tanks; water flushing installations; filters (parts of household or industrial 
installations); filters for swimming pools; water heaters; radiators; boilers; sinks; faucets; bidets; bathtubs; showers; 
shower heads for hydrotherapy; sauna and spa installations; toilets (water closets); humidifiers; ventilators; exhaust 
hoods; air purification apparatus and machines; air-conditioning apparatus; ventilation apparatus; fans (air-conditioning); 
chimneys and apartment fireplaces; siphons, namely water flushing installations; heated towel holders; lighting 
apparatus; light housings; built-in ovens; built-in refrigerators; cooking plates; electric apparatus for the treatment of air; 
toilet (water closet) accessories namely toilet lids and seats; installations for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating and water supply; air conditioning installations; apparatus and machines for purifying, 
deodorising or freshening air; ionisation apparatus for the treatment of air or water; flashlights; barbecues; barbecue 
grills; convectors; portable lamps; electric light bulbs; incandescent or fluorescent tubes; fluorescent, incandescent or 
halogen strips; flood, wall and ceiling spot lighting; embedded spot lights; LED kitchen lighting; external lighting sets, 
namely wall lights for exterior lamps and standard lamps; exterior halogen floodlights; porthole wall lights; lawn spot 
lights; external building-site lighting, namely floodlights for building sites; exterior embedded spot lights; flushing 
cisterns; flushing apparatus; filters (parts of domestic or industrial installations); washbasins; toilets; valves (plumbing 
fittings); shower nozzles; tubes for showers; whirlpool and balneotherapy apparatus and instruments; whirlpool-jet 
apparatus; hydrotherapy apparatus and installations; anti-splash tap nozzles; end pieces and air injectors for showers 
and bathtubs; siphon covers; drain plugs; water outlets; shower columns; whirlpool columns; water distribution 
apparatus and installations; hot air bath fittings; sanitary apparatus and installations; baths, bath and shower fittings and 
installations; taps; toilet seats, bath and shower screens; shower cubicles; bathroom suites; heaters; central heating 
boilers; gas fires; immersion heaters; hot water cylinders; stop cocks; combined refrigerators and freezers; ovens; hobs; 
cookers; microwave ovens; grills; table top grills and rings; electric food warmers; toaster ovens; toasters; electric 
kettles; coffee makers; ice machines; rice cookers; electric pressure cookers; extractor fans; hair dryers; fans; lamp 
shades; floodlights; halogen lamps; reflector lamps; torches; security lights; emergency lights; wallpaper steamers; 
electric coffee filters; toasters; domestic pressure cookers; machines for making hot drinks; decorative electric lighting 
apparatus; decorative electric lighting installations; plumbing fixtures and fittings; faucet filters; shower control valves; 
shower sprayers; aerators for faucets; pipeline bibcocks for regulating water; pipeline cocks for regulating water; 
plumbing fittings being couplers; sink strainers; bathroom installations for water supply purposes; shower valves; fittings
for the draining of water; fittings for the draining of water from baths; fittings for the draining of water from shower trays; 
flushing apparatus for urinals; bath plumbing fixtures; safety apparatus for water apparatus; regulating accessories for 
water apparatus; outdoor lights; outdoor electrical light fixtures; outdoor light fixtures; fairy lights for festive decoration; 
lanterns; lamp shades; flashlights (hand-held lamps); fountains; ornamental fountains; water fountains; outdoor 
fountains; plate warmers; heat-storage batteries (solar energy) for heating; barbecues and grills; electric outdoor grills; 
saunas; sauna apparatus; bubble baths (spas); spa baths; solar furnaces; irrigation devices (machines) for gardening 
use; sprinkler machines for garden irrigation; heating systems and heaters for greenhouses; humidifier apparatus for 
greenhouses; ventilation apparatus for greenhouses; heating mats for plants; propagators (electric) for plants; garden 
fountains; garden water features; ball cocks; stop-cocks of metal; parts and component parts for all the aforesaid goods.

Cl.12;Wheelbarrows; wheelbarrow tires; sack-barrows; garden carts; vehicles for domestic or garden use; lawn 
tractors; trolleys; trucks; air pumps (vehicle accessories); mechanics' creepers; covers for vehicles; casters (wheels); 
parts and fittings for all the aforesaid goods.

Cl.14;Key rings; key tags.

Cl.16;Printed matter; photographs; stationery; adhesives for stationery or household purposes; paint brushes; office 
requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for packaging (not 
included in other classes); printing blocks; books; pamphlets; paint rollers; sealing wax; stencils; wall stickers; paper or 
plastic garbage bags; cardboard boxes for moving; materials for modelling; hand rollers and pads incorporating holding 
devices, all for applying paint; maps; posters; decalcomanias; publications (printed); printed promotional material; 
brochures; printed forms; cards (other than encoded or magnetic) for use in connection with loyalty, bonus and incentive 
schemes; instruments for use in painting; paint applicators in the nature of sponges; hand held instruments for painting; 
pads for applying paint; hand rollers and pads incorporating holding devices, all for applying paint; paint roller covers; 
paint roller trays; paint stirrers; paint trays; requisites for painting (other than paint); correcting aids for painting 
purposes; correcting implements for painting purposes; paint books (colour charts); paint books (printed matter); colour 
cards; printed gift vouchers, not encoded; gift tokens; greeting cards; bags of paper for lining refuse bins; bags of 
plastics for lining refuse bins; dustbin bags; carrier bags; parts and fittings for all the aforesaid goods.

Cl.17;Plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not of
metal; sheets, plates and rods of plastic materials (semi-manufactured); stopping, packing and insulating materials; 
flexible non-metallic pipes; watering hoses; insulating felt; adhesive tape (other than for medical, stationery or household 
use); insulators; seals; articles made of rubber or synthetic rubber for jointing purposes, sealing and insulation purposes; 
casings of synthetic rubber for tubes and pipes; covers made of rubber for protecting electrical components; draught 
excluders made of rubber; insulating materials made of plastics; articles and materials, all for packing, jointing, stopping, 
sealing or insulating (insulating materials and insulating floorings); pipes, tubes and hoses, all made wholly or principally 
of non-metallic materials; articles made of rubber for sealing, jointing, protection and insulation purposes; insulating 
tape; weather strips (non-metallic-); silicone sealants; adhesive sealant and caulking compounds; insulation materials; 
insulation materials for roofs and walls; masking tape other than for household or stationery purposes; flexible conduits 
not of metal, flexible tubes, not of metal; non-metallic pipe connectors; non-metallic pipe couplings; brackets and seals, 
all being parts and fittings for pipes and all being goods of plastic or rubber; insulating plaster; rubber stoppers for use 
with sinks and baths; couplings and joints not of metal for pipes; adhesive sealing strips for roofing joints; non-metallic 
hose pipes; non-metallic connectors for hose pipes; polythene for covering plants; plastic weed suppressing membranes;
plastic plant covers for protection against moisture, heat or cold; rubber stoppers for use with sinks, baths; couplings 
and joints not of metal for pipes; parts and fittings for all the aforesaid goods.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal; natural and artificial stones; cement; statues and statuettes of stone, 
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concrete or marble; building felt; wooden bridges; wooden screen walls; building timber; lumber; semi-worked wood; 
manufactured timber; wood panelling; posts; swimming pools (structures), not of metal; arbors (structures) not of metal; 
lawn edging strips (non-metallic); greenhouse frameworks; greenhouses; garden shelters; sheds; sandboxes (for 
building); sand (except foundry sand); silos; latticework of reed for use as building materials; coatings (building 
materials); tiles; terrace tiles; wall tiles; kitchen tiles; cross works for laying tiles; parquet floors; laminated floors; 
flooring; floor tiles; building panels, not of metal; roof tiles; slate; chimneys; insulating glass; draining grills; drain 
troughs; scaffolding; stairs; frameworks; windows; skylights; shutters, not of metal; outside blinds neither of metal nor of 
textile; gutters; cornices; bed mouldings, not of metal; corner pieces; dividers; gates; garage doors; mouldings, not of 
metal, for building; mouldings, not of metal, for cornices; repair coatings (building materials) for interior walls in powder 
or paste form; filling cement; smoothing plaster; mortars; cabins; wattle fences; floors; fences; building panels; barriers; 
swimming pools; doors; gullies; angle irons; lime, mortar, sand, plaster and gravel; pipes of earthenware or cement; 
bitumen-based compositions for building purposes; portable buildings; stone monuments; floor boards; bricks; concrete 
building elements; roof coverings, not of metal; door panels and frames; plasterboards; plywood; roof coverings and 
flashings; roofing slates; water pipe valves not of plastic or metal; wood pulp board for buildings; portable structures 
(non-metallic); gazebos; gazebos not primarily of metal; bird baths (not of metal); paving; materials (non-metallic-) for use 
as underlays; slabs, not of metal; cement blocks; roofing materials; roofs (non-metallic-); building materials (non-metallic) 
for use in plumbing; drainpipes (not of metal); drainage installations (non-metallic); pipes of terracotta or cement; 
sheeting for roofs, barriers and scaffolding; garden sheds of non-metallic materials; concrete joints for levelling concrete 
floors; concrete joints forming parts of concrete floors; non-metallic speed bumps; expansion joints of non-metallic 
materials for use in buildings and construction work; expansion joints of non-metallic materials for floors and walls; wood
joints; roofing joints; garage doors (non-metallic); glazed doors (non-metallic frame); external doors (non-metallic-); non-
metal gates and fencing; non-metal gates and fencing panels; non-metal fencing stays; conservatories (non-metallic); 
garden ornaments being non-metallic building structures; pre-fabricated greenhouses (non-metallic); coving; double 
glazed building panels; decking; balustrades; pergolas (non-metallic); exterior blinds, not of metal and not of textile; 
barrier apparatus (non-metallic structures); greenhouses having non-metallic frames; non-metallic cold frames; cloches 
(non-metallic frame); lawn edging (non-metallic); flooring blocks; flooring boards; parts and fittings for all the aforesaid 
goods; expansion joints of non-metallic materials for buildings and construction works; expansion joints of non-metallic 
materials for floors and walls; mastics; expansion joints of non-metallic materials for buildings and construction works; 
expansion joints of non-metallic materials for floors and walls; non-metal lawn edging strips.

Cl.20;Furniture; stepladders; steps; non-metal baskets; hinges; hinge-pins; valves (other than machine parts); cases 
(non-metallic) for bottles; wood baskets; ladders of wood or plastic; furniture including garden furniture; bathroom and 
kitchen furniture; kitchen countertops; mirrors (looking glasses); furniture frames; decorative items of wood; plaster or 
plastic namely statues; statuettes; pan drawer fronts; rack bars (furniture); shelf bars (non-metallic); latch bars of non-
metallic materials; shower grab bars, not of metal; bathtub grab bars, not of metal; curtain rings; shower curtain rings; 
spring rings of plastic; split rings, not of metal, for keys; ring pulls, not of metal; ring closures, other than of metal; 
curtain hooks; curtain rollers; curtain rails; indoor blinds; non-textile tiebacks; cases of wood or plastic; trim for 
windows; doors for furniture; frame strips; furniture doors; frame mouldings; latches; knobs (handles) of plastic; pet 
houses; shelving; storage shelves; shelves; bookcases; lockers; shelves for closets and dressers; rattans; tool holders 
(storage cases); flower stands, flower pot pedestals; statues or statuettes of wood, wax, plaster or plastic; pedestals; 
vats; cushions (not for medical use); wallpapering tables; workbenches; furniture coasters and stands; comb foundations 
for beehives; curtain rods; door handles of wood; garden stands; balcony planters; letter boxes (not of metal or 
masonry); display units; racks; works of art made of materials such as wood, wax, plaster or plastic, included in the class;
busts of wood, wax, plaster or plastic; packaging of wood; bins; clothes hangers; wickerwork; mobiles (decorative items); 
packaging containers of wood or plastic; metal display units; metal workbenches; door handles of porcelain; knobs of 
porcelain; blinds of textile materials; curtain rings; curtain rollers; cable clips; mirrors; bed fittings (not of metal); water-
pipe valves of plastic; tables; chairs; deck chairs; stools; cushions; frames for chairs; dressing tables; indoor slatted 
blinds; venetian blinds and roller blinds, all of wood or non-textile plastic materials; cupboards; wardrobes; chests of 
drawers; desks; sofas; filing cabinets (furniture); cabinets; armchairs; frames for chairs; cupboard doors; closet 
organizers; storage cabinets; storage containers; boxes, not of metal; wooden storage boxes and containers, stackable 
storage boxes; baskets for storage; drawers; wine racks; storage units; garment covers; glass shelving units; wood 
ribbon; shelf brackets; coat hangers; cable clips; hanging holders; work benches incorporating vices; benches not of 
metal; hanging storage racks; coat racks; handles for furniture and doors; frames for prints; shelf supports; shelf units; 
hanging basket liners (plastic); hanging baskets (flower) of non-metallic materials; stakes for plants; stakes for trees; tubs
made of plastics for containing plants; tubs made of wood for containing plants; compost bins of non-metallic materials; 
corks for bottles; bottle racks; knobs, not of metal; cases of wood or plastic; boxes of wood or plastic; counters (tables); 
containers not of metal; trays not of metal; clothes rails; towel dispensers, fixed, not of metal; closures, not of metal, for 
containers; bottle closures, not of metal; meat chests, not of metal; furniture fittings not of metal; door fittings, not of 
metal; window fittings, not of metal; edgings of plastic for furniture; clothes hooks, not of metal; door handles, not of 
metal; pulleys of plastics for blinds; packaging containers of plastic; bamboo curtains; blinds of woven wood (furniture); 
equipment and accessories fitted in kitchens namely countertops, shelves and furniture; shower curtain rods; bedroom 
furniture; mattresses; pillows; headboards; fitted furniture for bedrooms; screens; cases (non-metallic) for bottles; vice 
benches of metal; furniture; doors for furniture; vice benches; storage shelves, racking for storage purposes; metal plant 
pot stands; non-metal pipe clips; hinges, not of metal; ladders, not of metal; wine racks not of metal; indoor blinds; indoor
roller blinds; indoor textile blinds; parts and component parts for all the aforesaid goods.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; coffee grinders; cleaning instruments and 
equipment; brooms; garbage cans; boot jacks; fly swatters; insect traps; pottery; vases not of precious metal; pots; pans 
(for plants); flowerpot covers (not of paper); basins; troughs; statues and statuettes of porcelain, terra cotta or glass; 
watering devices; nozzles for sprinkler hose; sprinklers; watering cans; buckets; non-electric polishers; laundry drying 
racks; plant holders; gardening gloves; soap holders; non-heated towel holders; toilet (water closet) accessories namely 
toilet roll holders; brush pots; grilles (cooking utensils); non-metal containers for household or kitchen use; decorative 
items of wood, plaster, or plastic, namely vases; pet cages; bird cages; bird baths; bird feeders; litter trays; bowls; 
scoops; cutlery drawer inserts; refuse bins; towel rails; vegetable racks; nonelectric coffee filters and tea filters (other 
than of precious metal); non-electric domestic cooking apparatus; cookware, kettles, pressure cookers; coffee pots; 
scourers; chamois leather; dusters; soap dispensers; mops; dustpans; bins and refuse bins; toilet brushes; trash cans; 

4651



napkin holders; vegetable drainers; household and kitchen filters, namely coffee filters and tea filters; stew-pans; kettles, 
pressure cookers; non-electric coffee perculators; glass; earthenware namely glass vessels glasses (receptacles), 
candelabra (candlesticks), boxes, flower pot holders, figurines, tableware, flasks, soap holders, powder compacts, 
sprayers, table plates, boxes, bottles, all these goods of precious metal; pottery and porcelain; cloths for cleaning; metal 
scouring pads; dust cloths; trash cans; accessories for the bathroom, towel holders, toothbrush holders, holders for cups
for bathrooms, bathroom cups, glasses, mugs, holders for washing mitts, toilet paper holders; vessels of metal for 
making ices and iced drinks; wheeled refuse bins, not of metal; parts and component parts for all the aforesaid goods; 
laundry baskets; dish-drying racks; siphons; equipment and accessories fitted in bathrooms namely holders and rails for 
towels, not of metal; broom handles of metal; paper towel dispensers; hanging baskets (flower) of metal; vanity basins; 
dish cloths; plant pot holders of metal.

Cl.22;Textile storage bags.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; felt; mosquito nets; 
tablecloths (not of paper); textile wall hangings and coverings; textile curtains and veiling; travellers' rugs; textile throws; 
towelling; textiles for making articles of clothing; duvets; covers for pillows, cushions or duvets; mattress covers; shower 
curtains of textile or plastic; furnishing fabrics; covers for cushions; curtains made from textile materials; dust sheets; tea
towels; waterproofed textile piece goods; cloths; tablemats not of paper; table napkins of textile; handkerchiefs of textile; 
furniture coverings of textile; towels of textile; face towels of textile; textile wall hangings; boxes of textile; bed and table 
covers; waterproofed textile piece goods; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear; aprons; clothing for DIY and gardening, shoes and boots (except for medical use); 
wellington boots; gloves; working shoes; sweatshirts; articles of outer-clothing; fleeces; jackets; overalls.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); slip-proof carpets, wallpaper, non-textile floor coverings; wallpaper and wall coverings; insulating wallpaper; 
glassfibre wallpaper; textile lined wallpaper; bath mats; vinyl floor coverings, insulating floor coverings, all for existing 
floors; floor rugs; hangings and linings, all made of non-textile materials for existing walls and for existing ceilings; 
artificial turf; garden kneeler mats; tiles for application to existing floors or walls; doormats; parts and fittings for all the 
aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; advertising by mail order; 
compilation of information into computer databases; computerised file management; cost price analysis; demonstration 
of goods; direct mail advertising; dissemination of advertising matter; distribution of samples; on-line advertising on a 
computer network; organisation of exhibitions for commercial or advertising purposes; organisation of trade fairs for 
commercial or advertising purposes; presentation of goods on communication media, for retail purposes; providing 
business information via a web site; provision of an on-line marketplace for buyers and sellers of goods and services; 
retail services and online retail services in relation to building materials, chemicals, concrete and cement for use in 
building, decorating, damp proofing and insulation, joinery, plumbing, roofing and guttering, agriculture, horticulture and 
forestry, sanding materials and abrasives, adhesives, glues and sealants; retail services and online retail services in 
relation to internal and external paints, stains, varnishes, lacquers, colorants, mordants, wallpaper and wall coverings, 
floor coverings, decorating supplies, cleaners and strippers, polishing solutions, scouring materials, soaps, essential oils 
and toilet preparations; retail services and online retail services in relation to oils and greases, lubricants, fuels and 
illuminants, candles and wicks for lighting, preparations for destroying vermin, fungicides, herbicides, weedkillers, 
bactericides, insecticides, disinfectants, air fresheners, first aid kits and plasters; retail services and online retail services 
in relation to metal building materials, transportable buildings of metal, non-electric cables and wires, doors, windows, 
fences and gates, pipes, nails, screws, bolts, barbeques, paving and decking; retail services and online retail services in 
relation to machines for household use, power tools and equipment, drill bits and tool accessories, hand tools and 
implements, garden power tools and implements, garden hand tools and implements, paint and workshop tools and 
implements, agricultural implements, electric cleaning machines, cutlery, building and DIY tools and implements; retail 
services and online retail services in relation to electrical and electronic equipment for household use, fire-extinguishing 
apparatus, protective masks, clothing, footwear and headgear; retail services and online retail services in relation to 
indoor and outdoor lighting, radiators, fires, stoves, heaters, central heating, boilers, air conditioners, fans, dehumidifiers, 
cooking equipment, refrigerating equipment, drying and ventilating equipment, insulation and draught excluders, water 
tanks, water filters and softeners, sanitary equipment and fittings, showers, taps, toilets, baths, sinks, basins, and parts 
and fittings for all the aforesaid goods; retail services and online retail services in relation to household utensils, vehicles,
printed matter, photographs, stationery, adhesives for stationery or household purposes, paint brushes, office requisites, 
plastic packaging, printing blocks, painting apparatus and instruments; retail services and online retail services in 
relation to plastic building materials, packing, stopping and insulating materials, pipes, electrical, thermal and acoustic 
insulating materials; retail services and online retail services in relation to non-metallic building materials, pipes, 
transportable buildings and monuments; retail services and online retail services in relation to furniture, mirrors, picture 
frames, storage and shelves, and parts and fittings for the aforesaid goods; retail services in relation to household or 
kitchen utensils and containers, brushes, cleaning tools, glassware, cookware, porcelain and earthenware, ornaments 
and vases, hand-operated utensils and apparatus for household and kitchen use, toilet utensils, pet and bird cages and 
accessories, non-electric cooking apparatus, household and kitchen filters; retail services in relation to fabrics, cushions, 
bed covers and bedding, table covers, blinds, curtains, shutters, carpets, rugs, mats and matting, linoleum and flooring 
coverings, wall hangings, foot-scrapers, wallpaper, artificial turf, tiles, agricultural, horticultural and forestry products, 
seeds, natural plants and flowers, foodstuffs for animals, lawn, plant and animal care products, garden and landscaping 
equipment and tools; administration of in-house store cards and loyalty card services.

Cl.36;Financial services; credit services; insurance services; financial information; transfer of electronic funds; sales 
credit financing; financial leasing; extended warranty insurance; issuance of tokens of value and credit cards; credit card 
services; credit, debit and charge card services; issuance of stored value cards; financial payment services; issue and 
redemption of tokens and vouchers; insurance brokerage; reinsurance services; provision of life assurance services and 
insurance services relating to motor vehicles; advisory, information and consultancy services relating to the aforesaid 
services.

Cl.37;Building construction; construction, repair and maintenance of furniture and buildings; repair and maintenance of
electrical household appliances and machines; repair and maintenance of machines and tools for DIY and gardening; 
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construction services for the installation of heating, air-conditioning apparatus, electric household appliances and 
kitchen appliances; rental of construction site machines; rental of hydraulic or electrical machines for DIY; rental of hand-
operated tools (hydraulic or electric, for DIY); cabinet work (repair); information on construction, maintenance and repair; 
services for building insulation; installation, maintenance and repair of machines and furniture; rental of cleaning 
machines; rental of DIY machines and apparatus, and consulting relating thereto; consulting in the construction of 
buildings, houses and living quarters; advisory services relating to the construction, installation, cleaning, maintenance 
and repair of heating installations, air conditioning apparatus, kitchen apparatus and electric household apparatus; 
advice relating to the rental of construction equipment; installation of kitchens, bathrooms and bedrooms; installation 
services for kitchen and bathroom equipment; installation of fixtures and fittings for homes and gardens, building, 
insulating; installation and repair of heating equipment; advice services relating to plastering, plumbing, wallpapering, 
painting, building construction and varnishing; locksmithing; smoothing, sanding, tinning services.

Cl.40;Timber felling and processing; abrasion; custom assembling of materials for others; woodworking; glass pane 
dying via surface treatment; stripping of wooden objects; millworking; galvanization; artwork framing; information on 
materials treatment; rental of air-conditioning apparatus; rental of generators; polishing (abrasion); stripping of surfaces; 
planing; sawing; soldering; cutting of glass and custom fabrication of counter tops; treatments to improve surface 
characteristics of materials or to carry out structural transformations on metal materials including hardening, softening, 
mechanical, conversion treatments and non-metallic treatments; processing of materials, namely abrasion, brazing, 
pickling, polishing, chroming, gilding, nickel-plating, sawing, soldering, electrolytic plating, milling, engraving, 
galvanizing, lamination and magnetization services; treatment, dyeing, waterproofing, fireproofing and bleaching services 
for fabrics; treatment, casting, tempering and plating of metals; treatment of water; custom assembling of materials; air 
deodorising, purifying and freshening services; wood and ceramic working; leather processing; rental of generators; 
paint mixing and treatment services; glass cutting services; picture framing services; key cutting services.

Cl.41;Educational services; provision of training; educational services, including such services provided on-line from a 
computer database or the Internet and/or at a helpdesk in a retail outlet; practical training and demonstrations, including 
such services provided on-line from a computer database or the Internet and/or at a helpdesk in a retail outlet; training 
services; provision of training, education and instruction in the field of do-it-yourself; arranging and conducting of events,
demonstrations, workshops and/or competitions; provision of electronic publications (not downloadable); publication of 
printed matter and of instructional and teaching materials; providing non-downloadable electronic publications for 
browsing over computer networks, namely books, pamphlets, brochures, newsletters, journals, and magazines; advisory, 
consultancy and information services relating to all these services.

Cl.42;Research and design services; interior design, exterior design and consulting relating thereto; materials testing; 
computer-assisted design modelling services; computer-aided design services relating to home improvement; computer 
aided design services; visual design services; design of interior decor; graphic arts design; industrial design; packaging 
design; advisory, consultancy and information services for all the aforesaid services.

Cl.44;Agriculture, horticulture and forestry services; rental of farming equipment; gardener and gardening services, 
and landscape gardening, horticultural services; gardening services; rental of agricultural equipment; rental of hydraulic 
or electric machines for gardening, hydraulic, electric or hand tools for gardening; garden and landscaping design 
services; flower arranging; lawn care; tree planting for carbon offsetting purposes; tree surgery; vermin exterminating for 
agriculture, horticulture and forestry; weed killing; computer-assisted garden design services; advisory, consultancy and 
information services relating to all the aforesaid services.
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Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 07/11/2017; Application No. : 017438482 ;European Union 

3833410    30/01/2018
[International Registration No. : 1401111]
Armacell Enterprise GmbH & Co. KG
Zeppelinstraße 1 12529 Schönefeld OT Waltersdorf Germany

Proposed to be Used
IR DIVISION
Cl.6;Pipes, tubes and hoses, and fittings therefor, including valves, of metal; pipe jackets of metal; metal pipe supports; 
collars of metal for fastening pipes.

Cl.11;Heating, ventilating, and air conditioning and purification equipment (ambient); refrigerating and freezing 
equipment; sanitary installations, water supply and sanitation equipment.

Cl.12;Parts and fittings for vehicles.

Cl.17;Flexible pipes, tubes, hoses and fittings therefor (including valves), and fittings for rigid pipes, all non-metallic; 
non-metallic insulated pipes; pipe jackets, not of metal; insulation and barrier articles and materials; acoustic insulation 
articles and materials; fire resistant and fire preventive articles and materials; thermal insulation articles and materials; 
insulation for building purposes; shock-absorbing materials, vibration dampers; aerogels for insulating purposes; seals, 
sealants and fillers; waterproofing and moisture proofing articles and materials; elastomers; adhesive tapes, strips, bands
and films.

Cl.19;Building and construction materials and elements, not of metal; rigid pipes and valves therefor, non-metallic; 
non-metallic heating ducts; non-metallic insulated pipes for water; non-metallic fire protection materials for use in 
building.
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3833412    31/10/2017
[International Registration No. : 1401016]
Kenex (Electro-Medical) Limited
Unit 17, RO24 Greenway, Harlow Business Park Harlow Essex CM19 5QB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;X-ray grids and grid frames for use in obtaining X-ray images; X-ray film illuminators; X-ray film processing 
apparatus; apparatus for viewing X-ray photographs; holders and storage apparatus for X-ray cassettes; compensating 
filter mattresses for use in X-ray photography; X-ray film illuminators; X-ray protective clothing, including aprons, capes, 
spectacles, mittens, gloves, gonad shields.

Cl.10;X-ray-diagnostic imaging apparatus; X-ray film illuminators; medical apparatus; parts and fittings for all the 
aforesaid goods; protection shields for medical use, namely, lead rubber shields, shields for tables; (radiology) screens 
for medical purposes; protective overhead suspended shields; mobile X-ray protective shields for medical use; vertical 
blinds providing shielding from X-rays; flexible curtains providing shielding from X-rays; materials for shielding from 
imaging radiation; suspended contrast media injectors; suspension systems for use with medical monitors, including 
articulated arms and spring arms; mattresses and positioning aids used in the medical field; lamps and lighting for 
medical purposes.
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Priority claimed from 09/01/2017; Application No. : 40201700690S ;Singapore 

3833950    06/07/2017
[International Registration No. : 1400365]
Xiaomi Singapore Pte. Ltd.
12 Marina View 23-01 Asia Square Tower 2 Singapore 018961 Singapore

Proposed to be Used
IR DIVISION
Cl.7;Agitator; mixers; mixing machine; dish washing machines; household non manual grinding machine; electric 
blender; kitchen electric machines; household electric fruit presses; domestic soya bean milk machine; washing 
machines; washer-dryers; ironing machines; robot (mechanical); knife (machine part); electric knife; mill; cleaning 
equipment; electric cleaning machinery and equipment; carpet cleaning machines and devices (electric); dust exhausting 
installations for cleaning purposes; vacuum cleaner bags; cooling air filters, parts of engines; filters for cleaning cooling 
air, for engines; filter (machine or engine parts); filters being parts of engines; central vacuum cleaning device, vacuum 
cleaners; sweeping robot.

Cl.9;Computer storage devices; computer; computer programmes [programs], recorded; computer keyboard; recorded 
computer operating programs; computer peripheral equipment; computer software; computer software (recorded); 
monitor (computer hardware); monitoring program (computer program); mouse (data processing equipment); optical data 
media; optical disks; central processor (CPU); scanner (data processing equipment); cards encoded with security 
features for identification purposes; notebook computer; electronic publications (downloadable); computer program 
(downloadable software); computer game software; mobile phone ringtone, downloadable; downloadable music files; 
image files can be downloaded; USB flash drive; portable computer; counters; time recording device; timer (time 
recording device); detectors; copier (photographic, electrostatic, thermal); fax machine; scale; measuring tools; gauges; 
electronic bulletin board apparatus; handset; navigation instruments; complete radio telegraph; radio equipment; 
telephone; video phone; satellite navigation equipment; telephone sets for hands-free tools; global positioning system 
(GPS) equipment; smartphones; telephone sets; tape recorders; audio amplifiers; video receiver; headset; loudspeakers; 
sound transmitting apparatus; recording devices; speaker; camera; portable media player; downloadable videos; video 
camera; camera (photography); slide projectors; measuring instruments; pressure gauges; dynamometer; optical 
apparatus and instruments; stereoscope; video monitor; remote control; telephone lines; electric wires; silicon wafer; 
semiconductor; sensor; electric control device; electronic anti-theft devices; burglar alarm; optical glasses; glasses; 
sunglasses; battery; battery chargers; vehicle battery; animated cartoons; cell switches [electricity]; light regulator 
(electric); plugs, sockets and other contacts (electrical connections); temperature indicator; sensor (electric); velocity 
meter; pressure measurement apparatus; vehicle driving and control simulator; detecting instrument.

Cl.11;Lamps; lighting equipment and devices; circular lampshade; flashlight; safety lamps; air vehicle lighting 
equipment; lighting apparatus and installations for vehicles; lamp lighting device for vehicles; automotive lamps; electric 
cookers; cooking equipment; electric pressure cooker; electric kettle; water heater; freezers; refrigerators; refrigeration 
equipment and devices; refrigerating cabinets; pocket flashlight; toasters; air purification equipment and machines; air 
conditioning equipment; air filtration equipment; air cooling device; air purifying apparatus and machines; air dryer; fans 
[air-conditioning]; electric dryer; drying equipment; electric heater; drinking water filter; gas purification equipment; air or 
water treatment with ionizing device; sewage purification equipment; water purification device; air disinfector; fabric 
steamers; exhaust fan; humidifiers; electric heating device; water heater (device); automatic watering device for bath; 
bathroom fixtures; bath equipment; portable heater; lighters; hair dryer; drying apparatus and equipment, electric rice 
cooker; desk lamp; electric fan.

Cl.12;Vehicles; electric vehicle; car; bicycles; wheels for bicycles, cycles; pushchairs; vehicle tire; repair outfits for 
inner tubes; air vehicles; water vehicle; child safety seat (vehicles); pumps for bicycle tyres; motor vehicles; aircraft; 
remotely operated vehicle (non-toy); spacecraft; vehicles for locomotion by land, air, water or rail; vehicle anti-theft alarm; 
bicycle tires; aircraft tyres; scooters.
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Priority claimed from 19/05/2017; Application No. : 30 2017 105 122 ;Germany 

3833977    20/11/2017
[International Registration No. : 1401319]
norelem Normelemente KG
Volmarstrasse 1 71706 Markgröningen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular software applications for viewing, selecting, ordering and purchasing products; recorded 
data files, in particular electronic product catalogues.

Cl.16;Product catalogues, in particular for mechanical, electrical and mechatronic components and accessories of 
machines, machine tools, hand operated tools and implements.

Cl.35;Retail and wholesale services, also via internet, namely for mechanical, electrical and mechatronic components 
and accessories of machines, machine tools, hand-operated tools and implements; mail order retail services by means of 
online shops, namely for mechanical, electrical and mechatronic components and accessories of machines, machine 
tools, hand operated tools and implements.

Cl.41;Provision of non-downloadable online catalogue for products, in particular for mechanical, electrical and 
mechatronic components and accessories of machines, machine tools, hand-operated tools and implements.
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3833985    21/12/2017
[International Registration No. : 1400773]
Trelleborg Sealing Solutions Germany GmbH
Handwerkstr. 5-7 70565 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.6;Laminated materials mainly made out of metal for vibration damping in metal structures for the automotive 
industry.

Cl.12;Brakes for land vehicles.

Cl.17;Laminated materials of rubber and fiberglass, namely polymer damping materials, polymer vibration damping 
materials and polymer isolating materials for use in the automotive industry; sealing, packing and isolating materials 
containing rubber; joint packings, sound dampening materials, vibration dampening materials and isolating materials, all 
for use in manufacture of brake parts for land vehicles.
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3833994    15/01/2018
[International Registration No. : 1400766]
NetRush.com, Inc.
17800 SE Mill Plain Blvd, 120 Vancouver WA 98683 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Brand management for on-line marketplaces.

Cl.39;Customized packaging of consumer products for others.

Cl.42;Managing web sites for others featuring brand content.

4659



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

 

Priority claimed from 28/04/2017; Application No. : 87430754 ;United States of America 

3834014    25/10/2017
[International Registration No. : 1400733]
Uber Technologies, Inc.
1455 Market Street, 4th Floor San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for engaging and coordinating transportation services; software.

Cl.35;Business administration services; business management services; monitoring, managing and tracking of 
transportation and package shipments; business consulting services in the field of transportation, freight and delivery; 
providing a web-based system and online portals in the field of consumer-to-business commerce.

Cl.38;Telecommunications services, namely, routing routing calls, SMS messages, and push-notifications between 
parties using mobile phones; telecommunications.

Cl.39;Providing information regarding transportation services and bookings for transportation services via a website; 
transportation of passengers; packaging and storage of goods; coordinating travel arrangements for individuals and for 
groups.

Cl.42;Providing temporary use of online non-downloadable software for providing transportation and delivery services, 
bookings for transportation services and for dispatching vehicles to customers; providing temporary use of online non-
downloadable software for use by motorized vehicle operators and passengers and potential passengers for ridesharing.
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Priority claimed from 13/02/2017; Application No. : 2017-016384 ;Japan 

3834043    09/05/2017
[International Registration No. : 1401001]
Sony Corporation
1-7-1 Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Cl.9;Arcade video game programs; downloadable or installable computer and video game programs for arcade video 
game machines; downloadable or installable additional image data containing artwork for arcade video game machines; 
batteries for hand-held games with liquid crystal displays; batteries for home video game machines; batteries for mobile 
computer terminals; batteries; ear buds for mobile computer terminals; cleaning discs for cleaning the lens of optical disc 
drives used in computers and digital video recorders; ear phones; loudspeakers; audio speaker cables; electrical 
connectors; home theater systems comprising television receivers, DVD players, audio amplifiers and audio speakers; 
audio recorders; video recorders; digital cameras; television receivers; modems; headphones; microphones for 
telecommunication apparatus; headphones for mobile computer terminals; microphones for mobile computer terminals; 
straps for mobile phones; smartphones; mobile telephones; set-top boxes; optical disc players; optical disc recorders; 
DVD players; DVD recorders; compact disc players; compact disc recorders; navigation apparatus for vehicles, namely, 
on-board computers; electric capacitors for telecommunication apparatus; receiving tuners for television broadcasting; 
web cameras; video cameras; head-mounted video displays; virtual reality headsets with built in display adapted for use 
in playing video games; 3D spectacles adapted for use with televisions; three-dimensional display device, namely, three-
dimensional television monitors, three-dimensional video monitors, three-dimensional LCD monitors and three-
dimensional computer monitors; telecommunication devices and apparatus; video baby monitors; video monitors; digital 
video recorders; video recorders and video reproducing apparatus; combination video players and recorders; digital 
audio recorders and players; digital video recorders and players; video disc players; fiber optic cables; fiber optic 
connectors; optical fiber cables; optical fibers; thin film transistor-liquid crystal display panels; protective films adapted 
for liquid crystal display screens; parts and accessories for telecommunication devices and apparatus; electronic 
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machines, apparatus and their parts; consumer electronic products, namely, audio amplifiers, audio speakers, audio 
receivers, electrical audio and speaker cables and connectors; downloadable video and computer game programs via 
mobile computer terminals; keyboards for computers; memory cards exclusively for use with hand-held games with liquid 
crystal displays; downloadable electronic game programs via portable computer terminal; portable computer terminals; 
keyboards for mobile computer terminals; mouse for mobile computer terminals; memory cards for mobile computer 
terminals; remote controllers for mobile computer terminals; battery chargers for mobile computer terminals; 
downloadable game programs for mobile phones; computer same programmes; memory cards for home video game 
consoles used with televisions; computer optical mouse; electronic tags for goods; personal digital assistants; touch 
panels for computer; tablet computers; computer operating programs; downloadable or installable computer programs; 
downloadable or installable computer game programs; downloadable or installable computer and video game programs 
for mobile phone; downloadable or installable computer and video game programs by personal digital assistance; game 
programs for mobile phones; electronic book readers; game programs for home video game consoles used with 
televisions; ear phones for home video game machines; headphones specially adapted for home video game machines; 
microphones specially adapted for home video game machines; mouse specially adapted for home video game machines;
webcams specially adapted for video game machines; microphones specially adapted for use with hand-held games with 
liquid crystal displays; keyboards specially adapted for use with hand-held games with liquid crystal displays; computer 
mice specially adapted for use with hand-held games with liquid crystal displays; electric connectors for chargers for 
home video game machines; keyboards specially adapted for home video game machines; game software for hand-held 
games with liquid crystal display; downloadable or installable computer and video game programs for home video game 
machines; downloadable or installable computer and video game programs for hand-held games with liquid crystal 
displays; downloadable or installable additional image data containing artwork for home video game machines; 
downloadable or installable additional image data containing artwork for hand-held games with liquid crystal displays; 
downloadable image files; recorded video discs and video tapes featuring entertainment in the nature of action adventure, 
drama, comedy, romance, science fiction, horror and mystery; downloadable video recordings; prerecorded audio 
compact discs featuring music; phonograph records featuring music; downloadable music files via the Internet; 
downloadable musical sound recordings; downloadable ring tones for mobile phones; ring tones, graphics and music 
downloadable via a global computer network and wireless devices; downloadable ring tones and graphics for mobile 
telephones; downloadable electronic publications in the nature of books, manuals, magazines, newspapers in the field of 
video games, game software, music and video movies; computer programs.

Cl.16;Addressing machines; typewriters, electric or non-electric; inking ribbons; envelope sealing machines for offices; 
stamp affixing machines being office requisites; electric staplers for offices; stamp canceling machines; drawing 
instruments; mimeographs [duplicators]; relief duplicators; paper shredders for office use; franking machines for office 
use; rotary duplicators; electric staplers for offices; electric pencil sharpeners; hygienic hand towels of paper; towels of 
paper; table napkins of paper; handkerchiefs of paper; hand towels of paper; filter paper; toilet paper; postcard paper; 
printing paper; paper and cardboard; bookmarkers; photographic albums; cards, stationery; crayons; felt writing pens; 
seals, stationery; mechanical pencils; sketch books; stickers, stationery; note books; pen cases; stationery cases; 
stapling presses, non-electric; ball-point pens; pocket memorandum books; memo pads containing adhesive on one side 
of the sheets for attachment to surfaces; pencils; plastic underlays for writing paper, namely, art pads; picture postcards; 
painting sets for artists; rubber erasers; adhesive tapes for stationery or household purposes; drafting rulers for 
stationery and office use; pen and pencil holders; envelopes for stationery use; writing pads; paper tags containing 
adhesive on one side of the sheets for attachment to surfaces; stationery; catalogues in the fields of video games, music 
and cinemas; calendars; newsletters in the field of computer games, music and videos; pamphlets in the field of video 
games, computer games, music and cinemas; specification manuals for video game programs; strategic manuals for 
video games; song books; sheet music; magazines in the field of video games, computer games, music and cinemas; 
printed timetables; instruction manuals in the field of video games and computer games; books in the field of video 
games, computer games, music and cinemas; newspapers; geographical maps; diaries; graphic art prints; photographs, 
printed; photograph stands.

Cl.28;Coin-operated arcade video game machines; arcade video game machines; amusement machines and apparatus 
for use in amusement parks; action figure toys; cards for trading card games; toy cars; toy rockets; astronaut-shaped 
toys; electronic educational game machines for children; home video game machines; consumer video game consoles for
use with an external display screen or monitor; home video game consoles used with televisions; controllers for home 
game consoles; joysticks exclusively for use with home video game consoles used with televisions; parts and fittings for 
home video game machines; protective carrying cases specially adapted for handheld video games; protective films 
adapted for liquid crystal display screens of portable games; portable games with liquid crystal displays; mounts 
connectable to AC adapters and D-terminal cables exclusively for use with hand-held games with liquid crystal displays; 
mounts specially adapted for use with hand-held games with liquid crystal displays; parts and accessories for hand-held 
games with liquid crystal displays, namely, stands and protective frame covers for hand-held game with liquid crystal 
displays; molded toy figures; model toys, namely, toy models; radio control receivers and transmitters for radio-
controlled model toys; player-operated electronic motor controllers for model toys; toys; dolls; dice games; game cards; 
parlour games; chess games; checker sets; playing cards; trading card games; dominoes; conjuring apparatus in the 
nature of magic tricks; billiard equipment; chest expanders; golf ball markers; golf clubs; golf bags; surfboards; ski 
cases; ski bindings; golf tees; paragliders; bowling bags; boxing gloves; rackets for tennis or badminton; table tennis 
bats; guts for rackets for tennis or badminton; racket cases for tennis or badminton; table tennis paddle cases; roller 
skates; stationary exercise bicycles and rollers therefor; water skis; baseball gloves; archery bows; sports equipment; 
fishing rods; fishing tackle.

Cl.37;Repair and maintenance of arcade video game machines; repair and maintenance of parts and accessories of 
arcade video game machines; repair and maintenance of home video game machines; repair and maintenance of parts 
and accessories of home video game machines; repair and maintenance of portable games with liquid crystal displays; 
repair and maintenance of parts and accessories of portable games with liquid crystal displays; repair and maintenance 
of toys or dolls; repair and maintenance of telecommunication machines and apparatus; repair and maintenance of parts 
and accessories for telecommunication machines and apparatus; repair or maintenance of electronic machines and 
apparatus; repair or maintenance of parts and accessories for electronic machines and apparatus; repair or maintenance 
of computers; repair or maintenance of parts and accessories for computers; repair and maintenance of telephone; repair 
and maintenance of parts and accessories for telephone; repair and maintenance of mobile phone; repair and 
maintenance of parts and accessories for mobile phone.
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Cl.38;Communications services, namely, transmitting streamed sound, audiovisual recordings, video, films, images, 
picture, texts, video contents and audio contents via the Internet; communication by electronic computer terminals and 
video game consoles; teleconferencing and videoconferencing services; digital transmission services for audio and video 
data; communication via satellite; providing e-mail services; providing telecommunications connections to a global 
computer network; electronic bulletin board services; video-on-demand transmission services for images and voices; 
telecommunications, namely, data transmission and reception services via telecommunication means; providing 
information relating to data communications; providing information relating to computer communication via computer 
databases; providing information about telecommunication; information about telecommunication other than 
broadcasting; transmission and broadcasting of video file of quiz programs, game programs and other entertainment 
programs via Internet; telecommunication services, namely, transmission of voice, data, graphics, images, audio and 
video by means of computer networks and the Internet; broadcasting of television programs using video-on-demand and 
pay-per-view television services; broadcasting and transmission of pay-per-view television programs; providing 
information relating to broadcasting of television timetables program where each program is numbered for recording 
purposes; cable radio broadcasting; satellite television broadcasting; broadcasting services and provision of 
telecommunication access to video and audio content provided via a video-on-demand service via the Internet; 
transmission and broadcasting of audio and video data file via Internet; broadcasting of television programmes provided 
via a video-on-demand; cable television broadcasting of television programmes provided via a video-on-demand; cable 
broadcasting via video on demand service; digital terrestrial television broadcasting via a video-on-demand; terrestrial 
digital one-segment audio, video and data broadcasting services via interactive communication using mobile phones; 
broadcasting of television and radio programs via satellite or digital terrestrial television broadcasting; television 
broadcasting; providing information about cable television broadcasting, radio broadcasting and digital terrestrial 
television broadcasting; providing information about broadcasting of radio and television programs via computer or 
mobile communications networks; rental of set-top boxes; rental of equipment for broadcasting, other than rental of TV 
and radio receivers; rental of modems; rental of cable modems; rental of telecommunication equipment including 
telephones and facsimile apparatus; providing information relating to rental of telecommunication equipment including 
telephones and facsimile apparatus.

Cl.41;Entertainment services, namely, providing on-line non-downloadable music and film via a video-on-demand 
service via communications networks by means of computer terminals, fiber optic networks and telephones; 
entertainment services, namely, provision of non-downloadable films and television programs via a video-on-demand 
source; entertainment services, namely, provision of non-downloadable films and music via a video-on-demand source; 
entertainment services, namely, providing on-line non-downloadable videos and music via a video-on-demand service via 
communications networks by means of computer terminals, fiber optic networks and telephones; entertainment services, 
namely, providing images and pictures about fictional characters appearing in games and animations; entertainment 
services, namely, providing non-downloadable photographic images containing artwork via communications networks by 
means of computer terminals, fiber optic networks and telephones; entertainment services, namely, providing non-
downloadable videos in the field of education, culture, entertainment or sports via communications networks by means of 
computer terminals, fiber optic networks and telephones; entertainment services, namely, providing non-downloadable 
music and video featuring television programs using a video-on-demand service via computer network communications; 
entertainment services, namely, providing non-downloadable music and video featuring television programs using video-
on-demand and pay-per-view television services; providing non-downloadable sound and video via an on-demand service 
via the Internet; movie showing, movie film production, or movie film distribution; entertainment services, namely, 
providing non-downloadable video and audio for computer games via communications networks by means of computer 
terminals, fiber optic networks and telephones; providing non-downloadable music via the Internet or computer network; 
entertainment services, namely, providing non-downloadable music via the Internet, computer network, cable network, 
computer network using an on-demand service and interactive communication using mobile phones; entertainment 
services, namely, providing non-downloadable audio and video featuring presentation of theatrical performances via the 
Internet, computer network, cable network, computer network using an on-demand service and interactive communication
using mobile phones; entertainment services, namely, providing non-downloadable photographic images and animation 
films via the Internet, computer network, cable network, computer network using an on demand service and interactive 
communication using mobile phones; entertainment services, namely, providing computer games via the Internet, 
computer network, cable network, computer network using an on-demand service and interactive communication using 
mobile phones; providing non-downloadable video, still and moving images containing film and television programs and 
artwork by streaming via the internet; providing on-line non-downloadable music via an on-demand service and 
information relating thereto; providing non-downloadable films via the Internet or computer network; providing non-
downloadable videos for television program featuring regional information via the Internet or computer network; 
providing non-downloadable videos containing television programs via the Internet or computer network; providing non-
downloadable films via an on-demand service via cable network, computer network and the Internet; providing non-
downloadable videos containing films and television programs via an on-demand service via cable network, computer 
network and the Internet; providing non-downloadable films via an on-demand service via interactive communication 
using mobile phones; direction or presentation of live show performances; musical entertainment services, namely, live 
music concerts; musical performances, namely, live performances by a musical group; presentation of musical 
performances; production and distribution of interactive television programs; production and distribution of cable 
television or television programs; production and distribution of radio programs; production and distribution of programs 
for cable television providers; production and distribution of television quiz programs, television prize programs, 
television game programs, and television entertainment programs for others; production and distribution of programs for 
television, cable television, radio, satellite radio, movies and film; production and distribution of television programs 
features of educations by means of computer networks; production and distribution of television programs in the field of 
news; production and distribution of radio or television programs featuring regional information; production and 
distribution of radio or television programs featuring traditional Japanese culture; production of radio or television 
programs; organization of sporting events in the field of football, hockey, golf, car races, basketball, baseball, soccer, 
lacrosse, volleyball, tennis, curling, squash, swimming, cycling; organization of sporting events; education services, 
namely, organization, production, presentation, and conducting of classes, seminars, and workshops relating to cultural 
and regional exchanges between people from different countries; organization of events relating to exchange of people 
and regional interaction; organization, production, presentation and conducting of events related to cultural exchange 
between Japan and overseas; organization, production, presentation and conducting of live talk show events; 
organization of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle 
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races, boat races and auto races; entertainment services, namely, providing non-downloadable videos, music and lyrics 
for karaoke via communications networks by means of computer terminals, fiber optic networks and telephones; 
providing amusement facilities; entertainment services, namely, providing online, non-downloadable electronic match 
games via communications networks by means of computer terminals, fiber optic networks and telephones; 
entertainment services, namely, providing on-line video games ; entertainment services, namely, providing online, non- 
downloadable electronic games via communications networks by means of home video game machines and personal 
computers; entertainment services, namely, providing online, non-downloadable electronic games via communications 
networks by means of mobile telephone or computer terminals; game services provided by means of communications by 
computer terminals, optical fiber networks or mobile telephone; games services provided via computer networks and 
global communication networks; game services provided by means of communications by computer terminals or mobile 
telephone; rental of cinematographic machines and apparatus; rental of cine-films; rental of records or sound- recorded 
magnetic tapes; rental of image-recorded magnetic tapes; news reporters services using the Internet; news reporters 
services and providing information relating thereto; news reporters services; entertainment, education and instruction by 
or relating to radio, television and computer networks.

Cl.42;Providing meteorological information; design of home video game machines; design services; data conversion 
from physical to electronic media; data conversion of computer programs; duplication of computer programs; 
identification and verification of user security provided on-line in the field of e-commerce; rental of system security 
programs for home video game consoles used with televisions which are recorded on magnetic tapes, CD-ROMs or DVD-
ROMs; computer programming for data processing; video game software programming services for others for video 
game machines for use with television for business and personal use; computer programming; providing information on 
computer programming relating to defending from unauthorized access and protection of computer network security; 
information services relating to computer programming; rental of measuring apparatus; rental of web servers; rental of 
web server's memory for entry of diaries and schedules of individuals and corporations and storage of electronic data; 
rental of web server's memory; rental of computers; rental of computer programs; installation of computer software; 
providing temporary use of online non-downloadable software.
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Priority claimed from 04/09/2017; Application No. : 017169921 ;European Union 

3834160    01/03/2018
[International Registration No. : 1401108]
Neste Oyj
Keilaranta 21 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer game programs; application software; software for playing video, computer 
and on-line games; software incorporating computer games; electronic game programs; interactive video game 
programs; computer software for providing access to computer games through online social networking websites; 
educational software; educational game software.

Cl.41;Educational and training services, namely providing online computer and electronic games in the field of 
education and training; providing online computer and electronic games for operator training in the field of process 
industry.

Cl.42;Computer services, namely, creating an on-line community for users to participate in competitions, showcase 
their skills, get feedback from their peers, form virtual communities, and engage in social networking; providing a website 
for hosting computer games and social networks; computer services, namely, software development and integration 
services, computer programming, design, development and deployment of computer games, video games, online games, 
game related applications and development tools for others; providing a website featuring non-downloadable software 
tools for use in accessing, playing and tracking performance of computer games and gamers; application service 
provider services; computer programming services, namely, content creation for virtual worlds and three dimensional 
platforms; consultancy, advisory and information services.
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3834168    06/12/2017
[International Registration No. : 1401084]
Obschestvo s ogranichennoi otvetstvennostju "SEVEN SANS"
Bolshoi Savinsky pereulok, 9, bldg. 1 RU-119435 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments for surgery; surgical apparatus and instruments; stents.

Cl.35;Business management; import-export agencies; organization of exhibitions for commercial or advertising 
purposes; commercial intermediation services; presentation of goods on communication media, for retail purposes; sales 
promotion for others; distribution of samples; advertising; marketing; telemarketing services; procurement services for 
others [purchasing goods and services for other businesses].
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Priority claimed from 22/12/2017; Application No. : 017638834 ;European Union 

3835250    27/12/2017
[International Registration No. : 1401364]
Metso Corporation
Töölönlahdenkatu 2 FI-00100 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.7;Grinding mills; wear parts for grinding mills; mill trommels; plates of metal for trommel screens; linings of rubber 
for grinding mills; screen panels of rubber and polyurethane for grinding mills; linings for grinding mills; bars for grinding 
mills; plates for grinding mills; filters for grinding mills; cones for grinding mills; filling segments for grinding mills; lifter 
bars for grinding mills; shell plates for grinding mills; head plates for grinding mills; grate plates for grinding mills; pulp 
filters for grinding mills; center cones for grinding mills; liners for grinding mills; lifter bars of metal for grinding mills; 
grates for grinding mills; pulp lifters; impeller arms for grinding mills; base liners for grinding mills; wall liners for 
grinding mills; door liners for grinding mills; baffles for grinding mills; corner liners for grinding mills; hold down bars for 
grinding mills; retaining screens for grinding mills; retaining screens (parts of machines); screening panels (parts of 
machines); screening media (parts of machines); side liners for screening and conveying machines; protective elements 
for screening and conveying machines; dust removing installations for cleaning purposes; wear linings for machines; 
blades for machines; belt cleaners for machines; belt guides for machines; seals for machines; service and inspection 
windows for machines; impact bars for machines; glide bars for machines; loading cradles for machines; roller guards for 
machines; pulley guards for machines; protection sleeves for machines; pulleys for machines; roller protectors for 
machines; belt turners for machines; glide blocks for machines; conveyor idlers for machines; conveyor belts for 
machines; sealing joints (parts of machines); hoses and pipes for machines; pipes for machines; valves for machines; 
grinding rolls; crushing machines; sizing machines; wear resistant linings, coverings, plates and bars for machines; 
flotation machines; separating machines; filtering machines; dewatering machines; sedimentation machines; pressing 
machines; feeding machines; railcar and barge pulling machines; bin discharging machines; unloading machines; 
cranes; lifting apparatus; pelletizing and sintering machines; railcar dumpers and positioners (machines); reclaimers 
(machines); rotary breakers (machines); unloading and loading machines; ship trimmers and throwers (machines); 
stacker reclaimers (machines); screening machines; conveying machines; pelletizing machines; calcining machines; 
machines for grinding, crushing, shredding, shearing, pressing and cutting; cutting tables for machines; pneumatic and 
hydraulic valve actuators and positioners; pressure valves (parts of machines); segment valves (parts of machines); 
globe valves (parts of machines); screw liners for grinding mills; pumps; valves and their parts (parts of machines); valve 
seats (part of machines); butterfly valves (parts of machines); emergency shutdown valves (parts of machines); tank car 
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valves (parts of machines); control valves (parts of machines); regulating valves (parts of machines); ball valves (parts of 
machines); plug valves (parts of machines); ash removal apparatus.

Cl.9;Data processing equipment; computer software; cameras; computer software for pumps; electronic control valves; 
electrically operated valve controls; testing apparatus for industrial use; measurement apparatus; computer software for 
measurement apparatus; electronic monitoring apparatus; computer software for monitoring apparatus; electronic 
monitoring apparatus for crushing machines; computer software for crushing machines; computer software, data 
processing equipment and computers for crushing process simulation; crushing apparatus for laboratory use; scales; 
electric power units; electronic analyzers for industrial use; electronic and optical measurement apparatus; computer 
software for analyzing industrial processes; electronic tags; computer software for controlling industrial processes; 
computer software, data processing equipment and computer hardware for industrial testing and simulation; computer 
software, data processing equipment and computer hardware for recycling; computer software, data processing 
equipment and computer hardware for controlling industrial processes; electronic and optical sensors and detectors; 
computer software for measuring, controlling and detecting industrial processes; cameras for industrial use; electronic 
sensors, signal processors, switches and position transmitters for valves; safety solenoids; radio-frequency identification 
devices; radio-frequency transmitters and receivers; flotation apparatus for laboratory use; electronic control valves; 
electronic, electro-pneumatic and electro-hydraulic valve actuators and positioners; electronic valve controllers.

Cl.11;Automatic ash conveyor installations; cooling apparatus; drying apparatus; heating apparatus; lime hydrating 
apparatus for industrial use; incinerators; pre-heating and heating apparatus; rotary kilns; grates for pyroprocessing; 
burners.
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Priority claimed from 19/01/2018; Application No. : 87762477 ;United States of America 

3835323    02/02/2018
[International Registration No. : 1401412]
Siemens Healthcare Diagnostics Inc.
511 Benedict Ave. Tarrytown NY 10591 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Medical diagnostic reagents and assays for testing of body fluids.

Cl.10;Medical diagnostic instruments and sensors, sold individually or as a unit, for the analysis of body fluids.
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Priority claimed from 25/01/2018; Application No. : 87771054 ;United States of America 

3835449    31/01/2018
[International Registration No. : 1401392]
Wowkido LLC
5999 Custer Road, Ste 110-188 Frisco TX 75035 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Baby bottles; nipples for baby bottles; baby bottle replacement parts, namely, caps, collars, travel disk, inserts, 
reservoirs, nipples, storage caps; baby food storage bags; baby formula storage bags; functioning baby bottles featuring 
a training cap; breast pumps, including manual breast pumps, electric breast pumps, battery-operated breast pumps; 
structural replacement parts for breast pumps; breast pump bags and accessories, namely, replacement parts for breast 
pumps, breast milk storage bags; breast milk management kits comprised of breast milk storage bags, plastic funnel, 
storage tray, and plastic pitchers sold as a unit; nipple shields, breast support shells for protecting installed nipples, all 
for use in breast feeding; bags in the nature of a fitted accessory for specific use with breast pumps.

Cl.11;Electric sterilizers and sanitizers; microwave sterilizers and sanitizers; heating and warming apparatus for baby 
food; electric food dehydrators; baby bottle warmers; electric kettle.

Cl.21;Bottle and dish cleaning brushes; containers for storing food; snack containers.
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Priority claimed from 06/10/2016; Application No. : 87195689 ;United States of America 

3835472    05/04/2017
[International Registration No. : 1400400]
Uber Technologies, Inc.
1455 Market Street, 4th Floor San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for coordinating, obtaining and booking transportation, freight and delivery services; software for motor 
vehicle navigation, software for coordinating, obtaining and booking delivery services; software for logistics; computer 
hardware, location tracking hardware, monitoring hardware; control units consisting of computer hardware and software 
systems for automated and semi-automated driving of vehicles.

Cl.12;Vehicles, namely, land vehicles, tractors and tractor trailers.

Cl.35;Business administration services; business management services; business management of freight logistics 
services.

Cl.36;Financing services, namely, fuel advance services; factoring agency services, namely, freight factoring services; 
insurance services, namely, provision of motor vehicle and commercial transportation insurance and motor vehicle and 
commercial transportation insurance rate quotes.

Cl.38;Telecommunications services, namely, routing calls, SMS messages, and push-notifications to carriers, drivers, 
shippers, warehouse operators, consignees, consignors and other logistics providers using computers, interactive video 
screens, mobile phones and mobile computing devices.

Cl.39;Freight brokerage services; global freight forwarding services; freight transportation by air, ground or water; 
leasing of vehicles and trailers; providing information about transportation, logistics and delivery services, bookings for 
transportation, logistics and delivery services, via a website; providing information and tracking information regarding 
freight pickup and delivery status and other transportation and logistics information, via a website.

Cl.42;Providing non-downloadable software for coordinating, obtaining and booking transportation, freight, logistics 
and delivery services, via a website; providing non-downloadable software for motor vehicle navigation, via a website; 
providing non-downloadable software for coordinating, booking and obtaining delivery and logistics services, via a 
website; providing non-downloadable software for software for logistics, via a website; software as a service (SAAS) 
services featuring software for coordinating, booking and obtaining transportation, freight, logistics and delivery 
services; software as a service (SAAS) services featuring software for motor vehicle navigation, software for coordinating 
and obtaining delivery services; software as a service (SAAS) services featuring software for logistics.
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Priority claimed from 12/04/2017; Application No. : UK00003224621 ;United Kingdom 

3835483    10/10/2017
[International Registration No. : 1400730]
Gridserve Sustainable Energy Limited
Thorney Weir House, Thorney Mill Lane Iver, Buckinghamshire SL0 9AQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; apparatus and instruments for accumulating and storing electricity; 
batteries; lithium batteries; vaporizer batteries; vehicle batteries; solar batteries; electrical batteries; galvanic batteries; 
anode batteries; ignition batteries; accumulators [batteries]; rechargeable batteries; car batteries; dry-cell batteries; 
lighting (batteries for -); nickel-cadmium batteries; rechargeable electric batteries; lead acid batteries; valve-regulated 
lead acid batteries; industrial batteries; batteries for vehicles; acidimeters for batteries; electrical storage batteries; 
chargers for batteries; lithium ion batteries; batteries for pocketlamps; lithium secondary batteries; electrical cells and 
batteries; solar-powered rechargeable batteries; nickel-cadmium storage batteries; solar batteries for domestic use; 
electric batteries for powering electric vehicles; solar batteries for industrial use; electricity storage apparatus; 
piezoelectric igniters; electric and electronic components; dc/ac converters; uninterruptible power supply apparatus 
[battery]; solar-powered battery chargers; cell phone battery chargers; battery charge devices; battery jump starters; 
auxiliary battery packs; battery testing apparatus; electric battery chargers; battery charging equipment; battery booster 
cables; battery testers; battery leads; battery separators; battery chargers; battery cases; battery boxes; battery starters; 
battery packs; battery cables; battery adapters; battery jars; battery charging devices for motor vehicles; battery chargers 
for electronic cigarettes; battery chargers for use with telephones; cell phone battery chargers for use in vehicles; battery 
chargers for mobile phones; power conditioners; power modules; power stabilisers; power wires; power banks; power 
analyzers; power testers; power meters; power capacitors; power relays; power adaptors; power amplifiers; power 
controllers; power switches; power cables; power connectors; electric power units; power units [batteries]; power 
regulating apparatus; power conditioning apparatus; power packs [batteries]; electronic power transformers; electronic 
power supplies; electric power analyzers; electric power controllers; power line conditioners; power line protectors; 
power units [transformers]; power dividers [electric]; power distributors [electrical]; static power convertors; electrical 
power adaptors; power packs [transformers]; power distributing boxes; switching power supply apparatus; 
uninterruptible electrical power supplies; ac/dc power supplies; dc input power supplies; high-voltage power supplies; 
accumulators for photovoltaic power; electric power distribution apparatus; mains power units (electric -); electric power 
supply units; power-line transmission apparatus; inverters for power supply; electric power distribution machines; 
electrical power distribution blocks; voltage stabilizing power supply; power transformers for amplification; solar-
powered rechargeable batteries; modules for photovoltaic power generation; power strips with movable sockets; 
electrical power outlet boxes; electrical power control apparatus; crystalline silicon solar power cells; distribution boxes 
for electrical power; high-frequency switching power supplies; voltage regulators for electric power; apparatus for 
diagnosing electrical power installations; inverters used in solar power generation; waveguides for high power beam 
delivery; electric batteries for powering electric vehicles; photovoltaic installations for generating electricity [photovoltaic 
power plants]; power sources connected to audio apparatus for use in motor vehicles; solar panels; solar modules; solar 
cells; solar wafers; photovoltaic solar modules; solar panel arrays; solar cell plates; solar cell panels; automatic solar 
tracking sensors; wafers for solar cells; solar cells for electricity generation; solar panels for electricity generation; 
portable solar panels for generating electricity; electronic sensors for measuring solar radiation; solar energy collectors 
for electricity generation; photovoltaic apparatus and installations for generating solar electricity; energy regulators; 
energy control devices; thermal energy measuring apparatus; solar energy collectors for electricity generation; electric 
control devices for energy management; photovoltaic apparatus for converting solar radiation to electrical energy; 
electric boosters; electric rectifiers; relays, electric; couplings, electric; connections, electric; conductors, electric; 
electric inverters; electric converters; electric transformers; electric relays; electrical circuits; electrical conduits; electric 
couplings; electric switches; electric diodes; electric coils; electrical sensors; electric reactors; electrical amplifiers; 
electrical transmitters; electrical controls; electricity limiters; storage cells [electric]; electric loss indicators; electric 
power analyzers; electric circuit boards; mains testers (electric -); electric voltage transformers; electrical engineering 
software; components for electric circuits; electric wire and cable; fuses for electric current; panels for the distribution of 
electricity; plugs, sockets and other contacts [electric connections]; controllers (regulators); electric power analyzers; 
electronic control instruments; temperature indicator labels, not for medical purposes; testing and quality control 
devices; testing apparatus for diagnostic purposes [other than medical]; accumulator boxes; panels for the control of 
electricity; panels for the distribution of electricity; switchboxes [electricity]; time switches; computer software supplied 
from the internet; computer software for use on handheld mobile digital electronic devices and other consumer 
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electronics; mobile apps; mobile software; software and applications for mobile devices; computer application software 
for mobile telephones; software for battery technology and energy storage solutions; downloadable publications relating 
to battery technology and energy storage solutions; parts and fittings for all the aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; business information services 
relating to battery technology and energy storage solutions; assistance and consultancy services in the field of business 
management of companies in the energy sector; energy price comparison services; retail services and online retail 
services connected with the sale of electrical energy, electrical energy from renewable sources, electrical energy from 
non-renewable sources, electrical energy, provided pursuant to power purchase agreements, thermal storage instruments 
[solar energy] for heating, thermal storage apparatus [solar energy] for heating, scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signalling, checking [supervision], life-saving and teaching 
apparatus and instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity, apparatus for recording, transmission or reproduction of sound or images, magnetic data 
carriers, recording discs, compact discs, DVDs and other digital recording media, mechanisms for coin-operated 
apparatus, cash registers, calculating machines, data processing equipment, computers, computer software, fire-
extinguishing apparatus, apparatus and instruments for accumulating and storing electricity, batteries, lithium batteries, 
vaporizer batteries, vehicle batteries, solar batteries, electrical batteries, galvanic batteries, anode batteries, ignition 
batteries, accumulators [batteries], rechargeable batteries, car batteries, dry-cell batteries, lighting (batteries for -), nickel-
cadmium batteries, rechargeable electric batteries, lead acid batteries, valve-regulated lead acid batteries, industrial 
batteries, batteries for vehicles, acidimeters for batteries, electrical storage batteries, chargers for batteries, lithium ion 
batteries, batteries for pocketlamps, lithium secondary batteries, electrical cells and batteries, solar-powered 
rechargeable batteries, nickel-cadmium storage batteries, solar batteries for domestic use, electric batteries for powering 
electric vehicles, solar batteries for industrial use, electricity storage apparatus, piezoelectric igniters, electric and 
electronic components, dc/ac converters, uninterruptible power supply apparatus [battery], solar-powered battery 
chargers, cell phone battery chargers, battery charge devices, battery jump starters, auxiliary battery packs, battery 
testing apparatus, electric battery chargers, battery charging equipment, battery booster cables, battery testers, battery 
leads, battery separators, battery chargers, battery cases, battery boxes, battery starters, battery packs, battery cables, 
battery adapters, battery jars, battery charging devices for motor vehicles, battery chargers for electronic cigarettes, 
battery chargers for use with telephones, cell phone battery chargers for use in vehicles, battery chargers for mobile 
phones, power conditioners, power modules, power stabilisers, power wires, power banks, power analyzers, power 
testers, power meters, power capacitors, power relays, power adaptors, power amplifiers, power controllers, power 
switches, power cables, power connectors, electric power units, power units [batteries], power regulating apparatus, 
power conditioning apparatus, power packs [batteries], electronic power transformers, electronic power supplies, electric 
power analyzers, electric power controllers, power line conditioners, power line protectors, power units [transformers], 
power dividers [electric], power distributors [electrical], static power convertors, electrical power adaptors, power packs 
[transformers], power distributing boxes, switching power supply apparatus, uninterruptible electrical power supplies, 
ac/dc power supplies, dc input power supplies, high-voltage power supplies, accumulators for photovoltaic power, 
electric power distribution apparatus, mains power units (electric -), electric power supply units, power-line transmission 
apparatus, inverters for power supply, electric power distribution machines, electrical power distribution blocks, voltage 
stabilizing power supply, power transformers for amplification, solar-powered rechargeable batteries, modules for 
photovoltaic power generation, power strips with movable sockets, electrical power outlet boxes, electrical power control 
apparatus, crystalline silicon solar power cells, distribution boxes for electrical power, high-frequency switching power 
supplies, voltage regulators for electric power, apparatus for diagnosing electrical power installations, inverters used in 
solar power generation, waveguides for high power beam delivery, electric batteries for powering electric vehicles, 
photovoltaic installations for generating electricity [photovoltaic power plants], power sources connected to audio 
apparatus for use in motor vehicles, solar panels, solar modules, solar cells, solar wafers, photovoltaic solar modules, 
solar panel arrays, solar cell plates, solar cell panels, automatic solar tracking sensors, wafers for solar cells, solar cells 
for electricity generation, solar panels for electricity generation, portable solar panels for generating electricity, 
electronical sensors for measuring solar radiation, solar energy collectors for electricity generation, photovoltaic 
apparatus and installations for generating solar electricity, energy regulators, energy control devices, thermal energy 
measuring apparatus, solar energy collectors for electricity generation, electric control devices for energy management, 
photovoltaic apparatus for converting solar radiation to electrical energy, electric boosters, electric rectifiers, relays, 
electric, couplings, electric, connections, electric, conductors, electric, electric inverters, electric converters, electric 
transformers, electric relays, electrical circuits, electrical conduits, electric couplings, electric switches, electric diodes, 
electric coils, electrical sensors, electric reactors, electrical amplifiers, electrical transmitters, electrical controls, 
electricity limiters, storage cells [electric], electric loss indicators, electric power analyzers, electric circuit boards, mains 
testers (electric -), electric voltage transformers, electrical engineering software, components for electric circuits, electric 
wire and cable, fuses for electric current, panels for the distribution of electricity, plugs, sockets and other contacts 
[electric connections], controllers (regulators), electric power analyzers, electronic control instruments, temperature 
indicator labels, not for medical purposes, testing and quality control devices, testing apparatus for diagnostic purposes 
[other than medical], accumulator boxes, panels for the control of electricity, panels for the distribution of electricity, 
switchboxes [electricity], time switches, computer software supplied from the internet, computer software for use on 
handheld mobile digital electronic devices and other consumer electronics, mobile apps, mobile software, software and 
applications for mobile devices, computer application software for mobile telephones, software for battery technology 
and energy storage solutions, downloadable publications relating to battery technology and energy storage solutions, 
parts and fittings for all the aforesaid goods; information, advisory and consultancy services in relation to the aforesaid 
services; insurance administration.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affair; financial services; administration of financial 
affairs; financial management; financial management in relation to businesses; financial portfolio management; provision 
of finance; financial research; financial research in relation to businesses; trade finance services; credit arranging 
services; banking services; monetary transfer; payment services; internet banking; mobile phone banking services; 
electronic funds transfer services; bill payment services; cheque encashment services; cash management services; 
credit brokerage; financing of loans; making of loans against security; mortgage services; lease purchase financing 
services; hire purchase financing services; financial card services; credit card services; financial planning and 
investment advisory services; financial rating and credit reports; provision of financial information; financial analysis and 
providing reports; arranging of finance; provision of finance; provision of credit services; provision of trade finance; 
financing services relating to trade; financial loan consultancy; financial and investment management services; 
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fundraising and sponsorship; securing of funds; raising of funds for financial purposes; financial services for securing 
funds for others; financing services for the securing of funds in respect of ventures; fund investments; stock broking 
services; unit trust services; futures contracts; providing stock market information; tax services; provision of financial 
information; administration and valuation of investments; financial information and advice relating to tariffs; information 
and advice relating to finance and insurance; financial payment services; payment collection agencies; issuing of 
vouchers and coupons; issuing of tokens of value in relation to customer loyalty schemes; insurance services; insurance 
brokerage services; insurance; travel insurance; vehicle insurance; home insurance; charitable fund raising; credit card 
services; debit card services; debt collection agencies; financial sponsorship; repair costs evaluation [financial 
appraisal]; financial brokerage; financial transactions; financial securities; clearing, financial; financial exchange 
services; financial investment brokerage; financial clearing services; financial management of stocks; commodity trading;
financial management of share accounts; brokerage services; financial services relating to stocks; financial services 
relating to bonds; financial database services; financing of investments; acquisition for financial investment; financial 
investment fund services; financial underwriting and securities issuance (investment banking); arranging investments; 
financial fund management; conducting financial transactions; execution of financial transactions; financial forecasting; 
financial evaluation; stockbroking; stock brokerage services; stock exchange services; bonds brokerage; capital 
investments; real estate management services; real estate agency services; real estate rental; estate management; project
financing; raising of capital for joint ventures; providing funding for joint ventures; financial consultancy in the energy 
sector; consultancy concerning financing of energy projects; brokerage of financial investments in energy companies; 
providing funding for the development of new technology; financial services in relation to battery technology and energy 
storage solutions; financial services in relation to hybrid energy systems; financial services in relation to solar energy 
systems; financial services relating to power purchase agreements; information, advisory and consultancy services in 
relation to the aforesaid services.

Cl.37;Building construction; repair of energy supply installations; installation of energy-saving apparatus; repair of 
energy production plants and machines; maintenance and repair of energy generating installations; vehicle battery 
charging; computer and telephone battery recharge services; battery charging service for motor vehicles; mobile phone 
battery charging; replacement of batteries; recharging of batteries and accumulators; installation of solar heating 
systems; installation of solar powered systems; installation and maintenance of solar thermal installations; construction 
of power plants; repair of power lines; installation of power generating apparatus; construction of wind power plants; 
installation of solar powered systems; installation of reactive power compensation apparatus; construction of wave 
energy power plants; rental of machines, tools and apparatus for building construction; repair or maintenance of power 
generators; maintenance and repair of wind power plants; installation of electric light and power systems; repair of power 
generating apparatus and installations; servicing of power generating apparatus and installations; maintenance of power 
generating apparatus and installations; maintenance and repair of wave energy power plants; maintenance, servicing and 
repair of power generating apparatus and installations; electrical installation services; electrical contractor services; 
repair of electrical equipment; installation of electricity generators; maintenance of commercial electrical systems; 
maintenance and repair of electricity generators; advisory services relating to the maintenance and repair of mechanical 
and electrical equipment; providing information relating to the installation of electrical apparatus; emergency servicing of 
apparatus for supplying electricity; repair services for electric generators and wind turbines; repair or maintenance of 
electric lighting apparatus; repair of electrical equipment and electrotechnical installations; laying of cable; machinery 
installation, maintenance and repair; pipeline construction and maintenance; repair information; installation, maintenance 
and repair of batteries and energy storage solutions; installation, maintenance and repair services, provided pursuant to 
power purchase agreements; information, advisory and consultancy services in relation to the aforesaid services.
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Priority claimed from 22/09/2017; Application No. : 4020170120774 ;Republic of Korea 

3836304    12/01/2018
[International Registration No. : 1400331]
LOTTE Corporation
(Sincheon-dong) 300, Olympic-ro, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.14;Gemstones; memorial cups of precious metals; jewelry boxes; shoe jewellery; key rings of precious metals; 
watchstraps made of leather; watches; horological and chronometric instruments and parts thereof; precious stones; 
jewellery; paste jewelry [costume jewelry]; precious metals; imitation jewellery; ornaments of precious metal in the nature 
of jewelry; ornaments of precious metal in the nature of jewelry; cuff links; works of art of precious metal; jewellery and 
precious metals; watches incorporating mp3 players; watches incorporating cameras.

Cl.15;Tuning apparatus for musical instruments; tuning hammers; tuners for musical instruments; musical 
instruments; auxiliary articles for musical instruments; electronic musical instruments; instruments for court music; 
guitars; drums [musical instruments]; digital pianos; recorders being musical instruments; violins; saxophones; western 
style musical instruments; electric and electronic musical instruments; electric guitars; cellos; pianos; percussion 
instruments; stringed musical instruments.

Cl.16;Cigar bands; adhesives for household purposes (other than for stationery use); garbage bags of paper or of 
plastics; silver paper; signboards of paper or cardboard; flags of paper; flower-pot covers of paper; disposable litter pads 
for use in training puppies; embroidery designs [patterns]; printing paper; toilet paper; correcting ink [heliography]; 
stationery; plastic film for wrapping; money clips; cream containers of paper; boxes of paper; shopping bags of paper; 
paper covers for upholstery; paint brushes for coating, covering, or decorating purposes; histological sections for 
teaching purposes; typewriters, electric or non-electric; bookbinding material; sealing wax; bibs of paper; credit cards 
without magnetic coding; printed matter (except books and periodicals); paintings and calligraphic works; figurines 
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[statuettes] of papier mâché; photographic prints; modelling materials; books; industrial packaging containers of paper; 
adhesives [glues] for stationery or household purposes; stickers; printed matter; typewriters and office requisites [except 
furniture]; cardboard carriers for food and beverages; plastic materials for packaging; paper patterns; packing 
(cushioning/stuffing) materials of paper or cardboards.

Cl.18;Portable cosmetic cases (sold empty); labels of leather; clothing for pets; leather; imitation leather; bags; boxes 
made of leather; bags [envelopes, pouches] of leather for packaging; coverings of leather; straps for skates; umbrellas; 
canes; feed bags for animals; valves of leather; harness for horses; leashes for guiding children; leather straps; 
umbrellas and parasols; walking sticks; packaging containers of leather.

Cl.21;Toilet utensils; toothbrushes; cleaning tools and washing utensils (other than electric); decorative glass, not for 
building; non-electric pots; services [dishes]; apparatus for food and drink processing for household purposes (other 
than electric); buckets; signboards of porcelain or glass; coal scuttles; non-electronic apparatus for preventing vermin; 
mouse traps; flower pots; indoor aquaria; cages for household pets; clothes brushes; toilet paper holders; coin banks; 
ironing boards; rails and rings for towels; boxes of glass; glass caps; bottles (except vases); place mats, not of paper or 
textile; porcelain ware; dishes or utensils used in memorial services for the deceased; shoe horns; candlesticks; brushes 
for industrial use; cloths for cleaning spectacles; combs for animals; electric devices for attracting and killing insects; 
electric make-up removing appliances; portable pots and pans for camping; gloves for household purposes; 
buttonhooks; bath brushes; material for brush-making; fibreglass other than for insulation or textile use; fiberglass thread
other than for insulation or textile use; works of art made of glass; nest eggs, artificial; kitchen utensils; cooking utensils, 
non-electric; combs and sponges; brushes; sponges; tableware, other than knives, forks and spoons; thermally insulated 
containers for food and beverages; drinking vessels; bottle openers, electric and non-electric; make-up removing 
appliances; lint removers, electric or non-electric.

Cl.22;Seaweed for stuffing; snares [nets]; rope ladders; straw for stuffing; sawdust; bags [envelopes, pouches] of 
textile, for packaging; straw wrappers; tents [not for camping]; hammocks; sails for ship; floats being parts of fishing 
nets; tents; cocoons; raw cotton fibers; raw silk fibers; raw hemp fibers; raw wool fibers; chemical fibers for textile use; 
inorganic fibers for textile use; ropes; nets (not of metal or asbestos); textile fibers; padding materials, not of rubber, 
paper or plastic; tarpaulins.

Cl.23;Yarn and thread for textile purposes; yarn; silk thread and yarn; synthetic microfiber thread; rayon thread and 
yarn; cotton thread and yarn; semi-synthetic fiber thread and yarn (chemically treated natural fiber yarn); colored threads; 
angora thread and yarn; synthetic thread and yarn; embroidery thread and yarn; thread for decoration; glass fiber thread 
and yarn; textile yarns; rubber thread for textile use; fibreglass thread for textile use; paper yarn for textile use; chemical-
fiber threads and yarns for textile use; synthetic fiber thread and yarn; mixed thread and yarn.

Cl.24;Tissues of textile for cosmetics; towels for drying dishes; labels of textile; flags of cloth; fitted toilet lid covers of 
fabric; traced cloths for embroidery; shower curtains; fabrics of imitation animal skins; upholstery of textile; wall hanging 
scrolls of textile; quilts; shrouds; towels of textile; fabric; knitted fabric; ribbonlike fabrics; fabric felts; draperies (thick 
drop curtains); bed and table covers; flannel.

Cl.25;Money belts [clothing]; footwear; sportswear; climbing clothes; golfwear; clothes for fishing; overcoats (except 
for exclusive sportswear and Korean traditional dress); Korean traditional dress (hanbok); under garments; socks; gloves 
with conductive fingertips that may be worn while using handheld electronic touch screen devices; caps [headwear]; 
winter face masks (clothing); belts [clothing]; waterproof clothing; anoraks; leotards and tights; uniforms; clothing; 
panties, shorts and briefs; hosiery.

Cl.26;Hair colouring caps; wigs; competitors' numbers; needle cushions; rug hooks; shoe laces; tapes for curtain 
headings; needles (not for sewing machines); needles for wool combing machines; sewing machine needles; hair curlers, 
electric, other than hand implements; cellular phone accessory charms; shoulder pads for clothing; expanding bands for 
holding sleeves; ribbons and braid; buttons; artificial flowers; embroidery for garments; artificial fruit; laces and 
embroidery; needles; haberdashery, except thread; hair curlers, other than hand implements.

Cl.27;Pet feeding mats; bath mats; mats made of rush and/or straw; wallpaper; mats; non-slip mats; rugs; rubber mats; 
floor mats of textiles; floor mats for automobiles; mats for outdoor; play mats for children; floor mats of vinyl; carpets; 
door mats; non-textile wall hangings; artificial turf; sports mats.

Cl.28;Butterfly nets; toys for pets; ornaments for Christmas trees (except illumination articles and confectionery); 
apparatus and devices for amusement parks; playthings; dolls; toys; games; sporting articles (other than golf 
articles/climbing articles); ascenders [mountaineering equipment]; golf clubs; golf balls; golf bags, with or without 
wheels; golf gloves; golf equipment; fishing tackle; twirling batons; decoys for hunting or fishing; gymnastic and sporting 
articles.
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Priority claimed from 24/03/2017; Application No. : 2017-040330 ;Japan 

3836498    12/09/2017
[International Registration No. : 1401012]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi 471-8571 Aichi-ken Japan

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots; electric cleaning robots for industrial purposes; electric wax-polishing machines for industrial 
purposes; vacuum cleaners for industrial purposes; electric cleaning robots for household use; electric wax-polishing 
machines for household purposes; vacuum cleaners for household purposes; internal combustion engines for power 
generation, other than for land vehicles; internal combustion engines, other than for land vehicles; steam engines; steam 
engine boilers; jet engines other than for land vehicles; turbines other than for land vehicles; compressed air engines; 
mechanical engine parts for land vehicles; exhaust pipes for land vehicle engines; timing belts for land vehicle engines; 
mufflers for motors and engines; injectors for engines; fuel injectors; filter elements for fuel filters; radiators (cooling) for 
motors and engines; oil filters for motors and engines; air filters for automobile engines; filter elements for air cleaners 
for land vehicle engines; sparking plugs for internal combustion engines; glow plugs for diesel engines.

Cl.9;Cell phone straps; telecommunication devices and apparatus; mobile phone neck straps; mobile phone cases; 
mobile phone accessories; loudspeakers; cabinets for loudspeakers; battery chargers for use with telephones; 
headphones; earphones; telephone apparatus; intercoms; mobile phones; antennas; audio- and video-receivers; 
camcorders; electric capacitors for telecommunication apparatus; compact disc players; digital cameras; digital photo 
frames; DVD players; electro-dynamic apparatus for the remote control of signals; electronic notice boards; facsimile 
machines; Global Positioning System (GPS) apparatus; hands free kits for phones; high-frequency apparatus; 
intercommunication apparatus; musical juke boxes; microphones; electric monitoring apparatus; navigation apparatus 
for vehicles (on-board computers); optical data media; personal stereos; portable media players; radar apparatus; radio 
pagers; radios; record players; remote control apparatus; satellite navigational apparatus; smartphones; cases for 
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smartphones; sound and image recording apparatus; sound recording carriers; sound reproduction apparatus; sound 
transmitting apparatus; television apparatus; transmitters of electronic signals; vehicle radios; video recorders; 
telecommunication machines and devices for use in assisting in improving safety of car driving; audio equipment; car 
stereos; car televisions; in-car telephone handset cradles; computer mouse; computer operating programs, recorded; 
computer programs, recorded; computer programs, downloadable; personal computers; tablet computers; carrying cases 
adapted for computers; covers and cases for mobile telephones; covers and cases for tablet computers and notebook 
computers; computer programs for mobile phones; blank USB flash drives; computer keyboards; apparatus and 
installations for the production of X-rays, not for medical purposes; bar code readers; central processing units; integrated 
circuits; computer memory devices; computer peripheral devices; computer software applications, downloadable; 
computer software, recorded; data processing apparatus; disks, magnetic; electronic agendas; electronic book readers; 
electronic pocket translators; electronic tags for goods; integrated circuit cards; interfaces for computers; lasers, not for 
medical purposes; light-emitting diodes (LED); magnetic data media; marine depth finders; metal detectors for industrial 
or military purposes; microprocessors; mouse pads; optical character readers; printed circuit boards; printed circuits; 
printers for use with computers; protection devices against X-rays, not for medical purposes; sonars; electronic 
components; electronic memory devices; computer hardware and software; fuel cells; electric bicycle batteries; bipedal 
walking humanoid robots, not including those for industrial use, medical use, or recreational use; robots for use in 
conducting conversation experiments between a robot and a human.

Cl.28;Toy humanoid robots for use in arcades; amusement machines and apparatus for use in amusement parks; 
arcade video game machines; amusement machines, automatic and coin-operated; bowling apparatus and machinery; toy 
robots; home video game machines; hand-held games with liquid crystal displays; toys; stuffed toys; toy vehicles; teddy 
bears; dolls; toy figures; mobiles [toys].

4678



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

 

3836502    28/12/2017
[International Registration No. : 1400558]
IPEK BULGUR IMALAT SANAYI VE TICARET ANONIM SIRKETI
Organize Sanayi Bölgesi, 2. Bulvar Çiftlik Organize Sanayi Mardin Turkey

Proposed to be Used
IR DIVISION
Cl.29;Dried pulses, soups, bouillon, edible oils, prepared nuts and dried fruits as snacks, hazelnut spreads and peanut 
butter; tahini (sesame seed paste), eggs and powdered eggs, potato chips.

Cl.30;Pasta, stuffed dumplings, noodles, flour, semolina, starch for food, sugar, cube sugar, powdered sugar, tea, ice 
tea, salt, cereal-based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human 
consumption, crushed barley for human consumption, processed oats for human consumption, processed rye for human 
consumption, rice, molasses for food.
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Priority claimed from 27/09/2017; Application No. : 4020170123267 ;Republic of Korea 

3836543    21/12/2017
[International Registration No. : 1400718]
JOE, NamSeok
205-106, Jugong 2-Danji, ByeongJeom 3-Ro 74, HwaSeong-si GyeongGi-Do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.12;Sports utility vehicles; motor buses; motor scooters; passenger cars (automobiles); passenger cars for more 7 
passengers; motorcycles; parts and accessories for motorcycles; automobiles; parts and accessories for automobiles; 
automobile tires; electric bicycles; bicycles; tires for two-wheeled motor vehicles or bicycles; electrically powered 
scooters; electric cars; minibuses; light trucks; snowmobiles; coach vans; pickup trucks; hybrid power scooters; hybrid 
cars; vehicles for locomotion by land, air, water or rail.

Cl.35;Online comprehensive shopping mall service; retail convenience stores; sports marketing services; business 
management of sports people; arranging and conducting of auction sales; dealership sale services featuring vehicles for 
mineworking machines; dealership sale services featuring backhoe loaders; dealership sale services featuring 
agricultural machines; wholesale store services featuring sports-wear; wholesale store services featuring sports goods; 
dealership sale services featuring automobiles; wholesale store services featuring motorcycles; wholesale store services 
featuring bicycles; retail sale store services featuring vehicles for locomotion by land/air or water; wholesale store 
services featuring vehicles for locomotion by land/air or water; dealership sale services featuring vehicles for locomotion 
by land/air or water; wholesale store services featuring engine/motor/rubber belt and brake for land vehicles; dealership 
sale services featuring automobile tires; dealership sale services featuring lorries; wholesale store services featuring 
cosmetics.
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Priority claimed from 05/05/2017; Application No. : 1353373 ;Benelux 

3836560    24/10/2017
[International Registration No. : 1400338]
Arodo, besloten vennootschap met beperkte aansprakelijkheid
Hoge Mauw 740 B-2370 Arendonk

Proposed to be Used
IR DIVISION
Cl.7;Packaging machines and parts for these machines, namely butterfly valves, dosing valves and dosing screws, 
filters, steam traps, weighers, feeders [parts of machines], adaptors for pipes [parts of machines]; machine parts, namely, 
rotation wheels; shaft couplings; machine parts, namely, soundproof and dustproof guards, bending tools, rotating 
centres, pressure regulators, tool holders, moulds, grippers, hammers, pulleys incorporating bearings, chill-moulds, 
gaskets, press tools, rollers being components of packaging lines; packing installations; industrial bag filling machines; 
industrial vacuum packing machines; sack filling machines; bag compactors [machines]; palletisation machines; hoppers 
[mechanical discharge]; bag sealing machines; bag folding machines.

Cl.35;Business mediation in the field of b2b commercial services and export services relating to the purchase and sale 
of packaging machines and parts for these machines, namely butterfly valves, dosing valves and dosing screws, filters, 
steam traps, automated cleaning stations, weighers, feeders [parts of machines], adaptors for pipes [parts of machines]; 
rotation wheels; shaft couplings; soundproof and dustproof guards, bending tools, rotating centres, pressure regulators, 
tool holders, moulds, grippers, hammers, pulleys incorporating bearings, chill-moulds, gaskets, press tools, rollers being 
components of packaging lines; business mediation in the field of b2b commercial services and export services relating 
to the purchase and sale of packing installations and industrial machines; business mediation in the field of b2b 
commercial services and export services relating to the purchase and sale of sack filling machines, bag compactors, 
palletisation machines, weighing hopper; bag sealing machines; bag folding machines.

Cl.37;Installation, maintenance and repair of packaging machines, installations for packaging purposes and industrial 
machines.
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3836626    18/12/2017
[International Registration No. : 1402370]
BIFFI ITALIA S.r.l.
Località Caselle San Pietro I-29017 Fiorenzuola d'Arda (PC) Italy

Proposed to be Used
IR DIVISION
Cl.7;Valves and actuators being parts of machinery; mechanical valve monitoring and control mechanisms; parts and 
fittings included in this class for all the aforesaid goods.

Cl.9;Electric valves and actuators; actuator control, monitoring and positioning systems; valve monitoring and control 
apparatus; pipeline break detection systems and apparatus; switch boxes; protective switch enclosures; pipeline break 
detection systems and apparatus; parts and fittings for all the aforesaid goods; hydraulic power packs.
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Priority claimed from 07/12/2017; Application No. : 30 2017 112 589 ;Germany 

3837548    21/12/2017
[International Registration No. : 1401074]
nora systems GmbH
Höhnerweg 2-4 69469 Weinheim Germany

Proposed to be Used
IR DIVISION
Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum and substitutes for all these materials; goods of 
semi-processed resins; plastics and resins in extruded form for use in manufacture; goods of plastic substances, semi-
processed; semi-processed plastic substances; elastomers; sheets and sheetings made of rubber or gum; sheets and 
sheetings made of plastic; sheets and sheetings made of thermoplastic elastomers; rubber; rubber sheets; elastomers 
sheets; stair edgings of rubber or plastic; plastics materials in the form of profiles [semi-finished products]; semi-finished 
rubber in the form of profiles.

Cl.19;Building materials, non-metallic; building and construction materials and elements, not of metal; non-metallic 
flooring materials; non-metallic flooring; floors, not of metal; rubber flooring; plastic flooring; flooring made of 
thermoplastic elastomers; tiles; tile floorings, not of metal; floor tiles; rubber floor tiles; flooring tiles of synthetic 
materials; tile flooring made of thermoplastic elastomers; floor tiles, (building material, not of metal); non-metallic 
surfacings for stairs; construction materials, namely, non-metal flooring materials; skirtings for floors, not of metal; 
mouldings, not of metal, for building; stair components (non-metallic); stair treads, not of metal; profiles for building 
construction (non-metallic).

Cl.27;Carpets; rugs; mats; linoleum; floor coverings and artificial ground coverings; carpets, rugs and mats; wall and 
ceiling coverings; floor coverings; floors coverings of rubber; floor coverings of plastic; floor coverings of thermoplastic 
elastomers.
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3837554    21/11/2017
[International Registration No. : 1400562]
OMP Trade GmbH
Ruthensteinstraße 6 A-4522 Sierning Austria

Proposed to be Used
IR DIVISION
Cl.8;Agricultural, gardening and landscaping tools.

Cl.20;Valves, not of metal, other than parts of machines.
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Priority claimed from 25/05/2017; Application No. : 87464917 ;United States of America 

3837559    02/06/2017
[International Registration No. : 1401267]
CBRE, Inc.
400 S. Hope Street, 25th Floor Los Angeles CA 90071 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Capital investment consultation services; financial services in the nature of commercial and multi-family 
mortgage banking and loan servicing, mortgage brokerage services, investment consultation and investment 
management of funds relating to real estate and real estate companies; residential and commercial real estate agency, 
appraisal, brokerage, investment and management services; financial analysis and consultation relating to real estate; 
financial valuation of real estate; financial valuation of personal property, namely, equipment; financial portfolio 
management of residential and commercial real estate; financial research, management and investment in the area of 
residential and commercial real estate, namely, research in the field of acquisition and disposition of real estate, and 
assets management, namely, management of assets in the form of real estate property, and investment and management 
of stock in real estate companies that hold, manage, buy and sell real estate; residential and commercial real estate 
facilities management, namely, leasing of real property; providing online information in the field of real estate 
management and real estate investment services.

Cl.37;Residential and commercial real estate development, in the nature of construction and construction management 
services; residential and commercial real estate construction services, namely, construction of residential and 
commercial real estate; residential and commercial real estate construction management services.

Cl.42;Residential and commercial real estate construction services, namely, planning and laying out of residential and 
commercial real estate.

4685



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 24/03/2017; Application No. : 2017-040329 ;Japan 

3837564    12/09/2017
[International Registration No. : 1401282]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi 471-8571 Aichi-ken Japan

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots; electric cleaning robots for industrial purposes; electric wax-polishing machines for industrial 
purposes; vacuum cleaners for industrial purposes; electric cleaning robots for household use; electric wax-polishing 
machines for household purposes; vacuum cleaners for household purposes; internal combustion engines for power 
generation, other than for land vehicles; internal combustion engines, other than for land vehicles; steam engines; steam 
engine boilers; jet engines other than for land vehicles; turbines other than for land vehicles; compressed air engines; 
mechanical engine parts for land vehicles; exhaust pipes for land vehicle engines; timing belts for land vehicle engines; 
mufflers for motors and engines; injectors for engines; fuel injectors; filter elements for fuel filters; radiators (cooling) for 
motors and engines; oil filters for motors and engines; air filters for automobile engines; filter elements for air cleaners 
for land vehicle engines; sparking plugs for internal combustion engines; glow plugs for diesel engines.

Cl.9;Cell phone straps; telecommunication devices and apparatus; mobile phone neck straps; mobile phone cases; 
mobile phone accessories; loudspeakers; cabinets for loudspeakers; battery chargers for use with telephones; 
headphones; earphones; telephone apparatus; intercoms; mobile phones; antennas; audio- and video-receivers; 
camcorders; electric capacitors for telecommunication apparatus; compact disc players; digital cameras; digital photo 
frames; DVD players; electro-dynamic apparatus for the remote control of signals; electronic notice boards; facsimile 
machines; Global Positioning System (GPS) apparatus; hands free kits for phones; high-frequency apparatus; 
intercommunication apparatus; musical juke boxes; microphones; electric monitoring apparatus; navigation apparatus 
for vehicles (on-board computers); optical data media; personal stereos; portable media players; radar apparatus; radio 
pagers; radios; record players; remote control apparatus; satellite navigational apparatus; smartphones; cases for 
smartphones; sound and image recording apparatus; sound recording carriers; sound reproduction apparatus; sound 
transmitting apparatus; television apparatus; transmitters of electronic signals; vehicle radios; video recorders; 
telecommunication machines and devices for use in assisting in improving safety of car driving; audio equipment; car 
stereos; car televisions; in-car telephone handset cradles; computer mouse; computer operating programs, recorded; 
computer programs, recorded; computer programs, downloadable; personal computers; tablet computers; carrying cases 
adapted for computers; covers and cases for mobile telephones; covers and cases for tablet computers and notebook 
computers; computer programs for mobile phones; blank USB flash drives; computer keyboards; apparatus and 
installations for the production of X-rays, not for medical purposes; bar code readers; central processing units; integrated 
circuits; computer memory devices; computer peripheral devices; computer software applications, downloadable; 
computer software, recorded; data processing apparatus; disks, magnetic; electronic agendas; electronic book readers; 
electronic pocket translators; electronic tags for goods; integrated circuit cards; interfaces for computers; lasers, not for 
medical purposes; light-emitting diodes (LED); magnetic data media; marine depth finders; metal detectors for industrial 
or military purposes; microprocessors; mouse pads; optical character readers; printed circuit boards; printed circuits; 
printers for use with computers; protection devices against X-rays, not for medical purposes; sonars; electronic 
components; electronic memory devices; computer hardware and software; fuel cells; electric bicycle batteries; bipedal 
walking humanoid robots, not including those for industrial use, medical use, or recreational use; robots for use in 
conducting conversation experiments between a robot and a human.

Cl.28;Toy humanoid robots for use in arcades; amusement machines and apparatus for use in amusement parks; 
arcade video game machines; amusement machines, automatic and coin-operated; bowling apparatus and machinery; toy 
robots; home video game machines; hand-held games with liquid crystal displays; toys; stuffed toys; toy vehicles; teddy 
bears; dolls; toy figures; mobiles [toys].
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Priority claimed from 07/12/2017; Application No. : 2017-161069 ;Japan 

3837574    22/01/2018
[International Registration No. : 1401096]
MORESCO CORPORATION
5-3, Minatojima Minamimachi 5-chome, Chuo-ku, Kobe-Shi 650-0047 Hyogo Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for lubricants; chemical preparations having a function as lubricants; industrial chemicals.

Cl.4;Forging lubricants; lubricants for automobile engines; automotive lubricants; cooling lubricants; spray lubricants; 
lubricating graphite; industrial greases; lubricating greases; lubricants; lubricating oils; grease for belts; lubricating oils 
for high temperature applications; oils for use with vacuum pumps (lubricating oils).
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3837589    20/11/2017
[International Registration No. : 1402032]
RIZWAN NURUDDIN ADATIA
AV. MÁRTIRES DE MUEDA, N° 549 MAPUTO Mozambique

Proposed to be Used
IR DIVISION
Cl.41;Educational, training, sport and cultural services.

Cl.45;Personal and social services rendered by others to meet the needs of individuals.
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3838223    20/11/2017
[International Registration No. : 1402323]
Luoyang Northglass Technology Co., LTD
No. 20 Binhe Road, High-New Technology Development Zone, Luoyang City Henan Province China

Proposed to be Used
IR DIVISION
Cl.7;Glass-working machines; machinery equipment for glass industry (including for the manufacture of glass for daily 
use); glass polishing machine; glass cutting machine; automatic blowing machine (glass processing machinery); bottle-
making machine; extracting mill (glass processing machinery); tube coiling machine (glass processing machinery); pipe 
grinding machine (glass processing machinery).

Cl.19;Building glass; glass granules for road marking; insulated glass; window glass (other than vehicle window glass);
safety glass; insulating glass for building; alabaster glass.
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3838230    09/11/2017
[International Registration No. : 1401031]
MAGMA Giessereitechnologie Gesellschaft für Giesserei-, Simulations- und Regeltechnik mbH
Kackertstr. 11 52072 Aachen Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring systems comprising measuring devices, sensors and display apparatus for the compilation of operating 
data in the automation and control of technical operative processes; computer software for the computational simulation 
of thermally and flow-conditioned processes, especially for the computation of mould filling, solidification and cooling of 
components consisting of metal and plastics castings.

Cl.41;Specialized basic and advanced training of personnel; seminars and workshops in the field of computer software; 
seminars and workshops for the use of mathematical simulation software relating to the thermal flow, mould filling and 
flow behaviours in the production of components made of metal and plastics materials.

Cl.42;Engineering services in production operations; collection of measuring values for industrial research purposes, 
in particular quality control of technical operational processes, especially in the processing of metals and plastics; 
engineering services for the automation and control of technical operational processes in the processing of metals and 
plastics.
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Priority claimed from 01/09/2017; Application No. : 30 2017 227 293 ;Germany 

3838247    06/12/2017
[International Registration No. : 1400377]
Egon Zehnder lnternational AG
Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Personnel recruitment consultancy services; business management and organization consultancy; career 
placement consulting services; human resources consultancy; business management consultancy in the field of 
executive and leadership development; consultancy relating to the selection of personnel; personnel management 
consultancy; professional consultancy relating to personnel management; recruitment of executive staff; personnel 
selection; personnel selection using psychological testing; personnel consultancy; human resources management and 
recruitment services; personnel placement and recruitment; employment agency services; business succession 
planning; executive search and placement services; business consultancy and advisory services.

Cl.41;Management education services; educational services relating to management; consultancy services relating to 
the education and training of management and of personnel; coaching in economic and management matters; arranging 
and conducting of courses, seminars and workshops.
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Priority claimed from 11/12/2017; Application No. : 1893581 ;Australia 

3838260    20/12/2017
[International Registration No. : 1400327]
Envato Pty Ltd
L1, 121 King St Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable software applications; computer software media platforms; downloadable 
electronic files; digital publications; digital products namely audio (including music tracks and sound effects), graphics, 
images, photographs, design templates, digital design content, screen casts, code and code scripts, ebooks, text, videos 
(including video effects and footage), tutorials, software, graphics, 3D models, animations, fonts, vectors, icons, website 
themes and templates, plug-ins, games and music; databases; computer databases.

Cl.35;Advertising; providing an online searchable directory for the selling and buying of goods and/or services of 
others; promoting the goods and services of others; providing an online marketplace for the selling and buying of goods 
and/or services of others; online retail services; retail services; providing online retail trading services in relation to 
electronic files, digital publications and digital products; compilation and systemisation of information into computer 
databases; media management services for business management assistance; consultancy, information and advisory 
services regarding the aforementioned services.
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3838326    12/01/2018
[International Registration No. : 1402123]
WU, SHIH-TUN
No. 60, Ln. 251, ZhongZheng Rd., Dashe Dist., Kaohsiung City 815 Taiwan Province China

Proposed to be Used
IR DIVISION
Cl.7;Pumps [machines]; vacuum pumps [machines]; compressors [machines]; air pumps [garage installations]; pumps 
[parts of machines, engines or motors]; compressed air machines; centrifugal pumps; turbocompressors; air suction 
machines.

Cl.35;Import-export agency services; price quotations for goods or services; marketing; procurement services for 
others [purchasing goods and services for other business].
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Priority claimed from 21/08/2017; Application No. : 302017000094733 ;Italy 

3838353    15/12/2017
[International Registration No. : 1402520]
VALSIR S.P.A.
Localita' Merlaro, 2 VESTONE (Brescia) Italy

Proposed to be Used
IR DIVISION
Cl.6;Pipes and tubes of metal; metal pipes for liquid and gas transfer; metal hoses for plumbing use; rain traps of metal; 
floor drains of metal; sewer pipes of metal; ducts of metal for ventilating installations; pipe muffs of metal; collars of 
metal for fastening pipes; tubes of metal; underdrainage pipes of metal; skelps; junctions of metal for pipes; pipe spacers 
of metal; pipe extensions of metal; couplings of metal for tubing; pipes, tubes and hoses, and fittings therefor, including 
valves, of metal.

Cl.11;Sanitary and bathroom installations and plumbing fixtures; sanitary installations, water supply and sanitation 
equipment; waste pipes for sanitary installations; flexible pipes being parts of sink plumbing installations; flexible pipes 
being parts of shower plumbing installations; flexible pipes being parts of bath plumbing installations; bibcocks 
[plumbing fittings]; toilets incorporating cisterns; cistern levers; ball cocks for toilet tanks; toilet bowls; flues and 
installations for conveying exhaust gases; safety valves for gas pipes; stop cocks for regulating gas; space heaters; 
radiant linear heating systems; space heating apparatus; pavement heating apparatus; heating, ventilating, and air 
conditioning and purification equipment (ambient); flush levers for toilets; flushing tanks; waste fittings for sanitary ware; 
shower pans; overhead showers; shower units; strainers for use with shower trays; flues for ventilating apparatus.

Cl.17;Flexible pipes, tubes, hoses and fittings therefor (including valves), and fittings for rigid pipes, all non-metallic; 
non-metallic couplings for pipes; hose bandages; pipe extensions (non-metallic -); non-metal pipe couplings and joints; 
insulation jackets for industrial pipes; casings of rubber for tubes; pipe muffs, not of metal; plastics in the form of sheets, 
films, blocks, rods and tubes; fittings, not of metal, for rigid pipes; couplings (non-metallic -) for flexible pipes; hose pipes 
made of rubber; rubber tubes and pipes; flexible hoses, not of metal; flexible plumbing pipes of plastic; air conditioner 
hoses; flexible hoses for conveying liquids; flexible tubes for use in irrigation; radiator hoses (non-metallic -).

Cl.19;Plastic pipes for plumbing purposes; plastics pipes [rigid] for water; rigid pipes, not of metal, for building; rigid 
pipes and valves therefor, non-metallic; street gutters, not of metal; plastic conduits for drainage; drain gullies, not of 
metal; sumps (non-metallic -) [structures]; drain pipes, not of metal; drain traps [valves], not of metal or plastic.
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Priority claimed from 11/12/2017; Application No. : 1893584 ;Australia 

3838399    20/12/2017
[International Registration No. : 1400328]
Envato Pty Ltd
L1, 121 King St Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable software applications; computer software media platforms; downloadable 
electronic files; digital publications; digital products namely audio (including music tracks and sound effects), graphics, 
images, photographs, design templates, digital design content, screen casts, code and code scripts, ebooks, text, videos 
(including video effects and footage), tutorials, software, graphics, 3D models, animations, fonts, vectors, icons, website 
themes and templates, plug-ins, games and music; databases; computer databases.

Cl.35;Advertising; providing an online searchable directory for the selling and buying of goods and/or services of 
others; promoting the goods and services of others; providing an online marketplace for the selling and buying of goods 
and/or services of others; online retail services; retail services; providing online retail trading services in relation to 
electronic files, digital publications and digital products; compilation and systemisation of information into computer 
databases; media management services for business management assistance; consultancy, information and advisory 
services regarding the aforementioned services.
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3838413    21/12/2017
[International Registration No. : 1401601]
KIKO S.p.A.
Via Giorgio e Guido Paglia, 1/D I-24122 Bergamo (BG) Italy

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfume; essential oils; cosmetics; hair care and hair treatment preparations; creams, lotions, gels and 
balms for cosmetic use; deodorants for personal use; bath salts; dentifrices; excluding goods for infants and children up 
to 11 years old.

Cl.35;Advertising, marketing and promotional services; organization and management of customer loyalty, incentive 
and promotional schemes; retailing services, including online, in relation to soaps, perfumes, essential oils, cosmetics, 
hair treatment and care preparations, creams, lotions, gels and balms for cosmetic purposes, deodorants for personal 
use, bath salts, dentifrices, scissors, nail files, tweezers, manicure and pedicure cases, manicure instruments, pedicure 
instruments, eyelash curlers, eyelash separators, nail nippers, nail polishers, electric or non-electric nail clippers, razors, 
computer software and programs, application software, software applications for mobile telephones, pencil sharpeners 
for cosmetics, non-moistened face towels of paper for removing make-up, empty toilet bags, empty cosmetic bags, vanity 
cases, not fitted, empty cosmetic purses, non-fitted cosmetic bags, clutch bags, purses, pocket wallets, bags, backpacks, 
make-up mirrors, cosmetic containers, cosmetic utensils, cosmetic applicators, spatulas for cosmetic purposes, empty 
droppers for cosmetic purposes, cosmetic brushes, shaving brushes, face sponges for applying make-up, toilet sponges, 
powder puffs, stick applicators for make-up, nail brushes, eyebrow brushes, eyelash combs, toilet brushes, combs, 
perfume sprayers, powder compacts, soap holders, soap dispensers, fitted cosmetic bags, cases for cosmetic utensils, 
jars, toe separators of foam rubber for pedicures; excluding services related to goods for infants and children up to 11 
years old.
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3838595    05/12/2017
[International Registration No. : 1402343]
Kunshan Kersen Science&Technology Co.,Ltd.
No. 389, Kunjia Road, Kushan development zone, Kunshan city Jiangsu China

Proposed to be Used
IR DIVISION
Cl.6;Common metals, unwrought or semi-wrought; building materials of metal; screws of metal; furniture fittings of 
metal; fittings of metal for furniture; hardware of metal, small; locks of metal, other than electric; chill-moulds [foundry]; 
containers of metal.

Cl.10;Furniture especially made for medical purposes; feeding bottles; feeding bottle teats; contraceptives, non-
chemical; surgical implants comprised of artificial materials; orthopaedic articles; suture materials.

4697



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

3838709    08/12/2017
[International Registration No. : 1400689]
SHH Group, LLC
10181 Scripps Gateway Court San Diego CA 92131-5152 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management consulting and advisory services for the hospitality industry; business auditing services 
for the hospitality industry; consulting services in the fields of operational management in the hospitality industry; market 
research, intelligence, and analysis services for the hospitality industry; business consultation services, namely, 
consumer satisfaction consulting and intelligence services for the hospitality industry; advertising and marketing 
services for the hospitality industry; marketing consulting services, namely, management of social media and online 
promotions for the hospitality industry; advertising, marketing, and promotion services; distributorship services in the 
field of draft beer equipment; distributorship services in the field of bar equipment.

Cl.42;Providing temporary use of non-downloadable software for operational management of bars, restaurants, and 
hotels; providing temporary use of non-downloadable software for inventory management of beer, wine, and liquor for 
use in the hospitality industry; providing temporary use of non-downloadable software for monitoring and auditing beer, 
wine, and liquor sales and volume of dispensed beer, wine, and liquor; providing temporary use of non-downloadable 
software for monitoring and auditing flow, temperature, and pressure of draft beer; providing non-downloadable software 
for market research, intelligence, analysis, and consulting for the hospitality industry.
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Priority claimed from 17/10/2017; Application No. : 017352287 ;European Union 

3838738    27/10/2017
[International Registration No. : 1400402]
SCHNEIDER ELECTRIC INDUSTRIES SAS
35 rue Joseph Monier F-92500 Rueil-Malmaison France

Proposed to be Used
IR DIVISION
Cl.35;Business consulting and advisory services in the fields of electricity, energy generation and distribution, power 
supply, energy efficiency, clean energy, renewable energy resources, and energy consumption; providing business 
research into public policy information in the fields of electricity, energy generation and distribution, and renewable 
energy resources; business advice relating to the administration of a program that enables market participants to sell and 
transfer electrical and renewable energy.

Cl.36;Financial consultation and advisory services relating to the construction and feasibility of systems for the 
distribution of electricity and energy; facilitating and arranging for the financing of electricity and energy generating 
facilities; providing consultation and advisory services in connection therewith; financial advice relating to the 
administration of a program that enables market participants to sell and transfer electrical and renewable energy.

Cl.37;Installation and maintenance of systems to distribute electricity and energy; construction project management 
services in the field of construction of energy generation equipment and facilities; providing consultation and advisory 
services in connection therewith; installation of power supply equipment for transmission and distribution of electricity 
and energy.

Cl.39;Power distribution, namely, distribution and transmission of electricity and distribution of energy; providing 
consultation and advisory services in connection therewith.

Cl.42;Technological consulting and advisory services in the fields of electricity, energy generation and distribution, 
power supply, energy efficiency, clean energy, renewable energy resources, energy consumption for facilities and 
buildings, automation systems, installations and equipment; technological consulting and advisory services in the fields 
of electricity, energy generation and distribution, power supply, energy efficiency, clean energy, renewable energy 
resources, and energy consumption relating to the design and installation of systems and facilities for distributing 
electricity and energy; technological planning and consulting in the field of designing facilities and equipment for 
distributing electricity and energy; hosting an on-line website that enables market participants to sell and transfer 
electrical and renewable energy; technological planning and consulting in the field of renewable energy resources.

Cl.45;Legal advice relating to the administration of a program that enables market participants to sell and transfer 
electrical and renewable energy.
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Priority claimed from 16/03/2017; Application No. : UK00003219171 ;United Kingdom 

3838753    15/09/2017
[International Registration No. : 1400989]
Maggie and Rose Limited
2b Belmont Road London W14 5UH United Kingdom

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lamps; lampshades; desk lamps; decorative light fittings; lighting installations; book lights; flashlights 
[torches]; hot water bottles; kettles; hand warmers for personal use; sanitary covers for toilet seats; fan heaters; electric 
fans; electric firelighters; barbecues; barbecue apparatus; parts and fittings for all the aforesaid goods.

Cl.20;Furniture; children's furniture; mirrors; frames; picture frames; photo frames; tables; cabinets and cases; 
shelving; chairs; seats for children; high chairs; playpens; infant walkers; desks; garment hangers; hangers for clothes; 
clothes hooks; blinds, and fittings for curtains and blinds; wind chimes; hooks for clothes; bedding, except linen; 
mattresses; pillows; pillows for the support of infants; cots; cot bumpers; cribs for babies; travel cots; beds; children's 
beds; children's mats used for sleeping; babies' baskets; babies' bouncing chairs; changing tables; changing mats; baby 
changing platforms; cushions; non-metal safety gates for babies, children and pets; baskets, not of metal; moses 
baskets; picnic baskets; plastic boxes; advertising display boards, not electronic; boards for the display of pictorial 
materials, not electronic; display frames, not electronic; statues, figurines, works of art and decorations made of wax, 
wood, plaster or plastic; busts made of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, 
mother-of-pearl, meerschaum and substitutes for all these materials, of plastic, wax or plaster; figurines made of wood, 
cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all 
these materials, of plastic, wax or plaster; statuettes made of wood, cork, reed, cane, wicker, horn, bone, ivory, 
whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, of plastic, wax or plaster; 
trophies of plastic, wood, wax or plaster; ornaments made of wood, cork, reed, cane, wicker, horn, bone, ivory, 
whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, of plastic, wax or plaster; 
ornamental sculptures made of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-
pearl, meerschaum and substitutes for all these materials, of plastic, wax or plaster; decorative plaques made of plastic, 
wood, wax or plaster; trophies made of plastic, wood, wax or plaster; scale models [ornaments] made of wood, cork, reed, 
cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these 
materials, of plastic, wax or plaster; parts and fittings for all the aforesaid goods.

Cl.24;Textiles; household textile goods; fabrics; waterproof textiles and household textile goods, not included in other 
classes; waxed textiles and household textile goods, not included in other classes; screening made of textiles; linen; 
kitchen linen; table linen; table covers; table cloths; textile napkins; textile serviettes; table runners; place mats; coasters 
of textile or cloth; tea towels; place mats of textile or cloth; bath linen; towels; bath sheets; face towels; face cloths; 
cloths for washing the body; coverings for furniture; throws; travelling rugs [lap robes]; travelling blankets; blanket 
throws; curtains; coverings for furniture; labels made of textiles; wall hangings; bed linen; infants' bed linen; loose covers
for furniture; bedspreads; blankets; quilts; duvets; mattress covers; sleeping bags; bed covers; covers for duvets; 
cushion covers; pillowcases; bed warmer covers; cloth bunting; cloth flags; cloth banners; banners of textile or plastic; 
mural hangings; bedding for animals [blankets]; parts and fittings for all the aforesaid goods.

Cl.27;Carpets, rugs, mats and matting, linoleum and other articles for covering existing floors; carpet tiles; cork tiles; 
floor coverings; mats; rugs; wallpaper; ceiling paper; wall coverings; floor coverings; yoga mats; wall hangings (non-
textile); parts and fittings for all the aforesaid goods.

4700



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

3838911    11/01/2018
[International Registration No. : 1401073]
Obschestvo s ogranichennoy otvetstvennostyu "Rayder Soft"
Engelsa prospekt, dom 93, kv. 721, RU-194214 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; computer programmes [programs], 
recorded; computer programs [downloadable software]; computer operating programs, recorded.

Cl.42;Installation of computer software; web site design consultancy; computer security consultancy; information 
technology [IT] consultancy; consultancy in the design and development of computer hardware; internet security 
consultancy; computer software consultancy; data security consultancy; updating of computer software; monitoring of 
computer systems to detect breakdowns; monitoring of computer systems for detecting unauthorized access or data 
breach; monitoring of computer systems by remote access; software as a service [SaaS]; maintenance of computer 
software; providing information on computer technology and programming via a website; conducting technical project 
studies; computer system design; hosting computer sites [web sites]; server hosting; computer software design; creating 
and designing website-based indexes of information for others [information technology services]; creating and 
maintaining web sites for others; computer programming; technical writing; duplication of computer programs; cloud 
computing; outsource service providers in the field of information technology; computer technology consultancy; 
telecommunications technology consultancy.
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Priority claimed from 15/12/2017; Application No. : 87722431 ;United States of America 

3839324    15/12/2017
[International Registration No. : 1401540]
Omnicom International Holdings, Inc.
720 California Street San Francisco CA 94108 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising services; marketing services; production and dissemination of advertising matter; business 
assistance for commercial and industrial companies; business consultancy services; business management and 
business organisation, consultancy and assistance; business information; commercial information; business research; 
provision and processing of business statistical information; data processing; sales promotion; purchase for others of 
advertising space; rental of advertising space; purchase for others of publicity and advertising materials; and rental of 
publicity and advertising materials; direct mail advertising; market research; opinion polling; organisation of exhibitions 
for commercial or advertising purposes; radio, television, billboard and press advertising; publicity and promotional 
services; advertising agency services; marketing agency services; media planning and buying; business services relating 
to the provision of sponsorship; business services relating to the provision of sponsorship for television commercials 
and programmes; sponsorship search; market analysis; provision of the aforesaid services on-line from a computer 
database or on the Internet; compilation of advertisements for use as web pages on the Internet; design services relating 
to advertising, promotional and marketing activities; information, consultancy and advisory services relating to the 
aforesaid services.

Cl.41;Workshops, forums, seminars and training in the field of advertising, marketing and marketing communications.

Cl.42;Design services; new product development services; graphic design services; information, consultancy and 
advisory services relating to the aforesaid services.

4702



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

Priority claimed from 01/08/2017; Application No. : 302017000088689 ;Italy 

3839326    09/08/2017
[International Registration No. : 1402294]
LUCA TONCELLI
Viale Asiago, 34 I-36061 Bassano del Grappa (VI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Processing machines for forming, cutting, sizing, polishing, chamfering and shaping of natural stones, artificial 
stones, agglomerated stones, ceramic materials, metallic materials and glass; numerically controlled machines for 
processing of natural stones, artificial stones, agglomerated stones, ceramic materials, metallic materials and glass; 
machines for the manufacture of artificial stones, agglomerated stones and ceramic materials; transport systems 
comprising conveyors and handling machines for moving and carrying natural stones, artificial stones, agglomerated 
stones, ceramic materials, metallic materials and glass; replacement parts for processing machines; manufacturing 
machines, conveying and handling machines for transporting natural stones, artificial stones, agglomerated stones, 
ceramic materials, metallic materials and glass; machines for reconditioning of slabs by impregnating with resins; plants 
for reconditioning of slabs by impregnating with resins; processing plants of natural stones, artificial stones, 
agglomerated stones, ceramic materials, metallic materials and glass; plants for moving of natural stones, artificial 
stones, agglomerated stones, ceramic materials, metallic materials and glass; plants for the manufacture of natural 
stones, artificial stones, agglomerated stones, ceramic materials, metallic materials and glass.

Cl.19;Natural and artificial agglomerated stones and ceramic materials, namely blocks, slabs, tiles, mosaic tiles, 
shingles; natural and artificial agglomerated stones and ceramic materials, namely blocks reconditioned by impregnating 
with resins; natural and artificial agglomerated stones and ceramic materials, namely slabs reconditioned by 
impregnating with resins; natural and artificial agglomerated stones and ceramic materials, namely tiles reconditioned by 
impregnating with resins; natural and artificial agglomerated stones and ceramic materials, namely mosaic tiles 
reconditioned by impregnating with resins; natural and artificial agglomerated stones and ceramic materials, namely 
shingles reconditioned by impregnating with resins and other set moulded forms of stones and ceramic material to be 
used in indoor and outdoor flooring, in indoor and outdoor wall claddings, for building construction and furniture.

Cl.37;Assembling, installation and repairing services and technical support relating thereto in the fields of processing 
machines, plants and machinery for manufacturing of artificial stones, agglomerated stones, ceramic materials, metallic 
materials and glass and reconditioning machines for natural stones; installation services of natural and artificial stones, 
agglomerated stones, ceramic materials, metallic materials and glass; laying services of natural and artificial stones, 
agglomerated stones, ceramic materials, metallic materials and glass; repairing and replacing services of natural and 
artificial stones, agglomerated stones, ceramic materials, metallic materials and glass.
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Priority claimed from 22/09/2017; Application No. : 4020170120761 ;Republic of Korea 

3839737    12/01/2018
[International Registration No. : 1402230]
LOTTE Corporation
(Sincheon-dong) 300, Olympic-ro, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers; starch for industrial purposes; industrial chemicals; adhesives for industrial purposes; artificial 
sweeteners [chemical preparations]; microorganisms, other than for medical and veterinary use; plant nutrition 
preparations; ceramic glazings; graphite for industrial purposes; birdlime; chemical test paper; unprocessed plastics; 
paper pulp; silicones; chemical preparations for use in photography; hydraulic oils; antifreeze; compositions for the 
manufacture of technical ceramics; industrial by-products generated during the processing of cereals; chemicals for use 
in photography; chemicals for use in forestry; unprocessed artificial resins; preparations of microorganisms, other than 
for medical and veterinary use; scientific chemicals; horticultural chemicals, except fungicides, herbicides, insecticides 
and parasiticides; agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; metalloids.

Cl.2;Natural resins, raw; protective preparations for metals; wood preservatives; anti-corrosive preparations; tattoo 
inks; dyes; pigments; coatings [paints]; colorants for use in the manufacture of paint; distempers; oil paints; synthesized 
resin paints; varnishes; lacquers; paper for dyeing Easter eggs; printers' pastes [ink]; colors for drawing pictures; anti-
rust oils; colorants; paints.

Cl.3;Food flavorings [essential oils]; bleaching preparations for laundry; starch for laundry; cosmetics; perfumery; 
beauty masks; adhesives for affixing wigs; cleaning preparations; beauty soap; dentifrices; shoe polish; furbishing 
preparations; cosmetics for animals; pre-moistened cleansing tissues; abrasives; polishing preparations; laundry 
preparations; toiletry preparations; scouring preparations; essential oils; adhesive for artificial eyelashes, hair and nails.

4704



Cl.4;Industrial oils and fats; dust absorbing, wetting and binding compositions; grease for footwear; leather-preserving 
oils and greases; wicks for oil lamps; electrical energy; solid fuels; gaseous fuels; liquid fuels; industrial oil; wax [raw 
material]; nightlights [candles]; candles; industrial wax; tealights; scented candles; fuel for lighters; tinder; fuel; candles 
and wicks for lighting.

Cl.11;Medical sterilizer; dental ovens; non-electric water purifiers for household purposes; ice boxes (except for 
portable); gas ranges; sinks; luminous house numbers; pocket warmers; aquarium filtration apparatus; toilet bowls; 
heaters for heating irons; showers; tanning apparatus [sun beds]; heating apparatus; refrigerating apparatus and 
installations (other than for vehicles); ventilators; non-electric lighting apparatus and devices; washers for water taps; 
water supply installations; toilets, portable; heating apparatus and devices for laboratory use; heating and cooling 
systems for ships; heating and cooling systems for aircrafts; heating and cooling systems for railway vehicles; heating 
and cooling systems for motor cars, not being parts of engines or motors; lighting apparatus and devices for bicycles; 
heat guns; drying apparatus for agricultural use; air purifying apparatus and machines; apparatus for dehydrating food 
waste; beverage cooling apparatus; industrial furnaces; cooling installations for tobacco; safety accessories for water or 
gas apparatus and pipes; electric lighting apparatus; electric heating and cooling systems for household purposes; hair 
dryers for household purposes; gas lighters; ice-cooling refrigerators for household purposes; heating apparatus for 
vehicles; lighting apparatus for vehicles; cooking apparatus and installations; cookers; footwarmers, electric or non-
electric; coils (parts of distilling/heating or cooling installations); taps [faucets]; whirlpool-jet apparatus; heating and air 
conditioning apparatus; ventilating apparatus; apparatus for heating/ventilating and air conditioning; air washers; water 
purifiers for household purposes; freezers.

Cl.17;Adhesive tapes (other than stationery and not for medical or household or electrical insulating purposes); mica, 
raw or partly processed; foam supports for flower arrangements [semi-finished products]; asbestos paper; plastic film, 
other than for wrapping; raw rubber; rubber pouches for packaging; rubber stoppers; washers of rubber; non-conducting 
materials for retaining heat; fire curtains of asbestos; shock-absorbing buffers of rubber; packing [cushioning, stuffing] 
materials of rubber or plastics; electrical insulating materials; electrical insulating tapes; insulating gloves; chemical fiber 
(not for textile use); inorganic fiber (not for textile use); chemical-fiber threads and yarns (not for textile use); asbestos 
fabrics; asbestos felt; cords of rubber; asbestos nets; statuettes of rubber; non-metallic flexible pipes; packing, stopping 
and insulating materials.

Cl.20;Umbrella stands; unworked or semi-worked coral; baskets, not of metal; signboards of wood or plastics; poles, 
not of metal; memorial cups of plastic; stakes, not of metal, for plants or trees; kennels for household pets; steps 
[ladders], not of metal; embroidery frames; bathtub grab bars, not of metal; reeds [plaiting materials]; bamboo materials 
(not for building); cane, unworked or semi-worked; Japanese food wrapping sheets of wood (kyogi); animal bone 
(unworked or partly worked material); casks, not of metal; wood boxes; plastic mailing tubes; plugs (dowels) not of metal; 
furniture; indoor blinds; picture frames; mail boxes, not of metal or masonry; bedding, except linen; coffin fittings; shoe 
dowels, not of metal; hand-held flat fans; non-metal fasteners, namely, nails; locks, other than electric, not of metal; saw 
horses; non-metal door fittings; mirror tiles; draughtsman's tables; hairdressers' chairs; loading gauge rods, not of metal, 
for railway waggons [wagons]; transport pallets, not of metal; mooring buoys, not of metal; fodder racks; beehives; 
valves, not of metal, other than parts of machines; gun racks; infant walkers; camping furniture; fishing chairs; works of 
art of wood, wax, plaster or plastic; mannequins; bed and mattress.
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Priority claimed from 03/07/2017; Application No. : 30 2017 016 236 ;Germany 

3839743    08/12/2017
[International Registration No. : 1402606]
Merck KGaA
Frankfurter Strasse 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial and scientific purposes; chemical products to create structures on ceramics, 
glass, silicon, steel, aluminium, paper, plastic, glass-fibre, enhanced plastics, and their surface treatment.

Cl.9;Parts and accessories for display screens.

Cl.11;Lighting apparatus; fluorescent, luminescent, phosphorescent, electrophosphorescent and/or electroluminescent 
lighting apparatus.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; instructional and teaching 
material (except apparatus); plastics materials for packaging (included in this class).

Cl.17;Plastic in extruded form for use in manufacture.

Cl.21;Glass with electrically conductive surface, glass panes incorporating fine electrical conductors.
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3840437    01/08/2017
[International Registration No. : 1400835]
Kano Computing Limited
69-79 Mile End Road London E1 4TT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computers; kit consisting of computer hardware, computer software, computer peripherals, computer keyboards, 
computer screens, computer accessories, computer parts and fittings, allowing users to assemble, control and operate a 
computer; computer apparatus; computer modules; computer sub-assemblies; personal computers; portable computers; 
micro-computers; desktop computers; components for computers; circuit boards; printed circuit boards; computer circuit
boards; memory boards; memory chips; computer chips; integrated circuit chips; data storage apparatus equipment; data
storage units; data storage units for use with computers; computer memory apparatus; computer memory devices; 
computer memory hardware; memory cards; computer motherboards; hard drives, interface cards; kit consisting of 
computer hardware, computer software, computer peripherals, computer accessories and LED lights, allowing users to 
assemble and operate a pixel LED board that may be assembled, controlled and operated by the user; pixel brain 
(computer software); speakers; kit consisting of computer hardware, computer software, computer peripherals, computer 
accessories, speaker parts and fittings, allowing users to assemble, control and operate a speaker for the reproduction of 
sound; speaker brain (computer software); computer screens; kit consisting of computer hardware, computer software, 
computer peripherals, computer accessories, computer screens, computer monitor, parts and fittings for the aforesaid, 
allowing users to assemble, control and operate a computer screen for the reproduction of images; adaptor rings for 
attaching accessories and equipment to cameras; volume control units; speaker boom tube; drum pad for speakers 
(speaker component); cameras; kit consisting of computer hardware, computer software, computer peripherals, computer 
accessories, camera parts and fittings, allowing users to assemble, control and operate a camera for the recording and 
transmission of images; camera lenses and viewfinders; camera bags; camera filters; camera brains (computer software); 
LEDs; LED monitors and displays; LED ring flash; camera sensors; tripwire sensors; tilt, gesture, electronic, optical, 
sensory and motion USB sensors; tripods; mode control units; pixel board storage case; speaker case; camera case; 
computer case; switches, transceivers and converters; computer cables; power cables; charging cable; power supplies; 
batteries; power adapters; power protection devices; electrical cables; electrical couplings; data transmission cables; 
computer serial ports; computer software; operating software; application software; computer programs; computer 
programs for accessing and using the Internet; computer peripherals; computer peripheral devices; monitors; tablets; 
smart phones and watches; computer controllers; keyboards; computer mouse; scanners; printers; computer projectors; 
headsets, speakers and microphones for use with computers; wireless transmitters; wireless computer peripherals; 
networking devices; CD-ROM drives; DVD-drives; apparatus for recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; calculating machines, data processing equipment; downloadable 
publications; parts and fittings, accessories and components for all the aforesaid goods.

Cl.38;Telecommunication services; chat room services; providing access to an online platform where users can upload 
and share images and audio visual recordings, share games, projects and software applications and exchange messages 
with other users; the provision of information, advice and consultancy relating to all of the aforesaid.
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3840567    05/12/2017
[International Registration No. : 1401083]
Joint Stock Company NikoMag
40 let VLKSM str., 57, building 9-5 RU-400097 Volgograd Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; fertilizers; fire extinguishing compositions; tempering and soldering 
preparations; tanning substances; adhesives for industrial purposes.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use; baby food; plasters, materials for dressings; material for dental fillings and dental impressions; 
disinfectants; preparations for destroying noxious animals; fungicides, herbicides.
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3840819    09/06/2017
[International Registration No. : 1402240]
Lindauer DORNIER Gesellschaft mit beschränkter Haftung
Rickenbacher Str. 119 88131 Lindau Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the textile industry; weaving machines; couplings and transmission components; gear units, drives 
and motors and engines for aforesaid machines; parts of machines, namely leno devices, mechanical and pneumatic 
inserting devices (tucked-in device), shedding devices, weft insertion elements, weft brakes, weft cutting devices and 
weaving reeds; machines and plants consisting thereof for processing plastics; film stretching machines; coating 
machines; longitudinal stretching machines; transverse stretching machines; extruders; parts of machines, namely 
metering and mixing devices (for raw material), dies for extruders, take-up devices, winders, tentering clips; machines 
and plants consisting thereof for producing fibre-composite semi-finished products and fibre-composite components; 
parts, fittings and accessories for all aforesaid goods, as far as included in this class.

Cl.9;Computer software (downloadable); computer software (recorded); computer software for mobile devices; data 
carriers, data processing devices, wearable electronic devices, electronic tablets, smart phones, smart glasses and other 
telecommunication devices for electronic, wired and wireless exchange of data, audio, video, images, text, graphics, 
electronic publications; software platforms to facilitate the provision of information, peer-to-peer-interaction and 
transaction by parts of machines and devices; computer peripherals; electrical/electronic control panels; 
electrical/electronic apparatus and instruments for quality control and for measurement, control, regulation and 
monitoring of process phases during the manufacture of textile goods, goods of plastic and fibre composite semi-finished
products and fibre-composite components; scientific measuring instruments, scientific apparatus and instruments, 
namely for laboratory use; pipetting robots; pipetting apparatus; laboratory disposables, namely cuvettes, sample 
vessels, reaction tubes, racks, pipette tips, filter tips, syringe pump for laboratory use, microtiter plates, tube strips; parts 
for all aforesaid goods, as far as included in this class.

Cl.35;Compilation of data in computer databases; updating and maintenance of data on computer data bases; 
computerised ordering of goods, including spare parts for machines and devices, especially for textile machines, 
machines and plants consisting thereof for processing plastics, machines and plants consisting thereof for processing 
fibre-composite materials and laboratory devices.

Cl.37;Assembly, commissioning, repair, maintenance, conversion, retrofitting and modernisation of machines for the 
textile industry, of machines and plants consisting thereof for processing plastics, and of machines and plants consisting 
thereof for producing fibre-composite semi-finished products and fibre-composite components; repair, maintenance, 
conversion, retrofitting and modernisation of laboratory devices and laboratory equipment.

Cl.38;Telecommunication, namely electronic transmission of data, images and information, especially in connection 
with trade and sale of goods and services, as well as about properties of machines and their maintenance via a worldwide 
communication network; dispatchment of regular circular-letters and newsletters via email; providing on-line forums for 
transmission of messages among computer users; providing a user access to a computer network and websites with 
information concerning to machines and devices, especially to textile machines, machines and plants consisting thereof 
for processing plastics, machines and plants consisting thereof for producing fibre-composite semi-finished products 
and fibre-composite components and to laboratory devices and laboratory equipment; providing support for repairing 
aforesaid machines, plants, devices and equipment by transmission of repair-instruction to field staff via 
telecommunications network.

Cl.41;Education; instruction, namely conducting of training courses, seminars and demonstrations courses (also 
online) in connection with the operation and maintenance of machines and devices, especially textile machines, machines 
and plants consisting thereof for processing plastic, machines and plants consisting thereof for producing fibre-
composite semi-finished products and fibre-composite components and laboratory devices; creation and publication of 
texts (other than publicity texts) by means of telecommunication and computer network, especially in relation to 
documentations of machines and devices, especially of textile machines, of machines and plants consisting thereof for 
processing plastics, of machines and plants consisting thereof for producing fibre-composite semi-finished products and 
fibre-composite components and of laboratory devices (also online); publishing of texts (other than publicity texts) in the 
fields of textile technology, plastics technology, technology of fibre-composite material and laboratory technology.

4709



Cl.42;Engineering services in the field of mechanical engineering, especially design and development of machines for 
the textile industry, machines and plants consisting thereof for processing plastics, machines and plants consisting 
thereof for producing fibre-composite semi-finished products and fibre-composite components; engineering services in 
the field of laboratory technology, especially design and development of laboratory devices and laboratory equipment; 
technical project planning for manufacturing textile goods, goods of plastic and fibre-composite semi-finished products 
and fibre-composite components, as well as in the field of laboratory technology; technical consulting for manufacturing 
textile goods, plastic material and fibre-composite semi-finished products and fibre-composite components, as well as in 
the field of laboratory technology; technical and analytical laboratory services; performing of technical measurements, 
tests and analysis.
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3841711    26/04/2017
[International Registration No. : 1401000]
AMAG Austria Metall AG
Lamprechtshausener Straße 61 A-5282 Ranshofen Austria

Proposed to be Used
IR DIVISION
Cl.6;Aluminium; foil and wire of aluminium; sheets, plates and ingots of aluminium; strips and discs of aluminium; 
plates and profiles of aluminium; metal building materials; metal building materials; metal hardware; common metals and 
their alloys; molds of metal; doors, gates, windows and window coverings of metal; structures and transportable 
buildings of metal; signboards, advertising boards and notice boards of metal [not luminous nor mechanical]; ladders and
scaffolding, of metal; construction elements of aluminium; moulded parts of aluminium; scrap of aluminium; facades of 
aluminium; facades of metal; aluminium and its alloys; aluminum siding; extruded aluminium sections; materials of metal 
for railway tracks; aluminium windows; doors and gates of aluminium; semi-finished articles of aluminium or its alloys; 
signboards, advertising boards and notice boards of aluminium [not luminous nor mechanical]; scrap of metal and alloys 
thereof; metal mouldings; casts of metal; cast parts of aluminium; ornaments of common metal for vehicles; traffic signs 
of metal [not luminous nor mechanical]; display signs of metal [not luminous nor mechanical]; cable and wires (not for 
electrical purposes); pipes and tubes of metal; ironmongery, small items of metal hardware; iron slabs, blocks, plates; 
cast, rolled and forged building components of metal; cold-rolled and hot-rolled thin plates, medium plates and heavy 
plates of aluminium; heat-resistant, surface-finished, coated, plastic-coated, plated, rust-resistant, acid-resistant and 
corrosion-resistant sheet metal; sheet metal pressed parts; construction parts of aluminium for structural engineering, 
hydraulic structures, bridges, hydropower and nuclear power plants, sheet meal construction; construction parts for 
halls, sports halls and baths; guard rails for road; overhead signposts of metal; construction elements of light metal and 
aluminium; metal building material for roof constructions, namely roof purlins, noise barriers [metal structures], metal 
partition walls, bulkheads [metal structures]; wall panels, pilings of metal; boxes of common metal; masts of metal; 
bottles (metal containers) for compressed gas or liquids; swimming pools [metal structures]; mountaineering articles 
mountaineering equipment of metal, namely climbing irons.

Cl.11;Lighting fixtures of metal; apparatus for lighting of metal; lamps; lighting elements; lights; slats for lighting; 
lighting installations.

Cl.12;Rail vehicles; air and space vehicles; water vehicles; vehicles for use on land; parts and fittings for land vehicles; 
parts and fittings for rail, water, air and space vehicles; bicycles and bicycle parts; wheels; wheel trims; track chains; 
kinematic chains for land vehicles; commercial vehicles; trailers; bodies for trailers; interlocking panels for vehicle 
bodies; spray prevention flaps for vehicles; bodywork parts for vehicles; chain wheels for tyres; wheel sprockets; rolling 
stock for railways, railway carriages; ski lifts, cable cars and accessories; forklifts and accessories; ladle cars; tipping 
bodies for lorries [trucks]; motorbikes; civilian drones.

Cl.28;Athletic sporting goods; athletic equipment; hunting and fishing equipment; toys; sports equipment; 
mountaineering equipment of metal, namely ascenders [mountaineering equipment] of metal; skis; edges of skis; ski 
boards.

Cl.35;Business consultancy, management, planning and supervision of industrial undertakings; operational business 
assistance to enterprises and business organisation consultancy; business consultancy and advisory services.

Cl.40;Treatment of metals and metal parts; heat treatment of metallic objects; metal tempering; coating of metal; 
printing of metal; recycling of scrap; recycling services; recycling; processing waste; treatment of waste; custom 
manufacture of moulded components; upgrading of recycled waste products (upcycling); material treatment information; 
airbrushing; custom metal/aluminium rolling and fabrication to the order and specification of others; surface polishing.

Cl.42;Industrial process research; development of industrial processes; technological consultation services; licensing 
of technology, namely testing, authentication and quality control in relation to technologies; providing advice in the field 
of research relating to technology; industrial design; engineering design; engineering services; research in the field of 
engineering; quality control; materials testing.
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Priority claimed from 14/06/2017; Application No. : 710578 ;Switzerland 

3841713    13/12/2017
[International Registration No. : 1400944]
Chanel SARL
Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Preparations for cosmetic use for skin, scalp, hair or nail care; preparations for cosmetic use for application on the 
skin, scalp, hair or nails; soaps; perfumery products; perfumes; make-up products; essential oils; cosmetics; toiletries for 
non-medical use; talcum powder for toilet use; deodorants; anti-perspirants; artificial nails for cosmetic use; nail art 
stickers; adhesives for affixing artificial nails; temporary tattoos for cosmetic use; perfumed sprays for indoor use; air 
fragrances; potpourris [fragrances].

Cl.9;Optical apparatus and instruments; sunglasses, spectacles, binoculars; cases and cords for sunglasses, 
spectacles and binoculars; frames and lenses for spectacles and for sunglasses; shells, cases, covers and carrying bags 
for mobile telephones, telecommunication apparatus and instruments; shells, cases, covers and carrying bags for tablet 
computers and computer apparatus and instruments; cases, covers, carrying cases and bags for electronic apparatus; 
cards for mobile telephones; electronic publications relating to fashion and beauty; loyalty cards, debit cards, credit 
cards, all with codes; mouse pads; compact disks, CD-ROMs, DVDs and Blu-ray disks; USB flash drives; decorative 
magnets; graphic elements and downloadable ringtones for mobile telephones; accessories for mobile telephones, tablet 
computers and portable computers; selfie sticks; personal digital assistants; software; software applications for personal 
computers, portable computers, portable telephones and tablet computers; battery chargers; chargers for mobile 
telephones and for telecommunication apparatus and instruments; chargers for computer apparatus and instruments; 
chargers for electronic apparatus; luminous or mechanical signs; luminous or mechanical signals.

Cl.14;Alarm clocks; boxes of precious metal; jewelry cases [caskets]; busts of precious metal; key rings; clocks; clock 
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cases; chronometers; dials [timepieces]; movements for timepieces; unwrought or semi-wrought precious metals; 
watches; watch bands; presentation cases for timepieces; watch chains, watch crystals, wristwatches; jewelry articles, 
bracelets, brooches, chains, charms [jewelry], cloisonne jewelry, earrings; hat ornaments (jewelry), pins (jewelry), medals, 
necklaces (jewelry), rings (jewelry); tie pins, ornamental pins, paste jewelry, jewelry and jewelry made of horn, bone, ivory 
and shellfish; metal key holders; fobs of metal.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; shawls; neckties; hosiery; socks; bedroom slippers; stockings; tights; beach, ski or sports 
footwear; underwear; sleep masks; uniforms; money belts [clothing].
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3841737    26/10/2017
[International Registration No. : 1401312]
COSMOSTART CO., LTD.
Grand Avenue Sakae 1401, 1-20-10, Sakae, Naka-ku, Nagoya-sh i Aichi 460-0008 Japan

Proposed to be Used
IR DIVISION
Cl.3;Breath freshening preparations; deodorants for animals; soap products; dentifrices; cosmetic preparations; 
fragrances; perfumery; false nails; false eyelashes; cosmetic dentifrice powder; cosmetic preparations for the care of 
mouth and teeth; non-medicated mouthwashes; gargles, not for medical purposes; dentifrices in the form of chewing 
gum.

Cl.5;Medicated tooth paste.
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Priority claimed from 28/06/2017; Application No. : AL/T/2017/602 ;Albania 

3841890    14/11/2017
[International Registration No. : 1401305]
Vodafone Group PLC
Vodafone House, The Connection Newbury, Berkshire RG14 2FN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Telecommunications, telephonic and data communications apparatus and instruments; SIM cards; telephone 
cards; telecommunications and communications software; game software; digital media content (downloadable), 
including films, television programmes, radio programmes, videos, images, audio, music, text, data, graphics and 
ringtones, provided from a computer database, the Internet or other communications network.

Cl.35;Retail services connected with telephones, mobile telephones, smartphones, mobile digital devices, 
telecommunication apparatus, computer software, computers and electronic communication networks and accessories 
for such goods, set-top boxes and modems, telecommunication apparatus, devices and accessories; retail services 
relating to telecommunications and computer services, namely, the bringing together, for the benefit of others, of a 
variety of telecommunications and computer services, enabling customers to conveniently view and acquire those 
services; the bringing together, for the benefit of others, of a variety of communications services, enabling customers to 
conveniently view, compare and purchase those services, including such services provided on-line from a computer 
database, the Internet or other electronic network; the bringing together, for the benefit of others, of a variety of 
entertainment services, fashion information services, fashion design services, life coaching services, health and fitness 
information services, music information services, concert listing information services, music broadcasting services, 
music production services, music publishing services, sporting activity services, sports and sports events information 
services; the bringing together, for the benefit of others, news and current affairs reporting and information services, 
business information services, financial information services, technology information services, science information 
services, transport services, transport information services, travel services, travel information services; the bringing 
together, for the benefit of others cultural activities services, game and gaming services, film and cinema listing 
information services, GPS navigation and geolocation services, enabling customers to conveniently view and acquire 
those services; the bringing together, for the benefit of others, of a variety of downloadable digital media content, namely 
software, software applications, films, television programmes, radio programmes, videos, music, text, data, images, 
graphics and ringtones, enabling customers to conveniently view and purchase those goods; the bringing together, for 
the benefit of others, of a variety of non-downloadable digital media content, namely software as a service, web-based 
software applications, films, television programmes, radio programmes, videos, images, audio, music, text, data, graphics 
and ringtones, all provided via the internet or telecommunications network or via a cloud based retailing service, hosting 
service or streaming service or platform, enabling customers to conveniently view and purchase those services; 
provision of consumer product information and advice the prospective purchasers of commodities and goods; 
administration of loyalty programmes involving discounts or incentives; organization, operation and supervision of sales 
and promotional incentive schemes; provision of information and advice on the supply and promotion of products and 
selection and display of goods.

Cl.38;Telecommunications.

Cl.41;Education; providing of training; entertainment; sporting activities; cultural activities; providing online electronic 
publications, not downloadable; providing non-downloadable digital content including games, films, television 
programmes, radio programmes, videos, images, audio, music, text, data, graphics and ringtones from a computer 
database, the internet or other communications network, all for entertainment or educational purposes.

Cl.42;Information technology support services; telecommunications technology consultancy; design and development 
of telecommunications networks; design of telecommunications apparatus and equipment; research and development in 
the field of telecommunications and communications; cloud computing; hosting services; software as a service (SaaS) in 
the field of telecommunications and communications; providing on-line non-downloadable software for use in 
telecommunications and communications; providing on-line non-downloadable software for use in telematics; providing 
on-line non-downloadable operating software for computer networks and servers; maintenance of software; provision of 
information and advice of a technical nature for the prospective purchasers of commodities and goods.

Cl.45;On-line social networking services.
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Priority claimed from 23/05/2017; Application No. : 30 2017 216 289 ;Germany 

3841907    21/11/2017
[International Registration No. : 1400853]
Merz Pharma GmbH & Co. KGaA
Eckenheimer Landstr. 100 60318 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed advertising material.

Cl.35;Business management and organization consulting; consultancy in procurement of goods and services; 
marketing consultancy; business consultancy services for the online-marketing department; office administration 
services; business advice and consulting for organizations; on-line advertising; distribution of printed advertising 
material; distribution of advertising materials, marketing materials and materials for public relation; advertising.

Cl.41;Education in relation to in-house training; educational services; training and teaching services; publication of 
magazines; organization of conferences for education purposes; arranging of seminars for education purposes; 
arranging and conducting of trainings; conducting consulting for training matters; conducting of business trainings; 
conducting of training courses; exercise instruction; training consultancy.
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Priority claimed from 28/07/2017; Application No. : 4379069 ;France 

3841929    18/12/2017
[International Registration No. : 1400507]
INTERNATIONAL BUSINESS MACHINES CORPORATION
New Orchard Road, Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes.

Cl.41;Educational services; entertainment; training; organization and conducting of conferences and seminars; 
organization of exhibitions for cultural or educational purposes; production of radio and television programs; sporting 
and cultural activities; educational services, namely conducting of courses, seminars, conferences and workshops in the 
field of computers, information technology, audio and image processing technology, telecommunication and global 
computer networks; training in the field of computer operation and information technology; conducting entertainment 
exhibitions in the form of information technology demonstrations; entertainment services, namely, online computer game 
services; conducting of recreational presentations, namely, real-time sporting competitions via a global computer 
network; and holding of recreational presentations, namely providing demonstrations on Web sites featuring museum 
exhibitions, sports events, art gallery exhibitions, concerts, and musical recordings; editing services for books, 
newspapers; production of shows and films; organization and conducting of conferences, symposiums, congresses; 
conducting of exhibitions for cultural or educational purposes; booking of seats for shows.

Cl.42;Computer programming; computer services for cognitive computing; computer services for information 
management; data management information services; cloud computing; software design, updating and maintenance; 
computer software and hardware design for third parties, and support services concerning computers provided by 
computer specialists, computing services, namely the creation, design and maintenance of web sites for third parties; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely, repair of 
operating systems and computer programs by computer technicians; design of computer and software interconnection 
systems, namely: electronic interconnection of computers and software; testing of computer programs (software) and 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetology research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes.
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Priority claimed from 08/04/2016; Application No. : AM 595/2016 ;Austria 

3841975    07/10/2016
[International Registration No. : 1400360]
DOKA GMBH
Josef-Umdasch-Platz 1 A-3300 Amstetten Austria

Proposed to be Used
IR DIVISION
Cl.6;Formwork as well as-components thereof for concrete construction, including wall formwork, slab, formwork, 
monolithic formwork, climbing formwork, load-bearing tower formwork, tunnel formwork, bridge formwork, column 
formwork, circular formwork, shaft formwork, dam formwork, single sided formwork, facade formwork, framed formwork, 
formwork tables; formwork elements, load-bearing and support structures as well as components thereof for formwork 
for use in concrete construction, in particular load-bearing scaffolds, load towers, shoring, adjusting supports, rails, 
props, struts, girders, washers of metal, joists, braces, support heads, floor supports of metal, frameworks; scaffolds as 
well as components thereof, including safety and protection structures, climbing scaffolds, working structures, scaffold 
towers, stair towers, access structures, manholes, stages, platforms, corbels, stands, guardrails, enclosures, 
balustradings; portable structures as well as components thereof for formwork use; transport aids for aforementioned 
goods, including bins, containers, pallets; accessories, including profiles, bars, anchors, brackets, wedges, cones, nuts, 
anchor plates, couplings, damps, fasteners, plugs, spindles, stays, bolts, sleeves, retainers, lugs, fitting of metal for 
building, ironmongery and small items of metal hardware for assembly, assembling aid, adjustment, locking as well as for 
disassembly of the aforementioned goods, as far as included in this class; suspension anchorings; all aforementioned 
goods made of metal or mainly of metal formwork as well as components thereof made of metal or mainly of metal for the 
production of prefabricated building elements.

Cl.7;Apparatus and implements for horizontally, vertically or inclined moving formwork, load-bearing and support 
structures, scaffolds as well as components thereof.

Cl.19;Formwork as well as components thereof for concrete construction, including panels, formwork tables; load-
bearing and support structures as well as components thereof for formwork for use in concrete construction, including 
beams, stays, joists, profiles, platforms, stands, corbels, sheets, planks, balustradings, parapets, enclosures transport 
aids for the aforementioned goods, including bins, containers, pallets; accessories for the aforementioned goods; all 
aforementioned goods not made of metal or mainly not of metal, predominantly made of wood or a material other than 
wood as well as combinations thereof, also in combination with metal; prefabricated building elements; formwork as well 
as components thereof for the production of prefabricated building elements; all aforementioned goods not made of metal
or mainly not of metal, also in combination with metal.

Cl.37;Assembly, disassembly and rental of formwork, of load-bearing and support structures, scaffolds, portable 
structures, transport aids, of formwork devices as well as of components thereof and formwork accessories; equipment 
service, including cleaning, maintenance, preventive maintenance, overhaul and repair of formwork, of load-bearing and 
support structures, of scaffolds, portable structures, transport aids, of formwork devices as well as of components 
thereof and formwork accessories; supervision and customer service for the aforementioned services; constructional 
consultation and planning in the area of formwork engineering and concrete construction; all aforementioned services for 
third parties.

Cl.42;Engineering and consulting services in the area of formwork engineering and concrete construction, including 
planning, designing and developing of formwork, load-bearing and support structures and of scaffolds as well as of 
components thereof and of accessories therefore as well as developing, technical and logistical handling, support of 
formwork projects; consulting in the area of concrete engineering and construction process, including monitoring, 
inspection as well as examination of concrete maturity; designing and developing of computer software in the area of 
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formwork engineering, including providing of downloadable and non-downloadable software therefore; providing 
temporary use of non-down loadable software for inspecting, tracking and processing of customer and formwork specific 
data and documents via computer networks, intranet and internet; developing, installing and maintaining data processing 
programs for planning, administrating and use of formwork, load-bearing and support structures as well as of scaffolds 
and components thereof and of accessories therefore in the area of concrete construction; consulting services with 
respect to the use of such data processing programs; all aforementioned services for third-parties.

4719



Trade Marks Journal No: 1852 ,   04/06/2018           Class 99 
 

 

Priority claimed from 12/06/2017; Application No. : 57162/2017 ;Switzerland 

3842033    12/12/2017
[International Registration No. : 1400942]
SingularDTV GmbH
Gubelstrasse 11 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, firmware and software; application software for mobile telephones; e-commerce software 
enabling users to carry out commercial transactions by electronic means via a global computer network; application 
software for block chains; software for financial services and financial management; software for cloud computing; 
software for purchasing, selling, acting, paying, raising, keeping and administering tokens; payment cards; magnetic and 
electronic identification cards; software for e-commerce.

Cl.36;Financial affairs; monetary affairs; issuance and redemption of tokens; issue and redemption of tokens and token 
units; electronic payment operations; compensation; management of real-estate assets of tokens and electronic token 
units (e-wallet); financial services provided by electronic means; advice on the raising of capital.

Cl.42;Software development services; programming of software for e-commerce; programming of software for 
management of copyright and licensing rights; programming of software for Internet platforms; provision and rental of 
non-downloadable software; provision and rental of non-downloadable software for financial services and asset 
management; software design; electronic information and search service regarding securities; software as a service 
(SaaS); hosting of e-commerce platforms on the Internet.

Cl.45;Administration of copyright and industrial property rights for others; consulting relating to copyright 
management; administration and exploitation of copyright and industrial property rights by licensing for others (legal 
services); legal services in connection with the use of copyright and industrial property rights; granting of licenses to 
others for use of industrial property rights and copyright; legal services in connection with the protection and exploitation 
of copyright in film, television, theater and music productions.
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Priority claimed from 05/10/2017; Application No. : UK00003261530 ;United Kingdom 

3842683    01/12/2017
[International Registration No. : 1400337]
Marlow Foods Limited
Station Road Stokesley, North Yorkshire TS9 7AB United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Nutritional and dietetic food products for use in body maintenance and weight control for medical purposes, 
including meal replacement and nutritional drinks in powder mix and liquid form.

Cl.16;Printed matter, books and periodicals concerning the use of protein, including mycoprotein, in food preparation.

Cl.29;Formed textured vegetable protein for use as a meat substitute, including mycoprotein; savouries predominately 
consisting of vegetables and dairy products and containing protein, including mycoprotein; ready made meals consisting 
primarily of vegetables or meat substitutes; ready made meals consisting primarily of vegetables or meat substitutes and 
containing protein, including mycoprotein, including those with vegetables; dietetic and slimming foodstuffs and 
substances predominately containing vegetables or meat substitutes containing high quantity of protein, including 
mycoprotein; prepared meals and snacks for human consumption but not included in other classes; prepared frozen 
foods and meals consisting primarily of vegetables and meat substitutes containing protein, including mycoprotein; dairy 
products and substitutes therefor; cheese; cheese substitutes; pâtés; nut-based, dairy-based, vegetable-based spreads, 
margarine and vegetable oils; milk drinks; milk drink substitutes; milk shakes; shakes of milk substitutes; milk shake 
powder; powdered milk or milk substitutes; desserts made primarily from milk products and milk substitutes and dessert 
puddings of milk substitutes; desserts; yoghurts.

Cl.30;Prepared meals and snacks for human consumption but not included in other classes; prepared rice dishes; 
prepared pasta dishes; pastry products; dry seasoning mixes; sandwiches; prepared frozen meals consisting primarily of 
paste, rice, and cereal; chocolate desserts; dessert puddings; dessert chocolate toppings and topping syrups; mousse 
confections; chocolate-based spreads; prepared meals and snacks included in this class; mixes for cheese sauce, mixes 
for white sauce, mixes for sauces, mixes for cakes, mixes for bread and pizza dough, mixes for cookies, mixes for 
muffins, mixes for doughnuts; sauces; cooking sauces; prepared frozen meals consisting primarily of flour, rice, pasta, or 
noodles which include protein, including mycoprotein, and vegetables; dietetic foodstuffs and beverages, not for medical 
use, namely, bakery goods and chocolate or tea based beverages; dietetic foodstuffs and beverages, not for medical use, 
namely prepared meals and snacks for human consumption but not included in other classes, prepared rice dishes, 
prepared pasta dishes, prepared noodle dishes, pizzas, sauces, cooking sauces, processed grains, boxed lunches 
consisting of rice, boxed lunches consisting of pasta, boxed lunches consisting of noodles and rice crisps, beverages 
based on chocolate or tea; slimming foodstuffs, not for medical use, namely prepared meals and snacks for human 
consumption but not included in other lasses, prepared rice dishes, prepared pasta dishes, prepared noodle dishes, 
pizzas, sauces, cooking sauces, processed grains, boxed lunches consisting of rice, boxed lunches consisting of pasta, 
boxed lunches consisting of noodles and rice crisps, beverages based on chocolate or tea; ice creams; frozen ices; ice 
desserts; frozen yoghurt; cereal bars; cereal based food bars; confectionery, sweets, toffees; chocolates; chocolate 
products; chocolate bars; flapjacks; muffins; cakes; cake bars; dessert puddings.

Cl.43;Information and advice concerning cooking protein, including mycoprotein; providing recipe information over a 
global computer network.

Cl.44;Information and advice concerning dietary and health aspects of using protein, including mycoprotein, for food.
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3842875    20/11/2017
[International Registration No. : 1402582]
Luoyang Northglass Technology Co., LTD
No. 20 Binhe Road, High-New Technology Development Zone, Luoyang City Henan Province China

Proposed to be Used
IR DIVISION
Cl.7;Glass-working machines; machinery equipment for glass industry (including for manufacture of glass for daily 
use); glass polishing machine; glass cutting machine; automatic blowing machine (glass processing machinery); bottle-
making machine; extracting mill (glass processing machinery); tube coiling machine (glass processing machinery); pipe 
grinding machine (glass processing machinery).

Cl.19;Building glass; glass granules for road marking; insulated glass; window glass (other than vehicle window glass);
safety glass; insulating glass for building; alabaster glass.
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